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 LOK  SABHA
 Wednesday,  March  l,  964/Phalguna

 2i,  885  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock.

 [Mr.  SPEAKER  in  the  Chair]
 ORAL  ANSWERS  TO  QUESTIONS

 Phyto-Chemical  Plant
 +

 Shri  Warier:
 |  Shri  Vasudevan  Nair:
 |  Shri  Daji:
 |  Shri  D.  J.  Naik:

 Shri  S.  C.  Samanta:
 |  Shri  Subodh  Hansda:

 #522,  4  Shri  N.  R.  Laskar:
 Shri  Maheswar  Naik:

 |  Shri  D.  C.  Sharma’
 |  Shri  A.  V.  Raghavan:

 Shri  Pottekkatt:
 Shri  Ramachandra  Ulaka:

 {Shri  Dhuleshwar  Meena:
 Will  the  Minister  of  Petroleum  and

 Chemicals  be  pleased  to  refer  to  the
 reply  given  to  Starred  Question  No.
 64l  on  the  8th  December,  963  and
 state:

 (a)  whether  the  Indian  Drugs  and
 Pharmaceuticals  Ltd,  have  since  sub-
 mitted  any  report  regarding  the  estab-
 lishment  of  a  Phyto-Chemical  Plant
 in  Kerala  State;  and

 (b)  if  so,  the  details  thereof?
 The  Minister  of  State  in  the  Minis-

 try  of  Petroleum  and  Chemicals  (Shri
 Alagesan):  The  matter  is  still  being
 examined  by  the  Indian  Drugs  &
 Pharmaceuticals  Limited.

 Shri  Warior:  May  I  know  whether
 Government’s  attention  has  been
 24l(Ai)  ‘LSD—1.
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 drawn  to  the  statement  by  the  leader
 of  the  Soviet  Parliamentary  Delega-
 tion  which  has  been  here  that  this
 plant  is  feasible  and  viable  and  that
 it  can  be  established  in  Kerala  very
 soon?

 Shri  Alagesan:  I  am  sorry  to  say
 that  I  missed  that  statement  and  I
 did  not  see  it.  But,  as  I  said,  the  mat-
 ter  is  at  present  under  examination
 by  the  Indian  Drugs  and  Pharmaceuti-
 cals  Ltd.

 Shri  Warior:  May  I  know  by  what
 time  Government  expect  to  have  a
 worth-while  project  established  in
 Kerala  for  phyto-chemicals?

 Shri  Alagesan:  The  economics  of
 it  is  a  little  difficult.  The  initial  cost
 of  the  ‘top  tea  prunings’  as  they  are
 called  has  gone  up,  and  that  has  put
 the  economics  of  the  project  out  of
 gear  and  that  is  why  we  are  consider-
 ing  it.

 Shri  Ramachandra  Ulaka;  In  view
 of  the  fact  that  the  whole  plant  has  to
 be  drastically  remodelled,  may  I  know
 whether  any  new  method  has  been
 suggested  by  the  Soviet  experts,  and
 if  so,  the  details  thereof?

 Shri  Alagesan:  At  one  time,  it  was
 considered  that  mere  tea-waste  al.ne
 would  be  enough  and  a  process  could
 be  evolved  for  that  purpose.  The
 Soviet  people  were  consulted  about  it
 and  they  said  that  they  would  take
 a  year  to  make  research  and  finalise
 the  process  and  give  it  to  us,  But
 even  that  is  under  consideration,  be-
 cause  the  cost  of  the  tea-waste  also
 seems  to  be  rather  on  the  high  side.

 Shri  Dhuleshwar  Meena:  May  I
 know  the  nature  and  extent  of  aid
 offered  by  the  Soviet  Government  for
 setting  up  this  plant  in  Kerala  State?
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 Shri  Alagesan:  We  have  not  reach-
 ed  that  stage.  Of  course,  they  were
 prepared  to  help  in  the  project.  There
 are  three  other  projects  where  they
 have  helped,  and  they  are  under
 various  stages  of  construction.

 Shri  Sham  Lal  Saraf:  At  the  time
 of  the  visit  of  the  Soviet  experts’
 delegation  in  1958,  this  was  also  one
 of  the  four  projects  about  which  they
 were  sure  and  which  they  said  could
 be  taken  up  and  should  be  taken  up.
 In  view  of  the  experience  that  has
 been  gained  after  having  set  up  three
 projects,  may  I  know  why  there  is
 delay  in  getting  this  project  into  exe-
 cution?

 Shri  Alagesan:  I  have  already  ans-
 wered  this  question.  First,  the  project
 itself  was  based  on  a  certain  cost  of
 the  tea  prunings,  ‘top  tea  prunings’
 as  they  are  called,  but  the  cost  of  that
 has  gone  up  very  much  now.  So,  the
 resultant  cost  of  the  product  is  bound
 to  be  much  higher  than  that  of  the
 imported  one  or  even  of  the  internally
 manufactured  one.

 C.S.  &  LR,  and  Indian  Institute  of
 Petroleum

 +
 (  Shri  Vishram  Prasad:

 9523,  <  Shri  R,  6.  Dubey;
 L  Shri  Mohan  Swarup:

 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  33  per
 cent  of  the  posts  in  all  the  National
 Laboratories  under  the  Council  of
 Scientific  and  Industrial  Research  and
 20  per  cent  in  the  Indian  Institute  of
 Petroleum  remain  vacant  because
 qualified  scientists  are  not  available;
 and

 (b)  the  steps  Government  propose
 to  take  to  fill  up  such  vacancies?

 The  Minister  of  Education  (Shri  M.
 ९.  Chagla):  (a)  and  (b).  The  rele-
 vant  information  is  being  collected
 and  will  be  laid  on  the  Table  of  the
 House.
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 श्री  विश्राम  प्रसाद  :  क्‍या  यह  सही
 है  कि  काउंसिल  श्राफ  साइंटिफिक  एंड
 इंडस्ट्रियल  रिसर्च  के  श्यन्दर  बहुत  सी  पोस्ट्स,
 करीब  एक  दर्जन  पोस्ट्स  जो  डिप्टी  डायरेक्टर
 कौर  डायरेक्टर  की  हैं,  वे  डायरेक्टर  जनरल
 की  मर्जी  के  भ्रनुसार  भर  दी  गई  हैं,  उनकी
 मर्जी  के  अ्रनुसार  उनका  _सिलेक्शन  और
 प्रोमोशन  हो  गया  है  ?

 श्री  मु०  क०  चागला  :  सब  प्रोमोशन
 जो  हुई  हैं  वे  सिलेक्शन  कमेटी  की

 एप्रूवल  के  बाद  हुई  हैं।  कोई  भी  एप्वाइंट-
 मेंट  सिलेक्शन  कमेटी  के  बगैर  नहीं  हुई
 हे  1

 श्री  विश्राम  प्रसाद  :  क्‍या  यह  सही
 कि  इस  काउंसिल  में  जो  रिसर्च  वर्कर  हैं,

 उन  में  ६४  साल  तक  की  उम्र  के  लोग  भी
 हैं  कौर  उन  को  डायरेक्टर  जनरल  की  मर्जी
 के  मुताबिक  रख  लिया  जाता  है,  यदि  हां
 तो  इस  के  लिए  सरकार  क्या  सोच  रही
 है?

 है

 श्री  मु०  क  चागला  :  जो  कायदा  हैं
 वह  यह  है  कि  ६०  बरस  पर  डायरेक्टर  को
 रिटायर  होना  चाहिये  ।  ६०  साल  की
 उम्र  के  आगे  हर  साल  एक्सटेंशन  देनी  होती
 है  कौर  ६२  साल  तक  वह  जा  सकता  है  ।
 तीन  या  चार  डायरेक्टर  जो  आ्राउटस्टेंडिग

 साइंटिस्ट्स  हैं  वे  ६०  के  ऊपर  की  उम्र
 के  हैं,  बाकी  के  सब  ६०  के  नीचे  की
 उम्र  के  हैं  1

 Shrimati  Savitri  Nigam:  Has  the
 hon.  Minister  received  any  complaint
 that  there  are  many  posts  lying
 vacant  amongst  the  present  establish-
 ment  and  also  that  justice  has  not
 been  done  to  many  of  the  present
 staff?

 Shri  M,  C.  Chagla:  I  have  nu  com-
 plaint  that  justice  has  not  been  done
 to  any  member.

 As  regards  posts  being  vacant,  we
 call  the  selection  committee  as  svon
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 as  possible  and  every  vacant  post  is
 filled  with  the  help  of  the  cummittee,

 Shri  P,  Venkatasubbalah:  Is  it  a
 fact  that  the  unattractive  salaries  bve-
 ing  offereq  to  the  scientists  have  led
 to  this  dearth  of  hands?

 Shri  M.  0.  Chagla:  No,  the  sala-
 Ties  offered  are  very  good,  Our  scien-
 tists  are  very  patriotic  and  I  have  not
 known  of  a  single  case  where  a  scien-
 tist  is  not  prepared  to  accept  the
 salary  which  has  been  offered  to  him.

 श्री  सिद्धेश्वर  प्रसाद  :  क्या  सरक.र  का
 ध्यान  इस  बात  की  ओर  गया  है  कि  सी०
 एस०  आई०  आर०  के  एक  बड़े  अधिकारी
 के  कमरे  को  सजाने  में  बहुत  सा  रुपया  खर्च
 किया  गया  है,  यदि  हां,  तो  यह  कहां  तक
 सच  है  ?

 Shri  M_  0.  Chagla:  No,  Sir.  If  the hon.  Member  wants,  I  will  lay  a  state-
 ment  on  the  Table  as  to  what  was
 Spent  on  furnishing  the  room.

 at  प्रकाशवोर  कास्त्रो  :  फनिचर  भी
 हैदराबाद  से  पाया  है  |

 Shri  Hari  Vishnu
 Government  trieq  to  ascertain  how
 many  of  our  qualifieg  and  trained
 scientists  are  working  abroad,  and  if
 so,  in  which  countries?  Has  Govern-
 ment  offered  any  incentives  tu  them to  attract  them  back  to  the  service  of
 our  motherland?

 Kamath:  Has

 Shri  M.  0.  Chagia:
 maintain  a  scientists  pool  which  is
 functioning  extremely  well.  Our
 scientists  abroad  have  in  large  num-
 bers  agreed  to  be  in  the  pool.  Once
 they  are  in  the  pool,  jobs  are  found
 for  them  either  in  the  laboratories  or in  universities.

 Shri  Hari  Vishnu  Kamath:  My question  was:  how  many  are  working abroad  and  in  which  countries,  and
 what  is  being  done  to  bring  them
 back,

 Mr,  Speaker:  Would  it  be  possible to  name  the  countries  and  state  the
 number  in  each?

 Yes,  Sir.  We
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 Shri  Harj  Vishnu  Kamath:  In  that
 case,  what  efforts  are  being  made  to
 bring  them  back?

 Shri  M~  C.  Chagla:  Incentives  are
 offered.  They  are  placed  in  the  scien-
 tists  pool,  We  give  them  a  salary  and
 try  to  place  them  either  in  labora-
 tories  or  in  universities

 Shri  Hari  Vishnu  Kamath:  They
 are  working  abroad.  Is  there  any
 attempt  to  bring  them  back?

 Shri  M.  C.  Chagla:  We  are  bring-
 ing  them  back  by  offering  these  in-
 ducements.

 Shri  Kapur  Singh:  Does  Govern-
 ment  maintain  a  register  of  the  scien-
 tists’  exodus?  If  so,  does  the  infor-
 mation  available  justify  a  formal
 probe  into  the  matter  of  this  exodus
 as  had  recently  been  done  in  U.K.?

 Shri  M,  C,  Chagla:  Yes.  Every
 Mission  abroad—I  know  this  of  Lon-
 don  and  Washington  _  personally—
 maintains  a_  scientists  register  which
 is  transmitted  to.  Delhi,  We  maintain
 a  list  of  scientists  abroad  and  offcr
 them  posts  or  placement  in  the  scien-
 tists  pool.  They  accept  and  come
 here  and  work  in  the  pool  till  a  per-
 manent  job  is  found  either  in  a  labo-
 ratory  or  in  a  university.

 As  regards  to  the  second  part  of
 the  question,  there  ig  no  question  of
 our  scientists  going  there  to  stay  there.
 They  go  to  study  and  improve  their
 knowledge.

 Shri  Hari  Vishnu  Kamath:  No.  no.
 Some  of  them  settle  there.

 Mr.  Speaker:  Does  the  list  disclose
 that  there  is  a  very  large  number
 which  would  justify  a  probe  into  this
 matter,  that  somehow  they  must  be
 remaining  there  and  there  is  some-
 thing  defective?

 Shri  M.  om  Chagla:  I  would  not  say
 that  there  is  a  very  large  numbcr
 abroad  which  would  justify  any
 further  steps.

 Shri  Warior:  Has  Government  made
 any  enquiry  into  the  service  condi-
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 tions  of  the  scientists  in  private
 Jaboratories  in  India?

 Shri  M,  C,  Chagla:  I  do  not  know
 what  he  means  by  ‘private  laborato-
 ries’.  The  laboratories  functioning  un-
 der  the  CSIR  are  not  private,

 Shri  Warior:  Private  laboratories
 attached  to  refineries,  petroleum  works
 and  other  institutions,

 Shri  M.  C,  Chagla:  I  am  not  aware
 of  private  laboratories,  I  am  aware
 of  laboratories  which  are  maintained
 under  CSIR.

 श्री  किशन  पटनायक:  क्‍या  यह  सही
 है  कि  इस  श्रापात  काल  के  इन्दर  भी  सी०
 एस०  भाई  करार  के  डाइरेक्टर  जनरल
 के  कमरे  की  साज  सज्जा  के  लिए  करीब
 एक  लाख  का  खर्चा  शुभ्रा  हैँ  ?  नगर  नहीं,
 तो  क्‍या  मंत्री  महोदय  उसका  ठीक  हिसाब
 बतायेंगे  ?

 अध्यक्ष  महोदय  :  यह  तो  श्राप  बजट

 डिमांड्स  के  वक्‍त  डिसकस  कर  रास्ते  हैं  ।

 Shri  Tyagi:  Could  the  hon,  Minis-
 ter  give  this  House  an  idea  of  some
 important  original  researches  made
 during  this  period  in  any  of  hig  Jabo-
 ratories  or  institutions?

 Shri  M.  C,  Chagla;
 hon.  Member  that  many  important
 discoveries  have  been  made.  During
 the  emergency  our  laboratories  madc
 discoveries  which  made  it  possible
 not  to  import  many  things  which  we
 were  importing  from  abroad.  If  the
 hon,  Member  wants,  I  can  give  him  a
 list.

 I  assure  the

 श्री  शिव  नारायण  :  मैं  यह  जानना

 चाहता  हूं  कि  इन  २०  पर  सेंट  बेकैसीज़  में
 क्या  श्राप  उन  यंग  साइंटिस्ट्स  को  भी  मौका
 देंगे  जो  यहां  की  यूनिवर्सिटियों  में  काम
 करते  हैं  ?

 श्री  Yo  क०  चागला:  हम  यंग  सायं-
 टीशर्ट्स  को  खास  तौर  पर  मौका  देंगे  ।
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 Shri  Hem  Barua:  May  J  know  whe-
 ther  the  attention  of  the  hon.  Minis-
 ter  has  been  drawn  to  statements
 made  by  our  scientists  working
 abroad,  particularly  in  the  USA,  to
 the  effect  that  working  conditions  are
 better  there  and  that  they  get  auto-
 nomy  and  freedom  for  research,  and
 therefore  they  do  not  want  to  come
 back  to  India;  if  so,  what  steps  Gov-
 ernment  have  taken  to  remove  these
 difficulties  that  they  have  themselves
 expressed?

 Shri  M,  0.  Chagla:  I  partially  agree
 with  the  hon.  Member  that  the  condi-
 tions  of  research,  the  atmosphere  of
 research  and  the  facilities  are  better
 in  the  United  States  than  in  our
 country,  but  we  are  doing  our  best
 to  improve  these  conditions,  so  that
 scientists  from  abroad  should  be  in-
 duced  to  come  back  and  work  in  this
 country.

 Shri  Hari  Vishnu  Kamath:  Your
 resources  are  not  as  large  as  theirs.

 Shri  Maheswar  Naik:  May  I  know
 whether  any  facilities  are  being  made
 available  to  fresh  graduates  from  uni-
 versities  for  training  in  these  institu-
 tions?

 Shri  M,  C.  Chagla:  If  science  gra-
 duates  are  available  from  the  univer-
 sities,  certainly  we  give  them  an
 opportunity  to  join  our  laboratories.

 प्राण  दंड

 +५२४.  श्री  भागदत  झा  आजाद  :  क्या
 गृह-काय  मंत्री  यह  बताने  की  क्व्पा  करेंगे
 कि:

 (कफ)  क्‍या  विधि  आयोग  ने  प्राण  दण्ड
 के  सम्बन्ध  में  भ्र पनी  सिफारिशें  दे  दी  हैं  ;
 ओर

 (ख)  यदि  हां,  तो  क्या  सिफारिशें  की
 “गई  हैं  ?

 प्रहर  कार्य-मंत्रालय  में  राज्य-मंत्री  (भरी
 हाथी)  :  (क)  जी  नहीं  ।

 (ख)  प्रश्न  नहीं  उठता  ।
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 श्री  भागवत  झा  परीज़ाद  :  क्‍या  प्राण

 दंड  की  सजा  को  समाप्त  करने  पर  विचार

 किया  जा  रहा  है  ?

 श्री  हाथो  :  ला  कमिशन  इस  पर  विचार

 कर  रहा  है  ।

 Mr.  Speaker:  Shri  Kamath.  He
 brought  forward  a  Bill.

 Shrj  Hari  Vishnu  Kamath:  Is  it  a
 fact  that  a  pro-Pakistani  or  a  joint
 Sino-Pakistani  spy-cum-saboteur  ring
 is  actively  operating  in  our  country,

 Mr.  Speaker:  He  should  come  to
 the  question.

 Shri  Hari  Vishnu  Kamath:  I  am
 coming,  I  am  linking  it  up.

 Mr.  Speaker:  Why  should  it  come
 so  late,  it  should  come  straightaway.

 Shri  Hari  Vishnu  Kamath:  I  am
 sorry,  unless  the  background  is  made
 clear,  the  question  will  not  be  intelli-
 gible.

 Mr.  Speaker:  I  will  appeal  to  the
 hon,  Member  that  if  he  goes  to  the
 background,  it  may  extend  to  so  much
 that  the  whole  hour  might  be  taken
 up.

 “Shri  Hari  Vishnu  Kamath:  Does
 Government  propose,  during  this
 emergency,  when  an  active  Sino-Pak-
 istani  spy-cum-saboteur  ring  is
 actively  operating  in  our  country,  and
 rampant  corruption  is  sapping  the
 morale  of  our  public  life  ang  adminis-
 tration,  to  introduce  or  retain,  in  the
 interests  of  national  security  and  of
 clean  public  administration,  capital
 punishment  for  treason  and  for  grossly blatant  forms  of  corruption?  It  is  a
 question  on  capital  punishment.

 Mr,  Speaker,  I  have  heard  that.
 Now  he  has  finished?  (Laughter)

 Shri  Hari  Vishnu  Kamath:  It  is
 not  a  matter  for  laughter.  My  hon.
 colleague  Shri  Hem  Barua  once  earlier
 asked  about  capital  punishment  for
 treason,  That  is  what  I  am_  saying
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 now,  whether  the  Government  pro-
 pose  during  the  emergency  to  intro-
 duce  or  retain  it  for  treason  and
 grossly  blatant  corruption,  and  if  not,
 what  are  the  reasons  therefor.

 Mr,  Speaker:  That  is  not  relevant
 here,  I  am  afraid.

 Shri  Hari  Vishnu  Kamath;  Why,
 Sir?  May  I  have  a  little  light  on  this?

 Mr,  Speaker:  If  every  supplemen-
 iary  that  I  disallow  is  to  be  argued,

 I  cannot  proceed.  I  am  really  cons-
 uous  of  my  failings,  I  have  many
 drawbacks,  but  the  House  has  charged
 me  with  some  responsibility  where  I
 have  to  take  quick  decisions,  If  I  keep
 inyself  paralysed  simply  by  this  cons-
 ciousness  that  I  am  wrong,  then  I
 cannot  take  decisions.  If  every  deci-
 sion  that  I  take  is  questioned  here
 and  if  I  have  to  enter  into  arguments,
 and  then  reply,  it  would  be  difficult
 for  me.  Then  I  cannot  work  at  all.
 Therefore,  I  may  be  allowed  that  pro-
 tection  at  least,  that  freedom,  that  I
 might—(Interruption).

 Shri  Tyagi:  respect
 your  decisions.

 Shri  Hari  Vishnu  Kamath,  If  it
 pleases  you,  you  may  throw  some  light
 and  give  reasons,  I  am  not  going  to
 force  you.  Far  be  it  from  me  to  force
 you,  If  my  request  is  accepted,  it  is
 all  right.

 We  always

 Shri  Tyagi:  May  I,  Sir,  on  behalf
 of  the  House  say  that  the  House  una-
 nimously  respects  your  rulings
 always,  There  is  no  grouse  on  that
 account.  (Interruption).

 Shri  Hari  Vishnu  Kamath:  That
 was  not  in  question  at  all,

 Shri  Kapur  Singh:  It  is  a  very
 simple  matter.  What  you  have  said
 is  commonsense,  and  there  is  no  con-
 tradiction.

 Mr.  Speaker:  I  get  further  en
 couragement  if  the  House  agrees.

 Shri  U,  M,  Trivedi:  Was  it  neces-
 sary  at  all?  I  do  not  think  it  was.
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 We  have  always  respected  your  deci-
 sions,

 Mr.  Speaker:  Then  what  is  the
 question?  Should  I  take  it  out  of  the
 record?

 Shri  Kapur  Singh;  Sir,  there  is  an
 insinuation

 Mic.  Speaker:  There
 tion.

 is  no  insinua-

 Shei  Kapur  Singh:  He  was  raising
 his  fingers  at  us,

 श्री  शिव  नारायण  :  आपके  कहने  के

 बावजूद  भी
 Mr.  Speaker:  Order,  order.  If  they

 are  raising  their  fingers  at  the  hon.
 Memher,  the  Member  himself  is  rais-
 ing  himself.

 Siri  Hem  Barua:  In  reply  to  7१4
 quesuon  of  mine  as  to  why  persons
 induiging  in  treasonable  activities  in
 this  country  are  not  hanged,  the  hon,
 Pritue  Minister  said  we  are  consider-
 ing  the  question  of  abolishing  capita!
 punishment.  Now,  may  I  know  why
 the  Government  are  considering  the
 abolition  of  capital  punishment  even
 though  we  find  that  some  of  our
 people  are  engaged  in  activities
 against  the  interests  of  this  country?

 Mr.  Speaker:  He  has  tried  to  bring
 it  in  a  different  form,  The  question
 is  whether  the  Law  Commission  has
 submitted  its  recommendation  with
 regard  to  capital  punishment.  How
 can  we  bring  in  other  offences  here?

 Shri  Hari  Vishnu  Kamath,  We  shall
 bring  it  up  later  on  by  separate  ques-
 tion.

 Mr.  Speaker:  I  would  not  have  any
 objection  if  the  hon,  Member  brings
 it  later  on,

 श्री  प्रकाश वीर  शास्त्री  :  क्‍या  मैं  यह
 जान  सकता  हूं  कि  केन्द्रीय  सरकार  ने  प्राण
 दंड  को  समाप्त  करने  के  लिए  राज्य  सरकारों
 स॑  भी  कुछ  परामर्श  मांगे  हैं  ?  यदि  हां,  तो
 राज्य  सरकारों  के  इस  विषय  में  क्‍या  परामर्श
 प्राप्त  हुए  हैं  ?
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 अध्यक्ष  महोदय  :  यह  तो  सिर्फ  ला
 कमीशन  के  बारे  में  सवाल  हैं  ।

 श्री  हाथी  :  ला  कमीशन  रिकमेंडेशन
 करेगा  |

 National  Discipline  Scheme
 +

 (  Shrimati  Savitri  Nigam:
 Shri  Subodh  Hansda:
 Shri  M,  L.  Dwivedi:

 525,  <  Shri  Prakash  Vir  Shastri:
 Shri  Sidheshwar  Prasad:
 Shri  D.  C.  Sharma:

 [  Shri  E.  Madhusudan  Rao:

 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  the  progress  made  in  the  popu-
 larisation  of  National  Discipline
 Scheme  during  1962-63;

 (b)  the  number  of  new  —  schools
 and  Institutions  which  have  started
 this  scheme  during  the  above  pericd;
 and

 (c)  the  decision  taken  in  regard  to
 the  integration  of  this  scheme  with
 Auxiliary  Cadet  Corps?

 The  Deputy  Minister  in  the  Minis-
 try  of  Education  (Shri  Bhakt
 Darshan):  (a)  and  (b).  A_  statement
 is  laig  on  the  Table  of  the  House.

 STATEMENT
 43l7  NDS  instructors  were  trained

 at  the  NDS  Training  Institute  at
 Sarisks  (near  Alwar).  Another  Train-
 ing  Institute  for  NDS  Instructors  was
 opened  at  Barwaha  (near  Indore)  in
 February,  1963,  9  new  _—  schools
 having  a  student  population  of
 about  3  lakhs  were  covered  during
 the  year.

 (c)  The  matter  is  still  under  corsi-
 deration,

 Shrimati  Savitri  Nigam:  May  I
 know  whether  the  two  institutions  to
 train  the  instructors  are  enough  to
 fulfil  the  target  for  introducing  the
 national  discipline  scheme  in  various

 ॥ ह  schools?
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 Shri  Bhakt  Darshan:  Sir  question
 of  opening  some  more  centres  for
 training  these  instructors  has  been
 before  the  Government  and  at  least
 one  more  centre  somewhere  in  the
 South  is  going  to  be  opened  shortly.

 Shrimati  Savitri  Nigam;  Every-
 time,  we  are  given  this  reply,  that  the
 question  of  integration  of  this  scheme
 with  the  Auxiliary  Cadet  Corps  is  un-
 der  consideration.  I  would  like  to
 know  how  much  more  time  it  will
 take  and  in  how  many  girls’  schools
 it  will  be  integrated?

 There  are  two  dis-
 Only  one  might  be

 Mr.  Speaker:
 tinct  questions.
 answered,

 Shri  Bhakt  Darshan:  Sir  about  the
 integration  of  the  ACC  ‘with  the
 National  Discipline  Scheme,  discus-
 sions  are  going  on  between  the  repre-
 S-ntatives  of  the  Ministry  of  Educa-
 tion  and  the  Ministry  of  Defence,  and
 our  Minister  is  shortly  going  to  meet
 the  Defence  Minister  in  this  connec-
 tion

 Shrimati
 know

 Savitri  Nigam,  May  I

 Mr.  Speaker:  No,
 Shrimati  Savitri  Nigam:  You  allow

 three  questions.
 Mr.  Speaker:  No.
 Shri  Hem  Barua:  It’

 women’s  education.
 was  about

 Mr.  Speaker:  When  it  is  his
 authority  he  might  show  his  indul-
 gence  to  women!

 क्रि  सिद्धेश्वर  प्रसाद  :  मैं  यह  जानना
 चाहता  था  कि  जबकि  सदन  में  प्रतिरक्षा
 मंत्री  कौर  तब  के  शिक्षा  मंत्री  दोनों  ने
 आश्वासन  दिया  था  कि  राष्ट्रीय  प्रशासन
 योजना  श्र  सहायक  सेना  योजना  को
 मिलाने  के  लिए  शीघ्र  से  शीघ्र  कार्रवाई  की
 जायगी,  तब  किन  बातों  को  ले  कर  मतभेद
 )  गया  है  कि  सरकार  इस  बारे  में  श्रमी

 तक  किसी  निर्णय  पर  नहीं  पहुंच  सकी  है  ?
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 श्री  भक्त  दर्शन  :  श्री मनु,  मतभेद  की
 कोई  बात  नहीं  है  ।  इस  बीच  में  मिलने  का
 अवसर  नहीं  श्री  पाया  है  ।  माननीय  सदस्य
 को  ज्ञात  होगा  कि  दन  बीच  में  मंत्रालय  में

 परिवर्तन  होता  रहा  है--इस  वजह  से  भी
 इस  विषय  पर  पूरी  तरह  से  विचार  नहीं  किया
 जा  सका  ।

 श्री  प्रकाशवोर  शास्त्री:  राष्ट्रीय  अनुशासन
 जना  के  केन्द्र  जिनमें  व्यक्तियों  को  ट्रेन

 किया  जाता  है,  क्या  उनकी  संख्या  में  कुछ
 कमी  हो  गयी  है  ?  यदि  हां,  तो  उन  की
 संख्या  बढ़ाने  के  लिए  क्या  किया  जा  रहा  है,
 और  क्या  उत्तर  प्रदेश  में  भी  राष्ट्रीय  ग्र नशा सन
 योजना  की  ट्रेनिंग  के  लिए  कोई  केन्द्र  खोलने
 पर  विचार  किया  जा  रहा  है  ?

 श्री  भक्त  दिन  :  श्री मनु,  राष्ट्रीय
 अनुशासन  योजना के  प्रशिक्षकों  के  लिये  केवल ;

 थे  और  वे  मौजूद  हैं  ।  केवल  उन
 केन्द्रों  की  संख्या  में  कमी  हुई  है  जिनमें
 शारीरिक  व्यायाम  के  शिक्षकों  को  ट्रेनिंग  दी
 जा  रही  थी  ।  श्य्ब  उत्तर  प्रदेश  में  राष्ट्रीय
 अनुशासन  योजना  का  एक  प्रशिक्षण  केन्द्र
 खोलने  के  सवाल  पर  विचार  किया  जा

 रहा  है  1

 Shri  A.  V.  Raghavan:  May  I  know
 whether  the  progress  in  the  Kerala
 State  has  been  slow  as  compared  to
 other  States  and  if  so,  the  reason  for
 that?

 Shri  Bhakt  Darshan,  I  am  _  sorry
 the  State  Government  of  Kerala  has
 not  accepted  our  recommendation.
 They  are  considering  the  proposal.

 Shri  Kunhan:  The  hon.  Deputy
 Minister  stated  that  two  new  centres
 in  the  south  are  going  to  be  opened,
 May  I  know  the  names  of  the  places?

 Shri  Bhakt  Darshan:  Sir,  it  will
 not  be  desirable  for  me  to  disclose
 the  names  at  this  stage.

 श्री  कछवाय  :  राष्ट्रीय  प्रशासन  योजना
 के  सम्बन्ध  में  क्या  सब  प्रान्तों  को  लिखा
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 गया  है,  यदि  हां,  तो  कब  तक  यह  प्रारम्भ
 हो  जायेगी  ?

 श्री  भक्त  दहन  :  श्रीमन्‌,  १७  राज्यों
 में  इसे  प्रारम्भ  किया  जा  चुका  है  केवल
 दो  या  तीन  राज्य  बाक़ी  रहते  हैं  जहां  कि  यह
 पूरी  तरह  से  प्रारम्भ  नहीं  हुई  है,  जैसे  कि  केरल
 और  बिहार  में  ।  उनके  साथ  पत्र-व्यवहार
 चल  रहा  है  और  हमें  तराशा  है  कि  शीघ्र  ही
 वहू  भी  इसे  स्वीकार  कर  लेंगे  और  वहां  भी

 यह  चालू  हो  जायगी  ।

 श्री  गुलशन  :  प्राइमरी  शिक्षा  का  प्रबन्ध
 पंचायतों  के  हवाले  कहीं  किया  गया  है,  यदि

 हां,  तो  उसका  क्‍या  नतीजा  निकला  है  ?

 श्री  भक्त  दर्शन  :  श्रीमन्‌,  यह  सवाल
 माननीय  सदस्य  का  दूसरे  प्रश्न  से  सम्बन्धित

 है  जोकि  इस  के  बाद  जाने  वाला  है  ।

 थ्री  यशपाल  सिह  :  क्‍या  सरकार  बतला
 सकती  है  कि  प्रपोरशनली  कितना  टाइम
 राइफ़ल  ट्रेनिंग  में  दिया  जाता  है  कौर  कितना
 टाइम  कलचरल  प्रोग्राम  में  चला  जाता  है  ?

 श्री  भक्त  दर्शन  :  श्री मनु,  मैं  समझा

 नहीं  ।

 ध्रध्यक्ष  महोदय  माननीय  सदस्य

 कहते  हैं  कि  बांट  कर  बताया  जाय  कि  कितना
 टाइम  राइफ़ल  ट्रेनिंग  में  सर्फ  होता  है  और
 कितना  समय  कलचरल  प्रोग्राम  में  खर्च
 किया  जाता  है  ?

 श्री  भक्त  ददन :  श्रीमन्‌,  इस  के  बारे  में

 मैं  निश्चित  सूचना  इस  वक्‍त  नहीं  दे  सकता
 लेकिन  मेरा  यह  अंदाज़ा  है  कि  विकास  के  सभी
 अंगों  पर  पूरा  पूरा  ध्यान  दिया  जाता  है  1

 Shri  P.  Venkatasubbaiah:  May  I
 know  whether  it  is  a  fact  that  the
 National  Discipline  Scheme  has  not
 become  popular  for  the  reason  that
 the  several  educational  institutions
 which  have  already  introduced  _  this
 have  not  got  the  necessary  equip-
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 ment  and  if  so,  what  arrangement  has
 been  made  in  this  regard?

 Shri  Bhakt  Darshan:  Sir,  all  the
 Day  and  emoluments  are  being  paid
 by  the  Central  Government.  The
 question  of  subsidising  the  private
 institutions,  therefore,  does  not  arise.

 att  fara  नारायण  :  क्या  यह  सही  है  कि
 इस  राष्ट्रीय  अनुशासन  योजना  के  श्रन्तगंत
 लड़के  और  लड़कियों  की  शिक्षा  साथ  साथ
 चलती  है,  यदि  हां,  तो  उन  की  संख्या  क्‍या
 है?

 श्री  भक्त  दन :  जी  नहीं  ।  जहां  तक
 विद्याथियों  का  सम्बन्ध  है  लड़कियों  के
 विद्यालयों  में  स्त्री  शिक्षिकाएं  रखी  जाती  हैं
 जज़्बात  लड़कों  के  विद्यालयों  में  पुरुष  शिक्षक
 रखे  जाते  हैं  ।  अलबत्ता  जो  इंस्ट्रक्टर  होते हैं
 उन  की  ट्रेनिंग  के  लिये  अलग  श्रलग  प्रबन्ध
 नहीं  होता  है  श्र  उनको  एक  साथ  ट्रेन  किया
 जाता  है  ।

 Shri  Bishwanath  Roy:  May  I  know
 whether  any  step  is  being  taken  for
 enforcing  the  scheme  in  the  educa-
 tional  institutions  in  the  rural  areas
 and  if  so,  what  is  the  percentage  of
 the  institutions  which  are  being  cover-
 ed  by  this  scheme?

 श्री  भक्त  दर्शन  :  इस  में  कोई  सन्देह
 नहीं  है  कि  सभी  विद्यालयों  में  इसे  भ्र भी  जारी
 नहीं  किया  जा  सका  है  पर  इसके  लिए  हमारे
 प्रयत्न  जारी  हैं  और  हम  यह  श्राशा  करते  हैं
 कि  कुछ  वर्षो  के  इन्दर  प्रत्येक  विद्यालय  में
 इसे  जारी  कर  दिया  जायेगा  |

 श्री  Jo  मू०  त्रिवेदी  :  मंत्री  महोदय
 ने  अभी  कहां  था  कि  विकास  के  सभी  अंगों
 की  तरफ़  ध्यान  दिया  जाता  है  तो  क्या  इस
 स्कीम  में  नाचना,  गाना,  तबला  बजाना
 और  सिनेमा  करना  शादी  भी  विकास  के  रंग
 हैं  जोर  यह  सब  चीजें  भी  वहां  सिरसा  में
 की  जाती  हैं  ?
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 श्री  भक्त  दर्शन  :  जहां  तक  कि  सिनेमा
 का  प्रश्न  है  मैं  समझता  हूं  कि  इसका  कोई
 सम्बन्ध  नहीं  है  और  मैं  ने  कहीं  भी  इसके  बारे
 में  नहीं  सुना  है  ।  हां,  जो  कलचरल  प्रोग्राम

 है  वह  भी  युवकों  के  व्यक्तित्व  के  विकास
 करने  के  लिए  होता  हैँ  अलबत्ता  उस  की  एक
 सीमा  होनी  चाहिए  ।

 Shri  Hem  Barua;  May  I  request
 the  Minister  not  to  use  that  type  of
 Hindi  like
 “व्यक्तित्व  के  विकास

 श्री  औंकार  लाल  बैरवा  :  श्रीमन्‌,  मे
 जानना  चाहता  हूं  कि  इस  में  लड़कों  और
 लड़कियों  की  शिक्षा  में  क्या  कोई  अन्तर  किया
 गया  है  या  दोनों  के  लिए  एक  सी  शिक्षा  है  ?

 श्री  भक्त  दर्शन  :  मोटे  तोर  से  राष्ट्रीय
 अनुशासन  योजना  फा  एक  ही  कायंत्रम  हैं
 लेकिन  कुछ  बातें  लड़कों  को  ही  सिखलाई
 जाती  हैं,  तो  कुछ  बातें  लड़कियों  को  विशेष
 तौर  से  सिखलाई  जाती  हैं  ।

 प्राथमिक  शिक्षा
 +

 श्री  सिद्धेश्वर  प्रसाद  :
 *+५२६.  <  श्री  गो०  महकती  :

 ्रो  सरज  पाण्डेय  :

 क्या  शिक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  श्रड़तीसवें
 अखिल  भारतीय  शिक्षा  सम्मेलन  ने  यह  मांग
 की  है  कि  प्राथमिक  शिक्षा  का  दायित्व  पंचायतों
 को  न  सौंपा  जाये;

 (ख)  इस  पर  सरकार  की  क्या  प्रतिक्रिया

 है;  भ्र ौर

 (ग)  इस  सम्मेलन  में  अरन्य  किन  विषय
 पर  चर्चा  की  गई  थी  ?

 शिक्षा  मंत्रालय  में  उप मंत्रो  (ओ  भक्त
 बान)  :  (कफ)  सरकार  को  इसकी  कोई

 PHALGUNA  21,  885  (SAKA)

 because  the

 Oral  Answers  4840

 जानकारी  नहीं  है,  क्योंकि  सम्मेलन  की
 कार्यवाहियां  कभी  प्राप्त  नहीं  हुई  हैं  ।

 (ख)  कौर  (ग)।.  प्रश्न  नहीं  उठता  ।

 [(a)  Government  has  no  knowledge
 proceedings  of  the

 Conference  have  not  been  received.

 (b)  and  (c).  Do  not  arise.]

 श्री  सिद्धेश्वर  प्रसाद  :  क्‍या  सरकार
 यह  बतलाने  की  कृपा  करेगी  कि  यह  अखिल
 भारतीय  शिक्षा  सम्मेलन  कब  हुआ  था  शौर
 उसकी  रिपोर्ट  शाने  में  विलम्ब  होने  का  क्‍या
 कारण  है  ?

 श्री  भक्त  वहन:  श्रीमन्‌,  यह  कांफ्रेस
 २५  से  लेकर  २६  दिसम्बर,  सन्‌  १६९६३
 तक  बड़ोदा  में  हुई  थी  ।  यह  एफ  गैर  सरकारी
 संस्था  है  जोर  इस  का  सरकार  से  कोई  सम्बन्ध
 नहीं  है  |  अधिक  से  अधिक  हम  यह  कर
 सकते  हैं  कि  उनको  हम  इस  बारे  में  याद
 दिलायें  ।

 श्री  शमसे वक  यादव  :  क्या  इस  सम्मेलन
 में  प्राइमरी  शिक्षा  को  लोगों  तक  पहुंचाने
 के  लिए  कोई  इस  प्रकार  का  विचार  प्रकट
 फिया  है  कि  एफ  शिक्षार्थी  सेना  भरती  की
 जाय  कौर  दस  साल  के  अन्दर  इन्दर  सभी
 लोगों  को  शिक्षित  कर  दिया  जाय  ?

 शी  भक्त  दन :  श्रीमन्‌,  हमें  उनकी
 रिपोर्ट  ही  भ्रभी  तक  नहीं  मिली  है  इसलिए
 मैं  इसका  कसे  उत्तर  दे  सकता  हूं

 st  सिद्धेश्वर  प्रसाद  :  श्रीमन्‌,  क्‍या
 सरकार  को  ध्यान  इस  बात  की  श्र  भी  गया
 है  कि  जब  राज्य  सरफारों  के  पास  प्राइमरी
 शिक्षा  को  संविधान  के  मताबिक  लागू  करने
 के  लिए  पैसा  नहीं  है  तो  पंचायतों  के  हाथ  में
 अगर  प्राइमरी  शिक्षा  को  सौंप  दिया  जाएगा
 तो  उसका  क्‍या  नतीजा  निकलेगा  ?
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 श्री  भक्त  विमान  :  श्रीमन्‌,  इस  सम्मेलन

 का  जब  सिफारिशें  अथवा  रिपोर्ट  करायेगी

 तब  उस  पर  विचार  किया  जायगा  |  इस

 _समय  मैं  यही  कह  सकता  हूं  v

 श्री  काशी  राम  गुप्त  :  क्या  सरकार  का

 स्वयं  का  यह  विचार  है  कि  पंचायती  को

 यह  प्राइमरी  शिक्षा  न  दी  जाय  ?

 श्री  भक्त  विमान  :  श्री मनु,  इस  सम्बन्ध
 #  जहां  तक  मेरी  जानकारी  है  कोई  रिपोर्ट

 हमें  उनसे  नहीं  मिली  है  ।

 Shrimati  Renuka  Ray:  Was  any  re-
 presentative  of  the  Government  invit-

 ed  to  this  conference;  if  so,  may  I
 know  whether  he  has  brought  back

 any  informal  report?

 Shri  Bhakt  Darshan:  Sir,  as  far  as
 व्‌  know,  no  representative  of  the
 Ministry  was  present,

 Shri  Warior:  May  I  know  whether
 the  All  India  Panchayat  Parishad  in
 its  conference  had  requested  the  Gov-
 ernment  that  the  primary  school  edu-
 cation  should  be  left  to  the  pancha-
 yats?

 Shri  Bhakt  Darshan:  I  have  no  in-
 formation,  Sir,

 Dr.  Ranen  Sen:  Is  it  a  fact  that
 some  of  the  State  Governments  have
 demanded  that  the  panchayats  should
 not  be  entrusted  with  this  task  of
 primary  education?

 Shrj  Bhakt  Darshan:  Sir,  I  cannot
 say  anything  off-hand;  I  will  have  to
 find  out.

 Shri  Kapur  Singh,  Apart  from  the
 recommendationg  of  this conference
 and  apart  from  any  concrete  propo-
 sals  that  the  Government  might  have
 before  them  in  this  behalf,  have  the
 Government  any  reasons  to  believe
 that  the  panchayats  have  proved  as
 unsuitable  organs  for  handling  pri-
 mary  education?

 Shri  Bhakt  Darshan:  I  do  70
 think  this  arises  out  of  this  question,
 Sir.
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 Shri  Kapur  Singh:  This  is  the  only
 question  which  arises  out  6  this.

 Mr.  Speaker:  He  says  that  they
 will  make  up  their  mind  after  the  re-
 port  is  received.

 Shri  Kapur  Singh:  I  want  to  know
 whether,  apart  from  any  _  concrete
 proposals,  they  have  any  reasons  to
 believe  like  this,

 Mr.  Speaker:  If  they  give  that  in-
 formation  at  this  moment,  what  wou!d
 they  do  with  the  report?

 श्री  बड़े  :  क्या  यह  शासन  की  पालिसी
 है  कि  प्राइमरी  एजुकेशन  जहां  म्यूनिसिपैलिटी
 हो  वहां  म्यूनिसिपैलिटी  को  सौंप  दी  जाय
 और  जहां  पंचायत  हों  वहां  पंचायत  को  इसका
 काम  दे  दिया  जाय  oO

 श्री  भक्त  दर्शन  :  इस  पर  जैसा  मैंने
 निवेदन  किया,  जहां  तक  मेरी  जानकारी  है
 इस  सम्बन्ध  में  कोई  गहराई  से  विचार  नहीं
 हुआ  है  |  जब  उनकी  सिफारिशें  व  रिपोर्ट
 जायेगी  तब  इस  पर  ध्यान  दिया  जायगा
 शौर  कोई  निर्णय  लिया  जायगा  ।  ;

 Shri  D.  J.  Naik;  There  are  certain
 States,  particularly  Gujarat  and
 Maharashtra,  which  have  handed  over
 primary  education  panchayat  sami-
 tis.  May  I  know  what  is  the  expe-
 rience  of  those  States  and  whether
 those  States  have  conveyed  their  ex.
 perience  to  the  Central  Government?

 Shri  Bhakt  Darshan:  |  am  sorry,
 I  have  not  got  that  information  with
 me.

 st  Wo  प्र०  शर्मा  :  भ्र भी  मंत्री  महोदय
 ने  बतलाया  कि  दिसम्बर  के  महीने  में  यह
 सम्मेलन  बड़ौदा  में  हुआ  था  शौर  कब  यह
 मिडिल  खौफ  मार्च  भी  हो  गया  है  तो  क्‍या
 वह  एसा  नहीं  समझते  कि  उस  सम्मेलन  की
 प्रोसीडिग्स  आने  में  काफ़ी  देर  हो  चुकी  है  ?

 श्री  भक्त  दर्शन  :  श्री मनु,  मैंने  निवेदन
 किया  है  कि  यह  बिलकुल  एक  विशुद्ध  गैर
 सरकारी  संस्था  है।  हमारा  सम्बन्ध  केवल
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 इतना  है  कि  हमसे  उन्होंने  कुछ  द्राधिक
 सहायता  मांगी  थी  जो  कि  हमने  उनको  दे
 दी।  तब  अधिक  से  अधिक  यही  हो  सकता  है
 कि  हम  उनको  स्मरण पत्र  भेजें  और  उनसे
 वह  रिपोर्ट  मंगवाये  ।

 Domestic  Fuel  Gas

 *527,  Shri  P.  C.  Borooah:  Will  the
 Minister  of  Education  be  pleased  to
 refer  to  the  reply  given  to  Starred
 Question  No.  640  on  the  8th  December,
 963  and  state:

 (a)  the  broad  outline  of  the  Pian
 and  the  zones  envisaged  thereunder
 for  the  production  and  distribution  of
 domestic  fuel  gas;  and

 (9)  the  recommendations  since
 mande  by  the  Expert  Committee  in
 this  behalf?

 The  Minister  of  Education  (Shri  M.
 C.  Chagla):  (a)  The  Plan  invisages  pro-
 duction  and  supply  of  fuel  895  to
 urban  areaS  with  a  population  of  over
 one  lakh.  The  sources  of  generation
 taken  into  consideration  are  natural
 gas,  naptha  gas,  gas  from  coal  and
 gas  from  petroleum.  The  Zones  en-
 visaged  in  the  Plan  are:

 Lower  Gangetic  Valley.
 Upper  Gangetic  Valley,
 Western  Ghat.
 Southern  India.
 Godavari  Valley,
 Mahanadi  Valley:
 Vidharba  Area.
 Rajasthan  Area.
 Brahamputra  Valley, ६0

 090
 57
 02
 ७
 द

 (b)  The  Committee  has  not  yet  con-
 sidered  the  Plan.

 Shri  P,  C.  Borooah:  May  J  know
 how  much  of  this  gas  is  being  burnt
 out  as  waste  in  the  various  oil  fields
 and  refineries  in  the  country  and  what
 is  its  value?  May  I  know  what  is
 the  quantity  burnt  out  in  the  Assam
 oil  region?

 Shri  M.  0,  Chagla:  I  would  like
 to  have  notice  to  answer  that  ques-
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 tion.  If  the  hon.  Member  wants  the
 figures  I  can  get  them.

 Shri  P.  C.  Borooah:  May  I  know
 whether  any  scheme  has  been  drawn
 up  for  the  utilisation  of  the  refinery
 gas  at  Nunmati;  if  so,  whether  any
 offer  hag  been  received?  If  any  offer
 has  been  received,  may  I  know  what
 is  the  decision  of  the  Government  on
 it?

 Shri  M.  con  Chagla:  As  far  as_  this
 question  is  concerned  the  only  infor-
 mation  that  I  can  give  is  what  I  have
 given.  Besides  that,  I  can  say
 that  the  Central  Fuel  Research
 Institute  had  prepared  a  plan  and
 that  plan  has  been  considered  by  the
 Petroleum  association  and  now  they
 are  considering  the  report  of  that  ins-'
 litute.

 Shri  P.  Venkatasubbaiah:  Has  _  the
 attention  of  the  Government  been
 drawn  to  the  fact  that  in  Gujarat
 where  this  gas  is  much  in  demand  for
 domestic  purposes  high  rates  are
 charged  and  so  it  is  not  possible  for
 them  to  utilise  this  gas  and  this  is
 burnt  out?

 Shri  M.  C,  Chagla:  No  Sir,  the
 attention  of  the  Government  has  not
 been  drawn  to  this  report,

 Shrimati  Savitri  Nigam:  Has  an)
 attention  been  paid  by  the  Govern-
 ment  to  find  out  ways  and  means  to
 utilise  the  gas  which  is  being  burnt
 and  wasted  in  Bhakra  Nangal  and
 various  other  factories?

 Shri  M.  0.  Chagla:  Two  committees
 were  appointed  for  this  purpose  to
 find  out  the  best  utilisation  of  the
 natural  gas  and  its  distribution  to  the
 public.  The  petroleum  association  has
 considered  the  report  and  the  matter
 is  now  under  Government’s  ‘consi-
 deration.

 Shri  Bhagwat  Jha  Azad:  How  is
 it  that  the  gas  produced  for  purposes
 at  Barauni  refinery  is  not  to  be  sup-
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 plied  to  the  nearest  town  of  Patna  but
 is  expected  to  be  given  to  all  the  other
 towns  in  India?

 Shri  M.  C.  Chagla:
 tied  up  with  the
 the  report,  I  may  assure’  the
 House  that  we  are  considering
 all  possible  steps  to  improve  the  dis-
 tribution  of  natural  gas.

 The  answer  is
 consideration  of

 Shri  Heda:  Since  there  is  more  than
 one  company  producing  domestic  fuel
 gas,  why  are  they  not  allowed  to
 compete  with  each  other  and  give
 better  service  in  various  places
 wherever  this  gas  is  available?

 Shri  M.  C.  Chagla:  I  would  like  to
 have  notice.

 Dr.  Ranen  Sen:  In  view  of  the  fact
 that  there  are  several  private  com-
 panies  that  are  producing  domestic
 fuel  and  certain  State  Governments
 are  also  producing  and_  supplying
 domestic  fuel  gas,  is  it  under  the  con-
 tempiation  of  the  Government  to
 integrate  all  the  schemes  into  a  com-
 mon  and  uniform  all-India  scheme?

 Shri  M.  C.  Chagla:  That  is  one  of
 the  matters  under  consideration.

 श्री  शिव  नारायण  :  मैं  यह  जानना

 चाहता  हूं  कि  इस  गैस  के  एक  सिलेंडर  की  क्‍या
 कीमत  है  ।

 Shri  M.  C.  Chagla:  I  am  afraid  I
 cannot  answer  that  question.

 श्री  विश्राम  प्रसाद  :  अंकलेश्वर  घायल-
 फ़ील्ड  और  कंम्ब  में  यह  गैस  बहुत  माता  में
 तैयार  होती  है  ।  गुजरात  वालों  की  यह
 शिकायत  है  कि  उनको  यह  गैस  नहीं  मिल  पाती

 है  ।  जो  गैस  रोजाना  जला  दी  जाती  है,
 क्या  यह  मंत्रालय  उसको  होम  यूज़  के  लिए
 देने  पर  विचार  कर  रहा  है  ?

 श्री  मु०  Fo  चागला  :  मैं  इससे  ज्यादा

 नहीं  कह  सकता  हूं  कि  इस  सवाल  पर  विचार
 हो  रहा  है  ।
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 Drilling  in  Jwalamukhi

 +
 Shri  Maheswar  Naik:
 Shri  Subodh  Hansda:
 Shri  S.  C.  Samanta:
 Shri  Sudhansu  Das:
 Shri  Daljit  Singh:

 *528,

 Will  the  Minister  of  Petroleum  and
 Chemicals  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  drilling
 operations  for  the  exploration  of  oil
 in  Jwalamukhi  area  are  going  to  be
 resumed  during  964  on  contract  basis;
 and

 (b)  if  so,  the  terms  thereof?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Humayun  Kabir):
 (a)  No,  Sir.  The  Oil  and  Natural  Gas
 Commission  will  itself  undertake
 drilling  at  Jwalamukhi.

 (b)  Does  not  arise.

 Shri  Maheswar  Naik:  Is  it  a  fact
 that  drilling  operations  in  Jwalamukhi
 had  been  abandoned  for  sometime  and
 if  so  why?

 Shri  Humayun  Kabir:  Drilling
 operations  in  Jwalamukhi  were  sus-
 pended  after  going  down  to  about
 3600  metres,  But  at  that  depth  the
 rigs  which  the  ONGC  had  at  the
 time  could  not  go  beyond  that  and
 fresh  rigs  were  secured  and  we  pro-
 pose  to  go  down  much  deeper.

 Shri  Maheswar  Naik:  Are  the  pros-
 pects  of  getting  oil  at  Jwalamukhi  as
 bright  compared  to  the  expenditure
 which  we  are  likely  to  incur?

 Shri  Humayun  Kabir:  In  the  matter
 of  oil  exploration  one  has  always  to
 take  some  risk.  I  may  slightly  correct
 what  I  said.  In  Jwalamukhi  there
 were  also  a  number  of  structural  wells
 which  were  not  very  deep.  In  well
 No.  l  there  was  some  pressure  of  gas
 and  well  No.  2  proved  dry.  Now,  we
 propose  to  go  down  very  much  deeper.
 J  am  sure  the  hon.  Member  will  share
 with  me  the  hope  that  this  time  we
 will  be  successful.
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 Dr.  Ranen  Sen:  Is  it  a  fact  that  the
 previous  exploration  at  Jwalamuki
 was  with  collaboration  of  an  American
 firm  and,  if  so,  what  were  the  results?

 Mr.  Speaker:  He  has  just  now  given
 all  the  information.

 Dr.  Ranen  Sen:  He  has  not  answer-
 ed  the  first  part  of  the  question.

 Shri  Humayun  Kabir:  The  first  deep
 well  was  spudded  by  the  ONGC  in
 April  1957.  I  do  not  find  any  refer-
 ence  to  any  American  collaboration
 for  that.

 Education  and  Employment
 Opportunities

 +
 Shri  Sidheshwar  Prasad:

 *530.<  Shri  D.  0.  Sharma:
 Shri  P.  R.  Chakraverti:

 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  the  up-to-date  progress  made
 by  the  Committee  appointed  to
 examine  the  role  of  education  in  rela-
 tion  to  employment  opportunities;  and

 (b)  when  its  report  is  likely  to  be
 submitted?

 The  Deputy  Minister  in  the  Minis-
 try  of  Education  (Shri  Bhakt  Darshan):
 (a)  and  (b).  The  Committee  has  been
 wound  up  and  its  work  has  been  trans-
 ferred  to  the  Central  Planning  Group
 recently  constituted  by  this  Ministry.

 श्री  सिद्धेश्वर  प्रसाद  :  श्रीमन्‌,  क्‍या
 सरकार के  ध्यान  में  यह  बात  कराई  है  कि  यद्यपि
 शिक्षा  के  सम्बन्ध  में  तरह  तरह  की  योजनायें
 बनाई  जाती  हैं,  किन्तु  हमारे  जो  विद्यार्थी
 शिक्षा  प्राप्त  कर  के  निकलते  हैं,  उनको
 रोज़गार  देने  का  कोई  भी  प्रबन्ध  नहीं  है  ;
 यदि  हां,  तो  इस  समस्या  के  समाधान  के  लिये
 सरकार  ने  क्‍या  तरीका  अपनाया  है  ?

 श्री  भक्त  दन  :  यह'  प्रश्न  शिक्षा
 मंत्रालय  के  सामने  हमेशा  रहा  है  |  यह  जो
 बड़ा  ग्रुप  बनाया  गया  है,  यह  बात  भी  उसके
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 विचाराधीन_ है  कौर  वह  इस  पर  विचार
 करेगा  |

 श्री  सिद्धेश्वर  प्रसाद  :  मैं  यह  जानना

 चाहता  हूं  कि  कभी  जिस  समिति  को  समाप्त
 कर  दिया  गया  है,  क्या  उसने  कोई  भ्रन्तरिम
 सिफ़ारिशें  भी  की  थीं  ;  यदि  हां,  तो  वे
 सिफारिशें  क्‍या  हैं  ।

 श्री  भक्त  दर्शन  :  दुर्भाग्यवश  उस  समिति
 की  कोई  बैठक  नहीं  हो  पाई  थी  ।

 डा०  गोविन्द  दास  :  जहां  तक  हमारी
 शिक्षा-पद्धति  फा  सम्बन्ध  है,  वह  विषय
 बार-बार  उठा  है  और  हमारी  शिक्षा  पद्धति
 में  इस  प्रकार  के  मूल  परिवर्तनों  के  लिए  कई
 बार  कहा  गया  है।  मैं  यह  जानना  चाहता  हूं
 फि  इस  सम्बन्ध  में  कब  से  विचार  हो  रहा  है
 कौर  कब  इसके  बारे  में  निर्णय  होगा--
 या  हमको  निर्णय  की  आशा  नहीं  करनी
 चाहिए  |

 श्री  भक्त  दर्शन  :  मैं  स्वीकार  करता  हूं
 कि  इस  पर  विचार  करने  में  काफ़ी  समय  लग
 गया  है,  लेकिन  अभी  माननीय  शिक्षा  मंत्री
 जी  की  अध्यक्षता  में  जो  ग्रुप  बनाया  गया  है,
 हमें  आशा  है  कि  जल्दी  ही  उसके  द्वारा
 इस  विषय  पर  विचार  किया  जायेगा  और
 जल्दी  निर्णय  किया  जायेगा  |

 श्री  कछवाय  :  मैं  यह  जानना  चाहता  हूं
 कि  प्रति  वर्ष  कितने  विद्यार्थी  शिक्षा  लेकर
 निकलते  हैं  और  उनमें  से  कितनों  को  काम
 दिया  जाता  है

 श्री  भक्त  दर्शन :  इसके  लिए  मुझे
 सूचना  चाहिए  ।

 श्री  बड़े  :  क्या  यह  सच  है  कि  टैक्निकल

 स्कूलों  से  शिक्षा  प्राप्त  करने  के  बाद  स्टूडेंट्स
 को  दो  दो,  तीन  तीन  साल  तक  नौकरी  नहीं
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 मिलती  हैं,  इस  प्रकार  की  शिकायत  मध्य  प्रदेश
 सरकार  से  आई  है  ?

 श्री  भक्त  बदन  :  जहां  तक  सरकार  की
 जानकारी  है,  टैक्निकल  विद्यालयों  से  निकले

 हुए  छात्रों  को  जल्दी  ही  रोज़गार  मिल  जाता

 है  ।  लेकिन  अगर  माननीय  सदस्य  के  पास
 कोई  विशेष  शिकायत  हो,  तो  वह  बता
 सकते  हैं  ।

 Shri  Kapur  Singh:  Is  it  intended  to
 co-ordinate  the  entire  educational  sys-
 tem  of  India  to  opportunities  of
 employment  or  only  specific  levels
 and  layers  thereof?

 Shri  Bhakt  Darshan:  I  would
 request  the  hon.  Member  to  await  the
 report.

 Shri  Muthu  Gounder:  Is  the  Gov-
 ernment  aware  that  however  much
 one  is  educated,  unless  he  knows
 Hindi  he  has  got  less  opportunities  to
 enter  into  the  Central  Government
 service?  Is  it  a  fact?  Has  the  Gov-
 ernment  enquired  into  it?

 Shri  Bhakt  Darshan:  I  do  not  know
 how  that  is  connected  with  this  ques-
 tion.

 Mr.  Speaker:  [I  have  not  followed
 the  question.  That  is  why  I  did  not
 say  anything.

 Shri  Muthu  Gounder:  There  are  nc
 opportunities,  at  least  not  equal  oppor-
 tunities,  unless  one  knows  Hindi.  Has
 it  not  come  to  the  notice  of  Govern-
 ment?

 Shri  Bhakt  Darshan:  It  has  not  come
 to  the  notice  of  the  Government  so
 far.

 Bo  Go  शा०  देशमुख  :  हमने  भ्रखबारों
 में  पढ़ा  है  कि  नये  एड्केशन  मिनिस्टर  साहब
 ने  कोई  दो  सौ,  तीन  सौ  कमेटीज  बेकार
 क्र  दी  हैं  ।  मैं  यह्‌  जानना  चाहता  हूं  कि  क्या
 इस  कमेटी  का  भी  उनमें  शुमार  है,  क्योंकि
 अभी  तक  उसकी  कोई  बैठक  नहीं  हुई  है  ।
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 श्री  भक्त  दर्शन  :  अध्यक्ष  महोदय,
 मैं  इसमें  संशोधन  करना  चाहता  हूं  कि  कुल
 मिला  कर  शिक्षा  मंत्रालय  के  भ्रन्त्गत  १२०
 समितियां  थीं।  उनमें  से  ५०  समितियों  को
 अब  तक  समाप्त  किया  जा  चका  है।  और  भी
 समितियों  के  बारे  में  विचार  हो  रहा  है  और
 राशा  की  जाती  है  कि.  (Interruption.)

 अध्यक्ष  महोदय  जब  कमेटी  बनाते
 हैं,  तो  एतराज़  किया  जाता  है  और  जब  उन
 को  समाप्त  किया  जाता  है,  तो  भी  एतराज़
 पिया  जाता  है  ।

 श्री  रामसेवक  यादव  :  वह  शिक्षा  को
 समाप्त  न  करें

 भ्रध्यक्ष  महोदय  :  वह  शिक्षा  को  नहीं,
 समितियों  को  समाप्त  कर  हे  हैं  ।

 श्री  भक्त  दर्शन  :  श्रीमन्  मैं  निवेदन
 कर  रहा  था  कि  शिक्षा  मंत्रालय  के  अन्तर्गत
 १२०  सामतियां  थीं  ।  उन  में  से  ५०  को
 समाप्त  किया  जा  चुका  है  और  ष  के  बारे
 में  विचार  किया  जा  रहा  है  हॉल्टर  हें.  उन  के
 भाग्य  का  भी  निर्णय  किया  जायेगा  t  यह
 समिति  भी  उसे  सूची  में  है  ।

 Calcutta  Police  Force

 +
 Shri  P.  C.  Borooah:

 loka  Bishanchander  Seth:

 "531.  <  Shri  Dhaon:
 |  Shri  B.  P.  Yadava:
 |  Shri  P.  R.  Chakraverti:
 (Shri  Maheswar  Naik:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  the  Central  Govern-
 ment  propose  to  help  the  West  Bengal
 Government  to  strengthen  and  moder-
 nise  the  Calcutta  police  force;  and

 (b)  if  so,  the  nature  of  assistance
 proposed  to  be  rendered  to  the  West
 Bengal  Government?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  (Shri  Hathi):
 (a)  No  such  proposal  is  under  con-
 sideration  for  the  present.
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 (b)  Does  not  arise.

 Mr.  Speaker:  Shri  P.  C.  Borooah—
 he  is  not  standing  up—next  question.

 Some  hon.  Members  rose—

 Mr.  Speaker:  When  no  such  pro-
 posal  is  under  consideration,  what  is
 to  be  asked?  Further,  the  Demands
 of  this  Ministry  are  coming  up  soon.

 Shri  Hem  Barua:  Sir,  it  is  an  impor-
 tant  question.

 Mr.  Speaker:  Here  I  have  to  make
 one  remark  which  I  made  earlier  also.
 When  a  member  sponsors  or  gives
 notice  of  a  question,  the  usual  prac-
 tice  in  other  countries  is  that  he  alone
 is  allowed  to  put  pressure  or  ask  more
 questions.  But  here  those  who  do  not
 give  notice  rather  put  greater  pres-
 sure.  We  have  adopted  this  practice.
 Iam  not  shutting  that  out.  We  are
 allowing  that  and  I  propose  to  continue
 that.  But  when  the  question  is  put
 by  a  Member  and  he  does  not  want
 to  put  any  supplementary  question—
 my  attention  is  only  towards  that  side
 and  I  do  not  look  at  that  moment
 towards  others—then  I  go  to  the  next
 question.  I  might  have  not  looked  to
 the  other  side.  When  I  found  that  he
 was  not  prepared  to  rise  and  put  a
 supplementary,  I  proceeded  to  the
 next  Question.

 Shri  Hem  Barua:  May  I  make  a
 submission?

 Dr.  Ranen  Sen:  This  is  a  very  impor-
 tant  question.

 Mr.  Speaker:  I  know.  The  Demands
 are  also  coming  up.

 Shri  Hem  Barua:  May  I  make  a
 submission?

 Mr.  Speaker:  Only  submission;  not
 a  question.

 Shri  Hem  Barua:  It  is  a  fact  that
 in  the  House  of  Commons  the  Mem-
 bers  whose  names  do  not  appear  in
 the  list  are  not  allowed....

 Shri  Hari  Vishnu  Kamath:  No,  no..
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 Mr.  Speaker:  It  is  rare.  I  disclosed
 the  other  day  that  the  average  num-
 ber  of  supplementaries  there  is  .2  to
 1.5.

 Shri  Nath  Pai:  That  only  shows
 that  the  Lok  Sabha  is  far  more  watch-
 ful  than  the  House  of  Commons,

 Shri  Hem  Barua:  You  have  not
 given  opportunity  to  those  who  are
 interested  in  the  subject.  I  would
 submit  very  humbly  that  that  shows
 how  alert  the  Members  of  the  Lok
 Sabha  are.

 Mr.  Speaker:  That  has  already  been
 said  by  Mr.  Nath  Pai.

 Shri  Hem  Barua:  What  happened
 about  this  question  is—although  it  is
 a  very  important  question—somehow
 you  did  not  look  at  this  side.  That
 was  the  trouble.

 Mr.  Speaker:  That  I  admit.  I  have
 explained  to  the  hon.  Members  that  I
 did  not  look  towards  that  side.  My
 attention  was  entirely  on  the  sponsor
 and  when  he  did  not  rise,  J  passed  on
 to  the  next  question.  (Interruption).

 Mr.  Speaker:  I  would  ask  the  hon.
 Members  to  just  excuse  me.

 Shri  Hari  Vishnu  Kamath:  This
 matter  may  be  discussed  after  the
 Question  Hour.

 Mr.  Speaker:  Next  question.
 Shri  P.  C.  Boreoah:  What  happened

 to  my  question,  Sir?

 Mr.  Speaker:  The  whole  discussion
 went  on  that  account.  Now  he  says,
 what  happened  to  his  question,  (Inter-
 ruptions),  Next  Question.

 Himalayan  Medicinal  Herbs

 +
 (  Shri  Vishwa  Nath  Pandey:

 4534.  4  Shri  0.  C.  Sharma:
 Shri  Maheswar  Naik:

 Will  the  Minister  of  Petroleum  and
 Chemicals  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  propose  to  use  the  Himala-
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 yan  herbs  which  grow  in  abundance
 in  Badrinath  and  other  parts  of  the
 Uttar  Pradesh  for  making  drugs  by
 public  sector  undertakings;  and

 (b)  if  so,  when  and  at  what  public
 sector  undertaking?

 The  Minister  of  State  in  the  Minis-
 try  of  Petroleum  and  Chemicals  (Shri
 Alagesan):  (a)  and  (b).  There  is  no
 specific  proposal  under  consideration
 of  Government  for  utilising  the  herbs
 grown  in  Uttar  Pradesh.  The  ques-
 tion  of  utilising  them  as  well  as  plant
 products  grown  in  other  States
 depends  on  the  final  decision  to  be
 taken  in  regard  to  the  Phyto  chemi-
 cal  plant  project.

 st  विश्वनाथ  पाण्डेय  :  क्‍या  उत्तर
 प्रदेश  की  सरकार  ने  कोई  ऐसा  आवेदन
 भेजा  है  कि  हिमालय  में  अच्छी  जड़ी  बूटियां
 पाई  जाती  हैं  और  उन  जड़ी  बेटियों  का  प्रयोग

 होना  चाहिये  कौर  इस  वास्ते  यह  कारखाना

 खुलना  चाहिये  ?

 Shri  Alagesan:  The  Chairman  of  the
 Pharmaceuticals  and  Drug  Co.  visited
 various  State  Governments  and  had
 consultations  about  raising  farms  of
 medicinal  plants  and  herbs  in  their
 respective  areas.  I  have  no  information
 as  to  what  definite  proposals  the  U.P.
 Government  placed  before  him.  But
 he  held  consultations  with  them  and
 when  time  comes  it  will  be  taken  into
 consideration.

 Shri  Bishwanath  Roy:  May  I  know
 whether  the  medicinal  herbs  found  in
 the  area  mentioned  in  the  Question
 are  being  exported  for  medicine  pre-
 paration  in  some  other  country?

 Shri  Alagesan:  I  am  not  aware  of
 it.  J  would  like  to  have  notice.

 Shri  D.  J.  Naik:  There  is  one  medi-
 cinal  herb  in  Spiti  and  Lahaul  named
 as  Kuth.  May  I  know  whether  it  is
 being  exported  or  not?

 Shri  Alagesan:  I  am  not  able  to  say
 about  that.
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 डा०  गोविन्द  दास  :  जहां  तक  हिमालय
 का  संबंध  है,  हिमालय  केवल  एक  राज्य  में

 नहीं  है,  अनेक  राज्यों  में  है  7  ऐसी  स्थिति  में
 क्या  इस  विषय  पर  केन्द्र  कुछ  विचार  करेगा
 ओर  इसको  राज्यों  पर  नहीं  छोड़ेगा  ?

 Shri  Alagesan:  That  is  what  I  said.
 The  Chairman  of  this  Company  had
 consultations  with  the  representatives
 and  authorities  of  the  various  States
 with  reference  to  raising  these  farms.

 Shri  Maheswar  Naik:  May  I  know
 whether  any  special  efforts  have  been
 made  by  the  Central  Government  to
 find  out  medicinal  herbs  which  are
 found  to  be  very  efficacious  ayurvedi-
 cally  and  whether  they  are  going  to
 be  utilised  in  any  way?

 Shri  Alagesan:  Yes,  Sir;  the  idea  is
 that  the  herbs  should  be  utiliseq  for
 manufacture  of  medicines  etc.  But
 when  the  decision  is  taken  with  refer-
 ence  to  the  Phytochemical  plant  we
 will  know  what  products  will  be  made
 there  and  what  herbs  and  medicinal
 plants  will  be  required.  Then  it  will
 be  time  to  establish  these  farms  in
 consultation  with  the  State  Govern-
 ments.

 Shri  Sham  Lal  Saraf:  In  view  of
 the  fact  that  supplies  of  drugs  from
 forests  have  not  been  regular  may  I
 know  if  Government  will  encourage
 setting  up  of  farms  in  the  States  under
 the  direct  guidance  of  the  Centre?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Humayun  Kabir):
 The  hon.  Member  is  probably  aware
 that  an  organisation,  called  the  Cen-
 tra]  Indian  Medicinal  Plants  Organisa-
 tion,  briefly  known  as  CIMPO  was  set
 up,  It  jg  one  of  the  main  objects  of
 CIMPO  to  investigate  into  the  ques-
 tion  of  production  of  medicinal  herbs
 in  different  areas  and  also  to  establish
 farms.

 at  जगदेव  सिह  सिद्धान्त  :  आयुर्वेद
 के  जानने  वालों  कौर  परम्परा  से  जिन  को
 जडी  बूटियों  का  ज्ञान  है,  जो  पेशेवर  काम
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 करने  वाले  हैं,  उन  से  धियां  बनाने  के  काम
 में  सहयोग  लेने  का  क्या  विचार  है  ?

 Shri  Humayun  Kabir:  This  is  an
 entirely  different  question.  The  ques-
 tion  was  whether  there  was  anything
 being  done  about  these  Himalayan
 herbs.  This  is  a  much  broader  ques-
 tion  about  Ayurvedic  practitioners.

 st  यशपाल  साहू  :  ऋषिकेश  में  जो
 कार क्या ता  इस  वक्‍त  खोला  जा  रहा  है,  उसके
 मातहत  यह  मेडिकल  हर्ज  का  काम  भी
 कुछ  सबा  जाएगा  या  यह  अलग  रहेगा  ?

 Shri  Humayun  Kabir:  We  have
 already  answered  the  question  in  an
 indirect  way,  that  CIMPO  will  be  the
 Organisation  mainly  connected  with
 the  collection  and  production  of  these

 herbs  and  after  that  wherever  neces-
 sary  they  will  be  utilised.  It  may  be
 in  one  of  the  research  laboratories  or
 in  an  actual  pharmaceutical  firm,

 श्री  कपूर  सिह  :  हिमालय  पर्वत  की
 कोई  ऐसी  जड़ी  बूटी  सरकार  के  ध्यान  में
 आई  है  कि  जिस  के  प्रयोग से  मनुष्य  ग्रन्तर्ध्यान
 हो  सकता  है  ?

 भ्रध्यक्ष  महोदय  :  मैं  तो  उसे  खुश-भ्रामरी द
 कहूंगा  क्‍योंकि  सप्लीमेंटरी  बहुत  नहीं  होंगे  ।

 Shri  Kapur  Singh:  It  is  mentioned
 in  the  ancient  texts.

 Shri  Humayun  Kabir:
 tioner  has  disappeared  on
 admission.

 Shri  Radhelal  Vyas:  May  I  know
 whether  any  assessment  has  been  made
 of  the  herbs  that  are  grown  in  the
 Himalayas  and,  if  not,  why  it  has  not
 been  done?

 The  ques-
 his  own

 Shri  Humayun  Kabir:  It  is  a  very
 broad  and  general  question.  A  num-
 ber  of  herbs  have  been  processed  and
 some  of  them  are  being  produced.  For
 example,  use  of  rauwolfia  serpentina
 has  been  established  throughout  the
 world.  At  the  moment  some  studies
 24l  (ai)  LSD—2,
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 are  going  on  about  a  root  which  is
 supposed  to  have  curative  effects  in
 cancer.  But  a  general  question  like
 that  cannot  be  answered  in  the  Ques-
 tion  Hour.

 Shri  Hem  Raj:  May  I  know  whether
 any  survey  has  also  been  made  so  far
 as  Himachal  Pradesh  and  the  Punjab
 Hills  are  concerned  about  medicinal
 herbs  which  are  found  there?

 Shri  Humayun  Kabir:  As  I  stated
 earlier,  CIMPO  has  been  set  up  pre-
 cisely  for  that  purpose.  The  question
 should  be  addressed  to  the  Ministry  of
 Education.

 Spy  Ring  in  Calcutta

 +
 (  Shri  Hari  Vishnu  Kamath:
 |  Shri  Yashpal  Singh:

 |  Shri  P.  0.  Borooah:
 “535.  4  Shri  P.  R.  Chakraverti:

 |  Shri  Bibhuti  Mishra:
 |  Shri  Maheswar  Naik:
 (Shri  Prakash  Vir  Shastri:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a)  whether  reports  have  been
 received  about  the  existence  and
 operation  of  a  Pakistani  or  joint  Sino-
 Pakistani  spy  ring  in  Calcutta  and
 other  parts  of  West  Bengal;  and

 (b)  if  so,  the  measures  taken  or
 being  taken  by  Government  to  deal
 with  the  same?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  (Shri  Hathi):  (a)
 No  such  reports  have  bcen  received
 by  the  Central  Government  recently.

 (b)  It  will  not  be  in  the  public
 interest  to  disclose  the  measures
 taken  by  Government  to  deal  with
 espionage  activities.

 Shri  Hari  Vishnu  Kamath:  Has  the
 attention  of  the  Government  been
 drawn  to  the  proceedings  of  the  West
 Bengal  Legislative  Council  on  the  24th
 February  last,  5  days  ago,  where
 allegations  and  categorical  statements
 were  made  that  Pakistani  nationals
 were  working  in  the  Port  Trust,  the
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 Railways,  the  Electric  Supply  and
 Transport  system,  who  were  in  league
 openly  or  secretly,  overtly  or  covertly
 with  Pakistani  agents  or  Sino-
 Pakistani  agents  and  who  were  aided
 and  abetted  by  the  Pakistan  High
 Commission  in  India;  if  so,  is  there
 any  basis  for  these  reports  and  what
 action  is  being  taken  to  meet  the
 situation?

 Shri  Hathi:  I  do  not  think  it  will
 be  proper  for  me  to  reply  to  the  ques-
 tion  whether  these  people  have  been
 taking  part,  whether  we  are  keeping
 a  watch  on  their  activities,  on  whom
 we  are  keeping  a  watch,  whether  we
 are  keeping  a  watch  on  what  they
 are  doing  and  so  on,  but  I  may  say
 that  Government  are  keeping  a  close
 watch  on  the  activities  of  the  persons
 suspected,  and  suitable  measures  are
 being  taken.

 Shri  Hari  Vishnu  Kamath:  During
 this  national  emergency,  when  in-
 stances  of  Pakistani  espionage  and
 subversion  have  been  brought  to  the
 notice  of  Government  in  some  cases
 at  least,  do  Government  propose,  in
 the  interest  of  national  security,  to
 introduce  the  drastic  death  penalty  for
 treason,  espionage  and  sabotage?

 Shri  Hathi:  That  would  be  a  ques-
 tion  about  capital  punishment.  I  can-
 not  reply  to  that....

 Mr.  Speaker:  Capital  punishment  is
 not  barred  everywhere.

 Shri  Hathi:  But,  here,  it  is  a  ques-
 tion  where  the  law  will  have  to  be
 amended.

 Shri  Tyagi:  It  is  a  non-violent  Gov-
 ernment.

 Shri  Hari  Vishnu  Kamath:  I  would
 appeal  to  you,  Sir,  to  come  to  my
 rescue  and  to  the  rescue  of  the  House.
 This  is  a  very  important  and  vital
 matter  concerning  the  national  interest,
 and  you  are  as  much  exercised  as,  if
 not  more  than,  we  are  about  this
 matter.  At  this  moment  when
 we  are  being  hemmed  in  on
 both  sides  by  China  and  Pakistan,  it
 is  but  meet  and  proper  that  Govern-
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 ment  should  take  it  seriously  and
 prescribe  the  death  penalty  for
 treason.

 Mr.  Speaker:  At  the  most,  the  hon.
 Member  wanted  to  bring  to  the  notice
 of  Government  the  suggestion  which
 lke  has  made.  He  has  pointed  out  the
 gravity  of  the  situation.  The  hon.
 Home  Minister  has  heard  it  as  well
 as  the  whole  House,  myself  and  the
 country.  Everybody  has  heard  that.

 Shri  Hari  Vishnu  Kamath:  I  would
 implore  you  to  impress  the  importance
 of  this  matter  on  Government.

 Shri  Nanda  rose—

 श्री  यशपाल  सिह  :  क्या  भारत  सरकार

 भ्रध्यक्ष  महोदय  :  भारत  सरकार  को  बोलने
 दीजिये  ।  मैं  आप  से  कहता  हूं  कि  आप  बैठ
 जाएं,  भारत  सरकार  खड़े।  हो  गयी  है  ।

 The  Minister  of  Home  Affairs  (Shri
 Nanda):  This  is  not  a  matter  on  which
 there  can  be  any  difference  in  the
 outlook  on  any  side  of  the  House.  The
 gravity  of  the  matter  certainly  is  fully
 realised.  Even  if  it  were  not  on  a
 very  large  scale  as  is  apprehended,
 even  a  little  of  it  is  bad,  and,  there-
 fore,  every  possible  step  has  to  be
 taken  to  combat  it.  We  are  engaged
 in  that.  Any  suggestions,  therefore,
 should  be  really  welcome.

 Shri  Hari  Vishny  Kamath:  All  right,
 the  hon.  Minister  may  consider  it.

 श्री  बद्दापाल  सिह  :  क्या  यह  सही  है  कि
 रूस  हमारा  मदद  देश  है  और  यहां  से  सकड़ों
 पासपोर्ट  रूस  के  लिये  बनते  हैं,  और  जो  लोग
 रूस  जाते  हैं  थे  बड़ी  आसानी  से  चीन  पहुंच
 जाते  हैं,  शौर  चीन  से  लौट  कर  यहां  जासूसी
 करते  हैं  ?  यदि  हां,  तो  क्या,  सरकार  इस  बात
 पर!  गौर  कर  रही  है  कि  जिन  को  रूस  के  लिए
 पासपोर्ट  दिये  जायें  उन  के  लिए  यह  शर्ते  रखी
 जाए  कि  वे  वहां  से  चीन  नहीं  जा  सकेंगे  ?

 अध्यक्ष  सहोदर  :  श्राप  चान,  रूस,
 सब  जगह  गए  लेकिन  कलकत्ता  का  जिक्र
 नहीं  किया  ।  सवाल  तो  कलकत्ते  के  बारे  में  है  !
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 श्री  Wo  Mo  शर्मा  :  यह  सवाल  महत्वपूर्ण
 है,  इसका  जवाब  जाना  चाहिये  |

 श्री  यश्पाल  सिह  :  मैं  ने  तो  सिर्फ  यही
 कहा  है

 अध्यक्ष  महोदय  :  आप  ने  तो  सजेशन
 दिया  है  कि  इस  का  ध्यान  रखा  जाए  ।

 श्री  यशपाल  सिंह  :  क्या  सरकार  यह  बतला
 सकती  है  कि  जो  लोग  रूस  जाते  हैं  उन  के  साथ

 यह  रेस्ट्रिक्शन  होता  है  कि  वे  वहां  से  चीन  नहीं
 जा  सकेगें  ताकि  वे  वहां  से  भरा  कर  कलकत्ता  में

 जासूसी  न  कर  सकें  ?

 अध्यक्ष  महोदय  :  मेम्बर  चाहते  हैं
 कि  इस  का  कोई  जवाब  दिया  जाए  t

 Shri  Hathi:  When  these  persons  go
 out,  naturally,  the  object  of  their  going
 out,  the  intentions,  their  previous  his-
 tory  etc.  are  all  taken  into  considera-
 tion,  and  if  there  is  any  suspicion
 about  any  of  those  people  they  may
 be  stopped.

 Mr.  Speaker:  Members  only  want
 that  they  should  not  be  permitted  to

 Shri  Hathi:
 also.

 Shri  Surendranath  Dwivedy:  The
 hon.  Minister  has  said  that  Govern-
 ment  have  not  received  ahy  reports
 recently  about  the  operation  of  the
 spy  ring.  Is  the  hon.  Minister  in  a
 Position  to  categorically  deny  that
 during  the  recent  riots  the  spy  ring
 was  very  active  and  functioning  in
 Calcutta  and  nearabout  areas?

 Shri  Hathi:  It  is  not  that  there  was
 no  spying;  the  activities  are  going  on,
 ‘but  there  is  not  any  recent  report  of
 Pakistani-Sino  spying  activities
 recently,  but  the  activities  are  going
 on,  and  Government,  are,  of  course,
 fully  aware  of  that,  and  we  are  taking
 steps.

 Shri  Hari  Vishnu  Kamath:  On  a
 point  of  clarification  He  said....
 (Iaterruption.)

 We  shall  consider  that
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 Mr.  Speaker:  How  many  Members
 are  speaking?

 Shri  Hari  Vishnu  Kamath:  First  the
 Minister  said  that  there  are  ‘no  recent
 reports’.  Now  he  says  ‘they  are  going
 on’.  That  means,  they  have  got
 reports.  That  is  what  it  means  in  the
 English  language,  I  think.

 Mr.  Speaker:  Order,  order.
 Shri  Hathi:  The  question  was

 whether  there  was  any  report  about
 Pakistanj  or  joint  Sino-Pakistani  spy-
 ing  activities.  I  said  that  recently  we
 have  no  reports  of  joint  Sino-Pakistani
 spying  activities  being  greater,  As  I
 said,  we  are  taking  all  steps  to  watch
 the  activities  of  these  people  who  are
 suspect.  I  do  not  deny  the  existence
 of  this  thing.

 श्री  प्रकाश  बोर  शास्त्री  :क्या  भारत
 सरकार  को  कुछ  इस  प्रकार  के  पत्र  या  ज्ञापन
 कलकत्ता  नगर  से  मिले  हैं  कि  जिन  में  यह
 लिखा  गया  है  कि  कलकत्ते  में  कुछ  इस  प्रकार
 की  राजनातिक  पार्टियां  हैं  जिन  के  व्यक्ति
 चीन  से  मिल  कर  जासूसी  करते  रहे  हैं?  यदि
 हां  तो  क्या  सरकार  ने  इस  चीज  की  जानकारी
 ल॑,  है  और  जानकारी,  लेने  के  बाद  किसी  निर्णय
 पर  पहुंची  है  ?

 श्री  हाथो  :  ऐसी  कोई  इत्तला  नहीं  है  ।

 Shri  P.  com  Borooah:  At  a  time  when
 minorities  in  Pakistan  are  being
 killed,  at  a  time  when  minorities  are
 fleeing  into  India  and  at  a  time  when
 tensicn....

 Mr.  Speaker:  He  prefaces  his  ques-
 tion  with  these  statements.  J]  have  that
 complaint  against  many  other  hon.
 Members.  Shri  Borooah  is  also  join-
 ing  that  list.  He  should  put  the  ques-
 tion  straight.

 Shri  P.  C.  Borooah:  I  bow  to  you.

 When  tension  is  very  high,  are  Gov-
 ernment  aware  that  5,000  Pakistani
 nationals  of  majority  origin  have
 entered  India  with  regular  visas,  and

 ‘80  Government  not  consider  this  as
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 endangering  the
 country?

 security  of  the

 Shri  Hathi:  I  could  not  follow.
 They  have  come  to  India?

 Mr.  Speaker:  He  said  ‘Do  Govern-
 ment  consider’?  Everything  that
 follows  would  be  a  matter  of  opinion
 only.

 Shri  C.  K.  Bhattacharyya:  Has  the
 attention  of  Government  been  drawn
 to  the  proceedings  before  a  Magistrate
 at  Alipore  which  appeared  in  the  Cal-
 cutta  papers  yesterday  about  the  con-
 fession  of  a  Pakistani  spy  transferred
 from  Karachi  to  Rawalpindi,  from
 Rawalpindi  to  Chittagong  and  from
 Chittagong  to  West  Bengal  and  now
 in  Calcutta,  giving  details  of  his
 operations?

 Shri  Hathi:
 report  today.

 Shri  Himatsingka:  Is  the  hon.  Minis-
 ter  aware  that  Pakistani  nationals  are
 in  a  position  to  immobilise  the  whole
 of  Calcutta  port  because  most  of  the
 port  employees  are  Pakistani  nationals?

 I  have  not  seen  that

 Mr.  Speaker:
 given.

 Shri  Tyagi:  Are  Government  not
 aware  of  thousands  of  Pakistani  infil-
 trants  who  are  operating  both  in
 Bengal  and  Assam  as  well  as  in
 Kashmir?  Have  they  received  any
 reports  about  them?  Are  they  keep-
 ing  a  watch  on  them?

 That  is  information:

 Shri  Narada:  Yes.  Government  are
 fully  aware  of  the  hazard  involved,
 and  they  are  fully  watching  the  situa-
 tion  from  that  point  of  view.

 Shri  Harish  Chandra  Mathur:  Is  it
 not  correct  that  the  Chief  Minister  of
 West  Bengal  publicly  stated  that  there
 was  a  strong  spy  ring  in  Calcutta  and
 that  the  police  force  should  be  streng-
 thened  to  deal  with  it?  May  .  know
 what  was  the  hon.  Minister’s  own
 assessment  when  he  visited  that  place?
 How  many  people  did  he  get  rounded
 up  in  this  connection  when  he  got
 rounded  up  thousands.  of  people  to

 quell  the  riots?
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 Shri  Nanda:  There  have  been  cases
 in  the  past.  They  have  been  brought
 to  courts.  In  some  cases,  there  have
 been  convictions.  Therefore,  this
 activity  is  there.  It  cannot  be  denied.

 Shri  Harish  Chandra  Mathur:  May
 I  know  whether  the  Chief  Minister’s
 statement  is  correct?  He  said  there
 was  a  strong  spy  ring,  and  that  the
 Police  force  should  be  strengthened.

 Shri  Nanda:  Recently,  there  has  not
 been  any.

 Shri  Tridib  Kumar  Chaudhuri:
 There  have  been  reports  in  this  con-
 nection  about  the  undesirable  activi-
 ties  of  the  Deputy  High  Commissioner
 of  Pakistan  in  Calcutta.  Have  the
 West  Bengal  Government  made  any
 suggestions  in  regard  to  restricting  his
 movements?

 Shri  Nanda:  There  is  no  suggestion
 before  us.

 SHORT  NOTICE  QUESTION

 अम्बाला  जेल  में  एक  संसद  सदस्य  के
 साथ  किया  गया  व्यवहार

 (श्री  बड़े  :

 |  श्री  रामेश्वरम्शष्द  :
 35  ५.९  ७.<  श्री  औंकार  लाल  बैरवा.:

 |  श्री  रामसेवक  यादव  :

 [श्री  किशन  पटनायक  :

 क्या  गुनह-कार्य  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  क्‍या  यह  सच  है  कि  श्री  हुक्म  चन्द
 कछवाय,  संसद्‌  सदस्य,  हाल  में  अम्बाला
 जेल  में  थे;

 (ख)  क्‍या  संसद्‌  सदस्यों  को  जेल  में
 “ए”  क्लास  दिया  जाता  है;

 (ग)  यदि  हां,  तो  जो  हुकम  चन्द  कछवाय
 को  उक्त  सुविधा  न  देने  का  क्‍या  कारण  है  ;

 (घ)  क्‍या  यह  भी  सच  है  कि  उन  के  साथ
 मारपीट  की  गई  तथा  उन्हें  जबरदस्ती  श्रण्ड़े
 खिलाये.  गये;  श्रौरः
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 (&)  यदि  हां,  तो  सरकार  ने  इस  बारे  में
 क्‍या  कदम  उठाये  हैं  ?

 The  Minister  of  State  in  the  Minis-
 ‘try  of  Home  Affairs  (Shri  Hathi):  (a)
 Yes,  Sir.

 (b)  and  (c).  According  to  the
 Punjab  Jail  Manual  under-trial  pri-
 soners  will  be  of  two  classes  only,
 namely,  (i)  those  who  by  social  status,
 education  or  habit  of  life  have  been
 accustomed  to  a  superior  mode  of
 living  and  (ii)  others,  that  is  to  say,
 one  class  will  correspond  to  class  A
 and  B  of  convicted  prisoners,  the
 other  to  Class  C.  Shri  Kachhavaiya
 was  accorded  the  better  class  treat-
 ment  of  the  two  categories,  he  was
 given  the  better  class.

 (d)  No,  Sir.

 (e)  Does  not  arise.

 शो  बड़े  :  कया  यह  बात  सच  है  कि
 श्री  हुक्म  चन्द  कछवाय,  संसद्‌  सदस्य,  २१
 तारीख  के  पहले  जहां  पागल  लोग  रक्खे  जाते
 हैं  उन  के  पास  में  उन  के  रक्खा  गया  था  ?

 Shri  Hathi:  No,  Sir,  that  is  not  the
 information  which  we  have  received
 on  enquiry  from  the  Punjab  Govern-
 ment.

 श्री  बड़े  :  क्या  यह  बात  सच  है  कि  उन्हें
 जबरदस्ती  खाना  खिलाया  गया  और  यह  जो
 फोर्ड  फीडिंग  की  गई  उस  में  कौन  कौन
 चीजें  डाली  हुई  थीं  और  उस  के  लिए  श्री
 कछवाय  ने  ऐतराज  किया  था  या  नहीं  ।

 Shri  Hathi:  The  information  that
 we  have  received  is  that  he  was  on
 fast  and  he  was  fed,  and  the  special
 diet  with  which  he  was  fed  that  day
 was  the  same  that  he  was  taking  from
 the  beginning.

 भ्रष् यक्ष  महोदय  :  उनका  कहना  है  कि
 उस  में  अंडे  डाले  गये  जो  कि  वह  नहीं  खातेधे

 ॥  have  sent  it  to  the  Home  Ministry.
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 Shri  Hathi:  It  is  the  special  diet
 which  was  prescribed,  and  which  he
 was  being  given.  It  contained  milk,
 eges,....

 शमी  बड़े

 Shri  Hathi:  Yes,  there  were  aggs.
 I  am  reading  the  information  which
 I  have  got  from  the  Punjab  Govern-
 ment,  saying  that  egg,  butter,  fruit
 juice  and  vitamin  tablets  were  given
 to  him  from  the  first  day,  and  that  he
 was  taking  it  with  full  knowledge  of
 the  fact  that  it  was  there.

 भ्रंश  थे  न?

 Shri  Bade:  One  question  more.

 Mr.  Speaker:  Shri  Hem  Barua.

 Shri  Hem  Barua:  May  I  know  if  it
 is  not  a  fact  that  four  criminals  in
 the  prison  were  let  loose  on  Shri
 Kachhavaiya,  who  gave  him  a  very
 good  thrashing,  and  the  result  of  that
 was  that  the  cot  on  which  Shri  Kach-
 havaiya  was  lying  broke  down;  if  so,
 whether  Government  have  enquired—
 we  have  a  right  to  demand  that—into
 this  particular  matter  of  this  organised
 goondaism  let  loose  on  the  hon.
 Member,....

 Mr.  Speaker:  Order,  order.  I  have
 forwarded  all  that.

 Shri  Hem  Barua:  If  I  may  very
 humbly  submit,  it  is  your  moral  duty
 also.  Being  the  hon.  Speaker  of  the
 House,  you  have  to  look  after  our
 physical,  mental  and  moral  uplift  and
 all  that.  Therefore,  may  I  know
 whether  you  have  taken  up  this  matter
 with  the  Government?

 Mr.  Speaker:  I  might  not  be  able  to
 look  after  the  mental  uplift  of  the
 Members,  but  so  far  as  the  other
 things  are  concerned,  I  really  have
 taken  care.  I  have  already  forwarded
 that,  and  |  hope  I  will  get  a  reply.

 Shri  Bade:  Let  me  assure  the  House
 that  the  Speaker  has  completely  co-
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 operated.  You  have  done,  Sir,  every-
 thing  which  is  in  your  power  and  I
 thank  you  for  that.

 Shri  Hathi:  I  may  say  that  I  have
 got  the  letter  which  you  were  pleased
 to  forward  and  we  are  making  enqui-
 ries  into  that.

 Shri  Hem  Barua:  I  am  sorry,  Sir;  I
 did  not  know  that  you  are  taking  so
 much  interest.

 Shri  Kapur  Singh:  May  |  ask.  for  a
 categorical  and  unambiguous  reply  to
 the  query  as  to  whether  or  not  it  is
 a  fact  that  the  hon.  Member  was
 detained  in  a  sector  of  the  Ambala
 jail  which  is  exclusively  reserved  for
 and  inhabited  by  those  who  are
 mentally  deranged?

 Shri  Hathi:  No,  Sir;  they  say  that
 he  was  kept  in  a  cell  which  was  near
 the  hospital  and  subsequently  when
 he  wanted  different  accommodation,
 he  was  shifted  there;  not  in  the  sector
 reserved  for  mentally  deranged  or
 such  people.

 Shri  Kapur  Singh:  Will  you  make
 further  enquiries?

 Shri  Hathi:  Yes.

 att  प्रकाशवीर  शास्त्री  :  श्री  हुक्म  चन्द
 कछवाय  ने  अम्बाला  जेल  से  छूटने  के  बाद
 क्या  गृह  म  त्री  को  कोई  पत्र  लिखा  है,  यदि  हां,
 तो  उन  की  उन  शिकायतों  के  सम्बन्ध  में
 गृह-मंत्री  महोदय  ने  कोई  जांच  करवाई  है
 कौर  जांच  करने  के  पश्चात्‌  क्‍या  ऐसा  निर्णय
 किया  है  कि  भविष्य  में  संसद्‌  सदस्यों  से
 इस  प्रकार  का  व्यवहार  कोई  भी  राज्य  सरकार
 नहीं  कर  सके  ।

 श्री  हाथी  :  एक  पत्र  उन्हों  ने  भेजा  है
 कौर  एक  पत्र  स्पीकर  साहब  ने  भी  भेजा  है
 हम  ने  पंजाब  गवर्नमेंट  को  उस  पर  रिपोर्ट
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 देने  के  लिए  भेज  दिया  है  ।

 श्री  'रोमांचक  यादव  :  अभी  मंत्री

 महोदय  ने  कहा  कि  पंजाब  गवर्नमेंट  ने  जो
 रिपोर्ट  भेजी  है  उस  में  यह  कहा  है  कि  दारू
 से  ही  माननीय  सदस्य  कछवाय  को  अंडे  और

 दूसरी  कुछ  चीजें  मिलती  थीं  बौर  उन  की
 जानकारी  भी  थी  ।  श्री  कछवाय  का  कहना
 है  कि  वह  अंडा  लेते  ही  नहीं  कौर  इसी  तरीक़े-
 से  मारपीट  की  भी  घटनाएं  हैं  जिसमें  एक
 पक्ष  कहता  है  कि  मारपीट  हुई  जबकि  दूसरा
 पक्ष  उससे  इंकार  करता  है  तो  ऐसी  स्थिति  में
 क्या  माननीय  गृह  मंत्री  कोई  एक  न्यायिक
 जांच  बिठाने  का  विचार  कर  रहे  हैं  ताकि
 असलियत  का  पता  लग  जाये  ?

 श्री  हाथी  :  पहले  जो  क्वैश्चन
 प्राया  था  और  एक  दूसरे  आनरेबल  मैम्बर
 ने  जो  चिट्ठी  लिखी  थी  उन  के  ऊपर  पंजाब
 सरकार

 अध्यक्ष  महोदय  :  चूंकि  यह  एक  पीलिया-
 मेंट  के  मेम्बर  का  सवाल  है  इसलिए  न्यायिक
 जांच  या  तहक़ीकात  का  सवाल  नहीं  होता
 है  लेकिन  मैं  इतना  ज़रूर  कहना  चाहता  हूं
 कि  इसमें  कोई  खास  तहक़ीकात  सरकार
 कराये  क्‍योंकि  पालियामेंट  के  मेम्बरों  से  जो

 सलूक़  किया  जाय  उसका  पता  होना  चाहिए
 श्र  उसके  बारे  में  तहक़ीकात  ज़रूर  होनी
 चाहिए  और  होम  मिनिस्टर  साहब  उसे
 कराये  |

 Dr.  M.  S.  Aney:  May  I  know  if  the
 jail  authorities  persisted  in  giving  him
 eggs  after  he  took  objection  to  it?

 Mr.  Speaker:  Their  position  is  that
 he.  had  been  given  eggs  earlier  and
 he  was  accepting  the  same.

 Shri  Bade:  He  never  knew  that  it
 was  there;  when  he  came  to  know,,.
 then  he  objected  to  it.

 श्री  यशपाल  सिह  :  क्या  यह  सही  है  कि
 जल  मुनुएल  के  मुताबिक  ए०  क्लास  कदी
 सिफ  चारदीवारी  के  भ्रन्दर  रहते  हैं  कौर  उन
 को  किसी  सोलिटरी  सेल  में  बंद  नहीं  किया.
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 जाता  है  तो  श्री  कछवाय  को  इस  तरीक़  से
 क्यों  बन्द  करके  रक्खा  गया  जिस  तरह  से  कि
 चोर  डाकुओं  को  रक्खा  जाता  है  ?

 श्री  हाथी  :  पंजाब  गवर्नमेंट  की  जो  जेल
 नियमावली  है  उसके  अनुसार  वहां  ए०  बी०
 शौर  सी०,  यह  तीन  श्रेणियां  न  होकर  केवल
 दो  कैटेगरी  होती  हैं,  एक  भ्राडिनेरी  श्रेणी  और

 दूसरी  उत्तम  श्रेणी  होती  है  |  श्री  कछवाय  के
 साथ  उत्तम  श्रेणी  का  व्यवहार  किया  गया  था  |

 शी  उ०  मनु  त्रिवेदी  :  जिन  जंगली
 आदमियों  ने  उनको  ठंडे  खिलाये  क्या  उनके
 खिलाफ  कोई  कार्यवाही  की  जायेगी  ?

 श्रच्यक्ष  महोदय  :  इससे क्या  खुशी  होगी।
 Shri  U.  M.  Trivedi:  When  a  man

 was  not  taking  eggs,  why  was  he
 forced  to  take  eggs?  Why  should  his
 religious  sentiments  be  offended?  Are
 we  to  tolerate  it  when  our  religious
 sentiments  are  wounded?

 Mr.  Speaker:  I  did  not  ask  him  to
 do  anything  that  ne  likes.  I  am  only
 putting  it  to  him  that  tne  position
 that  has  been  stated  by  the  Punjab
 Government  is  that  since  he  was  admit-
 ted  to  that  place  he  had  been  taking
 the  same  diet  that  was  administered
 to  him,  on  which  he  was  forcibly  fed.
 That  is  the  position.  Now,  if  that  is
 wrong,  that  is  a  different  thing.

 श्री  रामेश् वरा नन्द  :  अध्यक्ष  महोदय,
 प्रजातन्त्र  मे ंसबका  समान  अ्रधिकार  है,  परन्तु
 खान-पान  के  सम्बन्ध  में  सब  को  स्वातन्त्र्य
 है।  माननीय  सदस्य,  श्री  कछवाय,  को  बल-

 पूर्वक  अंडे  दिये  गये  ।  चूंकि  वह  शाकाहारी
 हैं  इसलिए  उनको  बलपूर्वक  बंड  देने  से  उनकी
 धार्मिक  भावनाओं  को  ठेस  पहुंचाई  गई  है  ।
 जिन  लोगों  ने  एसा  किया  है,  क्या  सरकार  उन
 को  कोई  दण्ड  देने  का  यत्न  कर  रही  है  ?

 प्रत्यक्ष  महोदय  :  इसके  बारे  में  वह
 तहकीकात  कर  रहे  हैं

 aft  औंकार  लाल ब  वा:  माननीय  सदस्य,
 श्री  कछवाय॑,  को  जेल  में  जन्म-कैदियों  से  मर-
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 वाया  गया  कौर  जब  वह  घायल  हो  गए,  तो
 दो  कम्पाउण्डर  और  एक  डाक्टर  रात-भर
 उनके  पास  रखे  गए  ।  क्या  माननीय  मन्त्री  जी
 के  पास  डाक्टर  की  रिपोर्ट  शाई  है;  यदि  हां,
 तो  वह  क्‍या  है  कौर  क्या  वह  उस  रिपोर्ट  कों
 सदन  में  रखेंगे  ?

 अ्रध्यक्ष  महोदय  :  इसके  बारे  में  पता
 लगाया  जाये,  क्‍योंकि  मेरे  पास  भी  एरिगेशन
 आई  है  कि  डाक्टर  एटेंड  करने  पाए  ।  मिनिस्टर

 साहब  इस  बारे  में  भी  पता  लगायें  कि  आया
 डाक्टर  ने  कोई  रिपोर्ट  दी  है

 श्री  कलाकार  लाल  बैरवा  :  डाक्टर  की
 रिपोर्ट  क्‍या  है  ?

 भ्रध्यक्ष  महोदय  :  शायद  वह  उनके  पास

 नहों।

 श्री  श्लोंकार  लाल  बैरवा  :
 पास  रिपोर्ट  भाई  है  ।

 Shri  Hathi:  I  have  got  some  infor-
 mation:  then  the  doctor  said  that
 there  was  no  physical  injury  at  all.

 है---उनके

 Shri  Bade:  Pain  in  the  stomach
 and  in  the  back.

 Mr.  Speaker:  पेन  के  बारे  में  डाक्टर  क्या
 कह  सकता  है  ?  Order,  order.  Shri
 Bade  is  a  lawyer  and  he  has  been
 practising  in  the  courts.  (Interrup-
 tions).  Order,  order.  Not  five  Mem-
 berg  at  one  time.  I  would  not  allow
 any  one  of  them.

 श्री  रामसेवक  यादव  :  पर्सनल  इन् जरी  का
 मतलब  क्‍या  है  ?

 अध्यक्ष  महोदय  :  बार्डर,  बार्डर  ।  जो
 माननीय  सदस्य  इस  तरह  मेरी  इजाज़त  के
 बगर  सवाल  पूछेंगे,  में  उनको  जवाब  दिये  जाने
 की  इजाज़त  नहीं  दूंगा  ।

 थ्री  रामसेवक  यादव  :  पर्सनल  इंजरी
 का  मतलब  माननीय  मन्त्री  जी  क्या  समझते

 हैं  ?
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 अध्यक्ष  महो दय  :  इसका  जवाब  न  दिया
 जाये।  श्री  काशीराम  गुप्त  ।

 भी  काशीराम  गुप्त  :  पंजाब  सरकार  पर
 यह  आरोप  है  कि  उसने  श्री  कछवाय  के  बारे
 में  गलत  बयानी  की  है  1  तो  क्या  भारत  सरकार
 अपने  किसी  विश्वसनीय  अाफिसर  के  द्वारा  यह
 सारी  जांच  करायेगी,  या  केवल  पंजाब  सरकार
 की  रिपोर्ट  के  आधार  पर  चलेगी  ?

 एक  माननीय  सदस्य  :  करो  साहब  से
 जांच  करवायेंग  ।

 Shri  Hathi:  We  shall  first  get  the
 information  from  the  Punjab  Govern-
 ment  and  then  see.

 att  प्रकाश वीर  शास्त्री  :  भ्रध्यक्ष  महोदय,
 श्राप  होम  मिनिस्टर  साहब  को  कह  दीजिए
 कि  वह  भ्र पने  पत्र  और  पंजाब  सरकार  से  उसका
 उत्तर  शाने  पर  इस  सदन  के  सामने  रखें,  ताकि

 हमलों  पता  चल  सके  कि  उन्होंने  क्या  लिखा
 है  और  पंजाब  सरकार  ने  उसका  क्या  जवाब
 दिया  है  |

 श्रेय  महोदय  :  इसको  बाद  में  पर स्यू
 किया  जा  सकता  है

 श्री  रामेश् वरा नन्द  :  अ्रध्यक्ष  महोदय,
 पंजाब  सरकार  अपराधी  है  कौर  वही  जांच
 करेगी,  क्या  यह  न्याय  है  तो  फिर  डाकुद्यों
 से  भी  उनकी  रिपोर्ट  ले  लिया  करें

 भ्रष् यक्ष  महोदय  :  माननीय  सदस्य  बैठ
 जायें  |  डा०  लोहिया  ।

 Bo  राम  मनोहर  लोहिया  :  माननीय
 सदस्य,  श्री  फछवाय,  कहते  हैं  कि  उन्हें  जल
 में  पीटा  गया  ।  पंजाब  सरकार  कहती  है  कि

 एसा  नहीं  हुआ  ।  कौर  यह  मामला  एक  हफ्ते
 से  ज्यादा  समय  से  चल  रहा  है।  माननीय
 सदस्य  जो  कहते  हैं,  उसको  कम  से  कम  मेरे
 जैसा  भ्रादमी  ज्यादा  स्वीकार  करेगा,
 बनिस्बत  पंजाब  सरकार  की  बात  के  ।  और  मैं
 ब्ण्सतत!  हूं  क्रि  माननीय  मन्त्री  जी  पर  भी  यही
 असर  पड़ता  होगा  ।  मैं  उनसे  पूछना  चाहता  हूं
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 कि  क्‍या  ये  राठ  दस  दिन  सारी  जांच  करने  के
 लिए  काफ़ी  नहीं  थे  शर  क्‍या  वह  यह  मामला
 अगले  एक  दों  दिन  में  सदन  के  सामने  ले  करायेंगे  1

 झ्रध्यक्ष  महोदय  :  क्या  यह  मुमकिन  है  कि
 सरकार  एक  दो  दिन  में  इसको  ला  सके  ?

 तो  हाथी  :  इतनी  जल्‍दी  नहीं  हो
 सकता  है  पंजाब  सरकार  का  जवाब  भाने  के
 बाद  हम  कुछ  कह  सकेंगे  ।

 But  I  may  say  that  so  far  as  the  hon.
 Member  of  this  House  is  concerned,
 we  have  the  greatest  respect  for  all
 the  Members  of  this  House.  So,  so
 far  as  we  are  concerned,  we  will  get
 all  the  information  which  you  have
 been  pleased  to  ask—and  see  what
 the  letter  contains.  So  far  as  we  are
 concerned,  we  have  no  _  hesitation
 whatsoever.  (Interruption).

 Mr.  Speaker:  Papers  to  be  laid  on
 the  Table.  No  further  questions.  That
 is  all.

 श्री  बागड़ी  :  भ्रध्यक्ष  महोदय

 भ्रध्यक्ष  महोदय  :  माननीय  सदस्य  अरब
 बैठ  जायें  |  श्री  मैं  और  सवालों  की  इजाजत
 नहीं  दे  सकता  हूं  ।

 श्री  बागड़ी  :  अध्यक्ष  महोदय,  यह  पंजाब
 वालों  का  ज्यादा  सवाल  है  1  इसलिए  पंजाब
 वालों  को  भ्र वसर  दिया  जाये  ।

 अध्यक्ष  महोदय  :  आर्य र,  आडंबर  a  मैंने
 इस  सवाल  के  लिए  पन्द्रह  मिनट  दे  दिये  हैं,
 क्योंकि  यह  हमारे  एक  अपने  मेम्बर  का  सवाल
 था  |  श्री  मैं  और  सवालों  की  इजाजत  नहीं  दे
 सकता  हूं  |

 श्री  बागड़ी  :  अ्रध्यक्ष  महोदय,  मैं  तो  यह
 पूछना  चाहता  हूं  कि  जब  वहां  का  मुख्य  मंत्री
 खुद  मुलज़िम  है,  तो  वह  एंक्वायरी  क्‍या
 करेगा  ।

 तो  बलजीत  सिंह  :  भ्रध्यक्ष  महोदय,  जब
 हम  इस  बारे  में  सवाल  पूछना  चाहते  हैं,  तो  हमें
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 क्यों  नहीं  मौका  दिया  जाता  है  ?  हमें  भी
 अवसर  दीजिए  ।

 ब्रायन  महोदय  :  माननीय  सदस्य  बैठ
 जायें  ।

 श्री  दलजीत  सिह  :  जब  उनको  इतनी

 Shri  Bade:  He  was  saying  some-
 thing....

 Mr.  Speaker:  I  have  asked  him  also
 to  sit  down  and  I  have  not  allowed
 that  question  to  be  answered.  (Inter-
 ruptions)  If  he  does  not  listen  to  me,
 then  J  will  have  to  do  something  else.

 शिकायतें  हैं,  तो  जेल  में  श्री  कछवाय  जी
 का  वज़न  कैसे  बढ़  गया  बताया  है?
 (Interruptions.)

 अ्रध्यक्ष  महोदय  :  कब  माननीय  सदस्य
 बैठ  जायें।

 श्री  बड़े  :  अध्यक्ष  महोदय,  यह  रिकार्ड  है
 कि  माननीय  सदस्य  का  वज़न  बढ़ा  हुआ  नहीं
 है  ।  श्री  कछवाय  यहां  हैं  ॥  आप  उनका  वचन
 ले  सकते  हैं  |  (nterruptions.)

 भ्रष् यक्ष  महोदय  :  ब्राइडल,  आर्डर  ।  अब
 माननीय  सदस्य  बैठ  जायें  |

 क्रो  कार  लाल  बैरवा  :  उनका  वजन
 १४  पौण्ड  घट  गया  है  |  (Interruptions.)

 श्री  रामेश् वरा नन्द  :  अध्यक्ष  महोदय,
 आपके  सामने  वह  कह  रहे  हैं  कि  वज़न  बढ़
 गया  है।  सदन  में  इतना  झूठ  बोला  जा  रहा  है,
 किन्तु  आप  उसके  लिए  कुछ  नहीं  कर  सकते  हैं  ।
 श्राप  हम  को  “आर्डर,  आर्डर”  कह  (रहे  हैं  ।
 जिसने  यह  बात  कही  है,  उनको  आप  कुछ  भी
 नहीं  कहते  हैं  ।

 जो  बड़े  :  ग्रध्यक्ष  महोदय  न
 (Interruptions.)

 अध्यक्ष  महोदय  :  क्‍या  पार्टी  के  लीडर

 साहब  श्री  बड़े  को  काबू  में  रखेंगे  या  नहीं  ?

 श्री  दल जोत  सिह  :  हम  चाहते  हैं  कि
 डाक्टर  की  रिपोर्ट  सदन  के  सामने  रखी  जाये  ।

 थ्री  बड़े  :  भ्रध्यक्ष  महोदय,  शाप  मेरी
 बात  को  सुन  लीजिए  |  (Interruptions.)

 Papers  to  be  laid  on  the  Table.

 श्री  रामसेवक  यादव  :  एक  व्यवस्था  का
 प्रश्न  है  ।

 श्री  बागड़ी  :  एक  व्यवस्था  का  प्रश्न  है  ।

 श्री  सोकार  लाल  बैरवा  :  माननीय  सदस्य
 ने  जो  कुछ  कहा  गया  है,  वह  सफ़ेद  झूठ  है

 भ्रध्यक्ष  महोदय  :  इस  वक्‍त  व्यवस्था  का
 कोई  प्रश्न  नहीं  है  ।

 श्री  रामसेवक  यादव  :  श्रीमन्‌,  इसी  के
 बारे  में  ।

 प्रत्यक्ष  महोदय  |  भ्रमर  व्यवस्था  का  प्रश्न
 मेरे  बोलने  से  उठा  है,  तो  मैं  उस  की  इजाजत
 नहीं  दे  सकता  हूं  ।  माननीय  सदस्य  बैठ  जायें:
 इस  वक्‍त  कोई  व्यवस्था  का  प्रश्न  नहीं  है  ।

 थी  रामसेवक  यादव  ¢  भ्रध्यक्ष  महोदय,
 श्राप  सुन  लें  कि  व्यवस्था  का  प्रश्न  क्‍या  है

 भ्रध्यक्ष  महोदय  :  मैं  कैसे  सुनूं  ?  एक  बात
 ख़त्म  हो  चुकी  हो  और  दूसरी  बात  शुरू  न

 हुई  हो,  तो  फिर  व्यवस्था  का  प्रश्न  किस  बात
 पर  उठ  सकता  है  ?  इस  हालत  में  कोई  व्यवस्था
 का  प्रश्न  नहीं  उठ  सकता  है  t

 att  रामसेवक  यादव  :  ग्रध्यक्ष  महोदय

 भ्रध्यक्ष  महोदय  :  आडर,  काडर  a  जब
 एक  बात  ख़त्म  हो  चुकी  हो  बौर  दूसरी  बात

 शुरू  न  हुई  हो,  तो  कोई  व्यवस्था  का  प्रश्न  नहीं
 उठ  सकता  है  । Mr.  Speaker:  I  would  not  allow

 such  a  controversy  to  continue.  When
 I  am  asking,  he  must  sit  down.  I
 have  been  asking  Mr.  Bade  four  or
 five  times  to  sit  down,  but  he  does
 not  listen  at  all.

 at  रामसेवक  यादव  :  श्रीमन्‌,  इसी
 सम्बन्ध  में  निवेदन  है  ।  भ्रमर  श्राप  एक  सैकंड
 में  सुन  लेंगे,  तो  क्या  हज  होगा  ?
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 भ्रध्यक्ष  महोदय  :  मैं घ्ौर  सुनने  के  लिए
 तैयार  नहीं  हूं  ।  माननीय  सदस्य  कब  बैठ
 जायें

 of}  रामसेवक  यादव:  श्री मनु,  यह  बहुत
 अहम  प्रश्न  है  ।

 अध्यक्ष  महोदय  :  कितना  ही  अहम  क्‍यों
 न  हो---जब  मैंने  सवाल  खत्म  कर  दिया  है,  तो
 मैं  और  नहीं  सुनूंगा  ।

 श्री  रामसेवक  यादव  श्रीमन्‌,  एक
 जबर्दस्त  बात  कही  गई  है  भर  वह  रिकार्ड  में

 मौजूद  रहेगी  ।

 झिझक  महोदय  :  मैं  माननीय  सदस्य  से
 दरख्वास्त  करूंगा  कि  वह  बैठ  जायें  ।  मैंने  इस
 सवाल  को  खत्म  कर  दिया  है  1  अब  मैं  इसके
 बारे  में  कुछ  नहीं  सुनूंगा  ।  मैंने  श्री  कृष्णमाचारी
 को  बुलाया  है  ।

 पेपे  z  बि  लेड  आन  दि  टेबल  ।

 डा०  रास  मनोहर  लोहिया  :  अध्यक्ष

 महोदय,  मैं  इस  सम्बन्ध  में  कुछ  नहीं  कहना
 चाहता  हूं,  लेकिन  मैं  ड्राप  से  अर्ज  करता  हूं

 भ्रष् यक्ष  महोदय  :  मैंने  ज  कर  दिया  है
 कि  शब  वह  सवाल  खत्म  हो  गया  है  और  मैंने
 श्री  कृष्णामाचारी  को  पेपर  ले  करने  के  लिए

 बुलाया  है  |

 Bo  रास  मनोहर  लोहिया  :  ग्रध्यक्ष

 महोदय,  मैं  इस  विषय  के  सम्बंध  में  में  नहीं

 झष्यकष  महोदय  :  मैंने  श्र,  कृष्णमाचारी
 को  बुलाया  है  ।  पेपर्स  ले  होने  के  बाद  मैं  आ्रापको

 इजाज़त  दे  दूंगा  ।

 WRITTEN  ANSWERS  TO  QUES-
 TIONS

 Gujjar  Welfare  Board

 #529.  Shri  G.  Mohanty:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  the  functions  and  constitution
 of  Gujjar  Welfare  Board  set  up  by
 Government;  and
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 (b)  whether  the  community  for
 which  this  Board  has  been  set  up  is
 represented  in  the  Board?

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  Affairs  (Shrimati
 Chandrasekhar):  (a)  The  functions  of
 the  Gujjar  Welfare  Board  are  (i)  to
 examine  the  problems  of  Gujjars,
 (ji),  to  suggest  schemes  for  their
 betterment  and,  in  particular,
 (iii)  to  ensure  that,  in  dealing  with
 the  problems  of  Gujjars,  a  uniform
 and  coordinated  policy  is  followed  in
 Jammu  and  Kashmir,  Punjab,  Uttar
 Pradesh  and  Himachal  Pradesh.

 The  Board  consists  of  the  follow-
 ing:

 (i)  Minister  in  the  Ministry  of
 Home  Affairs—Chairman,

 (ii)  Prime  Minister,  Jammu  and
 Kashmir.

 (iii)  Chief  Ministers,  Punjab  ani
 Uttar  Pradesh.

 (iv)  Lt,  |  Governor,  Himachal
 Pradesh.

 (v)  Commissioner  for  Scheduled
 Castes  and  Scheduleg  Tribes.

 (vi)  Shri  Moh’d  Shafi.
 (vii)  Shri  Mamdin  Gujjar.
 (viii)  Shri  Dharam  Dev  Shastri.

 (b)  Yes;  Shri  Shafi  and  =  Shri
 Mamdin  Gujjar  belong  to  the  Gujjar
 Community.

 Lawrence  Schools
 *532.  Shri  Ramanathan  Chettiar:

 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  the  composition  of  the  Board
 of  Management  of  Lawrence  Schools
 in  India;  and

 (b)  whether  there  has  been’  any
 representation  from  the  public  about
 the  non-representation  of  certain
 interests,  and  if  so,  what?

 The  Minister  of  Education  (Shri  M.
 C,  Chagla):  (a)  Board  of  Manage~
 mént  of  each  of  the  two  Lawrence
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 schools  comprises  three  representa-
 tives  of  the  Central  Government  and
 four  members  nominated  by  the  Gov-
 ernment  of  India.

 (b)  Yes,  Sir.  Two  representations
 were  received  from  two  individuals—
 one  suggesting  the  nomination  of  four
 members  from  amongst  parents  on  the
 Board  of  Governors,  Lawrence  School,
 Sanawar  and  the  other  regarding
 nomination  of  one  member  from  .the
 local  Badaga  Community  on  the
 Board  of  Administration,  Lawrence
 School,  Lovedale.

 Deputation  of  Officers  to  Jammu  &
 Kashmir

 *533.  Shri  S.  M.  Banerjee:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a.  whether  it  is  a  fact  that  the
 Jammu  and  Kashmir  Government
 have  requested  the  Centre  to  loan  the
 services  of  some  officers  to  man  some
 administrative  posts;  and

 officers
 to  be

 (b)  if  so,  the  number  of
 who  have  been  or  are  likely
 deputed?

 The  Minister  of  Home  Affairs  (Shri
 Nanda):  (a)  and  (b).  On  the  request
 of  the  Government  of  Jammu  and
 Kashmir  the  services  of  two  officers
 have  already  been  made  available  by
 the  Government  of  India  and  _  the
 Government  of  Punjab  to  fill  the
 posts  of  Commissioner  and  Chief
 Secretary  respectively.  The  Govern-
 ment  of  Jammu  and  Kashmir  have
 informed  us  thet  they  will  let  us  know
 in  due  course  the  particulars  of  the
 other  officers  whom  they  require.

 History  of  Freedom  Movement

 *536.  Shri  E,  Madhusudan  Rao:  Will
 the  Minister  of  Education  be  pleased
 to  state:

 (a)  whether  the  work  of  writing
 History  of  Freedom  Movement  has
 been  completed;

 (b)  if  so,  when  the  book  will  be
 printed;  and

 (c)  the  cost  thereof?
 The  Minister  of  Education  (Shri  M.

 C,  Chagla):  (@)  No,  Sir.

 (b)  The  first  volume  was  published
 in  January,  96l.  The  manuscript  of
 the  second  volume  may  go  to  Press
 shortly.

 (c)  A  sum  of  about  Rs,  2,58,813  has
 been  spent  on  the  compilation  of  the
 First  ad  Second  Volumes  of  the
 History,  till  the  3lst  January,  1964.
 In  addition,  e  sum  of  Rs,  22,500  was
 spent  on  the  printing  ang  production
 of  the  First  Volume.

 Science  Talent  Search

 (  Shri  Warior:
 |  Shri  Daji:
 |  Shri  Vasudevan  Nair:

 #537.  J  Bishanchander  Seth:
 3  Shri  B.  P.  Yadava:

 Shri  Dhaon:
 Shri  Vishram  Prasad:
 Shri  Yashpal  Singh:

 Will  the  Minister  of  Education  be
 Pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  634  on  the
 l8th  December,  963  ung  state:

 (a)  the  progress  made  in  the  selec-
 tion  of  students  under  the  “Science
 Talent  Search”  Scheme  of  the
 National  Council  of  Educational
 Research  and  Training;  and

 (b)  the  list  of  selected
 State-wise?

 students

 The  Minister  of  Education  (Shri  M.
 C.  Chagla):  (a)  and  (b).  A  Science
 Talent  Search  examination  was  held
 On  the  23rd  February,  964  at  over’
 300  centres  in  the  Country  except  in
 the  States  of  Jammu  &  Kashmir  and
 Kerala.  These  two  States  could  not
 participate  due  to  some  of  their
 administrative  difficulties.  The  answer
 books  are  being  received  and  sorted
 out  for  being  sent  to  the  examiners.
 The  result  is  likely  to  be  announced
 by  the  first  week  of  July,  1964,
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 Reviewing  Committee  for  CS.  &
 LR.

 538  JS  Shri  Sidheshwar  Prasad:
 {  Shri  D.  0.  Sharma:

 Will  the  Minister  of  Education  de
 Pleased  to  state:

 (a)  whether  the  Reviewing  Com-
 mittee  for  the  C.S.  &  ILR.  has  sub-
 mitted  its  report;  and

 (b)  if  so,  the  main  recommenda-
 tions  thereof;  and

 (c)  if  not,  the  reason  for  the  delay?

 The  Minister  of  Education  (Shri  M.
 C.  Chagla):  (a)  Not  yet,  Sir,

 (b)  Does  not  arise.

 (c)  The  Committee  started  func-
 tioning  only  in  November,  1963.

 Playing  of  National  Anthem  in
 Cinema  Houses

 *539,  Shri  Hari  Vishnu  Kamath:
 Will  the  Minister  of  Home  Affairs  be
 pleased  to  state:

 (a),  whether  it  is  a  fact  that  Gov-
 ernment  have  directed  that  our
 National  Anthem  be  played  at  the
 close  of  every  show  in  cinema
 houses;

 (b)  whether  reports  have  been
 received  that  some  members  of  the
 audience  at  times  do  not  accord  the
 National  Anthem  the  respect  which  is
 its  due;  and

 (c)  If  so,  the  action  taken  or  pro-
 posed  to  be  taken  in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  (Shri  Hathi):  (a)
 On  the  recommendation  of  the  Public
 Relations  Committee  of  the  National
 Defence  Council,  instructions  were
 issued  that  the  National  Anthem
 should  be  played  in  cinema  houses
 at  the  end  of  the  afternoon  matineé
 and  first  evening  (6.30  p.m.)  shows.

 (b)  Some  reports  of  this  nature
 have  been  received,
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 (c)  The  State  Governments  have
 been  requested  to  take  suitable  steps
 to  educate  the  public  in  this  regard,
 inter  alia  by  seeking  the  co-operation
 of  the  Press  and  the  cinema  owners
 who  may  display  suitable  slides  ex-
 plaining  how  the  audience  should
 behave  while  the  Anthem  is  being
 played.

 Oil  Prospects  in  Kutch  Area
 *540.  Shri  Vishwa  Nath  Pandey:

 Will  the  Minister  of  Petroleum  and
 Chemicals  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 French  Petroleum  Institute  has  ex-
 plored  the  possibilities  of  oil  in  the
 off-shore  area  around  Kutch;  and

 (b)  if  s0,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Humayun  Kabir)  (a)
 No,  Sir.

 (b)  700९8  not  arise.

 Correspondence  Course  at  Delhi  Uni-
 versity

 (  Shri  Sidheswar  Prasad:
 *541,  4  Shri  Sezhiyan:

 Shri  Maheswar  Naik:

 Will  the  Minister  of  ESduocation  be
 pleased  to  state:

 (a)  whether  the  correspondence
 course  at  Delhi  University  has  work-
 ed  satisfactorily;

 (b)  if  so,  whether  it  is  also  being
 introduced  in  science  and  other  facul-
 ties;  and

 (c)  whether  suitable  steps  have
 been  taken  to  make  it  popular?

 The  Minister  of  Education  (Shri
 M.  C.  Chagla):  (a)  The  experiment
 of  Correspondence  Courses  at  Delhi
 University  wag  started  from  Septem-
 ber,  962  session  and  the  first  batch
 will  pass  out  in  September,  1965.
 It  is  therefore  too  early  to  say  whe-
 ther  the  courses  have  worked  satis-
 factorily.
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 (b)  Does  not  arise.

 (c)  Yes,  Sir.

 Section  Officers

 1038.  Shri.  Vishram  Prasad:  Will
 the  Minister  of  Home  Affairs  be
 pleased  to  state:

 (a)  the  number  of  Section  Officers
 (Class  I)  belonging  to’  Scheduled
 Castes  community  in  the  Central
 Secretariat  Service;  and

 (9)  the  period  for  which  they  have
 been  working  in  this  Grade?

 The  Minister  of  State  in  the  Minls.
 try  of  Home  Affairs  (Shri  Hathi)...

 (a)  0

 (b)  7—l0  years’  service.

 Enrolment  of  Students
 1039.  Shri  Sidheshwar  Prasad:  Will

 the  Minister  of  Education  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 enrolment  at  the  Elementary  and
 Secondary  stage  has  exceeded  the
 targets  fixed  for  1962-63;

 (b)  if  so,  the  targets  fixed  and  the
 achievements  attained  respectively;

 (c)  whether  it  is  also  a  fact  thet
 the  provisions  for  additional  buildings
 and  teachers  have  not  been  increased
 accordingly  and  if  so,  the  reasons
 therefor;  ang

 (d)  their  effect  on  the  standard  of
 teaching  and  the  steps  being  con-
 templated  to  meet  the  situation  and
 maintain  standards?

 The  Minister  of  Education  (Shri  M.
 C,  Chagla):  (a)  Yes,  Sir,

 (b)  Elementary:  33.42  lakhs  (Tar-
 get)  4.6  lakhs  (Achievement).

 Secondary:  ‘4.01  lakhs  (Target)
 4.9  lakhs  (Achievement),

 (c)  Yes.  Due  to  reduction  in  allo-
 cations  to  education  because  of  the
 national  emergency.

 (d)  To  avoid  deterioration  in  stan-
 dards,  a  special  Central  grant  of

 Rs.  2  crores  was  sanctioned  by  Gov-
 ernment  of  India  in  1963-64  to  State
 Governments  for  appointment  of  addi-
 tional  teachers.

 विश्वविद्यालयों  में  प्रवेश

 १०४०.  श्री  सिद्धेश्वर  प्रसाद  :  क्या
 शिक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  १६५०-४१  में  प्रवेशिका  परीक्षा
 में  उत्तीर्ण  होने  वाले  विद्यार्थियों  में  से  कितने
 प्रतिशत  विद्यार्थियों  को  विश्वविद्यालयों  /  उच्च
 शिक्षा  संस्थाओं  में  प्रवेश  मिला  ;

 (ख)  १६६०-६१  में  ऐसे  विद्याथियों
 की  संख्या  तथा  उन  का  प्रतिशत  क्‍या  रहा  ;

 (ग)  १६६५-६६  के  लिए  इस  संबंध  में
 क्यो  भ्रनुमान  लगाया  गया  है  ;

 (घ)  चौथी  योजना  काल  में  इस  संख्या
 तथा  प्रतिशत  में  कितनी  विधि  होने  का

 अनुमान  है  ;  और

 (=)  आगामी  वर्षों  में  उच्च  शिक्षा
 में  प्रवेश  पाने  के  लिए  विद्यार्थियों  की  बढ़ती
 हुई  संख्या  को  न  निराश  होना  पड़े  और  न
 अन्य  भ्रावश्यक  सुविधाघरों  के  प्रभाव  में  शिक्षा
 का  स्तर  गिरने  पाये,  इसके  लिए  जो  उपाय
 सोचे  जा  रहे  हैं,  उनका  ब्यौरा  क्‍या  है  ?

 शिक्षा  मंत्री  (श्री  मु०  क०  चागला)  :

 (क)  और  (ख)--

 (१)  मेट्रिक  में  पास  होने
 वालों  की  संख्या

 (१६५०-५१)

 (२)  पूर्व-विश्वविद्यालय/इंटर-
 मीडिएट  का  प्रथम  वर्ष
 (कला  और  विज्ञान)

 में  दाखिला  (१६५१-
 ५२)

 (३)  मैट्रिक  में  पास  होने  वालों
 की  संख्या  (१६६०-६१)  ५,६१,६५४

 २,३५,१०१

 १,३२६,  २२५
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 (४)  पूर्व-विश्वविद्यालय |इंटर-
 मीडिएट  का  प्रथम  वर्ष
 (कला  और  विज्ञान)

 में  दाखिला  (१६६१
 ६२)  ३,२८५,  रे८प८

 दाखिले  के  उपयुक्त  आंकड़ों  में  वे
 विद्यार्थी  भी  शामिल  हैं  जिन्होंने  १६५०-५१
 और  १६६०-६१  में  मेट्रिक  की  परीक्षा  पास
 की  थी  ।  चूंकि  मेट्रिक  पास  करने  वाले  तथा
 उसके  पश्चात्‌  अगली  कक्षा  में  दाखिल  होने
 वाले  विद्यार्थियों  के  सम्बन्ध  में  अलग  से  कोई
 सूचना  नहीं  रखी  जाती  है,  इसलिए  ऐसे
 विद्यार्थियों  की  प्रतिशत:  बताना  संभव  नहीं
 है  ।  फिर  भी  उपर्युक्त  दो  वर्षों  के लिए  विश्व-

 “विद्यालयों  में  दाखिल  तथा  मैट्रिक  में  पास
 होने  वाले  विद्यार्थियों  की  कुल  प्रतिशतता
 क्रमश:  ५७.३  और  ५८.४  है  ।

 (ग)  अनुमान  है  कि  १६६५-६६  में
 विश्वविद्यालयों  में  दाखिले  की  संख्या  १३.०२
 लाख  होगी  ।

 (घ)  दाखिले  तथा  प्रतिशतता  में  सरनू-
 मानित  बढ़ोतरी  क्रमश  लगभग  ६  लाख
 श्र  ४६  प्रतिशत  होगी  |

 (=)  बढ़ती  हुईं  संख्या  की  व्यवस्था
 “तथा  स्तर  कायम  'रखने  के  लिए  संख्या  संबंधी
 तथा  गुणात्मक  सुधार  के  लिए  विश्वविद्यालय

 अनुदान  भ्रायोग  विश्वविद्यालयों  तथा  कालेजों
 को  सहायता  की  व्यवस्था  करता  है  शिक्षा
 के  स्तर  को  कायम  रखने  के  लिए  जो  विभिन्न
 कारंवाइयां  की  गई  हैं  उन  में  से  मुख्य-मुख्य
 हैं  —

 अ्रध्यापकों  के  वेतनमानों  में  संशोधन,
 1चि वर्षीय  डिग्री  पाठ्यक्रम  का  आरम्भ,  पुस्त-
 कार्य  और  प्रयोगशाला  की  सुविचारों  में

 सुधार,  छात्रवत्तियों  तथा  श्रधिछात्रवत्तियों  का
 प्रारम्भ,  यात्रा  अ्रनुदान,  उच्च  अध्ययन  केन्द्रों
 की  स्थापना,  ग्रीष्म  स्कूलों  तथा  सेमिनारों  का

 आयोजन,प्रध्यापकों  को  भ्रनुसंधांन  प्रदान,

 MARCH  il,  964  Written  Answers  4882

 भ्रध्यापकों  की  अ्रदला-बदली  तथा  स्टाफ
 क्वार्टरों  और  छात्रावासों  की  व्यवस्था  |

 Andaman  Labour  Force
 04l.  Shri  A,  S.  Saigal:  Will  the

 Minister  of  Home  Affairs  be  pleased
 to  refer  to  the  reply  given  to  Unstar-
 red  Question  No.  405  on  the  3rd
 April,  963  ang  state  the  amount  of
 bills  for  each  of  other  broad  cate-
 gories  of  work  done  by  the  Andaman
 Labour  Force  during  1962-637

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  Affairs  (Shri  L,  N.
 Mishra):  The  amount  of  bills  on
 account  of  the  cost  of  labour  supplied
 for  other  broad  categories  of  work  is
 as  under:—

 Rs.  9.2५

 Chargeable  Departments  (27,735  60
 Non-chargeable  (Service)

 Departments  I3,085-00
 Private  persons  2,060°  80
 Arrangements  in  connection

 with  the  celebrations  of
 national  days  and  other
 important  functions.  73190"  40

 Fencing  and  cleaning  of
 Government  quarters.  739753"  60

 Institute  of  Library  Science

 1042.  Shri  Rama  Chandra  Mallick:
 Will  the  Minister  of  Education  be
 pleased  to  state—

 (a)  the  number  of  persons  who
 have  got  the  M.  Lb,  Sc.  degree  from
 the  Institute  of  Library  Science  till
 the  end  of  1963;

 (b)  the  number  of  persons  so  far
 deputed  by  the  Government  of  Orissa
 to  undergo  this  advanced  training  in
 librarianship;  and

 (c)  the  number  of  persons  given
 scholarships  by  the  Central  Govern-
 ment  to  undergo  this  training  in
 foreign  Universities?

 The  Deputy  Minister  in  the  Minis-
 try  of  Education  (Shri  Bhakt
 Darshan):  (a)  42.

 (b),  None  so  far.
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 (c)  None  under  the  Government  of
 India  Schemes  during  the  last  five
 years,

 Library  Science  in  Teachers’  Training
 Colleges

 1043.  Shri  Rama  Chandra  Mallick:
 Will  the  Minister  of  Education  be
 pleased  to  state  the  number  of
 Teachers’  Training  Colleges  which
 have  actually  started  implementing
 the  scheme  in  the  Third  Five  Year
 Plan  period  to  start  teaching  provi-
 sion  in  library  science  to  train  school
 librarians  in  various  Teachers’  Train-
 ing  Colleges  in  India?

 The  Minister  of  Education  (Shri  M.
 C.  Chagla):  The  information  is  being
 collected  and  will  be  laid  on  the  Table
 of  the  House.

 College  Librarians

 1044,  Shri  Rama  Chandra  Mallick:
 Will  the  Minister  of  Education  be
 pleased  to  state  the  tota]  amount  ad-
 vanced  by  the  University  Grants  Com-
 mission  to  various  universities  in  India
 to  raise  the  status  of  college  libra-
 rians,  both  Government  and  non-Gov-
 ernment  affiliated  to  the  respective
 universities,  during  1962-63  and  1963-
 64  so  far?

 The  Minister  of  Education  (Shri  M.
 C.  Chagla):

 University  I962-63  1963-64
 (so  far)

 Rs.  Rs.
 Agra  डर  200  320
 Andhra  I,322:  98  I,225
 Gauhati  42°50  Nil
 Gujarat  538°  58  Nil
 Madras  I,308°75  I,936°29

 Library  Schools  in  U.P.

 1045.  Shri  Sarjoo  Pandey:  Will  the
 Minister  of  Education  be  pleased  to
 state  the  total  amount  advanced  by
 the  Central  Government  to  the  Gov-
 ernment  of  Uttar  Pradesh  as  loan  or
 grant  during  the  last  five  years  to
 open  schools  which  are  having  libra-
 ries  or  which  train  librarians?

 The  Deputy  in  the  Ministry  of  Edu-
 cation  (Shri  Bhakt  Darshan):  No  loan
 or  grant  has  been  sanctioned  sepa-
 rately  for  this  purpose  by  the  Central
 Governmét  during  the  last  five  years.
 According  to  the  procedure  in  vogue,
 Central  grant  on  Centrally  Assisted
 Schemes,  included  in  the  State  Plans,
 igs  sanctioned  in  lump-sum  and  not
 sch€me-wise,

 Committees

 046  f  Shrimati  Laxmi  Bai:
 mu  Shri  Hem  Raj:

 Will  the  Minister  of  Home  Affairs
 be  pleased  to  state:

 (a),  the  total  number  of  Com-
 mittees  and  sub-Committees  under  his
 Ministry;  and

 (b)  the  total  number  of  Members
 on  these  Committees?

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  (Shri  Hathi):  (a)
 34.

 (b),  390.

 Polytechnics  in  Andhra  Pradesh

 1047,  Shri  E.  Madhusudan  Rad:
 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  the  total  number  of  poly-
 technics  for  boys  and  girls,  with
 location  of  each,  functioning  at  the
 end  of  December,  963  in  Andhra
 Pradesh;

 (b)  whether  there  is  any  proposal
 to  increase  this  number  during  1964-
 65;  and

 (c)  if  so,  the  details  thereof?

 The  Minister  of  Education  (Shri  M.
 C,  Chagla):  (a)  At  the  end  of
 December,  1963,  22  polytechnics  were
 functioning  as  below:—

 Normal  Polytechnics.
 i.  Government  Polytechnic,  Hydera-

 bad.
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 2.  Andhra  Polytechnic,  Kalimada.
 3.  Government  Polytechnic,  Vijaya-

 wada.

 4,  Government  Polytechnic,
 Warangal,

 5.  Government  Polytechnic,  Viskha-
 patnam.

 6.  Government  Polytechnic,
 Mahboobnagar.

 7.  S.  V.  Government  Polytechnic,
 Tirupathi.

 8.  Government  Polytechnic,  Pro-
 ddatur.

 9.  Government  Polytechnic,
 Nizamabad.

 10.  Government  Polytechnic,
 Anantapur.

 ll.  M.  8.  T.  S.  Government  Poly-
 technic,  Guntur.

 iZ.  Government
 Nellore.

 Polytechnic,

 13,  छू  8.  C.  Government
 technic,  Nandyal.

 Poly-

 14,  Government  Polytechnic,  Srika-
 kulam.

 15,  Government  Ceramic
 Gudur.

 Institute,

 16.  Government  Mining  Institute,
 Kothagudem.

 17.  Hyderabad  Polytechnic,  Hydera-
 bad.

 18.  Sri  M.V.M.  Polytechnic,  Tanuku.

 19.  Government  Mining  Institute,
 Gudur,

 20.  Krishnadevaraya
 Wanaparthy.

 Polytechnic,

 Girls  Polytechnics,
 2l.  Girls’  Polytechnic,  Hyderabad.

 22.  Government  Polytechnic  for
 Girls,  Kakinada.

 (b)  and(c).  The  Third  Five  Year
 Plan  of  the  State  envisages  establish-
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 ment  of  two  more  Girls’  plytechnics.
 Detailed  Schemes  for  the  polytechnics
 including  their  location  are  awaited
 from  the  State  Government,

 Golf

 048  f  Shri  Karni  Singhji:
 au  Shri  Lalit  Sen:

 Will  the  Miinster  of  Education  be
 pleased  to  state  whether  in  view  of
 the  recent  all  India  Golf  Champion-
 ships  in  which  Indian  caddies  did
 exceedingly  well,  Government  propose
 to  subsidize  the  training  of  these
 caddies  as  also  giving  them  free  one
 set  of  golf  clubs  each  to  enable  them
 to  stand  at  par  with  foreign  visiting
 golfers?

 The  Deputy  Minister  in  the  Minis-
 try  of  Education  (Shri  Bhakti  Darshan):
 The  Indian  Golf  Union  has  not  made
 any  request  to  the  Government  in  this
 regard  So  far.  As  and  when  a  propo-
 sal  is  received,  it  will  be  considered
 by  the  Government  in  consultation
 with  the  All  India  Council  of  Sports
 on  its  merits.

 Indian  Contingent  to  Tokyo  Olympic
 Games

 049  JS  Shri  Karni  Singhji:
 7  au  Shri  Lalit  Sen:

 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a),  whether  Government  have  any
 proposals  for  providing  ‘adequate
 foreign  exchange  to  the  Indian  con-
 tingent  proceeding  to  Tokyo  Olympic
 Games  in  October,  ‘1964;  and

 (b)  if  so,  the  details  thereof?

 The  Deputy  Minister  in  the  Minis-
 try  of  Education  (Shri  Bhakt
 Darshan):  (a)  and  (b).  The  Indian
 Olympic  Association  hag  indicateg  in
 September,  1963,  ils  tentative  require-
 ‘ment  of  foreign  exchange  worth
 Rs.  1,29,000  for  sending  the  Indian
 contingent  to  participate  in  the  Olym-
 pic  Games,  1964,  A  decision  in  the
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 matter  will  be  taken  by  Government,
 when  the  selection  of  participants  is
 finalised  nd  a  firm  proposal  is
 received.

 Panel  for  Section  Officers

 1050.  Shri  Jedhe:  Will  the  Minister
 of  Home  Affairs  be  pleased  to  state:

 (a)  whether  a  panel  was  drawn  up
 of  left-over  candidates  from  the
 Assistant  Superintendents’  Examina-
 nations  in  959  and  960  for  promo-
 tion  to  the  grade;

 (b)  when  it  is  expected  to  make
 appointments  from  the  panel;  and

 (c)  when  it  is  likely  to  be  fully
 utilised?

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  Affairs  (Shri  L,  N.
 Mishra):  (a)  to  (ce),  It  teas  been
 decided  that  the  list  of  left-overs  of
 the  959  and  960  examinations  to  be
 included  in  the  Select  List  for  the
 Section  Officers’  Grade  should  be  pre-
 pared  in  consultation  with  the  Union
 Public  Service  Commission  in  batches
 every  year,  to  the  extent  of  require-
 ments  during  the  five  year  period  as
 specified  in  the  Central  Secretariat
 Service  Rules,  1962.  The  first  such
 appointments  to  the  Select  List  from
 this  list  will  be  made  when  the  re-
 sults  of  the  Section  Officers’  Grade
 limited  competitive  examination,  1963,
 are  available.  '

 Cultural  Grants  to  Orissa

 05l.  Shri  Yashpal  Singh:  Will  the
 Will  the  Minister  of  Education  be
 pleased  to  state:

 (a)  whether  any  grants  have  been
 given  by  the  Union  Government  to  the
 Government  of  Orissa  for  cultural
 schemes  during  1968-64;

 (b)  if  so,  the  details  thereof;  and

 (c)  the  amount  proposed  to  be
 given  to  Orissa  during  1964-657
 24]  (Ai)  LSD—3.

 The  Minister  of  Education  (Shri  M,
 C,  Chagla):  (a)  Yes,  Sir.

 )  Name  of  Scheme
 an  Ss.

 i
 open

 of  Who’s  Who
 0  8  who  took

 fa in  the  struggle  for
 dom.  :  :  I,362'00

 2.  Inter-state  Exchange  of
 Cultural  Troupes.  :  7,000.00,

 3.  Sponsoring  of  cultural
 Troupes  for  the  enter-
 tainment  of  Armed
 Forces  in  Forward
 Areas.  .  A  3,800"  00

 4.  Re-organisation  &  Develop-
 ment  of  Museums.  $0,000"  00

 (allocated)

 5.  Development  of  Modern
 Indian  Languages.  40,000

 (allocated)

 (९)  The  quantum  of  grants  to
 Orissa  Government  during  1964-65
 will  depend  upon  specific  proposals
 received  from  the  State  Governments.

 Janior  Technical  Schools  in  Orissa

 1052  Shri  Ramachandra  Ulaka:  Will
 the  Minister  of  Education  be  pleased
 to  state

 (a)  the  number  of  such  technical
 schools  opened  in  Orissa  so  far;

 (9)  the  number  of  such  technical
 schools  proposed  to  be  opened  dur-
 ing  the  remaining  period  of  the
 Third  Five  Year  Plan;  and

 (c)  the  places  where  they  would
 be  located?

 The  Minister  of  Education  (Shri  ML
 C.  Chagia):  (a)  No  Junior  Technical
 School  has  been  opened  in  Orissa,  so
 far.

 (b)  and  (c).  The  State  Govern-
 ment  proposes  to  set  up  six  Schools

 “wear  industrial  areas  viz.  Choudwar,
 Sambalpur,  Rayagada,  Rourkela,  Raj-
 gangpur,  Barbil  and  Taicher,  dycing
 the  rest  of  the  Third  Plan  period,
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 Indo-Swiss  Training  Centre  at
 Chandigarh

 033  Shri  Yashpal  Singh:
 Shri  Bhagwat  Jha  Azad:

 Will  the  Minister  of  Education  be
 pleased  tq  state:

 (a)  whether  the  Indo-Swiss  Train-
 ing  Centre  opened  in  December,  963
 at  Chandigarh  has  started  function-
 ing;

 (b)  the  broad  outline  of  the  train-
 ing  programme;  and

 (c)  the  number  of  persons  being
 trained  at  the  Centre  at  present?

 The  Minister  of  Education  (Shri
 M.  com  Chagla):  (a)  Yes,  Sir.

 (b)  The  programme  of  the  Centre
 is:  '

 three  years’
 precision

 (i)  To  conduct  a
 training  course  in
 mechanics;

 (ii)  To  give  training  to  selected
 craftsmen  already  in  the
 scientific  instruments  indus-
 try;

 (iii)  To  undertake,  as  far  as  the
 training  programme  permits,
 production  of  selected  instru-
 ments  and  job  orders  in  the
 workshop  of  the  Centre;  and

 (iv)  To  advise  units  of  Indian
 Instruments  Industry.

 (c)  36.

 Government  Servants  Conduct  Rules

 1054.  Shri  Yashpal  Singh:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  whether  Rules  4-A  and  4-B  of
 the  Government  Servants  Conduct
 Rules  have  since  been  amended;  and

 (b)  whether,  according  to  the  new
 amendment,  Government  employees
 would  be  free  to  join  social,  cultural
 of  trade  union  organisations,  whether
 recognised  by  Government  or  not?
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 The  Minister  of  Home  Affairs  (Shri
 Nanda):  (a)  and  (b),  A  copy  of  the
 notification  dated  3th  December,
 1963,  amending  Rules  4-A  and  4-8  of
 the  Conduct  Rules,  is  placed  on  the
 Table  of  the  House.  [Placed  in  Lib-
 rary.  See  No.  LT-2499/64].  It  will
 be  seen  therefrom  that  Government
 servants  can  join  an  Association  the
 objects  or  activities  of  which  are  not
 prejudicial  to  the  interests  of  the
 sovereignty  and  integrity  of  India  or
 public  order  or  morality.

 Tea  Research  Association

 Shri  P,  C,  Borooah:
 Shri  P.  R.  Chakraverti:
 Shri  Vishram  Prasad:
 Shri  M.  Rampure:

 L  Shri  Koya:

 1055.

 Will  the  Minister  of  Education  be
 pleased  to  refer  to  the  reply  given  to
 Unstarred  Question  No,  482  on  the
 llth  December,  963  and  state:

 (a)  whether  the  Memorandum  of
 Association  and  the  Rules  and  Regu-
 lations  of  the  Tea  Research  Associa-
 tion  have  since  been  framed;

 (b)  if  so,  the  precise  constitution
 and  functions  of  the  Association;  and

 (०)  whether  the
 since  been  set  up?

 The  Minister  of  Education
 M.  C.  Chagla):  (a)  Yes,  Sir,

 (b)  The  Association  will  consist  of
 Founder  Members;  Ordinary  Mem-
 bers;  Nominated  Members;  and  any
 other  kind  of  members  who  may  be
 decided  upon  by  the  Association.
 Under  the  former  two  categories,
 proprietors,  partnerships  and  com-
 panies  (public  or  private)  engaged  in
 the  production  of  tea  will  be  mem-
 bers,  Nominated  Members,  not  ex-
 ceeding  six,  will  be  persons  repre-
 senting  th  Government;  the  Council
 of  Scientific  and  Industrial  Research;
 the  Tea  Board  and  the  Indian  Tea
 Association.

 Association  has

 (Shri

 (c)  Yes,  Sir,  the  registration  for-
 malities  are  under  way,
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 District  Gazetteers

 1056,  Shri  Hem  Raj:  Will  the
 Minister  of  Petroleum  and  Chemicals
 be  pleased  to  state:

 (a)  the  names  of  the  districts  which
 have  completed  and  published  their
 District  Gazetteers  so  far,  Statewise;

 (b)  whether  any  time-limit  has
 been  fixed  for  their  completion;  and

 (c)  to  whom  the  work  has  been  en-
 trusted  in  the  districts?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Humayun  Kabir):
 (a)  A  list  of  the  District  Gazetteers
 either  completed  or  published  so  far
 is  laid  on  the  Table  of  the  House
 [Placed  in  Library.  See  No.  LT-2500/
 64].

 (b)  Gazetteers  for  all  the  districts
 in  the  Indian  Union  are  expected  to
 be  published  by  the  end  of  the  Fourth
 Five-Year  Plan.

 (c)  The  work  has  been  entrusted  to
 the  Gazctteer  Units  of  the  respective
 States  and  Union  Territories.

 State  Gazetteers
 1057  Shri  Hem  Raj:  Will  the

 Minister  of  Petroleum  and  Chemicals
 be  pleased  to  state

 (a)  the  States  which  have  complet-
 ed  their  State  Gazetteers  and  publish-
 ed  them;  and

 (b)  whether  any  time-limit  has
 been  fixed  for  its  completion  by  the
 States?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Humayun  Kabir):
 (a)  and  (b).  It  has  been  accepted  in
 principle  that  there  should  be  a  sepa-
 rate  series  of  State  Gazetteers,  but
 work  on  the  project  has  not  yet  been
 taken  up;  nor  has  any  time  table  been
 laid  down,

 Ammunition
 1058.  Shri  6.  S.  Musafir:  Will  the

 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  only
 ammunition  numbers  2-4-6-7  arc

 being  manufactured  by  Government
 in  a  very  small  quantity;
 —

 (b)  whether  it  is  a  fact  that  gun
 ammunition  in  letters  such  as  LG  and
 SG  and  ammunition  for  pistols,  revol-
 vers,  and  rifles  of  different  bores  is
 not  manufactured  at  all  in  India;  and

 (c)  whether  it  is  also  a  fact  that
 all  weapons  such  as  guns,  rifles,  pis-
 tols  and  revolvers  with  the  public
 have  become  useless  due  to  non-
 availability  of  ammunition  for  them?

 a
 “The  Deputy  Minister  in  the  Minis-

 try  of  Home  Affairs  (Shri  L.  N.
 Mishra):  (a)  2  bore  cartridges  in
 sizes  Nos,  2,  4,  6  and  7  are  being
 manufactured  at  the  rate  of  approxi-
 mately  2.5  to  3  lakhs  per  month,
 Apart  from  this,  cartridges  .22  Rim-
 fire  Ball  are  also  ‘being  produced  at
 an  approximate  rate  of  .5  million  per
 month.

 (b)  The  types  of  ammunition  men-
 tioned  are  not  under  manufacture  at
 present.  Propoposals  are,  however,
 under  consideration  for  the  manu-
 facture  of  L.G.  and  S.G.  cartridges  for
 shot-gun,

 (c)  The  information  is  being  col-
 lected  from  authorities  concerned
 and  will  be  placed  on  the  Table  of
 the  House  when  received.

 मृत्यु  दण्ड  में  परिवर्तन

 १०५६.  श्री  रामसेवक  यादव  :  क्या

 गृह-कार्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि
 राष्ट्रपति  ने  १६६२  और  १६६३  में  उत्तर
 प्रदेश  के  कितने  व्यक्तियों  के  मामले  में  सत्य
 दंड  को  कम  कर  के  कारावास  कर  दिया  ।

 गुह-कार्य  मंत्रालय  में  राज्य  मंत्री  (श्री
 हाथो)  :  सन्‌  १६६२  में  उत्तर  प्रदेश  के  १५
 व्यक्तियों  का और  सन्‌  १६६३  में  ७  व्यक्तियों
 का  मृत्यु  दण्ड  राष्ट्रपति  द्वारा  श्राजीवन  कारा-

 वास  में  परिवर्तित  किया  गया
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 U.S.  Research  Grant  to  India
 lvJ0.  Shri  Vishwa  Nath  Pandey:

 Will  the  Minister  of  Education  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  some  re-
 search  grants  in  the  field  of  education
 in  India  have  been  recently  approv-
 ed  by  US,  Office  of  Education;  and

 (b)  if  so,  the  total  amount  of  such
 grants?

 The  Minister  of  Education  (Shri  M.
 C,  Chagia):  (a)  Yes,  Sir.

 (b)  Rs.  7,76,135.00.

 State  Government  Officers  in  Centre

 06l,  Shri  Birendra  Bahadur  Singh:
 Will  the  Minister  of  Home  Affairs  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  several
 State  Governments  have  urged  the
 Centre  to  release  their  officers  now  on
 deputation  with  the  Central  Govern-
 ment;

 (b)  the  names  of  the  State  Gov-
 ernments  which  have  written  to  the
 Centre  about  it;  and

 (c)  whether  the  Centre  has  taken
 any  decision  in  this  regard?

 The  Méanister  of  Home  Affairs  (Shri
 Nanda  (a)  to  (ec),  During  the  last
 six  months,  Governments  of  Bihar,
 Madras,  Maharashtra,  Mysore,  Orissa
 and  Rajasthan  have  written  about
 release  of  0  officers.  Decision  has
 been  taken  to  return  5  while  in  the
 case  of  3  others,  their  further  reten-
 tion  has  been  agreed  to  by  the  State
 Governments  concerned,  The  cases
 of  remaining  two  officers  are  under
 consideration  in  consultation  with
 State  Governments.

 Teaching  Panjabi  in  Delhi  Schools

 1062,  Shri  6.  S.  Musafir:  Will  the
 Minister  of  Education  be  pleased  to
 state:

 (a)  the  number  of  schools  in  Delhi
 State  being  run  by  the  Delhi  Munici-
 pal  Corporation  and  Government
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 where  Panjabi  is  being  taught  in
 Class  I  as  medium  of  instruction;

 (b)  the  number  of  similar  schoois
 where  Panjabi  is  being  taught  in
 Class  VI  as  one  of  the  optional  sub-
 jects;

 (c)  the  number  of  schools  being
 run  by  Delhi  Municipal  Corporation
 and  Government  where  Panjabi  is
 being  taught  in  Higher  Seeondary
 Schools;  and

 (d)  the  list  of  the  schools  mention-
 ed  in  (a),  (b)  and  (९)  above?

 The  Minister  of  Education  (Shri  M.
 C.  Chagia):
 (a)  (i)  Delhi  Municipal  Cor-

 poration  Schools  12,
 (ii)  |  Government  Schools  Nil
 (iii)  Government  aided  72

 schools
 (6)  (i)  Corporation  Schools  Nil

 (ii)  Government  Schools  30
 (iii)  Government  aided

 schools  2

 (ce)  On  the  assumption  that  the
 question  relates  to  the  teaching  OL
 Punjabi  at  the  Higher  Secondary
 stage:  4

 (i)  Corporation  Schools  Nil
 (ii)  Government  Higher

 Secondary  Schools.  5

 (ili)  Government  aided
 Higher  Secondary
 Schools.  lz

 (d)  Four  lists  are  laid  on  the  Table
 of  the  House.  [Placed  in  Library.
 See  No.  LT-250/64).

 दादा  साहेब  खारपर्ड  की  डायरियां

 १०६३.  क्रि  ह्०  मधुसूदन  राव  :  क्‍या
 शिक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  लोकमान्य
 तिलक  के  विश्वस्त  सहकारी  दादा  साहेब
 खारपर्ड  (विदर्भ)  की  महत्वपूर्ण  डायरियां
 भारत  के  पुरातत्व  विभाग  ने  ले  ली  हैं  ;



 4895  Written  Answers  PHALGUNA  21,  885  (SAKA)  Written  Answers  4896

 (a)  यदि  हां,  तो  उन  की  संख्या
 कितनी  है  ;  कौर

 (ग)  इन  डायरियों  से  देश  को  क्या  लाभ

 होगा  ?

 शिक्षा  मंत्री  (श्री  मु०  Bo  चागला)  :

 (क)  जी  हां  t

 (ख)  ४७०

 (ग)  इन  डायरियो  में  जिस  सामग्री  का
 समावेश  है  बह  लोकमान्य  तिलक  और  खारपडर्ड
 के  जीवन  और  तत्कालीन  समय  से  संबंधित  है,
 इसलिए  समकालीन  इतिहास  के  विद्यार्थियों
 के  लिए  यह  बहुत  महत्वपूर्ण  है  ।

 Elections  to  Municipal  Board,
 Port  Blair

 1064,  Shri  A.  S.  Saigal:  Will  the
 Minister  of  Home  Affairs  be  pieased
 to  state:

 (a)  whether  it  is  a  fact  that  elec-
 tions  to  the  Municipal  Board,  Port
 Blair  (Andaman  Islands),  which  are
 due  in  April,  1964,  are  being  post-
 poned;  and

 (b)  if  so,  whether  Government  are
 aware  of  the  opposition  to  such  post-
 ponements  by  many  important  sec-
 tions  of  the  residents  in  that  munici-
 pal  area?

 The  Deputy  Minister  in  the  Mints-
 try  of  Home  Affairs  (Shri  L.  N.
 Mishra);  (a)  Under  the  existing  Re-
 gulation  the  term  of  office  of  an
 elected  or  nominated  member  of  the
 Municipal  Board  is  three  years,  On
 the  recommendation  of  the  Home
 Minister’s  Advisory  Committee,  this
 is  being  raised  to  four  years,  and  the
 promulgation  of  the  draft  amend-
 ment  Regulation  is  under  considera-
 tion,

 (b)  A  section  of  the  people  rep-
 resented  that  the  term  of  the  exist-
 ing  Municipal  Board  not  be  extended,
 but  the  Advisory  Committee  of  the
 Home  Minister  for  the  islands  unani-
 mously  recommended  that  the  exist-
 ing  Board  should  also  be  covered  by
 the  amending  Regulation.

 Regulations  Re:  Andamans
 1065.  Shri  A,  S.  Saigal:  Will  the

 Minister  of  Home  Affairs  be  pleased
 to  state  the  present  stage  of  con-
 sideration  of  the  draft  Prohibition
 Regulations  and  the  Land  Tenure  Re-
 gulations  sent  up  by  the  Andaman
 and  Nicobar  Islands  Administration
 for  promulgation  by  the  President  of
 India  and  the  reason  mr  the  delay,  if
 any,  in  finalising  them?

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  Affairs  (Shri  L,  N.
 Mishra):  The  proposals  are  under
 consideration  and  are  likely  to  be
 finalised  after  they  are  placed  in  the
 next  meeting  of  the  Home  Minister’s
 Advisory  Committee  for  the  islands,
 As  the  proposals  involved  complicat-
 ed  issues  they  had  to  be  thoroughly
 gone  into,

 Legal  Aid  to  SCs  and  STs

 1066.  Shri  Daljit  Singh:  Will  the
 Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  whether  legal  aid  has  been
 given  by  the  Punjab  Government  to
 Scheduled  Castes  and  Scheduled
 Tribes  during  1963-64;  and

 (b)  if  so,  the  amount  spent  so  far
 during  the  same  period?

 The  Deputy  Minister  in  the  Minis-
 try  of  Home  =  Affairs  (Shrimati
 Chandrasekhar):  (a)  Legal  aid  has
 been  given  by  the  Punjab  Govern-
 ment  to  the  members  of  the  Sche-
 duled  Castes  during  the  year  1963-64.
 There  is,  however,  no  scheme  for  the
 grant  of  legal  aid  to  the  Scheduled
 Tribes  in  the  Punjab,

 (b)  Rs.  4,500.

 Cases  Pending  in  Punjab  High  Court

 1067.  Shri  Daljit  Singh:  Will  the
 Minister  of  Home  Affairs  be  pleased  to
 state:

 (a)  the  number  of  cases  peadfing  in
 the  Punjab  High  Court  at  present;  and

 (b)  the  number  out  of  them  which
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 have  been  heard  and  on  which  judg-
 ment  has  not  been  delivered  so  far?

 The  Deputy  Minister  in  the  Ministry
 of  Home  Affairs  (Shri  L.  N.  Mishra):
 (a)  and  (b).  The  information  is  being
 obtained  and  will  be  laid  on  the  Table
 of  the  House.

 Crickets  Pitches  in  India
 1068.  Shri  Ram  Harkh  Yadav:  Will

 the  Minister  of  Education  be  pleascd
 to  state:

 (a)  whether  it  is  a  fact  that  the
 standara  of  pitch  for  cricket  in  India
 is  inferioy  to  that  of  other  countries;
 and

 (b)  if  so,  the  remedial  measures  con-
 templated  in  the  matter?

 The  Deputy  Minister  in  the  Ministry
 of  Education  (Shri  Bhakt  Darshan):
 (a)  No,  sir.

 (b)  Does  not  arise.

 महासागरों  के  लिये  छात्रवृत्तियां
 श्रीमती  चावला  :

 १०६६.  ई
 |  करो  विटोवा  :

 क्या  शिक्षा  मंत्री  यह  चलाने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  केन्द्रीय  शिक्षा  मंत्रालय  की
 विभिन्न  योजनाओं  के  अंतगर्त  कुछ  छात्रवृत्तियां
 महिलाओं  के  लिए  सुरक्षित  हैं  ;  और

 (ख)  यदि  हां,  तो  कुल  छात्रवृत्तियों  में
 से  कितने  प्रतिशत  ?

 दिक्षा  मंत्री  (श्री  मु०  क०  चागला)  :

 (क)  कोई  नहीं  ;  छात्रवृत्तियां  योग्यता  के
 ग्रा धार  पर  दी  जाती  हैं  ।

 (ख)  प्रश्न  नहीं  उठता  |

 Central  Secretariat  Service

 1070.  Shri  ए,  Venkatasubbaiah:  Will
 the  Minister  of  Home  Affairs  be  pleased
 to  state:

 (a)  whether  any  examination  has
 been’  ‘made  to  determine  the  extent  of
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 stagnation  at  the  level  of  Grade  I  and
 above  of  the  Central  Secretariat  Ser-
 vice;

 (b)  if  so,  the  result  thereof;  and

 (c)  the  measures  contemplated  to
 give  incentive  for  greater  in-put  and
 creating  a  feeling  of  prospective  oppor-
 tunities?

 The  Deputy  Minister  in  the  Ministry
 of  Home  Affairs  (Shri  L.  N.  Mishra):
 (a)  and  (b).  No  special  examination
 was  made,  but  on  receipt  of  a  repre-
 sentation  it  was  noticed  that  240  offi-
 cers  of  Grade  I  and  70  of  Selection
 Grade  of  CSS  are  drawing  the  maxi-
 mum  of  their  grades.

 (c)  The  scales  of  pay  for  these
 Grades  have  been  prescribed  after
 taking  into  account  the  duties  and  res-
 ponsibilities  and  all  other  relevant  con-
 siderations.  Promotions  to  higher
 posts  depend  on  the  availability  of
 vacancies,  and  the  merit  and  suitabi-
 lity  of  the  officers,  Government  con-
 sider  that  the  remuneration  which
 these  grades  carry,  and  the  opportuni-
 ties  for  advancement  available  for
 meritorious  officers  provide  adequate
 incentives  for  devoted  service  and  in-
 dustry.

 Coke  Calcination  Project  at  Barauni

 Shri  A.  V.  Raghavan:
 Shri  Pottekkatt:

 L  Shri  Kappen:
 Will  the  Minister  of  Petroleum  and

 Chemicals  be  pleased  to  state:

 1071.

 (a)  the  progress  made  in  establishing
 a  coke  calcination  project  at  Barauni;

 (b)  whether  the  data  for  designing
 the  plant  has  since  been  received  from
 M|s.  Tiajpromexport;  and

 (c)  when  the  project  will  be  com-
 missioned?

 The  Minister  of  Petroleum  and  Che-
 micals  (Shri  Humayun  Kabir):  (a)
 and  (b),  The  draft  contract  for  the
 preparation  of  the  project  report  and
 working  drawings  for  the  establish-
 ment  of  a  coke  calcination  plant  at
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 Barauni  are  expected  to  be  received
 shortly  from  Messrs.  Tiajpromexport,
 Moscow.

 रही  है  |  ऐसी  आशा  है  कि  शीघ्र  निर्णय  हो
 जायेगा  ।

 (c)  About  twenty  months  after  the
 signing  of  the  contract.  विदेशों  में  अध्ययन  के  लिये  छात्रवृत्तियाँ

 १०७३.  श्री  झोंककर  लाल  बैरवा:  क्‍या
 शिक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  १६६३-६४  में  शिक्षा  मंत्रालय

 झंवेसान  कौर  निकोबर  प्रशासन  की

 अ्धिसूचनायें

 १०७२.  श्रो  झंकार  लाल  बैरवा  :  क्‍या

 गृह-कार्य  मंत्री  यह  बताने  की  कृपा  करेंगे  कि
 अंदमान  और  निकोबार  प्रशासन  की  अधि-

 द्वारा  प्रशासित  योजनाश्रों  के  श्रन्‍्तगंत  कितने
 विद्याथियों  को  छात्रवृत्ति  पर  विदेशों  में
 अध्ययन  करने  के  लिए  चुना  गया  ;  और

 सूचनाओं  को  उनके  हिन्दी  अनुवाद  के  साथ
 प्रकाशित  करने  के  लिए  क्‍या  व्यवस्था  की  जा
 रही  है  ?

 (ख)  उन्हें  किन  देशों  को  भेजा  जायेगा
 और  वे  कौन-कौन  से  राज्यों  के  हैं  ?

 शिक्षा  मंत्री  (श्री  मु०  क०  चागला)  :

 (क)  और  (ख).  अपेक्षित  सूचना  निम्न- गृह-कार्य  मंत्रालय  में  उपमंत्री  (श्री
 लिखित  विवरण  में  दी  गई  है  : ल०  ना०  मिश्र)  :  मामले  की  जांच  की  जा

 विवरण

 चुने  गए  विद्यार्थियों  की
 संख्या

 क्रम  योजना  का  नाम  अ्रध्ययन  का  देश

 संख्या  संख्या  राज्यवार
 वितरण

 १  १६६३-६४  में  उच्चतर  अध्ययन  के  ३  महाराष्ट्र  q  फ्रांस
 लिए  फ्रांस  सरकार  की  छात्र वृ  त्तियों  पंजाब  q

 उत्तर  प्रदेश  १

 २  १६६३-६४  में  स्विटज़रलैंड  सरकार  १...  मद्रास  स्विटज़रलैंड
 को  छात्रवृत्तियां

 ६  १६६३-६४  हमें  चेकोस्लोवाकिया  सर-  १.  महाराष्ट्र  चेकोस्लोवाकिया
 कार  की  छात्रवृत्तियां  |

 ४  १९६३-६४  में  जापान  सरकार  की  १.  दिल्‍ली  जापान

 छात्रवृत्तियां
 ५  १६६३  में  उन्नत  किये  और  श्रनुसंघान  २  शहरों  प्रदेश,  १.  परिचय  जमाने

 के  लिए  जमन  अकेडेमी  एक्सचेंज  पदे चम  बंगाल  १
 सेवा  (पश्चिम  जमाने)  की  छात्र-
 वृत्तियां
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 बुने  गए  विद्यार्थियों  #.
 संख्या

 क्रम  योजना  का  नाम  अध्ययन  का  देश

 संख्या  संख्या  राज्यवार
 वितरण

 ६  १६६३  में  उत्तर-स्नातक  प्रयत्न  के.  २  आंध्र  प्रदेश  १  पूर्वी  जमाने
 लिए  जमीन  डेमोक्रेटिक  रिपब्लिक  मध्य  प्रदेश  |१
 का  छात्रवृत्ति  योजना ॥

 ७  १६६३-६४  में  पीपल्स  फ्रेंडशिप  ३२  बिहार]  २  सोवियत  रूस

 (पेरिस  लुमुंबा)  यूनिवर्सिटी,  दिल्ली]  x
 मास्को,  भ्र वा र्ड्स  1  केरल  ३

 मद्रास  रे

 पंजाब  १२
 उत्तर  प्रदेश  ५
 परिचय  बंगाल  २

 Technical  Training  Institute  in  Ranchi

 ‘1074.  Shri  Ram  Harkh  Yadav:  Will
 the  Minister  of  Education  be  pleased
 to  state:

 (a)  whether  a  new  training  institute
 is  proposed  to  be  started  near  Ranchi
 Heavy  Engineering  Works’  with
 German  collaboration;

 (b)  if  so,  when  it  is  likely  to  func-
 tion;  and

 (c)  the  intake  capacity  of  the  Train-
 ing  Centre?

 The  Minister  of  Education  (Shri
 M.  C.  Chagla):  (a)  The  only  proposal
 under  consideration  is  to  set  up  a
 Foundary  and  Forge  Technology  Insti-
 tute  at  Ranchi,  but  no  German  Colla-
 boration  has  been  secured.  A  request
 has  been  made  to  the  U.N.  Special
 Fund  for  assistance  to  the  Institute.

 (b)  The  Institute  will  start  as  soon
 as  fhe  necessary  facilities  have  been
 organised,

 (c)  The  Institute  when  fully  estab-
 lished  will  train  about  300  engineer-
 specialists  and  technicians  every  year.

 Spare  Parts  for  Koyali  Refinery
 1075.  Shri  P.  0.  Borooah:  Will  the

 Minister  of  Petroleum  and  Chemicals
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  have  a  proposal  to  set  up  a
 plant  for  manufacturing  spare  parts
 required  by  the  Koyali  Refinery  in
 Gujarat  in  the  vicinity  of  the  refinery;
 and

 (b)  if  so,  the  details  of  the  scheme?

 The  Minister  of  Petroleum  and
 Chemicals  (Shri  Humayun  Kabir):  (a)
 No,  Sir.

 (b)  Does  not  arise.
 —

 12:18  hrs.
 PAPERS  LAID  ON  THE  TABLE

 Aupir  REPORTS  AND  APPROPRIATION
 Accounts

 The  Minister  of  Finance  (Shri  T,  T,
 Krishnamachart):  I  beg  to  lay  on  the
 Table—

 qd)  (a)  a  copy  each  of  the  fol-
 lowing  Reports  under  article
 5l(l)  of  the  Constitution: —
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 (i)  Audit  Report  (Civil),  ‘1964.
 [Placed  in  Library.  See
 No.  LT-2490/64].

 (ii)  Audit  Report  (Civil)  on
 Revenue  Receipts,  1964.
 [Placed  in  Library.  See
 No,  LT-249/64].

 (b)  a  copy  of  Appropriation  Ac-
 counts  (Civil),  1962-63.
 [Placed  in  Library.  See  No.
 LT-2492/64}.

 (2)  a  copy  each  of  the  following
 papers:

 (i)  Audit  Report,  Posts  and
 Telegraphs,  1964,  under
 article  5l  (Ql)  of  the  Con-
 stitution.  [Placed  in  Lib-
 rary,  See  No.  LT-2493/64].

 (ii)  Appropriation
 Posts  and  Telegraphs,
 1962-63.  [Placed  in  Library.
 See  No.  LT-2494/64].

 “ANNUAL  REPORT  OF  NATIONAL  COUNCIL
 OF  EDUCATIONAL  RESEARCH  AND
 TRAINING  AND  INTERNATIONAL  CopPy-
 RIGHT  (First  AMENDMENT)  ORDER
 The  Minister  of  Education  (Shri  M.

 C.  Chagla):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  papers:

 (i)  Annual  Report  of  the  Natio-
 nal  Council  of  Educational
 Research  and  Training  for  the
 year  1962-63,  together  with  the

 Accounts,

 Audited  Accounts.  [Placed  in
 Library.  See  No.  LT-2495/
 64).

 (ii)  The  International  Copyright
 (First  Amendment)  Order,
 964  published  in  Notification
 No.  8.0.  428  dated  the  3ist
 January,  1964,  under  section
 43  of  the  Copyright  Act,  1957.
 [Placed  in  Library.  See  No.

 LT-2496

 NOTIFICATIONS  UNDER  ALL  INDIA  SER-
 vicks  AcT

 The  Minister  of  State  in  the  Minis-
 try  of  Home  Affairs  (Shri  Hathi):  I
 beg  to  lay  on  the  Table  the  following
 Ruleg  under  sub-section  (2)  of  section

 PHALGUNA  21,  885  (SAKA)  laid  on  the  Table  49०

 3  of  the  All  India  Services  Act,  95l:—

 (i)  a  copy  each  of  the  following
 Notifications  making  certain
 further  amendments  tc  Sche-
 dule  III  to  the  Indian  Ad-
 ministrative  Service  (Pay)
 Rules,  954:—

 (a)  G.S.R.  No.  495  dated  the
 2lst  September,  1963.

 (b)  G.S.R.  No.  76]  dated  the
 6th  November,  1963.

 (c)  G.S.R.  No.  2  dated  the  4th
 January,  1964.

 (d)  G.S.R.  No.  277  dated  the
 l6th  February,  1964.

 Gi)  a  copy  of  the  All  India  Ser-
 vices  (Death-cum-Retirement
 Benefits)  Third  Amendment
 Rules,  963  published  in  Noti-
 fication  No.  G.S.R.  736  dated
 the  9th  November,  1963,

 (iii)  a  copy  of  the  Indian  Admin-
 istrative  Service  (Pay)  Am-
 endment  Rules,  964  publish-
 ed  in  Notification  No.  G.S.R.
 39  dated  the  Ist  February,
 1964.

 (iv)  a  copy  of  the  All  India  Servi-
 ceg  (Discipline  ang  Appeal)
 Amendment  Rules,  964  pub-
 lished  in  Notification  No.
 G.S.R.  223  dated  the  5
 February,  1964,

 [Placed  in  Library.  See  No.  LT-
 2497/64).

 ANNUAL  REPORT  OF  HINDUSTAN  INSEC-
 Ticipes  LIMITED  AND  REVIEW  BY
 GOVERNMENT
 The  Minister  of  State  in  the  Minis-

 try  of  Petroleum  and  Chemicals  (Shri
 Alagesan):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  papers: —

 (i)  Annual  Report  of  the  Hindus-
 tan  Insecticides  Limited,  New
 Delhi,  for  the  year  1962-63,
 along  with  the  Audited  Ac-
 counts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  thereon,  under  sub-
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 [Shri  Alagesan]
 section  (l)  of  section  6l9A  of
 the  Companies  Act,  1956,

 (ii)  Review  by  the  Government
 on  working  of  the  above  Com-
 pany.

 [Placed  in  Library.  See  No.  LT-
 2498/64].

 OPINIONS  ON  BILL

 Shrimatj  Lakshmikanthamma
 (Khammam):  I  beg  to  lay  on  the

 Table  Paper  No.  |  to  the  Bill  further
 to  amend  the  Indian  Penai  Code  and
 the  Code  of  Criminal  Procedure,  1898,
 which  was  circulated  for  the  purpose
 of  eliciting  opinion  thereon  by  the  dir-
 ection  of  the  House  on  the  l3th  Sep-
 tember,  1963.

 MESSAGE  FROM  RAJYA  SABHA

 Secretary:  Sir,  I  have  to  report  the
 following  message  received  from  the
 Secretary  of  Rajya  Sabha: —

 ‘In  accordance  with  the  provi-
 sions  of  sub-rule  (6)  of  rule  62
 of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Rajya
 Sabha,  I  am  directed  to  return
 herewith  the  Appropriation  (Rail-
 ways)  Bill,  1964,  which  was  passed
 by  the  Lok  Sabha  at  its  sitting
 held  on  the  3rd  March,  1964,  and
 transmitted  to  the  Rajya  Sabha
 for  its  recommendations  and  to
 state  that  this  House  has  no  recom-
 mendations  to  make  to  the  Lok
 Sabha  in  regard  to  the  said  Bill,’

 2.20  hrs.

 RE:  MALTREATMENT  OF  AN  MP.
 IN  AMBALA  JAIL

 डा०  रास  मनोहर  लोहिया  (फर्रुखाबाद)  :
 मानवीय  सदस्यों  के  जहां  कहीं  भागम-सम्मान
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 art  शरीर  पर  पांच  आती  हो  और  उनका
 आदर  करने  की  बात  सभी  कहते  हों  तो
 तिरस्कार  की  हंसी  जहां  तक  हो  सके  नहीं
 होनी  चाहिये  और  कम  से  कम  इतना  खयाल
 तो  रखा  ही  जाना  चाहिये  ।

 दूसरे  कानून  और  व्यवस्था  के  कलपुर्जे
 इतने  घिसते  चले  जा  रहे  हैं  जितने  भ्र पने
 देश  में  तो  ऐसी  बातों  पर  पूरी  बहस  हो  जाना
 उचित  हुआ  करता  है।  बस  इतना  ही  मेरा
 व्यवस्था  का  प्रश्न  है  ।

 श्री  रामसेवक  यादव  (बाराबंकी)  :
 जब  प्रश्न  माननीय  सदस्य  कछवाय  को  ले  कर
 उठ  रहे  थे  और  आपको  जो  पत्र  लिखा  गया
 था,  उसको  आपने  मंत्री  महोदय  को  भेज
 दिया  था  तो  एक  माननीय  सदस्य  ने  इस  बीच
 में  सदन  में  उठ  कर  कह  दिया  कि  उनके  साथ
 बरच्छा  सलूक  हुआ  था  तभी  तो  उनका  वज़न
 बढ़  गया  ।  यह  चीज़  अगर  रिकार्ड  पर  रहती
 है  तो  खराब  है।  मैं  निवेदन  करना  चाहता  हूं
 कि  अगर  यह  रिकार्ड  परखा.  गई  हो  तो
 इसको  निकाल  दिया  जाये  ।

 श्री  बड़  (खरगोन)  :  मेरा  निवेदन  यह
 है  कि  अभी  तो  हमारे  कर्मों  पर  नमक  छिड़का
 गया  है,  इसलिए  अभी  हम  कुछ  नहीं  कह  सकते
 हैं  ।  हमारे  ऊपर  आरोप  लगाया  गया  है  1
 हमारे  विरोधी  दल  के  लोग  जब  जेल  में  जाते  हैं
 तो  उस  वक्‍त  उनको  जेल  में  किस  तरह  का
 ट्रीटमेंट  मिलता  है,  उसको  यहां  हम  ब्यान
 नहीं  कर  सकते  हैं  ।  दो  दो  दिन

 अ्रध्यक्ष  महोदय  :  उसकी  तहकीकात
 हो  लेने  दीजिये  ।

 श्री  भ  गीत  झा  आजाद  (भागलपुर)  :
 जेल  में  हम  भी  रहे  हैं  ।

 श्री  बड़े  :  मैं  चाहता  हूं  कि  एक  पालि-
 मेंटरी  कमेटी  या कमीशन  इस  तरह  का  बिठाया
 जाये  जोकि  इन  सब  आरोपों  की  जांच  करे  ।



 4907  Re:  Maltreatment

 दो  दो  दिन  चंडीगढ़  में  जा  कर  ला  जाते  थे
 परमिशन  लाने, में  ब्रोकर  तब  का-  कर  कहीं
 मुलाकात  का  मौका  मिलता  था  y  मैं  चाहता
 हैं  कि  इस  तरह  की  आप  कोई  इनक्वायरी
 इंस्टीट्यूट  करें  जोकि  पंजाब  गर्वनमैंट  के

 व्यवहार के  बारे  में  जांच  पड़ताल  करे  ।
 यह  सभी  की  प्रतिष्ठा  का  सवाल  है,  केवल
 विरोधी  दल  के  लोगों  की  प्रतिष्ठा  का  ही
 सवाल  नहीं  है।  यह  सभी के  प्रैक्टिस  का सवाल
 है  ।  जब  आपने  इतना  हमारे  ऊपर  अ्रहसान
 किया  है,  इतना  अच्छा  ट्रीटमेंट  हमारे  साथ
 किया  है  तो  मैं  चाहता  हूं  कि  एक  कमेटी  भी
 श्राप  इस  तरह  की  नियुक्त  कर  दें  ।

 श्रच्यक्ष  महोदय  :  आप  समझ  सकते
 हैं  कि  इस  तरह  की  कमेटी  नहीं  हो  सकती  हैँ  ।
 उनको  भी  तहकीकात  कर  लेने  दीजिये  और
 उसके  बाद  बड़े  साहब  आयें,  कुछ  तजवीज
 रखें  और  हम  उस  पर  गौर  कर  सकते  हैं,
 होम  मिनिस्टर  साहब  भी  गौर  कर  सकते  हैं
 रिपोर्ट  आने  पर  देखा  जा  सकता  हैं  कि  और
 क्या  किया  जाना  चाहिये  ।  मैंने  कहा  हे  कि
 रिपोर्ट  मुझे  भी  दी  जाये  ताकि  मुझे  पता  चल
 सके  कि  फैक्ट्स  क्‍या  हैं  ?  फैक्ट्स  मेरे  पास
 शा  जाने  दीजिये  तब  देखा  जा  सकता  है  कि
 क्या  किया  जाये  |  पहले  क्‍या  कर  सकते  हैं  ?

 श्री  प्रकाशकों  शास्त्री  (बिजनौर)  :
 सरदार  दलजीत  सिंह  जी  ने  यह  आरोप  लगाया

 है  कि  जब  वह  जेल  से  निकले  तो  उनका  वज़न
 बढ़  गया  था  ।  यह  इतना  गंभीर  आरोप
 है  कि  इसकी  जांच  परिश्य  होनी  चाहिये  और
 उसके  बाद  वह  बात  सदन  में  शनी  चाहिये  |

 जहां  तक  माननीय  सदस्यों  के  सम्मान
 का  प्रश्न  है,  चाहे  वह  कांग्रेस  क ेमाननीय  सदस्य
 हों  या  विरोधी  दलों  के  हों,  सभी  का  सम्मान
 समान  रूप  से  होना  चाहिये  ।  राज  नगर  यह
 व्यवहार  इनके  साथ  होता  है  तो  कल  को
 कांग्रेस  वालों  क ेसाथ  भी  हो  सकता  है  क्‍योंकि
 पंजाब  गवर्नमेंट  ही  इस  प्रकार  की  है  ।

 PHALGUNA  21,  885  (SAKA)  of  an  M.P.  4908
 |  in  Ambala  Jail

 भ्रध्यक्ष  महोदय  :  मेरी  मुश्किल  यह  है  कि
 जरगर  कोर्ट  दूसरा  आरोप  लगाये  तो  मैं  उसको
 देखूं  भी  ।  लेकिन  अगर  मेम्बर  साहिबान  ही
 एक  दूसरे पर  आरोप  लगायें  तो  मैं  क्या  कर
 सकता  हूं  ?

 श्री  प्रकाशवोर  श्ञास्त्री  :  जानकारी
 तो  ले  ही  सकते  हैं  t

 Shri  Harish  Chandra  Mathur
 (Jalore):  Sir,  I,  as  a  Congress  Mem-
 ber,  wish  strongly  to  assure  all  the
 hon.  Member  sitting  on  this  side  that
 there  is  no  intention  whatsoever  to
 differentiate  between  one  Member
 and  another,  whatever  party  he  may
 belong  to.  As  a  matter  of  fact,  we
 are  all  deeply  concerned  with  the
 privilege  an4q  prestige  of  the  Members
 of  Parliament  alike.  If  a  wrong  im-
 pression  has  been  created,  it  is  an-
 other  matter;  but  I  can  assure  you  that
 it  is  not  at  al]  a  question  of  a  Mem-
 ber  of  a  particular  party  being  treat-
 eq  so  shabbily.  It  is  a  general  ques-
 tion.  This  question  has  been  given
 all  this  importance  not  because  it  was
 a  Member  of  a  particular  party  or
 because  he  was  sitting  in  the  Op-
 position.  You,  Sir,  ang  this  House  de-
 voted  5  minutes  on  this,  and  we  all
 wanted  to  participate  at  that  juncture
 because  we  feel  equally  strongly  that
 no  Member  of  Parliament,  to  whnat-
 goever  party  he  may  belong,  should
 be  treated  shabbily.  We  want  that  he
 should  be  treated  with  all  the  res-
 pect  ang  dignity,  and  we  will  never
 be  wanting  where  the  question  of
 privilege  ang  prestige  of  a  Member,
 to  whatever  party  he  may  belong,  is
 concerned.

 श्री  रामेहर  रामनन्द  (करनाल)  :  अभी
 आपने  कहा  कि  मैं  उसका  क्‍या  कर  सकता  हूँ
 जब  एक  सदस्य  ही  दूसरे  सदस्य  पर  इस  प्रकार
 का  लांछन  लगाता  है।  इसको  सुनकर  मुझे
 बड़ा  कष्ट  हुआ  है  ।  श्राप  हमारे  भ्रध्यक्ष  हैं
 बाप  ही  जब  इस  प्रकार  की  छूट  देंगे  कि  एक
 सदस्य  दूसरे  पर  कोई  लांछन  लगाये  तो  यह
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 [at  दरुःमेह्वरानन्द]
 किस  तरह  से  बात  चल  सकती  है  ग्राहकी
 तरफ  से  इस  तरह  की  बात  का  कहा  जाना  मैं
 उचित  नहीं  समझता  हूं  ।

 Shri  Kapur  Singh  (Ludhiana):  May
 I  say  a  word  with  regard  to  what  the
 hon.  Member,  Shri  Daljit  Singh  has
 said?  As  far  ag  I  can  see,  there  is
 nothing  objectonable  in  making  a
 statement  that  a  certain  person  or
 Member  has  gaineq  weight.  Intrin-
 sically,  there  is  nothing  wrong  in  it.
 But,  in  the  circumstances  of  the  case,
 there  is  embedded  a  very  wide  and
 open  insinuation  in  it  and  I  suggest
 that  it  will  add  to  the  grace  of  this
 House  if  Shri  Daljit  Singh  himself,
 in  some  way,  modifies  or  withdraws
 it.

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  The  statement  has  already
 been  made  and  enough  harm  has  been
 done.

 श्री  दलजीत  सिह  (उना)  :  जिस  तरह  से
 कहा  जा  रहा  है,  यदि  कोई  जांच  पड़ताल  हो
 तो  मेरा  निवेदन  है  कि  उसके  साथ  जेल  के  जो
 डाक्टर  हैं,  उनकी  रिपोर्ट  भी  तलब  की  जानी
 चाहिये  ।

 श्री  श्रोंक्ार  लाल  वे  रबा  (कोटा)  :  झूठी
 बातें  पेपर  के  भ्रन्दर  आई  हैं  ।

 श्री  रामेषवरानन्द  :  जिन  को  दोषी

 ठहराया  जाता  है,  उन्हीं की  रिपोर्ट  को  मान  लें
 तो  डाकखानों  से भी  रिपोर्ट  आप  ले  लिया  करो  |

 भ्रध्यक्ष  महोदय  :  ये  ऐसे  मुद्दे  नहीं  हैं
 जिन  को  बराहेरास्त  ही  सुलझा  लिया  जाये,
 जिन  का  बराह्ेयसत  ही  फैसला  कर  लिया
 जाये  |

 Shri  Surendranath  Dwivedy:  It  is
 in  bad  taste.

 श्री  रामेश् वरा नन्द  :  हम  से  ड्राप  कहते  हैं
 तो  हम  बैठ  जाते  हैं  ।  हम  आपका  आदर
 करते  हैं  7  लेकिन  जब  भाप  यह  कहते  हैं  कि
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 सदस्य  सदस्य  पर  लांछन  लगाये  तो  मैं  क्या  करूं,
 तो  इसको  सुन  कर  मुझे  कष्ट  हुआ,  वर्ना  कोई
 बात  नहीं  थी  ।
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 Shri  C.  K.  Bhattacharyya  (Raiganj):
 Sir,  I  have  a  submission  to  make.
 Will  you  kindly  request  the  hon.
 members  on  that  side,  particularly  Dr.
 Lohia,  to  remember  what  they  have
 said  now  about  objectiong  to  personal
 references  to  members  when  they
 refer  to  our  Prime  Minister  in  their
 speeches.

 To  राम  मनोहर  लोहिया  :  मेरे  ऊपर
 इस  तरह  का  आरोप  नहीं  लगाया  जा  सकता  है  1
 मैंने  कभी  कोई  वैयक्तिक  बात  नहीं  कही  है  ।

 अ्रध्यक्ष  महोदय  :  आपके  खिलाफ  कुछ
 नहीं  कहा  है  ।  यहाँ  कहा  है  कि  श्राप  जेसे
 नाम  लेकर  लगाते  हैं  ।

 DEMANDS  FOR  SUPPLEMENTARY
 GRANTS  (GENERAL),  963-64—

 Contd.

 Mr.  Speaker:  The  House  will  now
 take  up  further  discussion  ang  voting
 on  the  Supplementary  Demands  for
 Grants  in  respect  of  the  Budget
 (General)  for  1968-64.  Shri  Vishram
 Prasag  will  continue  hig  speech.

 st  बिराम  प्रसाद  (लालगंज)
 अध्यक्ष  महोदय,  कल  जब  मैं  बोल  रहा  था
 सप्लीमेंट्री  डिमांड  के  ऊपर,  तो  जेसे  ही,
 मैंने  बोलना  शुरू  किया  था,  समय  समाप्त  हो
 गया  था  और  मैं  कोटेशन  भी  पूरी  नहीं  पढ़
 पाया  था  ”  सेंट्रल  गवर्नमेंट  की  प्राफिट  रिपोर्ट

 (सिविल)  १६६३  का  रेफरेंस  मैं  दे  रहा  था
 आर  उस  में  से  पढ़  रहा  था  ।  उसमें  लिखा

 हुआ  है  :

 “During  the  year,  50  supple-
 mentary  grants  totalling  Rs.  49.48
 crores  were  voted  by  Parliament.
 4  Supplementary  appropriations
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 aggregating  Rs.  64.64  crores  were
 also  obtained  for  charged  ex-
 penditure.

 In  4  cases  the  supplementary
 Provision  totalling  Rs.  0.03  crores
 proved  entirely  unnecessary  as
 the  expenditure  did  not  even
 come  up  to  the  original  grant  or
 appropriation.  In  al]  these  cases,
 the  supplementary  provision  was
 obtained  at  the  end  of  the  year  in
 March,  1962.  In  22  grants  or  ap-
 propriations  the  supplementary
 provision  proveg  excessive:  while
 the  additional  funds  provided  in
 these  cases  totalled  Rs.  09.24
 crores  (of  which  Rs.  84.6l  crores
 were  provided  in  the  last  month
 of  the  year),  the  amount  utilised
 was  only  Rs.  73.76  crores.”

 मेरा  कहना  यह  है  कि  सप्लीमेंटरी  ग्रांट  जो
 सदन  के  सामने  पेश  हुआ  करती  हैं,  उनके  प्रकार

 बहुत  सा  पैसा  सदन  के  पास  तो  करवा  लिया
 जाता  है  लेकिन  मार्चे  के  महीने  में  उसको  बिना
 इस्तेमाल  किये  ही  सरेंडर  कर  दिया  जाता  है  |

 दूसरो  चीज़  सरेंडर  साफ  सेविका  के
 बारे  में  है  ।  इस  में  कहा  गया  है  —

 “During  the  year,  out  of  the
 total  savings  in  all  grants  and
 appropriations  amounting  to
 Rs.  888.36  crores,  a  sum  of
 Rs.  855:37  crores  was  surrendered.
 Of  this,  a  sum  of
 Rs,  854.35  crores  was  surrendered
 in  March,  1962.  Individual  cases
 where  there  was  an  omission  to
 surrender  funds  during  the  year
 have  been  indieateg  in  the  detail-
 @d  comments  included  in  the  Ap-
 propréation  Accounts.”

 तो  मैं  यही  कहना  चाहता  हूं  कि  सदन  से
 जो  रुपया  पास  करा  लिया  जाता  है  उसमें  से
 करोड़ों  बाद  को  सरेंडर  कर  दिया  जाता  है
 श्र  काम  में  नहीं  लाया  जाता  ।  मेरी
 प्रार्थना  है  कि  फाइनेन्स  मिनिस्ट्री  इस  और
 ध्यान  दे  ताकि  इतना  वैरिएशन  न  हो  सके  |

 मैं  आपको  रिपोर्ट  से बतलाना  चाहता  हूं
 कि  सन  १६५६-५७  में  जनरल  एडमिनिस्ट्रेशन
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 पर  ६६  ६२  करोड़  का  खर्चा  था  ।  इस  पर
 सन  १६६१-६२  में  ३७  पर  सेंट  बढ़ा,  पुलिस
 पर  १६२  पर  सेंट  बढ़ा  और  एक्सटरनल
 एफेयर्स  पर  ७०  पर  सेंट  बढ़ा  ।  यह  खर्चा
 ३८'२  करोड़  से  बढ़  कर  ५६.१८  करोड़

 हो  गया।  लेकिन  इतना  खर्चा  बढ़ने  के  बावजूद
 देश  में  भ्रष्टाचार,  कत्ल  और  डकैती  बढ़ती
 चली  गयी  ।

 एडमिनिस्ट्रेशन  पर  तो  इतना  ज्यादा
 खर्च  किया  गया  लेकिन  डेवेलपमेंट  पर  क्‍या
 किया  गया  ?  कृषि  के  ऊपर  १  पर  सेंट  खर्चा
 बढ़ा  और  कम्युनिस्ट  डेवेलपमेंट  पर  .७६
 पर  सेंट  ।  एक  तरफ  सरकार  का  बजट  बढ़ता
 चला  जा  रहा  है  शर  दुसरी  तरफ  भ्रष्टाचार,
 भुखमरी  और  बेकारी  बढ़ती  चली  जा  रही  है  ny
 पिछले  साल  २०८५  करोड़  का  बजट  था  और
 ३३४  करोड़  के  नये  कर  थे,  इस  साल  १५१
 करोड़  के  नये  कर  हैं।  और  इसके  साथ  साथ
 हमारी  सरकार  ने  जो  ७६२१  करोड़  का
 लोन  ले  रखा  है,  उसमें  भ्रमर  ४४  करोड़  को
 जोड़  दिया  जाये  तो  देश  के  हर  व्यक्ति  पर
 १७३  रुपये  कज़  जाता  है  शौर  इसके  साथ
 देश  की  हालत  खराब  होतो  चली  जा  रही  है  |

 ग्रांट  नम्बर  १२८  में  २५  करोड़  रुपया
 गल्ला  खरीदने  के  लिए  दिखाया  गया  है  ।
 मैं  ग्रुपो  बनाना  चाहता  हूं  कि  सन
 १६६१-६२  में  ३.४  मिलियन  टन,  सन
 १६६२-६३  में  ३.६  मिलियन  टन  और  सन
 १६६३-६४  में  ४.६  मिलियन  टन  गल्‍ला
 खरीदने  के  लिए  क्रमश:  ११७  करोड़,  १६६  ४

 करोड़  और  १११.६  करोड़  रुपया  खर्च
 किया  गया  ।

 राज  देश  के  किसानों  पर  इतना  बड़ा
 कर  लगता  है  और  ये  किसान  देश  को  रेवेन्यू
 का  दल  पर  सेंट  देते  हैं।  बजट  को  देखने  से

 ऐसा  नहीं  मालूम  होता  कि  किसानों  को
 इंसेंटिव  देने  के  लिए  कुछ  नहीं  किया  गया  है,
 जिससे  उनका  फायदा  हो  ।  हम  देखते  हैं  कि
 एक  तरफ  टैक्स  बढ़ता  है और  दूसरो  तरफ
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 [ay  विश्वास  प्रसाद]
 गरोबों  और  किसानों  की  हालत  खराब
 होती  जाती  है  1  बजट  में  इतना  रुपया  रखा
 गया  है  लेकिन  किसान  के  लिए  जो  कि  देश
 की  रेवेन्यू  का  ४५  पर  सेंट  देता  है  भलाई  के
 लिए  क्‍या  किया  जा  रहा  है,  इसके  बारे  में

 कुछ  नहीं  बतलाया  गया  है  ।

 सिंचाई  के  लिए  कोई  प्रयत्न  नहीं  मालूम
 देता  ।  उधर  गल्ले  के  दाम  बढ़ते  जा  रहे  हैं
 शर  किसान  को  अपनी  जरूरत  की  खोजें
 ठीक  भाव  पर  नहीं  मिलती  ।  आज  कल  गेहूं
 का  भाव  बाजार  में  ३२  रुपये  मन  है,  लेकिन
 किसान  को  उसका  भाव  १४  कौर  १६  रुपये
 मन  ही  मिला  था  ।

 अब  सुना  जा  रहा  है  कि  सरकार  राशनिंग
 करने  जा  रही  है  ।  शायद  ऐसा  करने  से  जो
 सामान  बाजार  में  मिलता  भो  है  वह  नहीं
 मिलेगा  और  पता  नहीं  कि  आगे  इस  देश  का
 क्या  होने  वाला  है

 मैं  आपसे  कहूंगा  कि  पब्लिक  एकाउंट्स
 कमेटी  का  रिपोर्टों  में  वार  बार  यह  कहा
 जाता  है  कि  सरकार  इतना  ज्यादा  रुपया

 मंजूर  करवा  लेती  है  लेकिन  वहू  खर्च  नहीं
 किया  जाता  ।  इस  में  इकॉनमी  होनो  चाहिए  ।
 खत  में  भो इकानमो  होना  चाहिए  |  हम  देखते

 है ंकि  कुछ  संस्थापकों  में  गवन  हो  रहा  है,  उनका

 हिसाब  ठीक  नहीं  है  ।  फिर  भी  उनको  ग्रांट
 दी  जाती  है  ।  पबलिक  सैक्टर  में  इतना  रुपया
 खर्च  होता  है  जिससे  कोई  फायदा  नहीं  होता,
 शर  वह  नुकसान  में  चल  रहा  है।  इस  तरह
 की  चोरों  को  रोकना  चाहिए  ।  अगर  ऐसा
 किया  जाये  तो  जो  नये  कर  लगाये  गये  हैं
 उनकी  जरूरत  न  हो  और  सरकार  का  काम
 उतने  ही  रुपये  में  चल  जाये  जो  कि  यहां  मंजूर
 किया  जाता  है,  और  सप्लीमेंट्री  ग्रांट  के  लिए
 सदन  के  सामने  न  आना  पड़े  ।

 इसके  अतिरिक्त  में  कहना  चाहता  हूं  कि

 बाजार  में  यह  हो  रहा  है  कि  दुकानदार  सेल्स
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 टैक्स  नहीं  लेता  और  न  रसीद  देता  है।  इससे
 खरीदने  वाले  को  टैक्‍स  बच  जाता  है  और

 दुकानदार  अपना  एन कम  टैक्स  बचा  लेता
 है  ।  तो  इस  ओर  भी  ध्यान  देना  चाहिए  |
 इस  प्रकार  सरकार  को  बहुत  नुकसान  होता  है  |
 इस  देश  के  ग्रन्थ  ३००  करोड़  टैक्स  का
 रुपया  वसूल  होना  बाकी  है  i  अगर  यह  टैक्स

 वसूल  कर  लिया  जाये  और  खर्च  में  कमो  हो
 तो  मैं  समझता  हूं  कि  सप्लीमेंट्री  ग्रांट  के  बगैर
 काम  अच्छी  तरह  चल  सकता  है  ।

 Mr.  Speaker;  Shri  C.  K.  Bhatta-
 charyya.  The  Members  who  have  sent
 chits  should  stand  up  when  they  want
 to  speak.  Otherwise,  when  I  am  call-
 ing  the  name  of  the  hon  Member,  he
 does  not  stand  up.

 Shri  Radhelal  Vyas  (Ujjain):  Thank
 you,  Sir.  That  rule  should  be  follow-
 ed.

 Mr.  Speaker:  That  over-riding  rule,
 the  catching  of  the  eye  of  the  Chair
 is  there.  That  shoulg:  be  followed.  I
 will  see  that  that  is  observed  more
 strictly.

 Shri  Sivamurthi  Swamy  (Koppal):
 I  may  be  allowed  to  move  certainn
 token  cut  motions.

 Mir.  Speaker:  He  was  not  present
 then.

 Shri  C.  K.  Bhattacharyya:  (Rai-
 ganj):  Mr.  Speaker,  Sir,  I  want  to  say
 only  a  few  words  on  one  of  the  items.
 In  Calcutta,  there  has  been  defective
 census  counting.  The  family  units  are
 wrongly  counted  Where  there  are
 say,  four  units,  they  are  put  in  one
 Many  similar  things  have  happened
 When  their  attention  was  drawn  to  it,
 the  Census  Superintendent  persisted
 in  saying,  “What  my  officers  have
 done  is  right,  My  countings  are  all
 confidential.  So,  you  should  not  come
 in.”  Again,  when  it  was  pointed  out
 to  him  that  the  markings  required
 rectification—they  were  open  and  not
 confidential—he  still  persisted  in  say-
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 ing  what  his  officers  did  was  right.
 The  Census  Superintendent  took  up
 the  position  that  his  officers  were
 right  as  against  the  statement  made
 by  the  persons  affected.  This  is  a
 peculiar  way  of  census  counting.  I
 am  afraid,  the  counting  in  Calcutta
 has  been  defective  in  many  cases.  To
 my  own  knowledge  it  has  happened
 it  must  have  happened  in  other  cases
 also.  This  is  the  attitude  of  the
 Census  Superintendent.  They  make
 wrong  markings  and  when  they  are
 called  upon  to  rectify  them,  they
 say,  “No,  my  officials  are  right.”
 I  do  not  know  whether  there  is  any
 possibility  of  effecting  rectification.  I
 want  to  draw  the  atention  of  the
 Government  and  the  concerned  Minis-
 try  to  this.  I  only  wanted  to  do  that.

 Mr.  Speaker:  Shri  Sivamurthi
 Swamy.  I  cannot  allow  him  to  move  a
 cut  motion,  but  he  might  speak  on  that.

 Shri  Sivamurthi  Swamy:  Yesterday
 T  had  sent  a  chit  to  you.

 Mr.  Speaker:  But  then  I  called  all
 those  Members.  Was  he  present  when
 he  was  called?  He  was  not  present.
 Iam  giving  him  an  opportunity  to
 speak.  He  might  speak  now.

 श्री  शिवमूर्ति  स्वामी  :  अध्यक्ष  महोदय,
 मैं  इस  सप्लीमेंट टी  बजट  पर  अपने  चन्द
 कट  मोटर्स

 श्रेय  महोदय  :  चन्द  कट  मोटर्स  को
 छोड़िए  ।  श्राप  अपना  भाषण  कर  लीजिये  ।

 शी  शिवमूर्ति  स्वामी  :  सप्लीमेंटरी  बजट
 के  ऊपर  मैं  भ्र पने  विचार  व्यक्त  करना  चाहता
 हैँ  ।  इस  सिलसिले  में  १००  करोड़  से  बढ़  कर
 जो  बजट  पेश  किया  गाहे.  उससे  साफ़  जाहिर
 होत।  है  कि  भ्र भी  हमारा  बजटीय  सिस्टम  जो
 है  पूरे  तरीक़े  से  उसका  राजा  करने  में  हमें
 कामयाबी  नहीं  हो  पा  रही  है  ।  इस  सदन  के
 सामने  मैं  ने  बहुत  से  प्रस्ताव  लाने  की  कोशिश
 की  |  अरब  जो  चौथा  फ़ाइव  इयर  'लान  का
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 डिस्कशन  हो  रहा  है  उसमें  बहुत  से  मेजर

 प्रोजेक्ट्स  वगैरह  के  बारे  में  हम  अंतिम  निर्णय
 लेने  वाले  हैं।  इस  सिलसिले  में  मेरा  सुझाव  यह
 है  कि  जल्द  से  जल्द,  इस  हाउस  की  इत्तिला
 पर  जो  एक  गुलाटी  कमीशन  बिठाया  गया  था
 और  जोकि  स्टेट्स  में  ऑ्रापस  में  पानी  या
 दिव्यास्त्रों  के  जो  झगड़े  चलते  हैं  उनको
 निबटाने  के  लिए  बिठाया  गया  था  उस  गुलाटी
 कमीशन  की  रिपोर्ट  पर  सदन  को  डिस्कशन
 के  लिए  मौक़ा  दिया  साथ  ।  एक  दिन  का  भी
 मौक़ा  इस  सदन्‌  को  गुलाटी  कमीशन  की  रिपोर्ट
 पर  बहस  करने  के  लिए  नहीं  दिया  गया  है  ।
 उसके  लिए  सदन  में  बहस  के  लिए  ग्र वश्य
 मौक़ा  दिया  जाय  ।  उस  कमीशन  में  दर्रीगशन
 के  बड़े  बड़े  चीफ़  इंजीनियर्स  थे;  एक्स  चीफ़
 इंजीनियर्स  थे  श्र  उन्होंने  साइंटिफिक  स्टडी
 करके  अपनी  रिपोर्ट  पेश  की  है।  उस  पर  विचार
 करने  के  लिए  यहां  समय  दिया  जाना  चाहिए  |

 ग्रध्यक्ष  महोदय,  ऊपर  कहा  और  अपर

 तुंगभद्रा  प्रोजेक्ट्स  के  लिए  सर्वे  भी  पहले  हो

 चुका  है  लेकिन  उसको  अभी  तक  शुरू  नहीं
 किया  गया  है  कौर  परिणामस्वरूप  जो  कहत  का

 हिस्सा  है  उसे  राज  भी  कहत  का  सामना  करना
 पड़  रहा  है  |  जिस  स्टेट  से  वह  पानी  बहता
 है  उसी  स्टेट  को  उसका  पूरा  लाभ  दिया  जाय

 यह  मेरा  मक़सद  नहीं  है  लेकिन  यह  ज़रूर

 चाहना  हूं  कि उसका  काम  फौरन  द्र  हो  जाय
 ताकि  ऐसे  बहुत  से  क्षेत्र  जिनक।  कि  हर  साल

 कहत  का  सामना  करना  पड़  रह  है  शर
 जो  आज  भी  स्केयरसिटी  रियाज़  बने  हुए
 हैं  उनको  कहत  का  सामना  न  करना  पड़े  |

 गुलाटी  कमीशन  को  इसीलिए  निशक्त  किया
 गया  था  ।  उस  कमीशन  ने  स्टेट्स  रिकार्ड
 नइ जेशन  से  पहले  जो  स्टेट्स  थीं  उनमें  पानी
 को  किस  तरीक़े  से  तक़्सीम  किया  जाय  इस
 पर  उसने  काफ़ी  रोशनी  डाली  थी  लेकिन  मेरी
 इस  सम्बन्ध  में  प्रार्थना  यह  है  कि  स्टेट्स
 रिप्रार्गनाइजेशन  से  पहले  जो  १६५१  में
 सम  होता  ह््थ्रा  था  उस  समझौते  को  अरब  खत्म
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 [अं  शिवमूति  स्वामी]
 कर  देना  चाहिए  शौर  उसको  छोड़  देना  च।हिए  1
 शराब  उसको  प्राकार  मान  कर  जो  यह  तक़सीम
 की  जा  रही  है  बह  ठीक  नहीं  है  ।  सन  १६५१
 ईसीबी  का  जो  समझौता  है  और  जोकि  हमेशा
 बारबार  सामने  लाया  जाता  है  उसको  तो
 बिलकुल  खत्म  कर  देना  चाहिए  और  पनी
 के  लिए  जो  तुंगभद्रा  की  अपर  स्कीम  है  उसमें
 गांगुली  के  पास  एक  बांध  बनाना  चाहिए
 ताकि  जो  उसके  नीचे  कहत  के  इलाज  हैं
 उनको  उससे  पानी  मिल  सके  ।  उसका  से
 तक  हो  चुका  है  और  उसका  काम  फौरन
 सरकार  को  हाथ  में  लेने  की  ज़रूरत  है  ।

 दूसरा  निवेदन  मेरा  यह  है  कि  जब  भी
 हम  पानी  देते  हैं  तो  डेवलपमेंट  के  लिए  बहत
 से  कारखाने  और  इंडस्ट्रीज  खड़ी  करनी  जरूरी
 हो  जाती  हैं  -  इसके  लिए  मैं  हमेशा  बार  बार
 इस  सदन  का  ध्यान  खींचता  रहा  हुं  कि  यहां
 पर  १  लाख  २५  हजार  एकड  ज़मीन  गन्ना
 बोने  के  लिए  लाके ला इज़  कर  दी  गई  है,  फिक्स
 कर  दी  गई  है  मीर  नगर  कोई  भी  किसान  उस
 ऐरिया  में  अलावा  गन्ने  की  कोई  दूसरी  काश्त
 करता  है  हो  उस  पर  जुर्माना  किया  जात'  है  ।
 वहां  के  लोग  उस  ऐरिया  में  एक  मगर  फैक्टरी
 क़ायम  करने  के  लिए  बहत  दिन  से  कोशिश
 कर  रहे  हैं  द्रोह  उसके  लिए  मैं  बार  बार  यहां
 पर  आप  के  सामने  और  इस  सदन  के  सदस्यों
 के  सामने  माग  करता  श्र  रह  हूं  -  सरकार
 द्वार।  वहां  पर  झूमर  मिल  न  छोलने  का  एक
 ऐसा  वाक़या  है  जोकि  मुझे  यह  कहने  पर

 मज़ार  कर  रहा  है  कि  हस  सरकार  गी  नीति
 सोशलिस्ट  बैटन  आफ़  सोसाइटी  कौर
 कोआपरेटिव  के  परमल  में  लाने  के  खिलाफ
 जा  रही  है  |  उनका  कहना  है  कि  यहां  पर
 काफ़ी  गीता  नहीं  होता  है  श्री  तो  फैक्टरी
 क्राइम  कर  रहे  हैं  लेकिन  और  एक  कोना-
 रेटिव  शुगर  फैक्टरी  कायम  करने  से  मजदूर
 हैं!  जब  मेरा  कहना  है  कि  एक  लाख  २५
 हजार  एकड़  के  लिए  तकरीबन  २०  'फैक्टरी
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 यहां  पर  होनी  ज़रूरी  हैं  7  यहां  पर  एक
 कमला पुर  सहकारी  चीनी  कारखाना  खोलने
 के  लिए  ४००  लोगों  ने  दस्तखत  करके
 ऐटीशन  कमेटी  को  दरख़्वास्त  भेजी  है  ।  मैं
 चाहेगा  कि  उसे  मंजर  किया  जाय  ।  इतने  सारे
 तार  उसके  लिए  मेरे  पास  कभी  भी  मौजद  हैं  ।
 सरकार  को  यह  साफ़  दौर  से  हमें  बतलाना
 चाहिए  कि  इस  कोआपरेटिव  शूगर  मिल  को
 खोलने  के  रास्ते  में  उसके  सामने  क्या  मजबूरियां
 अथवा  बाधाएं  हैं  ।  इस  ऐरिया  में  गन्ने  की
 औसत  कामत  ३३  टन  पर  एकड़  है  जोकि  सारे
 देश  में  सबसे  अधिक  है।  एक  फैक्टरी
 के  खोलने  के  लिए  २०००  या  ३०००
 एकड़  का  ऐरिया  काफ़ी  हो  जाता  है  फिर
 यह  ऐरिया  तो  ८५०००  एकड़  का  है  और
 आप  यहां  फैक्टरी  क्‍यों  नहीं  दे  रहे  हैं  ?
 इसी  हाउस  के  एक  माननीय  सदस्य  श्री

 मुरारका  की  एक  शुगर  फैक्टरी  हा स्पेट  में
 काम  कर  रही  है।  उसके  लिए  पहले  ४००  टन
 रोज़  का  औसत  था,  उसके  बाद  १०००  टन
 का  बनाया  शर  ब  १२५०  बनाया  है  ।  अब
 या  तो  उन्हीं  को  सारे  शुगरकेन  को  ऋ  करने
 की  जिम्मेदारी  दे  दीजिये  नहीं  तो  उनको
 कितना  क्रश  करना  है  इसका  कोटा  फिक्स
 कर  दीजिये  ।  और  बाक़ी  एरिया  को  को-
 ग्रा परे टिव  में  फिक्स  करने  की  इजाजत  दीजिये  |
 लेकिन  गंगावती  का  ्ानेगुन्दी  फिरते  का
 क्षेत्र  भी  कमलापुर  कोआपरेटिव  शुगर  मिल
 के  प्रन्दर  मिला  रहे  हैं  कौर  इस  तरह  से  जो

 हजारों  टन  गन्ना  पैदा  हो  कर  पड़ा  है  उसके
 ऋण  करने  की  व्यवस्था  को  जल्द  से  जल्द
 करना  चाहिए  |

 इसके  बाद  मैं  रूरल  एलेक्ट्रिफिकिशन
 के  बारे  में  चन्द  बातें  कहना  चाहता  हूं  ।

 यहां  पर  बार  बार  बताया  जा  रहा  है  कि बिजली
 ज्यादा  पैदा  की  जा  रही  है।  जब  हालत  यह
 हो  गई  है  कि  जिन  लोगों  ने  बड़े  बड़े  डैम  कै

 लिए  अपनी  कुर्बानी  दी,  घरों  को  बर्बाद
 कर  दिया  और  उनके  घर  वगैरह  सब  पानी  में
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 ca  गये  उन  लोगों  ने  रिफ्यूजी  की  तरह
 नये  गांव  बनाये  हैं  ।  उनको  बिजली  नहीं
 दी  गई  है  |  श्राप  १००,  २००  और  ३००
 मील  तक  शहरों  में  बिजली  दे  रह  हैं  ।  शहरों
 को  बिजली  न  दी  जाय  यह  मेरा  मकसद  नहीं
 है  ।  लेकिन  उसके  साथ  साथ  मैं  यह  ज़रूर

 चाहूंगा  कि  वह  लोग  जो  कि  रिफ्यूजी  की
 'तरह  नये  गांव  बता  कर  अपने  दिल  काट
 रहे  हैं  उन  लोगों  को  बिजली  सप्लाई  करके
 लिफ्ट  इरीगेशन  के  लिये  सहूलियत  देनी
 चाहिए  ।

 इसके  बाद  मैं  ज्यादा  न  कहते  हुए  एक
 ही  बात  आपके  सामने  लाना  चाहता  हूं  ।

 मैसूर  या  हर  (4  स्टेट  के  बड़े  बड़े  प्रोजेक्ट्स
 के  लिए  आप  ग्रांट  देते  हैं  ।  शेरावत  प्रोजेक्ट
 के  लिए  vez  ने  १००  करोड़  रुपया  मैसूर
 स्टेट  को  दिया  हैं  और  दूसरों  को  भी  केन्द्रीय
 सरकार  करोड़ों  स्पेन  का  बाज  देती  है  ।
 जब  हम्ना  यद  है  दि  इलेक्ट्रिसिटी  का  काम

 शुरू  होने  से  पहले  गवर्नमेंट  श्राफ  इंडिया  ने
 कर्जा  वसूल  करना  शुरू  कार  दिया  है  1
 इलेक्ट्रिसिटी  भी  पैदा  नहीं  हुई  और  पानी  भी
 सप्लाई  नहीं  हुआ  और  केन्द्र  ने  कर्जा  वसूल
 करता  शुरू  कर  दिया  है  और  उसका  सूद  ४
 और  साढ़े  ४  पी  सदी  के  हिसाब  से  वसूल  कर
 रहा  है  |  इस  प्रोजेक्ट  के  लिए  और  दूसरे
 प्रोजेक्ट  के लिए  भी  हम  चन्द्र  को  yo  करोड़
 रुपया  सूद  देते  हैं  अनी  जब  कि
 यार्ड  भी  शुरू  नहीं  हुई  है  वहां  पर  पैसा

 इकट्ठा  किया  जा  रहा  है।  मेरा  कहना  है  कि
 रिजर्व  बैंक  या  केन्द्रीय  सरकार  को  उन  से
 दो  फ़ीसदी  से  ज्यादा  सूद  नहीं  लेना  चाहिए  ।
 वहां  पर  चार  साल  के  अन्दर  या  पांच  साल
 के  अन्दर  प्रोजेक्ट  के  कमीशंड  होने  की  बात
 है  तो  उसके  पूरा  हो  जाने  के  बाद  ही  सूद
 और  कर्ज  की  वसूली  शुरू  की  जानी  चाहिए  |
 इसी  तरीके  से  ४  फी  सदी  और  साढ़े  चार  फ़ी-
 सदी  के  हिसाब  से  अगर  रिजवी  बैंक  सूद  वसूल
 करता  है  *;  वह  एक  तरह  से  कमर्शियल
 24]  (Ai)  LSD.
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 बेक  जैसा  हो  जायगा  और  स्टेट  के  ऊपर  भार
 भी  अधिक  हो  जायगा  इस  साल  श्री  कृष्णा-
 चारी  ने  भी  बताया  है  कि  स्टेट  के  रिसो सेंस  बहुत
 कम  हो  रहे  हैं  और  उनके  शौर  कम  होने  का
 ग्रन्दाजा  है  तो  मैं  फाइनेंस  मिनिस्टर  से
 प्रार्थना  करता  हूं  कि  उनको  जो  कर्ज  दिया  गया
 है  उसके  सूद  की  दर  दो  फ़ीसदी  से  ज्यादा
 नहीं  होनी  चाहिए  और  मौजूदा  शरह  को
 कम  करने  की  वे  बरपा  करें  |

 श्री  किशन  पटनायक  (सम्बलपुर)
 अध्यक्ष  महोदय,  मैंने  मांग  नम्बर  १३७
 पर  एक  कटी ठी  प्रस्ताव  प्रस्तुत  किया  है  ।

 यह  मांग  वैज्ञानिक  कौर  औद्योगिक  मनु-
 संधान  परिषद्‌  से  सम्बन्धित  है  ।  यह  परिषद
 बहुत  ही  महत्वपूर्ण  संस्था  है,  लेकिन  डा०
 भटनागर  और  उसके  निष्ठावान  और  परिश्रमी

 सहकर्मियों  ने  जिन  अच्छे  इरादों  से,  जिन
 3चे  आदर्शों  के साथ,  इस  परिषद  को  बनाया
 था,  उन  श्रादर्शों  से  वह  बहुत  नीचे  गिर  चुकी
 है  ।  खास  करके  जब  से  इस  परिषद  के  नये
 डायरेक्टर-जेनेरल  आए  है,  तब  से  यह  परिषद

 बन्धु-यापन,  स्वजन-पक्षपात,  अ्रमलाशाही,
 फिजूलखर्ची  और  ऐयाशी  का  श्रट्टा बन  गयी

 है।  मैं  अर्ज़  करूंगा  कि  या  तो,  ज॑सा  कि  मैंने
 अपने  कटौती-प्रस्ताव  में  मांग  की  है,  इस

 परिषद्‌  फे  लिए  दिये  जाने  वाले  रुपये  में  से
 पचास  लाख  स्वयं  कम  कर  दिये  जायें,  या
 इस  परिषद्‌  को  ख  मे  कर  दिया  जाये,  और
 या  इस  परिषद  के,  जिस  पर  मैंने  भ्र भी  ६  जाम
 लगाया  है  कि  वह  कुश बा परस्ती,  फ़िजूल-
 पर्ची  और  अ्रमलाशाही  का  अड्डा  बन  गयी  है,
 कार्यकलापों  का  अनुसन्धान  होना  चाहिये
 ag  अनुसन्धान  किन  बातों  पर  होना  चाहिये,
 यह  मैं  कुछ  समय  में  बता  देता  ह  |

 एक  तो  फिजूलखर्ची  है  ।  जेसा  कि
 इस  सदन  में  राज  सवाल  उठा  था,
 आपात-काल  की  स्थिति  में  मौजूदा  डायरेक्ट र-
 जेनरल  हैदराबाद  से  दिल्‍ली  आये  और  रास्ते
 ही  उनका  पहला  काम  यह  हा  कि  अपने
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 [श्री  किशन  पटनायक]
 कमरे  को  साज़-सज्जा  से  भर  दें।  अफ़वाह
 बह  है  कि  इसके  लिए--रीफ़रनिरशिंग  शौर
 रिमॉडलिंग  के  लिए,  झा राम  के  साजो-सामान
 और  साधन  लाने  के  लिए---करीब  एक  लाख
 पये  का  खर्च  हमा  t  मैंने  इसका  टीक  हिसाब
 सेने  की  कोशिश  की  और  कुछ  दिन  पहले
 शनिवार  के  रोज--मैंने  सी०  एस०  झाई०
 जार०  के  ईन्डर  सेनेटरी  से  टेलीफोन  पर
 बातचीत  की  7  भ्रन्दर  सेक्रेटरी  साहब  ने
 बताया  कि  इसके  बारे  में  तहकीकात  हो  रही
 है,  जांच  हो  रही  है,  लेकिन  (रा  हिसाब
 हमारे  पारा  नहीं  है,  आप  सोमवार  को  फोन
 कीजिए.  तो  मैं  आपको  बता  दू  गा  ।

 जब  सोमवार  को  मैंने  फ़ोन  किया,  तो
 आंध्र  सेक्रेटरी  साहब  ने  कहा  कि  मैंने  सब
 काग़ज़ात  सेक्रेटरी  साहब  को  भेज  दिये  हैं
 और  जब  उनसे  ही  हिसाव  मिलेगा  ।  फिर
 मैंने  सेक्रेटरी  साहब  को  टेलीफ़ोन  किया  |

 झुषहोंने  बताया  कि  नहीं,  हम  हिसाब  नहीं  बता
 कते  हैं  ।  यह  एक  रहस्य  की  बात  बन  गई
 है

 भ्रष् यक्ष  महोदय  :  एक  बात  मैं  कहना
 चाहता  हुं  कि इस  तरह  मेम्बर  साहबान  प्रेशर
 सेक्रेटरी  और  दूसरों  को  टेलीफ़ोन  क्‍यों  करें।
 वे  जो  बात  जानना  चाहें,  उसके  लिये  वे  सीधे
 मिनिस्टर  साहब  को  कहें  कि  वह  उनका:  वह
 कामरान  सप्लाई  करें  |

 शी  किशन  पटनायक  :  उन्होंने  मुझे
 हिसाब  नहीं  दिया,  इस  के  लिए  मैं  उन  पर

 'कोई  इल्जाम  नहीं  लगा  रहा  हूं,  इसके  लिये
 पन्त  पर  मेरा  कोई  अभियोग  नहीं  है  a  मैं
 केवल  यह  बताना  चाहता  था  कि  मैंने  उनसे

 हिसाब  जानने  की  कोशिश  की  थी  और  वह
 हिसाब  मुझे  जल्दी  से  नहीं  मिला  ।

 ro  औ  बड़े  (खारगोन)  :  भ्रध्यक्ष  महोदय,
 '  झ्ञापका  आदेश  शिरो धा यं  है,  लेकिन  जब  हम

 किसी  मिनिस्टर  को  फोन  करते  हैं,  तो  वह
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 कहते  हैं  कि  मेरे  पी०  ए०  से  बात  करो  ।
 जब  हम  पी०  ए०  को  फोन  करते  हैं,  तो  वह
 कहता  है  कि  सेक्रेटरी  से बात  करो  और  जब
 हम  सेक्रेटरी  को  फोन  करते  हैं  तो  वह  कहते  हैं
 कि  मिनिस्टर  से  बात  करो  ।

 अध्यक्ष  महोदय  :  झगर  ऐसे  कोई  केस

 हों,  तो  वे  मेरे  सामने  लाये  जायें  1  लेकिन  मैं

 कहना  चाहता  हूं  कि  गवर्नमेंट  इस  बात  का
 खयाल  रखे  कि  सेक्रेटरी  कौर  दूसरे  श्राफिसर्ज
 इस  तरह  से  मेम्बरों  को  इन्फ़मेंशन  न  दें  और
 न  मेम्बर  रुजहान  को  चाहिए  कि  वे  अपने
 आप  को  इतना  नीचे  करें  कि  वे  उनसे  इन्फर्मेशन

 मांगते रहें  !  जो  इन्फ़मेंशन  उनको  चाहिए,  उसके
 लिए  वह  मिनिस्टर  साहब  को  लिखें  और
 मिनिस्टर  साहब  का  यह  फ़र्ज  होगा  कि  वह
 उन  को  वह  इन्फ़मेंशन  सप्लाई  करें  ।

 श्री  किशन  पटनायक  :  ने  आपसे  ज
 करना  चाहता  हुं  कि  या  तो  जब  अनुपूरक
 मांगों  पर  हुई  बहस  का  जवाब  दिया  जाये
 श्र  या  जब  शिक्षा  मंत्र,  कल  शिक्षा  मंत्रालय
 की  मांगों  पर  हुई  बहस  का  जवाब  दें,  तो
 इस  बारे  में  पूरी  जानकारी  दी  जाये  ।

 अध्यक्ष  सहोदय  :  शिक्षा  मंत्रालय  के

 प्रदान  कल  शा  रहे  हैं।  तो  माननीय  सदस्य
 कल  ही  यह  बहस  करें,  आज  क्‍यों  कर  रहे
 हैं?

 श्री  किशन  पटनायक  :  उस  में  हमको
 टाइम  कितना  मिलेगा,  इस  पर  भी.  निर्भर
 करता  है  ।  चूंकि  यह  डिमांड  इन  अनुपूरक
 मांगों  में  है,  इस  लिए  मैं  इसके  बारे  में  कह
 रहा  हू  ।  जो  बात  राज  अधूरी  रह  जायेगी,
 उसको  मैं  कल  शिक्षा  मंत्रालय  की  डिमांड
 पर  हो  रही  बहस  में  हिस्सा  लेते  हए  कहूंगा  ।

 एक  तो  मैंने  फिजूलखर्ची  का  इल्जाम
 .लगाया  है  कौर  दूसरा  इल्जाम  नियुक्तियों
 के  बारे  में  है।  मौजूदा  ढायरेक्टर-जेनेरल
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 के  समय  में  जितनी  नियुक्तियां,  तब्दीलियां
 भोर  पदोन्नतियों  हुई  हैं,  उनके  बारे  में  भी
 तहकीकात  होनी  चाहिए  श्रौर  देखा  जाना
 चाहिए  कि  उन  में  से  मेरिट  से  कितने  शाये
 कौर  स्वजन  कितने  आए,  बन्धु  कितने  जाए  ।
 खास  कर  मौजूदा  डायरेक्टर-जेनेरल  के  बारे
 में  यह  अभियोग  है  कि  यह  साहब  पहले  जहां
 परं  डायरेक्टर  थे,  यानी  हैदराबाद  में,  वहां
 की  प्रयोगशाला  सभी  पदोन्नतियों  के  लिए,
 बड़ी  जगहों  के  लिए,  प्रतिभा  और  टेलेंट  की
 एक  खान  बन  गई  है।

 भ्रध्यक्ष  महोदय  :  माननीय  सदस्य  ऐसी
 बात  एहतियात  से  कहें  ।  कहीं  हैदराबाद  के
 माननीय  सदस्य  नाराज़गी  न  करें।

 क्रि  किशन  पटनायक  :  मैं  हैदराबाद  के
 बारे  में  नहीं  कह  रहा  हूं  ।  यह  बात  मैं  वहां
 की  प्रयोगशाला,  वैज्ञानिक  लेबोरेटरी,  के
 बारे  में  कह  रहा  हुं--वहां  पर  जो  काम  करते
 थे,  इन  के  जो  प्रिय  भाजन  थे,  उनके  बारे  में
 कह  रहा  हूं  ।

 श्री  प्रकाशवीर  शास्त्री  (बिजनौर)  :
 उनमें  ज्यादा  योग्यता  आ  गई  है  ।

 शी  किशन  पटनायक  :  उन  में  ज्यादा
 योग्यता  श्र  गई  है  कौर  हिन्दुस्तान  भर  में
 जो  प्रयोगशालायें  हैं,  उन  में  योग्यता  नहीं
 पाई  जा  रही  है  ।  इसके  अतिरिक्त  लखनऊ

 में  जो  लोग  उनके  साथ  पढ़ते  थे,  उनको  भी
 बड़ी  बड़ी  जगह  दी  जा  रही  हैं  ।

 इन  पदोन्नतियों,  नियुक्तियों  शौर  तब्दी-
 लियों  की  तहकीकात  होनी  चाहिए  भर  मंत्र
 साहब  को  या  तो  आज  के  जवाब  में,  या  कल  के
 जवाब  में,  इसके  बारे  में  हम  लोगों  को  पूरी
 जानकारी  देनी  चाहिए  ।

 मेरा  तीसरा  इल्जाम  यह  है  कि  एक  तरफ
 स्वजन  पोषण  हो  रहा  है  कौर  धूसर,  तरफ़
 अच्छी  संस्थायें  हैं,  जहां  भ्रच्छे  वैज्ञानिक  हैं,
 चूंकि  वे  डायरेक्टर-जेनेरल  से  भ्रच्छे  वैज्ञानिक
 हैं  भ्रच्छी  प्रतिभा  वाले  हैं,  इसलिए  उनको

 नुकसान  पहुंचाने  की  भ  कोशिश  हो  रही
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 है--एक  ढंग  का  सेबोटेज  हो  रहा  है  1  हाल
 ही  में  मेरे  पास  एक  ख़बर  आई  थी  कि  कलकत्ता
 की  एक  संस्था  को,  जो  कि  तीस  साल  से  चली
 भरा  रह.  है,  जो  नेशनल  लेबोरेटरी  है  कौर
 १६५६  में  स॑,०  एस०  भाई  आर०  के  नीचे
 शाह,  कलकत्ता  क॑,  नगर,  से  कल्याणी  जो
 गांव  है,  जो  शहर  गर्भ,  नहीं  बन  सका  है,  वहां
 से:  देने  के  लिए,  बेनिश  कर  देने  के  लिए,
 कदम  उठाया  जा  रहा  है।  इसका  नतीजा
 यह  होगा  कि  उस  संस्था  का  बहुत  नुकसान
 होगा  और  वह  कर्म,  प्रगति  नहीं  कर  सकेगी  |

 इस  प्रकार  मैंने  फिजूलखर्ची,  स्वजन-
 पंप,  कुनबापरर्6त,  कौर  ईर्ष्यावश  कच्छ
 संध्या त्न ों  और  वैज्ञानिकों  को  नुक्सान  पहुचाने
 के  इल्जाम  स०  एस०  कराई  आर०  पर
 लगाए  हैं  ।  इत  इल्जामों  क॑,  पूर,  जांच  होन,
 चाहिए  ।  या  तो  इस  परिषद्‌  को  ख़त्म  कश
 देना  चाहिए  कौर  या,  जैसा  कि  मैंने  अपने
 क  ।मत-प्रस्ताव  में  कहा  है,  इसकी,  मांग  में
 से  पचास  लाख  रुपया  काट  दिया  जाये,  आपके
 सामने  मेर,  यह  श्री  है  ।

 Mr.  Speaker:  Shri  Himatsingka.
 Siri  Mohsin  (Dharwar  South):  May I  know,  Sir,  if  my  name  ig  on  the

 list?

 Mr.  Speaker:  I  have  no  list.
 Shri  Mohsin:  I  had  sent  a  letter.
 Mr.  Speaker:  I  would  not  consider

 that.  I  go  by  whoever  catches  my  ey®.
 Shrj  Bade:  I  had  sent  a  chit  yes

 terday.  Would  I  get  a  chance?
 Mr.  Speaker:  I  will  see  whether  I

 cam  accommodate  him.

 श्री  हिम्मत सिह का  (गोड्डा)  :  प्रत्यक्ष
 महोदय,  मैं  भ्रनदान  नम्बर  १२८  पर  बोलना
 चाहता  हूं,  जिसमें  इस  साल  बाहर  से  खाद्यान्न
 मंगाने  के  लिए  २५७  करोड़  रुपये  से  ज्यादा
 की  मांग  की  गई  है  1

 मेरा  कहना  यह  है  कि  यदि  हम  इसी
 तरह  से  बराबर  बाहर  से  खाद्यान्न  मंगाती
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 [i  हिम्मत  सिक्का]
 रहेंगे,  तो  हमारे  देश  का  दिवाला  निकल
 जायेगा  |  इसके  साथ  ही  साथ  देश  में  खद्यान्नों
 की  उत्पत्ति  बढ़ाने  की  कोशिश  भी  नहीं  होगी  ।

 हमारे  यहां  बहुत  से  ऐसे  स्थान  हैं,  जहां  पर

 सामान्य  तौर  से  कोशिश  करने  पर  बहुत  ज्यादा
 अनाज  उत्पन्न  हो  सकता  है।  मैं  अपने  अनुभव
 के  भ्राधार  पर  कह  सकता  हूं  कि  सन् थाल-
 परगना  एक  ऐसा  ज़िला  है,  जहां  पर  बहुत
 छोटी  छंटी  नदियां  हैं,  जिनका  पानी  किसी
 काम  में  नहीं  लाया  जाता  है।  वहां  पर  इप  समय
 केवल  एक  ही  अन्न-धान  पैदा  होता  है  शर  वह
 पी  बेदर  कनन्‍्डीशन्ज  पर  निर्भर  करता  है
 बाद  पनी  ठीक  समय  पर  और  ठीक  परिमाण
 में  बरसा,  तो  फाइल  ठीक  तरह  से  होती  है,
 वर्ना  नहीं  7  इतना  होते  पर  भी  वह  सरप्लस
 डिस्ट्रिक्ट  है  ।  वहां  पर  बहुत  सौ  ऐसी
 स्कूल  हे,  ।जन  पर  थोड़ा  सा  रुपया  खर्च
 करने  से---श्लोक  उन  नदियों  के  पानी  को  काम
 में  लाने  से  बारह  महीने  में  उनको  पूरा
 किया  जा  सकता  हैँ  और  खाद्यानों  की
 उत्पत्ति  बहुत  ज्यादा  बढ़  सकती  हूँ  ।

 मैं  अपने  निर्वाचन  क्षेत्र  की  ही  मिसाल
 आपके  सामने  रखता  हूं  ।  चेड्डा  रब-डिवीज़न
 में  जितने  ब्लाग्स  हें,  डिवेलपमेंट  व्लःबस  हें,
 सब  में  स्कीमें  तैयार  हैं।  लेकिन  चूंकि  पैसा  नहीं
 मिल  रह  हैं  ।  इसीलिए  उन  पर  काम  नहीं  हो
 सका  है,  वे  स्कीमें  भ्रमण  में  नहीं  करा  सकी  हैं  v
 भरा  भ्रनुमान  है  कि  ऐसी  स्कीमें  बहुत  सी  बन
 सकती  हैं  जो  कि  बारह  महीने  में  या  डेढ़  बरस
 या  दो  बरस  में  समाप्त  भी  हो  रुकती  हैं  शौर
 द). थ  भी  उनसे  कम  से  कम  एक  लाख  मन  वहां
 पुर  बढ़  सकता  है,  एक  फसल  की  जगह  दो

 फसलें  प्रा सानी  से  हो  सकती  हैं  ।  वहां  की

 जमीन  बहुत  उपजाऊ  है  भ्रमर  वहां  पर  पानी

 का  किसी  तरह  से  इन्तज़ाम  हो  जाए  तो
 उत्पादन  में  बहुत  ज्यादा  फर्क  पड़  सकता  है।

 i8  hrs.  .
 आजकल  स्टेट  ट्रेडिंग  की  बहुत  बात  चल

 रही  है  |  में  समझता  हूं  कि  एक  दो  चीजें  हैं
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 जिनमें  बड़ी  आसानी  से  स्फट  ट्रेडिंग  हो  सकता
 है।  स्टेट  की  तरफ  से  दूकानें  हर  एक  ब्लाक  में
 उन  चीज़ों  की  खोली  जा  सकती  हैं  जहां  से.
 खेतीहर  लोगों  को  जिन  जिन  चीज़ों  की
 झ्रावश्यकता  होती  है,  वे  मिल  सकें,  जैसे
 हम्प्लेमेंट्स  हैं,  प्रम्परूव्ड  इम्प्लेमेंट्स  हैं,  बीज  है,
 फर्टिलाइजर्स  हैं  ।  इन  दूकानों  से  किसानों  को
 जितनी  भी  मात्रा  में  इन  चीजों  की  जरूरत
 हो,  जरगर  मिल  जायें  तो  उत्पादन  बहुत  बढ़
 सकता  है  1  जगह  जगह  इस  तरह  की  दुकानें
 खोली  जा  सकती  हैं  1  ये  चीज़ें  भ्र भी  तक  लोगों
 को  समय  पर  नहीं  मिलती  हैं  भ्र ौर  इन  से  जो
 लाभ  उठाया  जाना  चाहिये,  नहीं  उठाया
 जाता  है  |  इसमें  आपका  कोई  खर्चा  भी  नहीं
 होगा  और  न  ही  कोई  नुक़सान  होने  की  सम्भा-
 बना  है।  इस  तरह  की  चीज़ों  पर  अगर  सरकार
 विचार  करे  तो  बहुत  लाभ  हो  सकता  है  ।
 मैंने  लोगों  से  बातें  कीं  हैं  ग्रोवर  लोग  मदद  देने
 के  लिए  तैयार  हैं  1  यह  मैं  रसिकों  अपनी  तरफ
 से  बतला  देना  चाहता  हूं  ।  लोग  कोश्रोप्रेशन
 देने  को  तैयार  हैं,  श्रमदान  करने  को  तैयार  हैं  V
 भ्र पनी  तरफ  से  भी  मैं  कह  सकता  हूं  कि  जितनी
 मदद  में  कर  रूकता  हूं  करूंगा  ।  खाद्यान्न  काफी
 मात्रा  में  पैदा  हों,  इस  काम  में  जो  भी  ड्राप

 मुझ  से  सहयोग  चाहेंगे,  मैं  देने  के लिए  तैयार  हूं  ।
 हम  लोगों  को  काफी  पैसा  भ्र नाज  खरीदने  में
 बाहर  भेजना  पड़ता  है  1  इसमें  कटौती  होनी
 चाहिये  और  भ्र नाज  के  मामले  में  हम  किस  तरह
 से  सैल्फ-सफिशेंट  हो  रुकते  हैं,  इसका  उपाय
 किया  जाना  चाहिये  ।

 भी  यहापाल  सिह  (कैराना)  :  भ्रध्यक्ष
 महोदय,  उत्तर  प्रदेश  कांग्रेस  के  महामंत्री  ने
 अभी  दो  महीने  पहले  यह  कहा  था  कि  जिला
 बिजनौर  में  चालीस  परसेंट  ट्यूबवैल्ज  इसलिए
 बन्द  पड़े  हैं  कि  वहां  के  आाप्रेटज  को  न  तो  वहां
 की  सरकार  रिश्वत  दे  सकी  है
 और.-न  ही  किसान  रिश्वत  दे  सका  है  1  ये  शब्द
 माननीय  गोविन्द  साहब  जी  के  हैं,  एक
 जिम्मेदार  व्यक्ति  कै  हैं  जो  कि  ५२  जिलों  की.
 कांग्रेस  कमेटियों  के  महामंत्री  हैं  प्राण  देखा
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 जाता  है  कि  करोड़ों  रुपया  इरीगेशन  के
 लिए  खराब  किया  जा  रहां  है,  बरबाद  किया
 जा  रहा  है  मेरा  सुझाव  है  फि  इरीगेशन  के

 “लिए  किसान  को  सैल्फ  सफिशेंट  होने  दिया
 जाए  ।  ये  ट्यूबवैल्ज  'जो  सरकार  तैयार  करती

 है,  ७०  हजार  कौर  ७५  हजार  रुपये  में  तैयार
 होते  &  जबकि  किसान  जो  तैयार  करवाता'  है

 “अह  ८  हजार  कौर  १०  हज़ार  में  तैयार  हो
 'जाते  हैं  ।  बेजाय  इसके  कि  देश  का  रुपया  इस
 तरह  से  बहाया  जाए,  किसान  को  मौका  दिया
 जाए,  उसको  सबसिडी  दी  जाए,  उसको  लोन
 दिया  जाए,  उसको  हर  तरह  से  फैसिलिटी
 दी  जायें  ताकि  वह  खद  ट्यूबवेल  फा  इन्तजाम
 कर  सके  ।  हमारे  जयप्रकाश  नारायण  जी  ने

 कहा  है  कि  अगर  मुगल  बादशाहों  के  ज़माने
 के  जो  पुराने  कुएं  हैं,  जो  पुराने  कुएं  बेकार
 पड़े  हुए  हैं,  उनको  उजला  कर  दिया  जाए,
 उनसे  पानी  लेने  का  इन्तज़ाम  कर  दिया  जाए
 तो  ७०  परसेंट  इरीगेशन  की  फैसिलिटी  का
 मसला  हल  हो  सकता  है  ।  सरकार  इरीगेशन
 की  फैसिलिटी  देने  में  फेल  हो  चुकी  है।  ऐसी
 हालत  में  समझ  में  नहीं  धाता  है  कि  नई  नई
 ग्रांट्स  फीस  तरह  से  मंजूर  की  जायें  ।  किसान
 जिस  काम  को  १५  हजार  में  कर  सकता  है,
 सरकार  उसी  काम  को  ७५  हजार  में  करती  है
 और  तैयार  करने  के  बाद  वे  ट्यूबवेल  इसलिए
 फेल  हो  जाते  हैं  कि  उनको  जो  प्राइवेट  करते  हैं,
 उनको  न  तो  सरकार  खुश  कर  सकी  है  और
 न  ही  किसान  खुश  कर  सका  है  ।  गर  श्राप
 देश  को  सैल्फ-सफिशेंट  करना  चाहते  हैं  तो
 उसका  रास्ता  एक  ही  है  कि  किसान  को  शाप
 सबसिडी  दें,  लोन  दें,  इंसेंटिव  दें,  कौर  वह  इस
 इरीगेशन  का  इन्तज़ाम  करे  ।

 जैसा  कि  हमारे  माननीय  हिम्मतसिहका
 जी  ने  कहा  है  भ्रच्छा  नहीं  लगता  है  कि  हम
 बाहर  से  अनाज  मंगाये  कब  तक  हम  बाहर
 से  गेहूँ  लगाते  रह  सकते  हैं  ?  कब  तक  हम
 विदेशों  पर  निर्भर  रह  सकते  हैं  ।  मैं  तो  भूखों
 मर  जाना  ज्यादा  बरच्छा  समझता  हूं  बजाय
 इसके  कि  हम  दूसरों  के  मांगने  हाथ  पसारें
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 झोर  उनसे  प्रदान  देने  की  प्रार्थना  करें  ।  एक
 छोटा  सा  मुल्क  है  वर्मा  जो  किसी  के  भागे  हाथ
 नहीं  फैलाता  है  7  एक  भर  पड़ोसी  मुल्क है
 लंका  जो  भिक्षापात्र  लेकर  नहीं  घूमा  करता  है
 भ्र नाज  के  मामले  में  ।  हिन्दुस्तान  के  ४४  करोड़
 इंसान  झपने  लिये  अनाज  चंदा  न  कर  सकें,

 यह  कितने  हाम  क.  बात  है

 की  म०  भी  'भ्रूण  (नागपुर)  :  सीलोन
 का  तो  सब  बाहर  से  भ्राता  है  ।

 श्री  यहापाल  सिह  वे  लोग  इस  तरह
 र्ा  स्थिति  में  नहीं  हैं  कि  एक  महीने  के  लिए
 भी  मगर  जहाज़  कहीं  रुक  जायें  तो  वे  भूखों
 मर  जायेंगे  ।  हम  ऐसी  स्थिति  में  हैं  ।  २६
 रुपया  हम  भ्रमरी का  को  भ्र नाज  का  देते  हैं  in
 अमरीका  हम  को  खिलाता  रहे,  यह  कब  तक
 हो  सकता  है  7  किसान  को  आप  अपने  पैरों
 पर  खड़े  होने  दीजिए  ।  आप  २६  अरब  रुपया
 अमरीका  को  देते  हैं,  उसको  एक  अरब  रुपया
 ही  दे  दीजिये  ताकि  वह  बैलों  की  जोड़ी
 खरीद  सके  ट्रैक्टर  ले  सके,  भ्रच्छे  बीज  ले  सके,
 अच्छा  कंसोलिडेशन  कर  सके  श्र  वह  अनाज
 का  पहाड़  खड़ा  करके  आपको  दिखा  सकता  है,
 गेहूं  का  भ्रम्बार  लगा  सकता  है,  जितनी  झ्रापको

 गेहूं  की  जरूरत  है,  उससे  कहीं  ज्यादा  पैदा  करके

 आपको  दे  सकता  है।  बाप  उसको  भूखा  मार
 कर,  उसकी  फैसिलिटी  को  रोक  कर,  दूसरे
 देशों  के  सामने  हाथ  पसारते  हैं  ।  इसलिए  मैं
 कहना  चाहता  हूं  के  कोई  नई  ग्रांट  सुरूरे  हल्कों
 से  गेहूं  खरीदने  के  लिये  मंजूर  न  की  जाए  बल्कि
 काश्तकार  को  एफ  अरब  रुपया  इसलिए
 दिया  जाए  कि  वहू  पने  बैलों  की  जोड़ी
 खरीद  सके,  ट्रेक्टर  खरीद  सके,  रहट  का  इन्स-
 ज्ञान  कर  सके  t

 मैं  नहीं  समझता  हूं  कि  कोई  सरकार  श्री
 तक  ऐसी  हुई  है  जो  कि  भ्र पने  कर्मचारियों  के

 लिए  रहने  का  इन्तज़ाम  न  कर  सकी  हो,
 लेकिन  हमारी  सरकार  श्भाज  तक  नहीं  कर
 सकी  है  |  बिल्डिंग  के  लिए  हमसे  रुपया  मांगा
 जाता  है,  लेकिन  राज  तक  वह  इनका  इन्तज़ाम
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 घूरा  नहीं  कर  सकी  है  ।  कब  तक  इस  तरह
 से  रुपया  हम  मंजूर  करते  चले  जायेंगे  ।

 डिफेंस  के  लिए  भी  रुपया  मांगा  जा  रहा
 है  |  मैं  जानना  चाहता  हूं  कि  क्या  सरकार  के

 “चास  ऐसी  कोई  स्कीम  है  जिसको  अमल  में
 लाकर  बहू  ३८,०००  वर्गमील  एरिया  जो
 राज  चीन  के  कब्जे  में  है,  उसको  वापिस

 लेगी  ।  आप  हमें  बतायें  कि  राज  भी  आप
 कोलम्बो  प्रोपोज  पर  खड़े  हुए  हैं  या  सैल्फ
 डिफेंस  के  लिए  बाप  तैयार  हैं  ।  मैं  नहीं  समझता
 कि  सरकार  के  पास  ऐसी  कोई  स्कीम  है  कि

 बह  जनता  को  रोशनी  दे  सके,  भारतवासियों
 को  बता  सके  कि  यह  जो  लाइन  है  जिसको

 मैकमेहन  रेखा  कहा  जाता  है,  यह  सही  लाइन

 नहीं  है,  इसको  हम  नहीं  मानते  हैं,  यह  गुमराह-
 कुन  लाइन  है  ।  मैकमोहन  लाइन  साम्राज्य-
 वादियों  की  बनाई  हुई  लाइन  थी,  इसके;  अंग्रेजी
 ने  इसलिए  बनाया  था  कि  अंग्रेज  हमेशा
 के  लिए  साम्रज्यवाद  के  पंजे  के  नीचे  हिन्दुस्तान
 को  जकड़े  रखें,  यह  लाइन  इम्पीरयलिस्टिक  व्यू
 व्हाइट  से  बनाई  गई  थी  राज  हम  आजाद  हैं

 राज  अगर  हस  इस  लाइन  को  मान  लेते  हैं  तो
 इसका  मतलब  यह  होगा  कि  कैलाश  को  हम
 चीन  के  कब्जे  में  जाने  देंगे,  मानसरोवर  को
 चीन  के  कब्जे  में  रहने  देंगे,  हिमालय  का  बेशतर

 हिस्सा  चीन  के  कब्जे  में  रहेगा  ।  मैकमोहन  रेखा
 का  मतलब  यह  है  कि  दुश्मन  छत  पर  रहे  श्र

 हम  नीचे  जमीन  पर  रहें  और  वह  जिस  वक्‍त

 चाहे  हमें  खत्म  करदे  ।  मैकमोहन  लाइन  को
 मानने  की  जो  बात  हमने  कही  थी,  उसको
 हमें  वापिस  लेना  चाहिये  x जब  तक  सरकार  यह
 साबित  न  कर  दे  कि  हम  पनपने  पैरों  पर  खड़े

 हुए  हैं  भर  अपनी  ३८  हजार  वर्गमील  भूमि
 को  वापिस  ले  सकते  हैं,  तब  तक  रुपया  इस  तरह
 से  मंजूर  करने  से  कोई  फायदा  नहीं  हो  सकता

 है  1

 हम  चार  रोज़  से  बराबर  पाल  इंडिया
 रेडियो  से  सुनते  भा  रहे  हैं  कि  पाकिस्तानी

 रामगढ़  पर  बराबर  गोली  चलाते  जा  रहे  हैं,
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 इस  गोलीबारी  से  गांवों  को  नुकसान  पहुंचा  है
 मवेशियों  को  उठा  कर  वे  ले  जाते  हैं,  हमारी
 औरतों  को  उठा  कर  वे  ले  जाते  हैं,  हमारे
 पुलिस  के  आदमियों  को  खींच  कर  बे  ले  जाते
 हैं,  इस  तरह  की  खबरें  रोज़  कराती  हैं  7  जब
 तक  सरकार  यह  इर्त्म/नान  नहीं  दिला  देती
 है  कि  आठ  सौ  मील  की  सड़क  पूरी  तरह  हे
 महिज़  है  जोर  जब  तक  सरकार  इसका
 इत्मीनान  नहीं  दिलाती  कि  ३८  हजार  वर्ग  मील
 के  इलाके  को  छड़ाने  का  हफ़्ते  पूरा.  इंतजाम
 कर  लिया  है,  तब  तक  देश  का  रुपया  इस
 तरह  से  ग्रांट  करने  से  काई  कायदा  नहों  है  t
 हम  रुपया  मंजूर  करने  को  तैयार  हैं  लेकिन
 आप  कुछ  करके  तो  दिखायें  ।  जितना  भाप
 चाहते  हैं  हम  उस  सूरत  में  आपको  देने  को
 तैयार  हैं  ।  लेकिन  अ्रफसोस  इसी  बात  का  है
 कि  ये  करते  कुछ  नहीं  हैं,  रुपया  उड़ाते  जा  रहे
 हैं  ।  इनको  रूपया  दे  दिया  जाए  लेकिन  साथ
 साथ  पूछा  जाए  कि  कितना  काम  इन्होंने  किया
 है  ।  बगैर  काम  किए  इनको  रुपया  न  दिया
 जाए
 Mr.  Speaker:  Shri  Shinde.
 Shri  Bade  rose—
 Mr.  Speaker:  I  will  call  him.  Why

 should  he  be  impatient?  I  have  noted.
 I  am  trying  to  give  him  an  opportu-
 nity.

 The  Parliamentary  Secretary  to  the
 Minister  of  Food  ang  Agriculture
 (Shri  Shinde):  I  wish  to  make  a  few
 observations  in  regard  to  Demands
 Nos.  43  and  28  of  the  Ministry  of
 Food  and  Agriculture.

 Demand  No.  48  is  in  respect  of  an
 important  fisheries  project  in  Kerala.
 The  project  hag  been  functioning  for
 quite  a  number  of  years,  and  now
 according  to  the  Third  Supplementary
 Agreement  signed  between  India,
 Norway  and  the  United  Nations,  the
 activities  of  the  project  have  been  ex-
 tended  to  Madras  ang  Mysore.  Natu-
 rally,  it  hag  become  a  sort  of  multi-
 State  projdct.  One  of  the  conditions
 which  was  stipulatag  in  the  agree-
 ment  stated  that  the  Government  of
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 India  should  take  over  the  adminis-
 tration  of  that  project.  So,  the  pro-
 ject  has  now  been  taken  over  by  the
 Government  of  India.  At  the  time  of
 the  submission  of  last  year’s  Budget
 proposals,  the  various  details  for
 handing  over  the  project  to  the  Gov-
 ernment  of  India  had  not  been  for-
 mulated.  The  implementation  of  the
 provisions  in  the  Agreement  involved
 the  working  out  of  details  regarding
 the  institution  to  be  transferred,  and
 the  methods  to  be  adopted  in  allocat-
 ing  the  staff  ang  such  other  things.
 Those  dctails  were  subsequently
 workeg  out,  and  now  in  order  to  car-
 ry  out  the  project,  an  additional  sum
 of  Rs.  4,91,000  is  asked  for.  This  De-
 mang  is  self-explanatory,  and  hon.
 Members  are  requesteg  to  vote  this
 Grant.

 The  second  Demand  pertains  to  the
 purchase  of  foodgrains.  On  the  pur-
 chase  of  foodgrains,  the  additional  ex-
 penditure  in  this  country  is  expected
 to  be  Rs.  20.30  crores,  while  the  ex-
 penditure  in  other  countries  is  ex-
 pected  to  be  Rs.  3  crores.  Advance  to
 States  for  procurement  of  rice  comes
 to  Rs.  1:70  crores.  It  was
 originally  estimated  that  during
 the  last  financial  year  the  offtake  of
 wheat  would  amount  to  34°9  lakh  tons
 but  according  to  the  latest  estimate  the
 offtake  of  wheat  has  been  much  more.
 Naturally,  Government  had  to  step  up
 imports  and  internal  procurement  also.

 ‘For  these  additional  provisions  are  ab-
 solutely  necessary.  There  is  an
 arrear  payment  of  Rs.  5°08  crores  on
 account  of  shipments  of  rice  and
 wheat  made  in  1962-63  but  for  which
 payments  could  not  be  made  during
 that  year.  If  all  these  items  are  taken
 into  consideration,  we  find  the  amount

 of  Rs.  25  crores  would  be  required  to
 meet  these  requirements.

 An  hon.  Member  speaking  on  De-
 mand  No.  43  made  some  unfair  com-
 ments.  Shri  Vasudevan  Nair  stated
 that  a  large  number  of  posts  were
 created  for  the  Indo-Norwegian  pro-
 ject.  In  fact  only  two  posts  have
 ‘been  created  “after  the  project  was
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 taken  over  by  the  Government  of
 India.  Even  these  two  posts  were  in
 lieu  of  four  other  existing  poste  abs-
 lished  with  effect  from  -9-l963.  The
 net  result  was  economy  in  admuinistra-
 tive  expenditure.  He  also  pointed  out
 that  only  70  fishermen  had  been
 trained  by  the  project  so  far  and  said
 that  its  achievement  was  poor.  The
 object  of  this  project  is  not  confined
 to  imparting  training  to  fishes
 men  only.  There  are  various  other
 activities  such  as  boat  building,  eff-
 cient  handling  of  fish,  co-operative
 marketing  of  fish,  health  ang  sanita-
 tion  of  the  fishermen  community,  ete.
 The  purpose  is  the  socio-economic
 development  of  the  fishermen  in  the
 region.  His  another  point  was  in
 regard  to  the  delay  in  the  establish-
 ment  of  training  institute  for  fisheries
 operatives  at  Cochin.  I  may  say  in
 this  connection  that  the  training
 course  for  the  fishing  second-hand
 course  will  commence  with  effech
 from  the  l6th  March,  964  and  the
 other  courses  for  engine  drivers,  nagi-
 vators,  skippers,  etc.  will  be  taken
 up  as  soon  as  the  necessary  facilities
 become  available.

 So,  my  submission  is,  Sir,  thap  the
 demands  asked  for  deserve  to  be  voe-
 ed  and  passed  by  this  House.

 भी  बड़े  :  भ्रध्यक्ष  महोदय,  सप्लीमेंट्री
 ग्रान्ट्स  की  चर्चा  करते  वक्‍त  मैं  शासन  का
 ध्यान  डिमान्ड  नं०  २१  को  तरफ  श्राकषित
 करना  चाहता  हूं  ।

 3.4  bra.

 (Mr.  Derury-Sreaker  in  the  Chair]

 इस  में  केवल  ७५,०००  स०,  «Subsidies
 to  Backward  Classes  for  Construc-
 tion  of  houses”  के  सम्बन्ध  में  रक्खा  मया

 है  ।  इस  में  लिखा  गया  है  :

 “Subsidies  to  backward  classes
 ang  Advasig  for  construction  of
 houses.”
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 me  त्री बड़े]
 आदिवासियों  के  लिये  २  लाख  २५  हजार
 में  से  केवल  ७५,०००  रु०  झोंपड़े  बनाने
 के  लिये  दिया  जा  रहा  है  इस  के  लिये  मैं

 शासन  को  धन्यवाद  देता  हूं  7  लेकिन  कहना
 -चाहता  हूं  कि  वे  तो  चाहते  हैं  जमीन  लेकिन
 बाप  उन  को  झोपड़े  देते  हैं  ।  वस्तुत:  मध्य
 प्रदेश  में  २६  लाख  आदिवासी  हैं  ।  उन  में

 :लैंड  हंगर  बहुत  जोर  की  है  ।  उन्हें  झोंपड़ों
 की  जरूरत  नहीं  है  ।  वे  तो  झाड़  के  नीचे

 भी  सकते  हैं  ।  उन  को  तो  राज  जमीन
 चाहिये  राज  वे  झूठ  आठ,  दस  दस  साल
 से  जंगलों  में  एनरोलमेंट  कर  रहे  हैं।  उन
 को  मध्य  प्रदेश  गवर्नमेंट  वहां  से  निकालती
 है  लेकिन  वे  फिर  जा  कर  उन  पर  आक्रमण
 करते  हैं  और  भ्र पने  कब्जे  में  कर  लेते  हैं  ।

 ,गवर्नमेंट  उन  को  तीन  तीन,  छः  छः  होने
 के  लिये  जेल  भेज  देती  है  लेकिन  वहां  से
 निकल  कर  वे  फिर  जंगलों  पर  आक्रमण
 करते  हैं  ।  इस  का  फायदा  वहां  पर  क्रिश्चियन
 मिशनरीज  उठा  रहे  हैं  ।  क्रिश्चियन  मदर्स,
 फादर्स  और  पादरी  लोगों  ने  २००,  ४००
 बच्चे  उन  भ्रादिवासियों  के  ३००,  Yoo
 Bo  दे  कर  ले  लिये  हैं भाप  के  सामने  नियोगी
 कमिटी  की  रिपोर्ट  है,  रेगे  कमिटी  रिपोर्ट
 है  ।  आप  को  इस  तरफ  ध्यान  देना  चाहिये
 कि  उन  को  केवल  झोंपड़े  देने  से  कोई  फायदा
 नहीं  है  ।  श्राप  जो  ७५  हजार  रुपये  देते  हैं
 उस  से  वे  झोंपड़े  नहीं  बनाते  हैं  ।  वे  तो  फूस
 के  टापर  बनाते  हैं  और  उन  को  ही  झोंपड़े

 कहते  हैं  -  उस  का  पैसा  जो  मिलता  है  उस  से
 वे  भ्र नाज  ले  कर  खाते  हैं  कौर  कहते  हैं  कि
 झोंपड़े  बना  दिये  ।

 बाप  के  कर्मचारियों  में  भ्रष्टाचार  इतना
 है  जिस  का  ठिकाना  नहीं  है  ।  वे  कहते  हैं
 कि  कागज  पर  पेपर  वेट  रक्खो  नहीं  तो
 कागज़  उड़  जायेगा  ।  इसलिए  शासन  को
 इस  तरफ  ध्यान  देना  चाहिये  कि  पत्रादि-
 वासियों  को  किस  चीज  को  जरूरत  है  ।  जैसे
 अराइवल  में  कहा  है:
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 ‘When  they  wanted  fish,  you
 give  them  weapons;

 When  they  wanted  bread,  you
 give  them  stones;

 When  they  want  land,  you  give:
 them  jompdies.”

 यह  इस  प्रकार  की  बात  है  ।

 दूसरी  बात  जो  मैं  शाप  के  सामने  कहना
 चाहता  हूं  वह  डिमान्ड  नं०  ११२  के  संबंध
 में  है।  उस  में  |लखा  है  :

 ‘Hitherto  the  Vice-President
 used  to  travel  mostly  by  Indian
 Air  Force  planes  for  which  the
 expenditure  was  borne  by  the  De-
 fence  Services  Estimates.  The
 Vice  President  has  since  decided
 to  travel  more  by  train  to  be  able
 to  come  into  closer  contact  with
 the  public.”

 झौर  इस  के  वास्ते  ऐडीशनल  भ्र माउंट  मांगा
 गया  है  ।  मैं  धन्यवाद  देता  हूं  वाइस  प्रेजिडेंट

 साहब  को  कि  वे  ट्रेन  में  दौरा  करते  हैं  ।
 लेकिन  यह  भी  देखने  की  बात  है  कि  वे  जनता
 &  मिलते  हैं  या  नहीं  ।  पुलिस  फोसं  का  ऐसा
 इन्तजाम  रहता  है  कि  बेचारे  आदिवासियों
 को  दूर  से  देखना  होता  है  कि  थे  ड्च्बे  में
 बैठे  हैं,  लेकिन  थर्ड  क्लास  के  यात्रियों  को
 पास  जाने  का  अ्रवसर  नहीं  मिलता  है  ।
 अगर  वे  जनता  से  मिलने  के  लिए  ट्रेन  में
 जाते  हैं  तब  तो  ठीक  है  ।  मैं  तो  कहता  हूं
 कि  जिस  तरह  से  महातमा  गांधी  थर्ड  क्लास
 में  चला  करते  थे  और  लोग  उन  को  मिल  कर
 परेशान  कर  लेते  थे  उस  तरह  से  हमारे
 प्राइम  मिनिस्टर  कौर  प्रेजिडेंट  जाया  करें
 तब  तो  ठीक  है,  लेकिन  कभी  कभी  मेरे  मन  में

 यह  बात  उठती  है  कि  राज,  जो  बहुत  से

 ऐक्सिडेंटस  हो  रहे  हैं,  प्लेसर  गिर  रहे  हैं  कहीं
 उन  की  वजह  से  तो  वे  ट्रेन  में  नहीं  जाते  हैं  ।

 जनता  में  राज  यह  हांका  पैदा  हो  गईं  है.।
 इसलिये  मैं  चाहता  हूं  कि  हमारे  प्राइम
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 मिनिस्टर  और  प्रेजिडेंट  हब  ट्रेन  से  जायें

 है  जरूर  लेकिन  जनता  को-उन  से  मिलने  की

 सहूलियत  जरूर  मिलनी  चाहिये  ।

 तीसरी  डिमान्ड  है  १२६  नें०  की,
 एलिस  में  गोल्ड  स्किल्स  के  लिये  कहा  गया
 हैकि  :

 “A  sum  of  Rs.  3.75  crores  is
 required  with  a  view  to  imple-
 ment  the  post-budget  scheme  of
 rehabilitation  of  goldsmiths  who
 have  been  prevented  from  carry-
 ing  on  their  traditional  business
 as  a  result  of  the  introduction  of
 gold  control”

 मैं  कहता  हूं  कि  जिस  प्रकार  से  समुद्र  में

 एक  छोटी  सी  राई  छोड़  दो  जातो  है  उसो
 प्रकार  से  श्राप  ने  ३.७५  करोड़  रुपया
 रक्खा  है  ।  इस  से  ज्यादा  रुपया  दिया  जाना

 चाहिये  था  ।  जब  गोल्ड  कंट्रोल  की  डिमान्ड
 लंदन  के  सामने  आयेगा  तब  मैं  पूरे  प्रां कड़े
 श्राप  के  सामने  रखूंगा  ।

 सब  से  ज्यादा  भ्राब्जेक्शन  मुझे  जिस
 पर  है  वह  है.  डिमान्ड  नं०  १४४

 General  Pool  (residential  and  office)
 accommodation  *  बारे  में  ।  उस  में  आप

 वृद्धि  कर  रहे  हैं।  ५०  लाख  रुपये  का  ।  किस
 वास्ते  |  for  constructing  buildings  for

 government  officers  and  general  pool
 qio  Yo  सी०  की  रिपोर्ट  आप  के
 सामने  भरा  गई  होगी  या  आने  वाली

 होगी  ।  उस  में  श्राप  देखेंगे  कि  कमेटी
 ने  सारे  आदमियों  को  लिस्ट  मांगी
 थी  कि  कौन  कौन  से  मिनिस्टर  ऐसे  हैं,  कौन
 कौन  से  1112...  पेल  हैं  जिन  के  पास  फ्री
 क्वाटर  हैं  "  उस  लिस्ट  में  कांग्रेस  प्रेजिडेंट  का

 नाम  भी  शा  जिस  को  सरकारी  क्वार्टर  फ्री
 दियों  जाता  है  ।  मगर  उन  को  रेंट  फ्री  क्वार्टर
 दिया  जाता  है  तो  फिर  जन  संघ के  प्रेजिडेंट
 के  लिये  क्‍यों  नहीं  प्रबंध  होता,  सोशलिस्ट
 पार्टी  के  प्रेजिडेंट  के  लिये  क्‍यों  प्रबन्ध  नहीं
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 होता,  पी०  एस०  पी०  के  प्रेजिडेंट  के  लिए
 क्यों  ऐसा  ब्रांड  नहीं  होता  ।  सबों  के  पास
 अपना  सेक्रटरियट  होता  है  ।  यह  तो  उसी
 प्रकार  से  है  जैसेकि  अन्धा  बांटे  रेवड़ी,  अपने
 झपने  ही  को  दे  ।  इस  बात  के  लिये  सरकार
 क्या  सोच  रही  है

 et  त्यागी  (देहरादून)  :  फ्री  नहीं,.
 कंसेशनल  रेंट  पर  ।

 श्री  बड़े  :  कन्सेशन  रेंट  पर  सरकारी:

 बिल्डिंग  दी  जाती  हैं  1  वे  गवर्नमेंट  सेक्स  को
 दी  जा  सकती  हैं;  लेकिन  कांग्रस  प्रजिडेंट  को
 क्यों  दी  गई  ।  कांग्रेस  प्रेसीडट  को  दिया  गया
 तो  बार्क,  क॑,  संस्थापकों  के  प्रेर्स,डेंटों  को  क्‍यों
 नहीं  दिया  गया  |  पबलिक  एकाउट्स  कमेन्ट,
 ने  इस  पर  आपत्ति  उठाया,  है  1  तो  इस  तरह
 से  मकानों  क॑,  खैरात  बट  रह,  है  भ्र ौर  दूरूरं।
 झोर  दिलो  में  पचास  हजार  लोग  फुटपाथों
 पर  सोते  हैं  ।  योगाश्रम  के  लिए  एक  इमारत
 कंसेशनल  रेट  पर  दृश्य,  है  V  मेरा  कहना
 है  कि  इन  इमारतों  को  खार्ल,  करवा  कर
 पचास  हजार  रुपया  बचाओ  कौर  जिनके"
 पास  रहने  को  जगह  नहीं  है  उन  को  जगह
 दो  ।  जिन  लोगों  को  आठ  आठ  श्र  दस:
 दस  हजार  तनखाह  मिलता,  है  उन  को  मनु
 यह  कंसेशन  दिया  जाता  है।  ऐसा  रूल  ४५
 या  किर्स,  अन्य  रूल  के  अनुसार  किया  जाता
 है  ।  आज  इस  मामले  में  भाई  भर्ती  वाद,
 निपाटिज्म  हो  रहा  है  जोर  नगर  किस,  के
 लिए  टेलीफोन  से  सिफारिश  भा  जार,  है  तो
 उस  को  इमारत  मिल  भारत,  है  ।  मैं  कहता
 हूं  कि  ये  जो  इमारतें  इस  तरह  द॑,  गर्म;  हैं
 इन  को  खाल  कराना  चाहिए  |

 पबलिक  एकाउंट्स  कमेन्ट,  के  सामने
 जो  एविडेंस  होती  है  उसमें  बहुत  सं,  बातें
 सामने  भारत,  हैं  1  मैं  उन  में  से  कुछ  पर  प्रकाश
 डालना  चाहता  हूं  ।  वहां  पूछा  गया  मेनन  साहब
 कैसे  सरकार,  इमारत  में  रहते  हैं,  तो  जवाब
 दिया  गया  कि  वह  तो  प्राइम  मिनिस्टर्स
 एस्टेट  है  ।  कुछ  लोग  प्रेसिडेंट  एस्टेट  में  रहते
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 [at  बड़े]

 हैं  ।  तो  ये  कितन,  स्टेट्स  हैं  जिन  में  इस
 तरह  के  लोग  पड़े  रहते  हैं  ?  इन  को  बाहर
 “निकाल  दिया  जाय  ।  ऐसे  लोगों  को  क्यों
 सरकार,  इमारतें  द॑,  जात,  हैं  ।  जनता  पूर्व,
 है,  लेकिन  हमार  बहरी  ओर  प्रगति  सरकार
 न  कुछ  सुनती  है  भ्रोर  न  देखता  है  वह  कहते
 हैं  कि  हमारे  हाथ  में  राज  है  जो  चाहेंगे

 है।

 जायेंगे  |  राज  हालत  यह  हं।  रही  है  :

 अन्न्धर  नगरी  बेबूद  राजा,
 टके  सेर  भाजी  टके  सेर  खाजा  ।

 «<  एक  और  बात  कह  कर  मैं  अपना
 “भाषण  समाप्त  करता  हूं  |  पेज  ६३  पर
 डिमांड  नम्बर  ८६  के  अन्तर्गत  काउंसिल  आफ
 साइटिफिक  एंड  इंडस्ट्रियल  'रिसने  को  ग्रांट
 दी  गयी  है।  इसके  नीचे  नेशनल  फिजिकल
 लेबारेटरी  है।  इस  के  बारे  में  लोग  चिल्लाते
 हैं  लेकिन  सरकार  ध्यान  नहीं  देती  ।  आज  इस
 में  जो  अन्धेर  हो  रहा  है  उसके  कारण  हमारे
 अच्छे  अच्छे  साइंटिस्ट  बाहर  जा  रहे  हैं  ।  मैं
 उदाहरण  के  तौर  पर  बताना  चाहता  हूं  कि
 डा०  बच्चन  सिंह  ने  सात  साल  तक  अमरीका
 में  ट्रेनिंग  ली,  उन  को  यहां  पर  ४००  रुपये

 “घर  रखा  गया  शौर  अमरीका  उन  को  १०४०
 डालर  की  पगार  पर  नौकरी  दे  रहा  है  और
 इसलिए  वह  अमरीका  जा  रहे  हैं  ।  इसी
 प्रकार  एक  एक्सपर्ट  डा०  रामास्वामी  हैं  ।

 “ये  ऐसे  साइंटिस्ट  हैं  कि  जिन  से  देश  को
 “फायदा  हो  सकता  है,  लेकिन  वे  अमरीका
 सजा  रहे  हैं  यह  कितने  दुःख  की  बात  है,
 श्र  यह  सरकार  की  कैसी  दुर्बुद्धि  है  कि  इन
 लोगों  को  अच्छा  पगार  दे  कर  यहां  नहीं

 “रखती  शौर  भ्रमरी का  जाने  देती  है  ।

 पहले  इस  काउंसिल  में  योजना  थी  कि

 पक
 ४००  से  १९००  की  ग्रेड  रखी  जायगी

 जिस  में  अच्छे  साइंटिस्ट  नियुक्त  किए  जायेंगे

 शौर  इन  के  नीचे  एक  ग्रुप  होगा  ।  लेकिन
 जो  नए  डाइरेक्टर  आए  हैं  उन्होंने  इस  योजना
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 को  समाप्त  कर  दिया  ।  जो  योग्य  लोग  हैं
 उनको  उचित  वेतन  नहीं  दिया  जाता,  इसलिए
 बे  बाहर  जा  रहे  हैं,  ऐसी  प्रन्धाधुन्धी  यहां  मची

 हुई  है,  इस  की  भोर  मैं  प्राय  का  ध्यान  दिलाना

 चाहता  हूं  ।  मैं  इस  डिमांड  का  विरोध  करता

 हूँ  1

 Shri  Mohsin:  Mr.  Deputy-Speaker,
 Sir,  I  rise  to  support  the  supplemen-
 tary  demands  for  grants  which  have
 been  placed  before  the  House.  India,
 as  everybody  is  oware,  is  mainly  an
 agricultural  country  and  80  per  cent
 of  our  population  lives  in  the  villages
 Evedently,  all  our  expenditure  or
 at  least  80  per  cent  of  the  expendi-
 ture,  will  have  to  go  to  the  villages.
 But,  unfortunately,  today,  all  our
 plans  and  expenditure  are  concentrat-
 ed  on  the  cities  and  urban  areas  and
 often  the  rural  areas  are  neglected.
 We  see  that  not  even  0  per  cent  of
 the  total  expenditure  is  spent  ia  vil-
 lages.  Even  after  7  years  of  Inde-

 ‘.pendence,  it  is  most  astonisning  te
 see  that  even  the  necessities  of  life
 are  denied  to  the  villagers  till  today.
 {f  we  go  to  the  villages,  we  will  see
 that  even  drinking  water  faci.ities
 are  not  available;  the  people  in  the
 villages  do  not  have  a  hut  to  live  in,
 ang  there  are  no  communications  to
 approach  the  villages.  Evea  today,
 that  scene  which  we  saw  in  the  days
 of  slavery  7  years  ago  is  again  wit-
 nessed.  Is  it  progress?  Aftec  all,
 everybody  feels  that  we  are  speriding
 so  much  and  that  India  is  progressing,
 but  then  ali  that  money  is  gpont
 in  the  urban  areas  and  these  viiiages
 are  neglected.

 Here,  I  am  reminded  of  a  speeck
 made  by  our  Father  of  the  Natiun,
 Mahatma  Gandhi,  when  he  wa;  ad-
 dressing  some  leaders  on  the  eve  of
 the  Independence  Day,  or  just  before
 it,  in  the  year  ‘1947,  in  Delhi.  He
 said,  “Look  here,  this  is  not  India;
 this  is  not  Bharat;  this  is  not  real
 Bharat  that  you  see  today”  Looking  to
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 the  palatial  ‘buildings  and  the  big
 tndustries  and  electricity  in  Deihi,  he
 said,  “if  you  want  to  see  the  real
 Bharat,  go  to  the  villages  and  see  the
 appalling  conditions  of  the  villagers.
 Look  to  their  necessities  of  life  and
 then  you  will  see  the  real  progress.”
 Today,  the  leaders  have  forgotten
 those  words  of  Mahatmaji,  and  they
 are  concentrating  all  the  big  industries
 in  the  urban  areas;  the  industries
 are  still  located  in  big  urban  areas.
 if  they  want  to  locate  an  _  institution
 or  a  college  or  a  high  school,  that  goes
 to  the  urban  areas.

 Mr.  Deputy-Speaker:.  He  should
 speak  on  the  Demands  for  Supple-
 mentary  Grants.  This  is  not  a  general
 debate  on  the  budget.  He  may  speak
 on  any  particular  Demand.

 Shri  Mohsin:  I  am  coming  to  the
 que:tion  of  food  and  agriculture.

 Mr.  Deputy-Speaker:  This  is  not  a
 general  debate  on  the  budget.

 Shri  Mohsin:  I  know  that.  The  vil-
 largers’  main  occupation  is  agricul-
 ture.  They  are  to  produce  food.  To-
 day,  food  has  achieved  more  im:port-
 ance  because  there  is  no  sufficiency  in
 food  production,  Even  the  budget
 which  was  presented  a  few  days  ago
 tends  to  develop  indystry  and  agri-
 culture.  Government  desires  to  acce-
 lerate  food  production  besides  from
 developing  the  industries.  But  how  far
 are  we  going  ahead  in  food  produc-
 tion?  Even  in  an  agricultural  country
 like  ours,  we  have  to  import  wheat
 and  other  foodgrains  from  otner  ccun-
 tries.  It  is  a  very  shameful  thing.
 But  instead  of  that,  it  would  have
 been  better  if  we  had  gearei  up  pro-
 duction  in  the  food  sector.

 There  are  so  many  hurdles  and  ob-
 stacles  put  in  the  way  of  agriculturists,
 We  say  that  there  should  be  an  en-
 hancement  of  production.  But  what
 are  the  facilities  that  are  given  for
 this  purpose?  Manure  is  not  given  in
 goog  time,  nor  is  it  made  available
 at  concessional  rates.  The  fertilisers
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 that  we  produce  are  so  costly  that  the
 agriculturists  cannot  afford  to  buy
 them.  In  this  condition,  wc  cannot
 think  of  increasing  food  production.
 Even  where  there  are  irrigation  faci-
 lities,  agriculturists  are  not  pursuaded
 to  take  water  for  their  lands.  In  some
 places  where  rivers  flow,  irrigation
 projects  are  not  coming  up.  Mr.  Siva-
 murthi  Swamy,  who  spoke  just  now,
 told  about  the  exploitation  of  the  irri-
 gation  potentia]  existing  in  Mysore
 State.  He  also  spoke  about  the  Upper
 Krishna,  Alamatti  and  Nuaruyanpur
 projects.  These  projects  are  very
 necessary  considering  the  scanty  faci-
 lities  existing  in  Mysore  State.  Those
 projects  must  come  up.  Agri-:ulturists
 suffer  from  lack  of  adequate  facilities
 and  hence  agricultural  production  is
 not  increasing.

 About  agricultural  labour,  I  may
 say  a  few  words.  In  the  villages,
 there  is  so  much  =  unempicyment.
 Agricultyral  labour  will  ive  te  re-
 main  unemployed  for  about  nore  than
 half  the  year.  They  have  work  only
 for  l0  days  in  a  year  and  for  the
 rest  of  the  year,  sometimes  they  are
 unfed  or  half-starved.  We  have  not
 considered  any  plan  to  keap  them
 employed  al]  the  year  round.  There
 are  vast  wastelands  in  our  country
 which  can  be  brought  under  cultiva-
 tion.  According  to  the  Wasteland
 Survey  Reclamation  Committee  re-
 port,  about  0°8  lakhs  of  acres  in
 blocks  of  more  than  250  acres  are  yet
 available  for  being  cultivated  and  it
 can  be  cultivated  according  to  them
 at  a  cost  of  Rs.  6°8  crores.  If  we
 can  reclaim  that  land  and  give  it  to
 the  agricultural  labourers  who  are
 without  land,  we  can  produce  more
 food  ang  thereby  we  can  help.  the
 poor  agriculturists  too.

 Regarding  ceiling  legislation  in  spite
 of  our  best  efforts,  tenancy  and  ceiling
 legislation  have  been  implemented
 only  in  West  Bengal,  Madhya  Pradesh,
 Maharashtra  and  Andhra  Pradesh.  But
 in  other  States,  it  has  been  shelved.
 So  many  _  difficulties  have  risen.
 The  landlord  ig  not  happy  and  the
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 {Shri  Mohsin]
 tenant  is  not  happy.  If  the  ceiling
 legislation  comes  into  force,  there  may
 be  surplus  land  which  can  be  distri-
 buted  to  the  landless  people.  Even
 by  this  method,  we  can  siep  uv  food
 production  and  become  self-sufficient
 in  food.  We  may  also  help  to  bring
 down  the  prices  of  essential  commo-
 dities  like  foodgrains,  etc.  We  see
 that  in  the  rural  areas  and  also  in
 urban  areas,  the  prices  of  essential
 commodities  have  gone  up.  It  may  be
 mainly  due  to  less  production  in  the
 agricultura]  sector.  If  we  see  that
 agricultural  production  is  stepped  uP,
 the  prices  of  the  agriculturai  commo-
 dities  will  naturally  come  down.  So,
 I  would  request  the  Government  to
 concentrate  on  agricultural  produc-
 tion  and  bring  down  the  prices  of
 these  essential  commodities.

 st  go  qo  सोच  (सिंहभूम)  :  उपाध्यक्ष

 महोदय,  मैं  सदन  का  ध्यान  एजूकेशन  के  बारे
 में  बजट  की  सप्लीमेंट रा  डिमांड  को  ओर
 दिलाना  चाहता  हुं  ।  मैं  इस  बात  का  स्वागत
 करता  हूं  कि  कॉमनवेल्थ  के  एक  मित्र  देश

 आस्ट्रेलिया  से  कागज़  और  कागज़  बनाने
 का  सामान  मिला  है  जिसका  कि  उद्देश्य  यह
 है  कि  प्राइमरी  स्थलों  में  जिन  किताबों  की
 आवश्यकता  होगी'  उन  को  तैयार  करने  में  वह
 काम  में  लाया  जायगा  कौर  ऐसे  निर्धन  शौर
 पिछड़े  वर्ग  के  विद्यार्थी  जोकि  इन  प्राइमरी
 क्लासेज  की  किताबें  स्वयं  न  ले  सकेंगे,  उन
 को  इस  मद  से  मुहैय्या  की  जायेंगी  ।  मैं  चाहता
 हूं  कि  इस  सहायता  का  उचित  तरीक़े  से
 उपयोग  हो  |

 हम  लोगों  की  एक  शिकायत  गवर्नमेंट
 साफ  इंडिया  से  पिछले  कई  सालों  से  है  ।  मैंने
 पिछने  साल  भी  इस  जोर  उस  का  ध्यान
 दिलाया  था  कि  कई  ऐसे  क्षेत्रों  मे ंविशेष  कर
 दक्षिण  बिहार  के  हिस्स  में,  उड़ोसा  के  कई

 हिस्सों  में  और  मध्यदेश  के  भी  हिस्सों  में

 जहां  करीब  डेढ़  करोड़  आदिवासी  बसते  हैं
 जिनको  कि  अभ्र पति  मातृभाषा  हिन्दी  नहीं  है
 लेकिन  उन्हें  जबरदस्ती  हिन्दी  मीडियम  से
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 प्राइमरी  स्कूलों  में  शिक्षा  दी  जा  रहा  है  ।

 यह  हमार  भाषा  और  संस्कृति  को  प्राण
 द्ण्ड  है  |  उपाध्यक्ष  महोदय,  हम  लोग  हिन्दी
 का  विरोध  नहीं  करते  हैं  ।  हम  अपने  ही
 इंटरैस्ट  में  हिन्दी  सोखना  चाहते  हैं  लेकिन

 यह  हम  बिलकुल  अन्याय  समझते  हैं  कि
 प्राइमरी  शिक्षा  हमें  झपना  मातृभाषा  में  न
 दे  कर  जबरदस्ती  हम  पर  हिन्दी  कों  लादा
 जाय

 श्री  रामेहवरामन्द  (करताल)  :  श्रग्रेज़ों
 ने  किस  भाषा  में  शिक्षा  द॑  थे  ?

 श्री  go  Wo  सोच  :  खास  कर  स्वामी
 जी  जैसे  व्यक्तियों  से  मेरी  यह  प्रियंका  होगी  कि

 जहां  हम  खुशी  से  हिन्द  पढ़ता  चाह  रहे  हैं  वहां
 हिन्दी  को  जबरदस्ती  न  थोपा  जाय  जिस
 प्रकार  से  स्वामी  जी  को  हिन्द!  बड़ी  प्यारी  है
 उसे  तरीक़े  से  हम  को  स्तनी  मातृभाषा
 आदिवासी  बोली  प्यारी है

 भी  रामेशवरानन्द  :  मानवीय  सदस्य

 यह  तो  बतलायें  कि  मुसलिम नों  ने  और  उस
 के  बाद  फिर  शअश्रंग्रेज़  शासकों  ने  हमें  कौन  सी

 आशाएं  पढ़ाई  थीं  ?

 श्री  xo  Wo  सोच  :  दी  भाषा  भाषी
 लोगों  से  जिन्हें  कि  भ्र पति  नू भाषा  हिन्दी
 बड़ी  प्यारी  है  कौर  प्यारी  वही  भी  चाहिए,
 वही  मात  भाषा  से  प्रेम  कर;  पर  उसे  भ्रपनानेः
 का  भ्रधिकार  इन  डेढ़  बराड़  आदिवासियों
 को  श्राप  क्‍यों  नहीं  देना  च््ण्तते  हैं  ?

 बिहार  गवर्नमेंट  इस”  लिए  हम  पर
 जबरदस्ती  करती  है  और  ह  कि  हमारी
 भाषा  हिन्दी  है  जबकि  वाः:वकंता  यह  नहीं
 है  ।  भ्रादिवांसियों  के  सा  हिन्दी  उन  पर
 जबरदस्ती  लादने  के  सिल  z  भें  घोर  अन्याय

 हो  रहा  है।  अब  भागीदारी:  :  :  बच्चों  जो
 शिक्षक  होते  हैं  वे  हिन्दी  ०.)  वाले  होते  हैं,
 हिन्दी  पढ़े  हीते  हैं  कौर  परिणाम  यह  होता  हें

 कि  ने  शिक्षक  बच्चों  को  उलझते  हैं  सौ:  न
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 बच्चे  शिक्षकों  को  ही  समझ  पाते  हैं।  मैं  चाहता
 हैं  कि  इस  सम्बन्ध  में  गम्भीरता  से  विचार
 किया  जाय  ।  मैं  ने  इसके  लिए  गवर्नमेंट  साफ़
 इंडिया  की  कन्सलटेटिव  एजुकेशन  कमेटी
 को  एक  सुझाव  दिए  है  कि  जो  भी  सिलेबस
 बनाया  जार  SS  gat  है  a  अमी  होता
 यह  है  कि  हमारे  बच्चों  को  जिनकी  कि  भाषा
 हिन्दी  नहीं  है  उन्हें  जबरदस्ती  हिन्दी  पढ़ाई
 जाती  है  बच्चा  जब  क्लास  ४  पहुंच  जाता  है

 'तब  से  कहा  जाता  है  कि  संस्कृत  पढ़े,  फिर
 उसके  एक,  दो  वर्ष  के  बाद  कहा  जाता  है  कि
 अंग्रेज़ी  पढ़े  ।  श्री  ड्राप  ही  विचार  करके
 देखिए  कि  एक  छोटे  से  बच्चे  पर  इतनी
 भाषाओं  के  सीखने  का  बोझ  डालना  कहां  तक
 उचित  होगा  ?  इसलिए  मैं  सरकार  से  अनुरोध
 करूंगा  कि  तुरन्त  इस  बात  की  व्यवस्था  की
 जाय  कि  हमारे  उन  इलाक़ों  में  जिन  की  कि

 मातभाषा  हिन्दी  न  हो,  जिन  की  कि  मातृभाषा
 आदिवासी  भाषा  हो,  वहां  के  बच्चों  को  उन
 की  अपनी  मातृभाषा  के  मीडियम  से  पढ़ाया
 जाय  यह  कह  कर  मैं  चाहता  हैं  कि  इस  संबंध

 में  गवर्नमेंट  साफ़  इंडिया  जल्द  से'  जल्द  फैसला
 करे  ताकि  इस  मदद  का  दुरुपयोग  न  होने  पाये  |

 Shri  Tyagi:  Sir,  I  will  not  take  much
 time  of  the  House.  We  have  only  the
 Supplementary  Demands  before  us
 and  practically  all  important  matters
 have  been  discussed  by  the  Parlia-
 ment  earlier.  There  is  only  one  thing
 I  feel  very  much  alarmed  about,  and
 that  is  about  the  conditions  prevail-
 ing  on  our  borders,  I  say  this  in  con-

 ‘nection  with  this  little  Surplcrnentary
 Demang  relating  to  the  Ministry  of
 Defence.

 Sir,  I  see  a  very  dark  future  for
 l-dia.  I  am  very  sorry  to  say  that

 ‘I  feel  very  much  frustrated.  I  am
 not  satisfied  with  the  arrangements

 ‘being  made  on  our  borders,  ard  7
 lay  emphasis  on  this  through  you  and

 ‘through  this  Parliament.  I  wonder  if
 the  Ministry  would  take  care  of  the
 sentiments  of  the  people  of.  India.

 The  whole  of  India  is  upset,  today.  for
 ~various  reasgns.  I  .must  say  thatthe
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 Government  has  not  proved  to  be  80
 atert  as  the  situation  demanded  of
 them.  Maybe  it  is  due  to  the  sick-
 ness  of  the  Pr‘me  Ministez,  but  most
 unfortunate  days  are  ahead.  We  do
 not  know  just  where  we  shali  stand
 after  some  time.

 On  the  borders,  as  everybody
 knows,  thousands  and  thousands  of
 people  are  just  being  ~queezed  out
 by  Pakistan  and  they  are  coming.
 Unfortunately,  the  Government  has
 not  let  the  world  know  what  is
 happening.  They  remain  quiet,  saying
 it  will  have  internationai  repercuc-
 sions.  Everything  is  biasscd  by  in-
 ternational  repercussions.  Our  policy
 has  been  one  of  timidity  ang  weak-
 ness.  JI  appeal  to  the  Governmen}  tc
 stand  ‘on  bold  ground  and  face  the
 situation  as  it  is,  and  accep:  the.  chal-
 lenge  of  this  danger.

 I  have  one’  concrete  suggestion.
 The  dccmand  is  only  for  Rs.  1,18,000,,
 for  pay  and  allowance  of  officers—
 23  gazetted  officers  newly  recruited  or
 something  like  that.  Io  not  object  to
 that.  But  what  has  provoked  me
 actually  is  this.  What  is  the  work
 which  the  Defence  Ministry  has  shown
 during  these  days  of  enicrgency?
 Leaving  apart  al!  the  other  expendi-
 ture,  it  is  so  obvicu:  from  vue  budget
 itself  that  eut  of  this  nuge  amount
 granted  to  the  Defenc:  Min'stry,
 Rs.  03  crores  is  the  saving.  This  is
 what  the  budget  shows.  ‘Wi.at  for  did
 they  take  the  grani?  Wuy  राव  they
 not  implement  the  programmes?  It  is
 utter  failure  on  the  part  of  the  De-
 fence  Ministry.  I  can  understand  the
 failure  of  other  Ministries,  but  not  of
 the  Defence  Ministry  today.  Rs.  08
 crores  is  the  saving  in  ius:  year’s
 budget,  which  could  not  be  epent.
 That  means  to  say  that  the  essential
 needs  of  defence  hive  mt  been  pro-
 vided  and  that  is  why  I  am  alarmed.
 I,  therefore,  suggest  thal  nis,  matter
 shoulg  receive  their  attention.

 There  is  another  concrete  sygges-
 tion,  I.  would  like  to  make,  which  I
 have  been  pressing  for  soractine.  To-
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 day  I  must  frankly  speak;  I  have
 made  up  my  mind.  it  is  the  patrio-
 tic  duty  of  every  Memite>  of  this
 Parliament.  J]  suggest  that  immediate
 orders  should  be  issued  or  a  law
 should  be  enacted  for  conscription  of
 all  able-bodies  people  at  least  within
 25  miles  along  the  border  all  through.
 Those  people  must  be  given  training.
 Our  policy  has  been  announced  by
 the  Government  last  time.  It  has
 been  said  that  it  will  not  be  possible
 for  the  armies  to  give  a  pitched  battle
 in  the  hills.  If  that  is  so,  we  cannot
 surrender  the  hill  people  to  the
 enemy.  Let  the  hill  people  them-
 selves  stand  on  their  own  legs.  Could
 DO  we  Give  them  training?  Let  there
 be  conscription,  and  at  every  50  or  60
 miles  there  must  be  training  camps.
 They  must  be  given  two  or  three
 months  training  on  rifle  shooting  etc.
 Give  them  hope,  give  them  courage,
 give  them  training  and  thereby  give
 them  self-confidence.  If  this  is  done.
 I  am  sure  the  local  people  who  are
 aware  of  the  topography......

 Dr.  M.  S.  Aney:
 also.

 Give  them  arms

 Shri  Tyagi:  Of  course,  arms  may
 not  be  given  permanently,  but  in
 those  50  or  60  miles  there  must  be
 transport  facilities  and  good  means  of
 communication  between  them  and
 headquarters.  At  the  training  camps
 arms  must  always  be  kept  ready  so
 that  whenever  there  is  an  emergency,
 immediately  those  people  who  would
 offer  themselves  to  defend  their
 hearth  and  home  can  be  summoned
 and  arms  given  to  them.  In  this  way
 they  wili  have  a  sense  of  self-confid-
 ence,  and  India  will  also  pride  in  her
 strength.

 Sir,  we  are  depending  mostly  on
 fore:
 will  come  from  Russia,  when  the  MIG
 will  come,  when  the  American  help
 will  come,  when  the  United  Kingdom
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 will  come  to  help  us.  I  am  tired  of
 this  help.  Let  there  be  help  or  no
 help,  we  must  be
 fought  the  British  Empire  without
 any  arms  or  weapons.  India  can  even
 today  make  the  biggest  sacrifice  for
 the  cause  of  freedom.  If  India  is
 taken  over  by  the  enemy  when  there
 is  no  patriot  left  in  the  country,  no-
 body  will  mind.  But  India’s  soil  will
 be  taken  by  the  enemy  only  when
 there  is  not  a  single  Indian  left:  We
 will  fight  it  till  the  last  drop  of  our
 blood.

 prepared.  We

 that  some
 immediate  must  be
 made  for  the  reorganisation  of  the
 border  areas.  They  remain  neglect-
 ed  I  know  it,  whether  it  is  alarming
 or  not.  Today  I  have  suppressed  my
 views  only  because  of  patriotic  rea-
 sons.  Byt  how  long  can  we  sit  silent,
 when  we  see  things  with  our  own
 eyes.  I  have  seen  it  with  my  own
 eyes.  J  am  in  the  neighbourhood  of
 the  border  areas.  Sir,  nothing  worth
 the  name  is  done  so  far.  Either  the
 Government  must  do  it  or  let  it  resign
 and  let  some  other  Government  take

 I,  therefore,  suggest
 arrangements

 it  aver.  India  is  dearer  to  me  than
 my  party  of  myself.  Therefore,  I
 offer  this  challenge.  Unless  some-
 thing  is  done  within  a  short  period
 and  the  people  are  convinced  that
 there  is  emergency  in  the  mind  of  the
 Cabinet  and  the  ministers  of  the  Gov-
 ernment,  nothing  will  happen.  Today,
 {  might  inform  the  Government,
 although  there  are  not  many  hon.
 friends  on  those  benches,  that  India  as
 a  whole  is  frustrated.  It  is  not  the
 opposition  parties,  it  is  the  ordinary
 man  in  the  street  who  is  not  satisfied
 with  the  manner  in  which  this  emer-
 gency  is  being  run  and  our  defence
 arrangements  are  being  made.

 Sir,  this  is  all  that  J  have  to  say  07
 this.

 The  Deputy  Minister  in  the  Minis-
 ter  of  Finance  (Shrimati  Tarkeshwari
 Sinha):  Mr.  Deputy-Speaker,  Sir,  +
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 will  start  with  the  remarks  made  by
 my-hon.  friend,  Shri  Tyagi.

 Shri  Tyagi  Sir,  I  spoke  so  loudly:
 {  never  knew  that  the  hon.  lady  was
 the  recipient.

 Shrimati  Tarkeshwari  Sinha:  But  I
 can  assure  the  hon.  Member  that  I
 appreciate  his  feelings  and  the  spirit
 behind  his  words.  That  is  why  I
 started  my  speech  with  reference  to
 the  remarks  made  by  him.  Nobody
 would  agree  more  with  him  when  he
 said  that  there  is  every  need  in  this
 country  to  gear  all  its  strength  to
 face  the  situation  that  is  before  us,  to
 maintain  our  dignity  and  prestige,  to
 meet  all  our  defence  obligations
 courageously,  boldly  and  with  all  our
 might.  But,  Sir,  the  hon.  Member
 knows—he  himself  had  been  a  Minis-
 ter  once—the  ins  and  outs  of  the  Gov-
 ernment  machinery  and  how  it  func-
 tions.  It  is  not  a  question  of  money
 being  saved  intentionally.  This  ex-
 penditure  has  been  saved  because,
 after  all,  the  defence  production  re-
 quires  a  certain  base  to  conduct  itself
 to  success.  We  require  many  things
 for  defence  production.  They  in  their
 turn  require  some  other  basic  raw
 materials  and  _  semi-finished  goods
 which  can  only  be  available  from  the
 general  economic  production  avail-
 able  in  the  country.

 Shri  Tyagi:  Was  it  not  taken  ac-
 count  of  at  the  time  of  the  formation
 of  the  budget  proposals?

 Shrimati  Tarkeshwari  Sinha:  It
 was  thought  like  that,  but,  probably,
 later  on,  experience  showed  that  the
 tempo  of  expenditure  cannot  ‘be  kept
 up  with  the  requirements.  While
 everybody  wanted  to  do  that,  there
 were  cerain  difficulties  of  foreign  ex-
 change,  difficulties  of  technical  per-
 sonnel,  difficulties  of  having  available
 raw  materials  and  semi-finished  goods
 etc.  Due  to  all  this,  the  hon.  Member
 would  appreciate,  the  production  that
 we  would  have  liked  could  not  be
 materialised.  All  the  same,  I  think
 the  Defence  Ministry  is  fully  consci-
 ous  of  its  obligations  and  responsi-
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 bilities,  and  that  Ministry  is  trying  its
 level  best  to  see  that  production
 everywhere  is  speeded  up.

 Shri  P.  Venkatasubbaiah  (Adoni):
 Perhaps  there  is  difficulty  in  taking
 quick  decisions  also.

 Shrimati  Tarkeshwari  Sinha:  If  the
 hon.  Member  says  that  the  difficulty
 is  in  taking  quick  decisions,  they  are
 aware  of  it  and  they  are  trying  to
 improve  the  administration  in  general
 and  take  quick  decisions.

 The  hon.  Member  raised  another
 very  vital  point  about  compulsory
 conscription.  I  would  refer  this
 matter  to  the  Defence  Minister  for
 his  attention.

 Shri  Tyagi:  With  a  word  of  recom-
 mendation  from  you.

 Dr.  M.  S.  Amey:  That  point  was
 also  raised  by  me  during  the  General
 Discussion  on  the  Budget.

 Shri  Tyagi:  I  am  sure  she  herself
 will  die  for  defence  and  she  is  pre-
 pared  to  sacrifice  herself.

 Shrimati  Tarkeshwari  Sinha:  Then
 I  will  come  to  certain  points  which
 Prof.  Ranga  raised.  He  mentioned
 about  some  kind  of  State  trading
 going  on  in  NEFA  and  he  questioned
 the  administrative  efficiency  of  that
 State  trading.  He  referred  to  a  cer-
 tain  scandal  about  the  supplies.  He
 said  that  some  time  back  there  were
 Press  reports  about  supplies  being
 sold  in  the  Calcutta  market.  I  would
 like  to  tell  him  that  it  was  enquired.
 into  by  the  Special  Police  Establish-
 ment  and  after  enquiry  it  was  found
 that  those  charges  could  not  be  sub-
 stantiated.  I  would  like  to  remind
 the  hon.  Member,  who  is  not  here,
 and  also,  the  House,  that  a  contradic-
 tion  was  also  issued  by  the  news-
 paper  in  which  that  report  appeared.

 He  raised  another  point,  and  that
 is  about  some  favouritism  shown  in
 the  award  of  an  air-lift  contract.  I
 would  like  to  mention  here  for  the
 benefit  of  the  House,  that  the  contract
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 given  was  finalised  only  after  wide
 advertisement  for  submission  of  ten-
 ders  and  the  details  were  scrutinised
 by  a  Board  which  included  the  finan-
 cial  and  legal  advisers  of  NEFA  and  a
 representative  of  the  Director-Gene-
 ral,  Civil  Aviation.

 He  also  made  an_aliegation—this
 point  was  also  raised  earlier  in  Par-
 liament—on  the  question  of  the
 brochure  which  was  issued  on  _  this
 question  of  airlift,  saying  that  is  dis-
 closed  information  of  military  import-
 ance.  That  also  was  not  found  to  be
 correct,  and  wvth  the  Ministry  of
 Home  Affairs  and  the  Ministry  of
 Defence  found  nothing  objectionable
 in  that  matter.

 I  would  aiso  like  to  inform  the
 House  that  so  far  as  this  matter  is
 concerned,  generaily,  detailed  ac-
 counts  are  maintained  about  all  air
 despatches  to  NEFA  and  they  are
 regularly  audited.  The  hon.  Member,
 who  was  the  Chairman  of  the  Public
 Accounts  Committee  once,  must  be
 aware  of  all  these  things.  Under  this
 contract  also,  air  dropping  losses  of
 more  than  4  per  cent  are  debited  to
 the  contractor  himself,  and  losses  up
 to  4  per  cent  are  in  no  way  unusual
 in  such  kind  of  dropping  when  the
 terrain  or  helicopter  in  uncertain
 weather.  So,  it  is  not  very  unusual;
 rather,  it  is  inherent  in  all  air  drop-
 ping  operations  in  the  world.

 Then,  Shri  Ranga  enquired  about
 the  Siliguri  road  company.  A  small
 amount  has  been  asked  for  this  com-
 pany  because  the  purpose  is  not  to
 run  it  as  a  departmental  body  any
 more  but  to  give  this  company  auto-
 nomy  and  comprehensive  powers  and
 privileges  to  maintain  the  utmost
 economy.  Previously  we  had  includ-
 ed  a  provision  for  expenditure  on  the
 organisation  in  the  current  year’s
 budget  and  it  has  already  acquired
 nearly  00  acres  for  transport  of
 supplies.  After  that,  a  decision  was
 taken  to  continue  this  organisation  on
 an  independent  line  of  road  transpor-
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 tation  to  Assam  and  not  to  depend
 only  on  the  navigation.and  rail  trans-
 port,  which  are  very  very  congested,
 and  sometimes  it  creates  very  acute
 problems  of  transportation  as  it  hap-
 pened  last  time  when  the  Pakistan
 crew  went  on  strike.  When  our  whole
 problem  of  transportation  is  very
 very  difficult  to  solve,  ]  think  it  is  a
 good  thing  to  have  a  separate  organi-
 sation  on  a  permanent  basis  to  look
 after  the  development  of  road  trans-
 port,  linking  other  parts  of  India  with
 Assam.  As  this  requires  a  “new  ser-
 vice”,  a  token  supplementary  grant
 has  been  asked  for.  If  Professor
 Ranga  wants  to  have  additional  infor-
 mation,  I  wiil  certainly  ask  the
 Ministry  concerned  to  supply  it  to
 him.

 Then,  the  hon.  Member,  Shri  Bade,
 referred  to  the  grant  of  Rs.  3.75
 crores  for  giving  loans  to  the  States
 for  the  rehabilitation  of  displaced
 goldsmiths  and  said  that  th’s  amount
 is  not  sufficient  enough  to  mect  the
 problem.  I  think  he  nas  not  appre-
 ciated  the  fact  that  this  amount  is
 on'y  for  mecting  the  expenditure  in
 the  current  year.  I  can  assure  the  hon.
 Member  and  the  House  that  further
 sums  wi!]  be  provided  next  year  if
 the  need  arises.

 Shri  Bade:  In  Madhya  Pradesh  out
 of  2,000  goldsmiths  only  00  have
 got  some  subsidy.

 Shrimati  Tarkeshwari  Sinha:  The
 State  Governments  were  given  the
 responsibility  of  really  finding  out
 what  their  problems  are,  how  much
 finances  they  require,  for  what  use
 they  would  put  those  finances  etc.
 beeauce  this  rehabilitation  of  gold-
 smiths  is  done  through  the  machinery
 of  the  State  Governments.  Some-
 times,  the  State  Governments  them-
 selves  delay  the  rchabilitation.  Some-
 times,  the  goldsmiths  do  not
 co-operate  because  they  were  just
 waiting  for  a  change  in  the  policy,
 they  were  apprehending  some  change
 ang  restoration  of  the  old  position.
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 Therefore,  they  were  rather  reluctant
 to  come  forward  and  re-organise  their
 business  according  to  the  new
 pattern.  They  were  just  waiting  for
 the  new  announcement  by  the  Minis-
 try  of  Finance.  It  is  only  now  they
 have  started  utilising  this  amount
 after  knowing  that  there  is  no  change
 in  the  gold  policy.  So  far  as  the  Gov-
 ernment  of  India  are  concerned,  I
 can  assure  the  House  that  they  are
 fully  conscious  of  their  obligations
 and  they  are  trying  their  level  best
 to  see  that  the  goldsmiths  are  rehabi-
 litated.  We  are  anticipating  an  ex-
 penditure  of  Rs.  5  crores’  this  year
 and  I  can  assure  the  House  that  we
 shall  certainly  meet  four  obligations.

 Shri  Bade:  Are  you  going  to  divide
 it  between  different  States?

 Shrimati  Tarkeshwari  Sinha:  Re-
 habilitation  of  goldsmiths  is  the
 responsibility  of  the  State  Govern-
 ments  and  so  we  can  function  only
 through  the  State  Governments  for
 the  solution  of  this  problem.

 Then,  one  hon.  Member  of  the  Com-
 munist  Party,  who  is  not  present  here
 now,  referred  to  the  collaboration
 terms  for  cables  with  the  Bell  Tele-
 phone  Company  of  Belgium.  The
 thon.  Member  is  probably  misinformed
 because  the  collaboration  is  not  for
 cables  but  for  cross  ‘bar  equipment.
 ‘He  mentioned  that  this  company  did
 not  work  very  well  in  regard  to  cables
 in  Tunisia.  Here  I  would  like  to
 correct  the  mistaken  impression  of  the
 hon.  Member  that  our  contract  with
 this  company  is  for  cables;  it  is
 actually  for  cross  bar  equipment.  We
 found  that  their  terms  were  very
 favourable.  Further,  this  company
 has  world-wide  reputation  of  experi-
 ence  in  this  line.  Also,  all  the  pre-
 cautions  were  taken  while  drafting
 the  agreement  to  see  that  the  contract
 {s  on  equitable  anq  just  basis.  All
 the  departments  of  the  Government  of
 India  connecteg  with  this,  like  the
 Ministry  of  Finance,  Ministry  of  In-
 dustries  and  the  Planning  Commis-
 sion  were  consulteg  and,  ultimately,
 the  matter  was  referred  to  the  Eco-

 24l  (Ai)  LSD—5.

 PHALGUNA  21,  885  (SAKA)  for  Supplementary  4952
 Grants  (General)

 1963-64
 nomic  Committee  of  the  Cabinet  and
 its  approval]  was  obtained  before  the
 contract  was  given  to  this  company.
 So,  I  do  not  think  there  is  any  reason
 or  justification  for  the  hon.  Member
 to  be  suspicious  about  it.

 Then,  a  question  was  raiseq  about
 maintenance  of  things.  My  colleague,
 the  Parliamentary  Secretary  to  the
 Minister  of  Food  and  Agriculture  has
 replied  to  that.  I  do  appreciate  the
 anxiety  of  the  hon.  Member  who
 raised  this  point  about  the  problem  of
 maintenance,  especially  with  regard
 to  tube-wells.  I  agree  with  the  hon.
 Member  that  the  attention  of  the
 Government  should  be  drawn  to  this
 problem  because  when  so  much
 money  has  been  spent  on  these  things,
 if  they  are  not  being  utilised,  it  is
 certainly  a  national  waste.  I  will
 draw  the  attention  of  the  Ministry
 of  Food  and  Agriculture  to  this
 matter  because  so  many  hon.  Mem-
 bers  have  raised  this  important  point

 Then,  as  usual,  objection  was  raised
 to  the  audit  reports  being  submitted
 late.  Most  of  the  audit  reports  are
 received  in  the  month  of  February.
 They  are  immediately  examined  by  the
 Ministry  of  Finance  and  some  of  the
 important  points  are  referred  to  the
 Finance  Minister.  After  scrutiny  they
 are  referred  to  the  President.  and
 after  his  consent  has  been  received
 they  are  laid  on  the  Table  of  the
 House.  I  must  say  here  that  some  of
 these  audit  reports  were  presented
 to  the  House  within  5  to  20  days  of
 their  receipt.

 Shri  Vishram  Prasad:  What  about
 the  latest  Audit  Report  submitted  by
 the  Comptroller  and  Auditor-General?
 It  has  not  yet  been  presented  to  the
 House

 Shrimati  Tarkeshwari  Sinha:  I  am
 coming  to  that.  The  hon.  Member
 must  realise  that  this  month  of  Feb-
 ruary  is  a  very  busy  month  for  the
 Ministry  of  Finance,  because  their
 attention  is  completely  devoted  to  the
 preparation  of  the  budget.  Even
 though  the  Ministry  of  Finance  were
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 80  busy,  they  were  able  to  secure  the
 Presentation  of  the  Audit  Reports
 within  l6  days  of  their  receipt  from
 the  Comptroller  ang  Auditor-Gencral.
 Of  course,  in  one  or  two  cases  there
 might  have  been  some  delay.  Since
 this  has  been  referred  to  by  Members
 of  Parliament,  this  Ministry  has  been
 very  much  concerned  about  it  and
 we  try  to  present  it  to  the  House  with
 the  least  possible  delay  especiaily
 after  we  have  been  able  to  take  some
 very  successful  measures  in  this
 regard.

 The  Civil  Audit  Report  to  which
 the  hon.  Member  particularly  refer-
 red  was  received  from  the  Comp-
 troller  and  Auditor-General  on  the
 25th  February  964  ang  was  sent  to
 the  Lok  Sabha  Secrctariat  on  the  9th
 March  1964.  It  was  formally  presented
 to  Parliament  today.  So,  I  do  not
 understand  where  the  delay  is,  to
 which  the  hon.  Member  has  referred.

 Then,  another  point  was  raised
 about  the  under-cstimation  of  revenue
 and  over-estimation  of  expenditure.
 As  usual,  it  is  also  referreg  to  like  a
 hardly  annual.  We  have  to  take  into
 account  the  complexities  of  the  situ-
 ation  and  prepare  the  budget  fifteen
 months  in  advance.  Matters  like
 recruitment  of  technical  staff,  procure-
 ment  of  stock  and  material,  consump-
 tion  pattern,  price  level,  import
 programme  etc.  have  to  be  taken  into
 consideration  and  sometimes  shortfall
 occur  in  places  where  we  did  not
 expect  any  shortfall.  All  these  things
 just  do  not  allow  us  to  be  so  accurate
 in  our  estimate.  As  long  as  the  com-
 plexities  of  the  economic  situation
 continue,  a  certain  amount  of  this
 kind  of  over-estimation  or  under-
 estimation  cannot  be  avoided.

 But  all  the  same  may  I  inform  the
 House  that  since  the  Public  Accounts
 Committee  took  up  this  problem  we
 have  made  a  special  attempt  to  see
 that  revenue  receipts  are  increased
 and  expenditure  is  reduced  in  regard
 to  the  provisions  of  the  coming  year.
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 I  think,  the  hon.  Finance  Minister  has
 made  a  reference  to  that  problem  in
 his  Budget  speech.
 4.00  hrs.

 I  think,  I  have  covered  most  of  the
 points.  As  you  have  been  looking  at
 the  watch  a  number  of  times  [I  do
 not  think  I  am  within  my  right  to
 take  more  time  except  to  say  that
 about  privy  purses  the  hon.  Member
 raised  some  objections.  It  has  been
 repeatedly  answered  in  the  House  so
 many  times  and  I  do  not  really  want
 to  repeat  the  same  type  of  arguments
 which  have  been  advanced  by  Gov-
 ernment.  The  hon.  Member  refuses
 to  be  satisfied;  I  cannot  help  it.  There-
 fore  would  only  like  to  remind  the
 hon.  Member  about  the  arguments
 which  have  been  advanced.  They  still
 holq  good  and  therefore  Government
 does  not  propose  to  take  any  action
 in  this  matter.

 Shri  Kishen
 So,  I  am  put-

 No.  10,  to  the

 Mr.  Deputy-Speakcr:
 Pattnayak  is  not  here.
 ting  his  cut  motion,
 vote  of  the  House.

 The  cut  motion  was  put  and  negatived.
 Mr.  Deputy-Speaker:  The  question

 is:

 “That  the  respective  Supple-
 mentary  sums  not  exceeding  the
 amounts  shown  in  the  third
 column  of  the  Order  Paper  be
 granted  to  the  President  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the
 year  ending  the  35  day  of
 March,  1964,  in  respect  of  the  fol-
 lowing  demands  entered  in  the
 second  column  thereof—

 Demands  Nos.  8,  12,  14,  ‘15,  17,
 2i,  26,  27,  33,  35,  36,  38,  39,  43,  55,
 60,  63,  67,  69,  70,  73,  86,  95,  99,  100,
 02  to  104,  112,  I7,  118,  120,  123,
 124,  126,  128,  133,  135,  137,  39  and
 42  to  146."

 The  motion  was  adopted,
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 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-

 4955  Demands

 [The  motions  of  Demands  for  Grants
 which  were  adopted  by  the  Lok  Sabha
 are  reproduced  below-Ed.]
 Demanp  No.  8—Ministry  of  Defence

 “That  a  supplementary  sum  not
 exceeding  Rs.  1,18,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,
 in  respect  of  Ministry  of  Defence”.

 DemanpD  No.  2—Supplies  and
 Disposals

 “That  a  supplementary  sum  not
 exceeding  Rs.  12,21,000  be  granted
 to  the  President  to  deray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,
 in  respect  of  Supplies  and  Dis-
 posals”’.

 DEMAND  No,  4—Ministry  of  Education
 “That  a  supplementary  sum  not

 excecding  Rs.  2,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  wi!]  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,
 in  respect  of  Ministry  of  Edu-
 cation”.

 Demanp  No.  5—Education
 “That  a  supplementary  sum  not

 exceeding  Rs.  76,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,
 in  respect  of  Education”.

 DEMAND  No.  7—Tribal  Areas
 “That  a  supplementary  sum  not

 exceeding  Rs.  65,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3]st  day  of  March,  1964,
 in  respect  of  Tribal  Areas”.

 DeManp  No.  21—Dadra  and  Nagar
 Haveli  Area

 “That  a  supplementary  sum  not
 exceeding  Rs.  2,25,000  be  granted

 Demanp  No.  36—Other

 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Dadra  and  Nagar
 Haveli  Area”,

 Demanps  No.  26—Union  Excise  Duties

 “That  a  supplementary  sum  not
 exceeding  Rs.  10,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Union  Excise  Duties”.

 Demanpb  No.  27—Taxes  on  Income
 Corporation  Tax,  etc.

 “That  a  supplementary  sum  not
 exceeding  Rs.  -15,00,000,  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  ‘Taxes  on  income  in-
 cluding  Corporation  Tax  etc.”

 DEMAND  No,  33—Pensions  ated  other
 Retirement  Benefits

 “That  a  supplementary  sum  not
 exceeding  Rs.  63,89,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Pensions  and  other  Re-
 tirement  Benefits”.

 DEMAND  No.  35—Opium

 “That  a  supplementary  sum  not
 exceeding  Rs.  46,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day:  of  March,  1964,  in
 respect  of  Opium”.

 Revenue
 Expenditure  of  the  Ministry  of
 Finance.

 “That  a  supplementary  sum  not
 exceeding  Rs.  52,00,000  be  granted
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 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  ‘1964,  in
 Tespect  of  Other  Revenue  Expen-
 diture  of  the  Ministry  of  Finance”.

 Demand  No.  38—Grants-in-aid  to
 States

 “That  a  supplementary  sum  not
 exceeding  Rs.  3,50,00,000  be  grant-
 ed  to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3)st  day  of  March,  1964,  in
 respect  of  Grants-in-aid  to
 States”.
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 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  ‘1964,  in
 respect  of  Andaman  and  Nicobar
 Islands”.

 Demand  No.  63—Laccadive,  Minicoy
 and  Amindivi  Islands

 “That  a  supplementary  sum  not
 exceeding  Rs.  -18,63,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Laccadive,  Minicoy  and
 Amindivi  Islands”.

 DEMAND  No.  39—Miscellaneous  adjust-  Demanp  No.  67—Other  Revenue  Ex- ments  between  the  Central  and  State
 Governments.

 “That  a  supplementary  sum  not
 exceeding  Rs.  5,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Miscellaneous  adjust-
 ments  between  the  Central  and
 State  Governments”.

 DEMAND  No.  48—Agricultural  Research

 “That  a  supplementary  sum  not
 exceeding  Rs,  4,91,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Agricultural  Research”.

 Demanp  No.  55—Census

 “That  a  supplementary  sum  not
 exceeding  Rs.  5,53,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course’
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Census”.

 Demand  No.  60—Andaman  and  Nicobar
 Islands

 “That  a  supplementary  sum  not
 exceeding  Rs.  37,27,000  be  granted

 penditure  of  the  Ministry  of  Infor-
 mation  and  Broadcasting.

 “That  a  supplementary  sum  not
 exceeding  Rs.  9,72,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  964,  in
 respect  of  Other  Revenue  Expen-
 diture  of  the  Ministry  of  Infor-
 mation  and  Broadcasting”.

 DeMAND  No.  69—Multi-purpose  River
 Schemes.

 “That  a  sum  not  exceeding
 Rs.  18,00,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  vear  ending  on  the  3lst
 day  of  March,  1964,  in  respect  of
 Multi-purvose  River  Schemes”.

 Demanpv  No.  70—Other  Revenue  Ex-
 penditure  of  the  Ministry  of  क-
 gation  and  Power.

 ‘That  a  sum  not.  exceeding
 Rs.  79,00,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  ‘Sist
 day  of  March,  1964,  in  respect  of
 other  revenue  expenditure  of  the
 Mimistry  of  Irrigation  and  Power.”
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 DEMAND  No,  73—Labour  and  Employ-
 ment.

 “That  a  sum  not  exceeding
 Rs.  83,95,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  39
 day  of  March,  1964,  in  respect  of
 Labour  and  Employment”.

 Demanp  No,  86—Scientific  Research
 and  Cultural  Affairs

 ‘That  a  sum  not  exceeding
 Rs.  -1,30,00,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  3lst
 day  of  March,  1964,  in  respect  of
 other  revenue  expenditure  of
 scientific  research  and  cultural
 affairs.”

 DEMAND  No.  95—Lighthouses  and
 Lightships

 ‘That  a  sum  not  exceeding
 Rs.  3,80,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  3lst
 day  of  March,  1964,  in  respect  of
 Lighthouses  and  Lightships.”
 Demanp  No.  99—Indian  Posts  and

 Telegraphs
 ‘That  a  sum  not  exceeding

 Rs.  3,55,00,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  ‘Bist.
 day  of  March,  1964,  in  respect  of
 Indian  Posts  and  Telegraphs.”
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 DEMAND  No.  02—Public  Works
 “That  a  sum  not  exceeding

 Re.  2,50,00,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  3lst
 day  of  March,  1964,  in  respect  of
 Public  works.”
 Demanp  No.  03—Stationery  and

 Printing
 “That  a  sum  not  exceeding

 Rs.  /3,14,00,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  3181
 day  of  March,  1964,  im  respect  of
 stationery  and  printing.”
 Demand  No.  04—Expenditure  on

 Displaced  Persons.
 ‘That  a  sum  not  exceeding

 Rs.  35,29,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  ‘Bist
 day  of  March,  1964,  in  respect  of
 Expenditure  on  Displaced
 Persons.”

 Demanp  No.  2—Secretariat  of  the
 Vice-President

 ‘That  a  sum  not  exceeding
 Rs.  25,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  38
 day  of  March,  1964,  in  respect  of
 Secretariat  of  the  Vice-President.”

 Demanp  No.  !7—Capital  Outlay  of
 the  Ministry  of  Education

 DemAnv  No.  00—Posts  and  Tele-  “That  a  sum  not
 graphs  Dividend  to  General  Revenues
 and  Appropriations  to  Reserve  Fund

 “That  a  sum  not  exceeding
 Rs.  3,73,86,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  3lst
 day  of  March,  1964,  in  respect  of

 -Posts  and  Telegraphs—Dividend
 to  general  revenues  and  appro-
 priations  to  reserve  fund”.

 exceeding
 Rs.  83,00,000  be  granted  to  the  Presi-
 dent,  on  account  for  or  towards  de-
 fraying  the  charges  during  the  year
 ending  on  the  3lst  day  of  March,
 1964,  in  respect  of  capital  outlay  of  the
 Ministry  of  Education.”

 Demanp  No,  8—Capital  Outlay  of  the
 Ministry  of  External  Affairs.
 ‘That  a  sum  not  exceeding

 Rg.  27,00,000  be  granted  to  the
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 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  3lst
 day  of  March,  1964,  in  respect  of
 Capital  Outlay  of  the  Ministry  of
 External  Affairs.”

 Demanp  No.  20—Capital  Outlay  on
 Currency  and  Coinage

 ‘That  a  sum  not  exceeding
 Rs.  1,95,48,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  3lst
 day  of  March,  1964,  in  respect  of
 capital  outlay  on  Currency  and
 Coinage”.

 DEMAND  No.  23—Commuted  Value  of
 Pensions.

 “That  a  sum  70०0  exceeding
 Rs.  24,72,000  be  granted  to  the
 President,  on  account,  for  or  to-
 wards  defraying  the  charges
 during  the  year  ending  on  the  3lst
 day  of  March,  1964,  in  respect  of
 Commuted  Value  of  Pensions”.

 DEMAND  No,  24—Other  Capital  Outlay
 of  the  Ministry  of  Finance

 “That  a  supplementary  sum  not
 exceeding  Rs.  6,04,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Other  Capital  Outlay
 of  the  Ministry  of  Finance”.

 DemMAnD  No.  26—Loans  and  Advances
 by  the  Central  Government.

 “That  a  supplementary  sum  not
 exceeding  Rs.  4,00,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Loans  and  Advances  by
 the  Central  Government”.

 DEMAND  No.  28—Purchase  of  Food
 Grains

 “That  a  supplementary  sum  not
 exceeding  Rs.  25,00,00,000  be
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 granted  to  the  President  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  3lst  day  of  March,  1964,
 in  respect  of  Purchase  of  Food
 Grains”.

 Demanp  No,  33—Capital  Outlay  on
 Multi-purpose  River  Schemes
 “That  a  supplementary  sum  not

 exceeding  Rs.  1,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Capital  Outlay  on
 Multipurpose  River  Schemes”,

 Outlay  of
 the  Ministry  of  Labour  and  Employ-
 ment.

 “That  a  supplementary  sum  not
 exceeding  Rs.  4,60,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  964,  in
 respect  of  Capital  Outlay  of  the
 Ministry  of  Labour  and  Employ-
 ment”.

 Outlay  of
 the  Ministry  of  Scientific  Research
 and  Cultural  Affairs.

 “That  a  supplementary  sum  not
 exceeding  Rs.  -1,50,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Capital  Outlay  of  the
 Ministry  of  Scientific  Research
 and  Cultural  Affairs”.

 DemaAnp  No.  39—Capital  Outlay  on
 Roads

 “That  a  supplementary  sum  not
 exceeding  Rs.  2,77,68,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  Capital  Outlay  on
 Roads”.
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 “That  a  supplementary  sum  not
 exceeding  Rs.  1,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3ist  day  of  March,  1964,
 in  respect  of  ‘Other  capita]  outlay
 of  the  Ministry  of  Transport  and
 Communications’.”

 Demanp  No.  43—Capital  Outlay  on
 Posts  and  Telegraphs  (Not  met
 from  Revenue).

 “That  a  supplementary  sum  not
 exceeding  Rs.  4,26,69,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  ‘Capital  Outlay  on
 Posts  and  Telegraphs  (Not  met
 from  Revenue)’.”

 DeManvd  No.  44—Capital  Outlay  on
 Public  Works

 “That  a  supplementary  sum  not
 exceeding  Rs.  50,00,000  be  granted
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  ‘Capital  Outlay  on  Pub-
 lic  Works’.”

 Demand  No.  45—Delhi  Capital  Outlay
 “That  a  supplementary  sum  not

 exceeding  Rs.  10,90,64,000  be
 granted  to  the  President  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the
 year  ending  the  3ist  day  of
 March,  1964,  in  respect  of  ‘Delhi
 Capital  Outlay’.”

 Demanv  No.  46—Other  Capital  Out-
 lay  of  the  Ministry  of  Works,  Hous-
 ing  and  Rehabilitation.

 “That  a  supplementary  sum  not
 exceeding  Rs.  93,00,000  be  granted

 PHALGUNA  2I,  885  (SAKA)  Appropriation
 {  Bill

 |
 to  the  President  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  end-
 ing  the  3lst  day  of  March,  1964,  in
 respect  of  ‘Other  Capital  Outlay
 of  the  Ministry  of  Works,  Housing
 and  Rehabilitation’.”
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 APPROPRIATION  BILL*

 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shrimati  Tarkesh-
 wari  Sinha):  Sir,  I  move  for  leave  to
 introduce  a  Bill  to  authorise  payment
 and  appropriation  of  certain  further
 sums  from  and  out  of  the  Consolida-
 ted  Fund  of  India  for  the  services  of
 the  financial  year  1963-64.

 Mr.  Deputy-Speaker:  The  ques-"
 tion  is:

 “That  leave  be  granted  ६0  in-
 troduce  a  Bill  to  authorise  pay-
 ment  and  appropriatien  of  certain
 further  sums  from  and  out  of  the
 Consolidated  Fund  of  India  for  the
 services  of  the  financial  year  ‘1963-
 64.”

 The  motion  was  adopted.
 Shrimatji  Tarkeshwari  Sinha:  Sir,  2

 introducet  the  Bill.

 Sir,  I  also  beg  to  movet:
 “That  the  Bill  to  authorise  pay-

 ment  and  appropriation  of  cer-
 tain  further  sums  from  and  _  out
 of  the  Consolidated  Fund  of  India
 for  the  services  of  the  financial
 year  1963-64,  be  taken  into  consi-
 deration.”

 Mr.  Deputy-Speaker:  The  ques-
 tion  is:

 “That  the  Bill  to  authorise  pay-
 ment  and  appropriation  of  cer-
 tain  further  sums  from  and  out
 of  the  Consolidated  Fund  of  India

 *Published  in  the  Gazette  of  India  Extraordinary,
 dated  ‘1-3-64,

 Part  II,  Section  2,

 tIntroduced/Moved  with  the  recommendation  of  the  President.
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 (Mr.  Deputy-Speaker]
 for  the  services  of  the  financial
 year  ‘1963-64,  be  taken  into  consi-
 deration.”

 The  motion  was  adopted.

 Mr.  Deputy-Speaker:  The  House
 will  now  take  up  clause-by-
 clause  consideration  of  the  Bill.

 The  question  is:

 “That  clauses  l  to  3,  the  Sche-
 dule,  the  Enacting  Formula  and  the
 Title  stand  part  of  the  Bill.”

 The  motion  was  adopted.

 Clauses  |  to  3,  the  Schedule,  the
 Enacting  Formula  and  the  Title  were
 added  to  the  Bill,

 Shrimati  Tarkeshwari  Sinha:  Sir,  I
 beg  to  move:

 “That  the  Bill  be  passed.”

 Mr.  Deputy-Speaker:  The  ques-
 tion  is:

 “That  the  Bill  be  passed.”
 The  motion  was  adopted.

 4.05  hrs.

 DEMANDS  FOR  GRANTS*
 MINISTRY  OF  EDUCATION

 Mr.  Deputy-Speaker:  The  House
 will  now  take  up  discussion  and
 voting  on  the  Demands  for  Grants
 under  the  control  of  the  Ministry  of
 Education.  Time  allotted  is  seven
 hours.

 There  .are  some  cut  motions  to  be
 moved.  Does  Shri  Vishram  Prasad
 want  to  move  his  cut  motion?

 Shri  Vishram  Prasad
 Yes.

 (Lalganj):
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 Mtr.  Deputy-Speaker:  Shri  Kishen
 Pattnayak  is  not  here.  Shri  Ram
 Sewak  Yadav.

 ett  रामसेवक  यादय  :  (बाराबंकी)  मैं
 पेश  करता  हूं  ।

 Mr.  Deputy-Speaker:  Shri  Vasude-
 van  Nair  and  Shri  Mukerjee  are  not
 there;  so,  cut  motion  No.  3  is  not
 moved.  Shri  Harj  Charan  Soy  is  not
 there;  so,  cut  motion  No.  4  is  also  not
 moved.  Shri  Masani.

 Shri  M.  R.  Masanji  (Rajkot):  I  move.

 Mr.  Deputy-Speaker:  Shri  Vishram
 Prasad.

 Shri  Vishram  Prasad:  I  move.

 Mr.  Deputy-Speaker:  Shri
 chandra  Vithal  Bade.

 Ram-

 Shri  Bade  (Khargone):  I  move.

 Kishea
 Ram

 Mr.  Deputy-Speaker:  Shri
 Pattnayok  is  not  here.  Shri
 Sewak  Yadav.

 श्री  रामसेवक  यादव  :  में  पेश  करता  हूं  ।

 Mr.  Deputy-Speaker:  Shri  Pratap
 Keshari  Deo  is  not  here.

 Shri  Yashpal  Singh  (Kairana):  His
 letter  is  here.

 Mr.  Deputy-Speaker:  Shri  Y.  N.
 Singh  is  not  here.  So,  cut  motion  No.
 9  is  not  moved.

 Shri  M.  R.  Masani:  I  believe,  he  has
 sent  a  note  saying  that  he  wishes  to
 move  it.

 Mr.  Deputy-Speaker:  I  have  not
 received  the  note.  Shri  Barrow  is
 not  here;  so,  cut  motion  No.  0  is  not

 moved.  Shri  Ramchandra  Vithal
 Bade.

 श्री  बड़े  :  में  प्रसुत  करता  हूं  ।

 *Moved  with  the  recommendation  of  the  President.
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 Mr.  Deputy-Speaker:  Shri  Vasude-
 van  Nair  ang  Shri  Mukerjee  are  not
 there;  so,  cut  motion  No.  2  is  not
 moved.  Shri  Pratap  Keshari  Deo  ana
 Shri  Y.  N.  Singh  are  not  here;  s0,  cut
 motion  No.  3  is  not  moved

 Shri  Yashpal  Singh:  Shri  P.  K.
 Deo’s  note  is  here.

 Mr.  Deputy-Speaker:  I  am  sorrv,  I
 got  it  but  he  has  to  be  here  to  move
 it.  I  am  very  sorry,  I  cannot  take  it
 as  moved  in  his  absence.  Cut  motion
 No.  4  also  is  not  moved.  Shri  Barrow
 is  not  here;  so,  No.  5  also  is  not
 moved.  Shri  Vasudevan  Nair.

 Shri  Vasudevan  Nair
 puzha):  I  move.

 (Ambala-

 Mir.  Deputy-Speaker:  Shri  Pratap
 Keshari  Deo  and  Shri  Y.  N.  Singh  are
 not  here;  so,  cut  motion  No.  77  is  not
 moved.  Shri  Vasudevan  Nair.

 Shri  Vasudevan  Nair:  I  move.

 Mr.  Deputy-Speaker:  Shri  Pratap
 Keshari  Deo  is  not  here;  so,  cut
 motion  No.  9  is  not  moved.

 DEMAND  No,  8—MINISTRY  OF
 EDUCATION

 “That  a  sum  not.  exceeding
 Rs.  79,07,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1965,  in
 respect  of  ‘Ministry  of  Educa-
 tion’.”

 DemMAnpD  No.  9—EpucATION

 “That  a  sum  not  exceeding
 Rs.  33,52,90,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1965,  in.
 respect  of  ‘Education’.”
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 DEMAND  No.  0—ARCHAEFOLOGY

 “That  a  sum  not’  exceeding
 Rs.  1,17,61,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1965,  in
 respect  of  ‘Archaeology’.”

 DEMAND  No.  lI

 “That  a  sum  not  exceeding
 Rs,  8,81,42,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1965,  in
 respect  of  ‘Survey  of  India’.”

 Survey  or  INDIA

 Demanp  No,  2—RotTanrcaL  SuRVEY
 “That  a  sum  not  exceeding

 Rs.  25,99,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year:  ending
 the  3lst  day  of  March,  1965,  in
 respect  of  ‘Botanical  Survey’.”

 Demanp  No.  3—ZooLocicaL  Survey

 “That  a  sum  not  exceeding
 Rs,  23,80,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1965,  in
 respect  of  ‘Zoological  Survey’.”

 Demand  No,  4—OTHER  REVENUE
 EXPENDITURE  OF  THE  MINISTRY  OF
 EDUCATION

 “That  a  sum  ‘not.  exceeding
 Rs.  -10,82,61,000  be  granted..to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1965,  in
 respect  of  ‘Other  Revenue  Expen-
 diture  of  the  Ministry  of  Educa-
 tio:  id
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 Demanp  No.  !4—Caprrau  OutTLAy  oF
 THE  MINISTRY  OF  EDUCATION

 “That  a  sum  not  exceeding
 Rs.  5,13,33,000,  be  granted  to  the
 President  to  complete  the  sum  ne-
 cessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1965,  in  res-
 pect  of  ‘Capital  Outlay  of  the

 a Ministry  of  Education’.

 Mr.  Deputy-Speaker:  These  De-
 ‘mands  are  now  before  the  House.

 Shri  Vishram  Prasad:  I  beg  to
 ‘move:

 ‘That  the  demand  under  the
 head  Ministry  of  Education  be  re-
 duced  to  Re.  1”

 {Failure  to  (i)  raise  the  standard  of
 education  in  the  country,  and  (ii)
 provide  adequate  facilities  for  the
 education  of  Scheduled  Castes  and
 Scheduled  Tribes.  Q)).

 श्री  रामसेवक  यादव:  में  प्रस्ताव  करता  हूं  :

 “कि  शिक्षा  मंत्रालय  शीर्ष  के  भ्रन्तर्गत  मांग
 को  घटा  कर  १  रुपया  कर  दिया  जाये  ।”

 [  (१)  प्राइमरी  शिक्षा  में  एकरूपता,
 शर  (२)  शिक्षा  के  माध्यम  से  अंग्रेज़ी  को

 हटाना  (२)  ॥]

 Shri  M.  R.  Masani:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Education  be  re-
 duced  by  Rs.  100.”

 (i)  Poor  quality,  high  prices,  in-
 adequate  supplies  and  faulty  distri-
 bution  of  textbooks  published  by
 Government,  and  (ii)  widespread
 evil  of  counterfeit  and  spurious
 textbooks.  (5)).
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 Shri  Vishram  Prasad:  I  beg  te
 ,

 “That  the  demand  under  the
 head  Ministry  of  Education  be  re-
 duced  by  Rs.  100.”

 [Need  to  (i)  implement  the  recome
 mendations  made  by  the  National
 Council  for  Women’s  Education  from
 time  to  time,  (ii)  implement  the  re-
 commendations  made  by  the  Central
 Board  of  Secondary  Education  from
 time  to  time,  (iii)  provide  adequate
 financial  assistance  for  the  produc-
 tion  of  literature  for  neo-literates,
 (iv)  provide  adequate  facilities  for
 the  rehabilitation  of  displaced  per.
 Sons  in  homes/infirmaries  and  allied
 institutions,  (v)  assess  the  working
 of  Lalit  Kala  Akademi,  (vi)  assess
 the  working  of  the  Indian  National
 Commission  for  Co-operation  with
 UNESCO,  and  (vii)  provide  ade-
 quate  facilities  for  free  and  com-
 pulsory  education,  (6)].

 Shri  Bade:  I  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Education  be  re-
 duced  by  Rs,  100.”

 [Need  to  (i)  give  special  pay  to  clerks
 for  handling  cash  in  Government
 schools  in  Delhi,  and  (ii)  co-ordinate
 Educational  Development  Schemes
 for  various  courses  in  degree  col-
 leges  and  schools.  (7)].

 श्री  राम  सेवक  यादव  :  मैं  प्रस्ताव
 करता  हूं  :

 “कि  शिक्षा  मंत्रालय  शेष  के  अंतर्गत  मांग
 से  १००  रुपये  कम  कर  दिये  जायें  ।”  |

 [(१)  वैज्ञानिक  तथा  औद्योगिक  प्रभु-
 संघान  परिषद्‌,  कौर  (२)  विश्वभारती  के
 मामलों  की  जांच  करने  की  भ्रावश्यकता  (८)]



 49)  Demands

 Shri  Bade:

 “That  the  demand  under  the
 head  Education  be  reduced  by
 Rs.  100.”

 I  beg  to  move:

 {Preparation  of  Who’s  Who  of  persons
 who  took  part  in  the  struggle  for
 freedom  and  (ii)  need  to  give  ade
 quate  aid  to  States  for  education.
 qd).

 Shri  Vasudevan  Nair:  I  beg  to
 move:

 (i)  “That  the  demand  under  the
 head  Survey  of  India  be  reduced
 by  Rs,  100.”

 (Need  to  implement  the  Second  Pay
 Commission’s  recommendations  in
 regard  to  the  employees  of  the  Sur-
 vey  of  India.  (16) ].

 (ii)  “That  the  demand  under  the
 head  Other  Revenue  Expenditure
 of  the  Ministry  of  Education  be-
 reduced  by  Rs.  100.”

 [Deficiencies  in  the
 C.S.I.R,  (18)).

 working  of

 Mr.  Deputy-Speaker:  These  cut
 motions  are  now  before  the  House.

 Shri  M.  R.  Masani  (Rajkot):  Mr.
 Deputy-Speaker,  Sir,  I  am  speaking
 in  support  of  my  cut  motion  No,  5
 which  deals  with  the  subject  of  text-
 books  in  schools.  There  are  two  parts
 to  it;  first,  poor  quality,  high  prices,
 inadequate  supplies  ang  faulty  distri-
 bution  of  text-books  published  by
 Government,  and,  secondly,  the  wide-
 spread  evil  of  counterfeit  and  spuriouy
 textbooks,  These  are  two  aspects  of
 one  and  the  same  problem  to  ६  large
 extent.  This  has  become  a  matter  of
 some  public  concern—the  deterioration
 of  the  standards  of  textbooks  prescrib-
 ed  in  the  schools  in  this  country—and
 as  one  who  in  the  past  has  had  ag  little
 share  jin  pioneering  in  the  direction  of
 making  facts  and  information  avail-
 able  to  young  people  in  schools,  not
 without  some  success,  I  woulg  like
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 to  raise  this  matter  which  is,  as  I
 say,  a  matter  of  great  concern  to
 parents  of  the  rising  generation.

 In  this;  Report  of  the  Education
 Ministry  on  page  0  there  is  a  refer-
 ence  to  the  fact  that  the  Government
 of  West  Germany  has  donated  three
 printing  presses  which  are  to  be  de-
 voted  to  the  publication  of  textbooks
 by  Government  and  that  the  Govern-
 ments  of  Australia  and  Sweden  are
 making  valuable  gifts  of  paper  also  to
 be  used  for  printing  textbooks  pub-
 lished  by  Government.  It  says  that
 75  per  cent  of  their  requirements  of
 paper  for  printing  these  so-called
 nationalised  textbooks  are  to  be  met
 from  these  gifts.  I  am  sure,  we  all
 appreciate  these  gifts  but  the  question
 arises  to  what  kind  of  use  we  are  put-
 ting  them  and  what  kind  of  material  is
 published  in  these  presses  and  on  this
 paper.

 Nationalisation  is  a  misnomer  here.
 One  does  not  nationalise  textbooks.
 Probably  we  are  the  only  country  that
 uses  that  term  in  that  sense.  What
 is  really  meant  is  a  State  mono-
 poly  of  textbook  publication  at
 the  level  of  the  States.  In  some
 States  there  is  a  State  monopoly;  in
 others  there  is  partial  publication  by
 the  State  and  partially  the  publish-
 ing  trade  is  allowed  to  perform  this
 service.

 On  a  point  of  theory  it  is  obvious
 that  a  State  monopoly  of  textbooks  is
 a  most  dangerous  institution  in  a
 democracy.  The  fact  is  that  only
 Communist  and  Fascist  dictatorships
 practise  such  a  monopoly  of  indoc-
 trination  of  children.  It  is  obvious
 that  if  the  Government  of  the  day
 is  allowed  to  monopolise  the  kind  of
 information  given  to  young  people  in
 schools  then  there  is  a  danger—I  do
 not  say  the  danger  is  always  ‘real’;
 but  the  danger  is  there—always  pre-
 sent—that  some  people  in  Govern-
 ment  might  misuse  this  power  to  give
 loaded  information  in  order  to  indoc-
 trinate  children  as  is  done  in  totali-
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 tarian  regimes.  That  is  a  theoretical
 objection.

 In  fact,  there  is  nothing  new  or
 novel  or  progressive  about  this  so-
 called  nationalisation  of  text-books.
 fit  is  only  a  reversion  to  the  British
 imperialist  practices  from  which  we
 have  emancipated  ourselves  in  the
 recent  past.  From  ‘1824,  the  British
 Government  took  on  itself  the  publi-
 cation  of  text-books.  In  1824,  a
 Lipidhara,  a  Gannit,  Bal  Goshtee  and
 several  books  were  published  and
 this  went  on  for  a  century.  By  the
 beginning  of  the  twentieth  century,
 however,  the  publishing  and  book-
 selling  trade  developed  in  this  coun-
 try  and  Government  very  wisely
 withdrew  from  the  field  to  a  certain
 extent,  allowing  publishers  of  repute
 to  publish  their  books  and  make  them
 available  for  readers  in  schools.  So,
 what  started  as  a  Government  mono-
 poly  under  British  rule  became  a
 mixed  economy  under  free  _  India
 from  1947.  This  continued  for  the
 first  decade  of  our  freedom,

 In  ‘1942,  Sir,  a  committee  was  ap-
 pointed  to  investigate  this  matter  and
 it  came  to  the  conclusion  that  there
 should  be  competition  between  pub-
 lishers  on  the  one  hand  and  between
 publishers  and  Government  on  _  the
 other  in  regard  to  the  publication  of
 text-books.  The  Committee  of  942
 says:  .

 “We  are  strongly  opposed  to
 any  scheme  that  may  eventually
 restrict  the  freedom  of  authors
 and  publishers  in  producing
 books.  Secondary  schools  now
 enjoy  freedom  of  selecting  the
 books  that  are  most  suitable  to
 them  and  in  the  interest  of  edu-
 cation  they  should  not  be  depriv-
 ed  of  that  freedom.  If  this  right
 of  free  choice  of  books  is  denied
 to  schools,  whether  primary  or
 secondary  there  will  be  no  experi-
 mentation  with  new  methods
 of  approach  and  ‘new
 methods  of  treatment.”
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 Secondly,  it  says:

 “We  are  in  agreement  with  the
 view  that  more  than  one  set  of
 books  on  the  same  subject  are
 necessary  to  suit  different  en-
 vironments  and  different
 teachers.”

 And  thirdly,  it  says:
 “We  subscribe  to  the  view  that

 education  slrould  not  be  used  as
 an  agency  of  propaganda  of  any
 nature......  om

 Very  wise  findings  come  to  by  this
 official  committee.

 Unfortunately,  in  Saptember,  ‘1957,
 at  the  State  Education  Ministers  Con-
 ference,  when  Maulana  Azad,  my
 hon.  friend’s  predecessor,  was  the
 Education  Minister,  this  unfortunate
 move  for  what  was  called  nationalis-
 ing’  text-bookg  came  up.  I  am  very
 glad  that  the  Minister  from  my  own
 State,  Mr.  Dinkarrao  Desai,  vehemen-
 tly  opposed  this  move.  He  said  that
 nationalisation  of  text-books  was  not
 a  democratic  policy  and  not  for  a
 democratic  society.  Unfortunately,
 my  State  was  in  a  minority  in  hold-
 ing  this  enlightened  view  and  gene-
 tally  it  was  left  to  the  State  Minis-
 ters  and  Education  Departments  to  do
 whatever  they  liked.  The  result  has
 been  this  drift  towards  State  mono-
 poly  in  the  publication  of  text-books
 in  many  States.

 There  were  other  committees  that
 gave  the  same  warning  as  that  of  the
 committee  of  1942,  The  Mudaliar
 Committee  was  one  of  these.  Another
 official  committee  said:

 “The  monopoly  of  State  text-
 books  leads  to  regimentation  of
 thought....danger  of  hack  work
 compiled  through  lack  of  compe-
 tition  in  an  intellectual  and  eco-
 nomic  ivory  tower....”

 But  these  warnings  have  all  been
 ignored  go  far.  Leave  aside  the
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 theoretical  dangerg  of  a  State  mono-
 poly  of  education  in  the  way  of  text-
 books.  Experience  shows  that  it  has
 been  8  miserable  failure.  Three  facts
 have  come  to  light  in  the  last  few
 years;  first,  that  the  text-books  pub-
 lished  by  State  Governments  are,  by
 and  large,  of  poor  quality;  secondly,
 that  they  are  published  at  high  cost
 and  at  high  prices  and  that  this  is  a
 disguised  tuition  fee  actually  raising
 the  cost  of  education  and  that  there
 is  profiteering  on  the  part  of  many
 State  Governments;  and,  thirdly,  fhat
 ‘they  are  not  even  competent  enough
 to  put  the  books  on  the  market  and
 make  them  available  to  parents  and
 children  in  time.  Year  after  year,
 there  is  gq  scandal  that  text-books
 prescribed  by  State  Governments  are
 simply  not  available.  Now,  on  all
 these  three  points,  I  will  give  a  little
 information

 In  regard  to  quality,  the  best  com-
 ment  comes  from  a  judgment  of  the
 Madras  High  Court,  a  judgment  by
 Mr.  Justice  Balakrishna  Ayyar  of  the
 Madras  High  Court  on  12th  January,
 1959,  on  a  writ  petition  directing  Gov-
 ernment  and  the  DPI,  to  withdraw
 from  the  list  of  text-books  an  abridg-
 ed  version  of  Sir  Walter  Scott’s  Quen-
 tin  Durward  which  I  commend  to  the
 hon.  Minister  to  read.  A  lady  called
 Mrs,  Shanmugasundaram  published  a

 -eertain  abridged  edition  and  the  peti-
 tioner  went  to  the  High  Court  to  stop
 this  pernicious  abridged  edition  from
 ‘being  put  on  the  market  in  the  hands
 of  young  children.  The  High  Court
 dismissed  the  petition  on  the  ground
 that  the  examination  was  only  a
 month  away  and  that  it  would  not
 like  to  disturb  things.  But  the  Judge
 made  some  very  interesting  com-
 ments  which  I  would  like  to  read  to
 the  House.  The  judgment  of  the
 Madras  High  Cour  says:

 “One  becomes  less  ready  than
 before  to  condemn,  as  proceeding
 from  a_  purely  conservative
 attitude  of  mind,  the  view  that
 matters  of  this  nature  are  best
 left  to  private  initiative  and
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 private  endeavour.  Attempts  to
 create  monopolies  in  the  channels
 of  learning  are  liable  to  be  even
 more  harmful  than  in  purely  eco.
 nomic  fields...

 “I  agree  that  the  petitioner  has
 just  cause  for  his  indignation.  To
 no  literary  virtue  can  this  book
 lay  any  claim.  It  is  badly  written
 and  badly  printed.  The  author
 and  the  printer  alike  disdain  the
 use  of  punctuation  marks.  In  the
 matter  of  bad  spelling,  they  had_
 original.  views  of  their  own  and
 recognised  allegiance  to  nohody.
 In  the  matter  of  grammar  and
 syntax,  the  author  was  ‘an  indivi-
 dualist’,  who  declined  to  be  bound
 by  the  firesome  rules  of  good
 grammarians.  The  book  is  an
 example  of  what  a  good  text  book
 should  not  be”

 Very  shortly  after  that,  a  news
 paper  in  Madras,  the  Madras  Mail  of
 28th  August,  959  commented  on  an-
 other  book  Oliver  Twist—my  hon
 friend  and  I  are  familiar  with  that—
 published  by  the  D.P.I.  Andhra
 State.  The  Madras  Mail  had  this  te
 say  on  this  other  epic:

 “It  is  regrettable  that  to  them,
 when  they  are  at  an  impression-
 able  age,  should  be  presentea  sucb
 expressions  as,  “show  hm  a  roof
 over  his  head”,  “opened  his  eyes
 on  to  consciousness  again,”  “out
 on  shopping”,  “the  next  date  was
 cast”,  “Rose  had  gone  in  for  a
 higher  and  dangerous  fever”  and
 “this  week-days  growth  of  beard”.
 The  rules  of  punctuation  have
 been  totally  neglected  or  flouted.
 Such  a  book  would  hardly  have
 been  selected....”.

 I  woula  commend  this  thought  to  my
 hon.  friend.

 “Such  a  book  woulda  hardly  have
 been  selected  by  a  text  book  com-
 mittee  if  it  had  not  borne  the
 imprimatur,  which  is,  no  doubt,
 tantamount  to  a  command,  of  the
 Government....”
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 In  other  words,  the  danger  is  that
 the  prescribing  authorities  will  accept
 from  the  State  text-book  committee
 or  board  something  that  they  would
 throw  into  the  waste  paper  basket  if
 a  private  publisher  dared  to  put  before
 them.  The  Madras  Mail  continues  to
 way:

 “Let  it,  by  all  means,  publish
 books,  but  let  these  compete  fairly
 with  those  produced  by  private
 publishers.  The  evils  of  mono-
 poly  will  be  obviated  and  the
 students  will  read  the  best  books
 available.  This  is  no  more  than
 fair  and  just.  The  public  abhors
 the  Government  treating  the  pub-
 ication  of  text-books  as  a  source
 of  revenue,  and  it  distrusts  the
 possibility  of  this  monopoly  being
 utilised  for  indoctrination.”

 This  is  not  only  an  evil  confined
 to  Madras  and  Andhra.  Here,  from
 the  Tribune  of  Ambala,  right  in  the
 far  north,  comes  the  same  complaint.
 Quoting  from  “Navin  Bhugol”  a
 mationalised  text  book  for’  eighth
 class  students  in  Punjab  schools  pub-
 lished  in  954  by  the  State  Controller
 of  Printing  and  Stationery  are  the
 following  gems  revealed  by  the
 Tribune  of  28th  August,  1954.  Ac-
 eording  to  this  text-book  put  out  by
 the  Punjab  Government....

 Shri  A.  N.  Vidyalankar:  That  is  an
 eld  story.

 Shri  M.  R.  Masani:  But  the  things
 have  not  changed  very  much.  The
 House  would  be  interested  in  the
 gems  of  learning  that  are  given  to
 the  young  children  in  Punjab.  They
 are  that  Delhi  is  famous  for  the  drili-
 ing  of  oil,  the  Taj  is  located  in  Viza-
 gapatnam,  Ludhiana  exports  coconut
 and  coconut  oi]  and  Cochin  is  the
 Jocation  of  many  Government  offices.

 Shri  A.  N.  Vidyalankar  (Hoshiar-
 pur):  Those  are  quotations.  They  are
 questions  put  to  the  children.  They
 are  not  from  the  texts.  They  are  just
 wrong  questions  that  are  put  to  them
 so  that  they  may  make  corrections.
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 Shri  M,  R.  Masani:  I  appreciate  the
 anxiety  of  the  hon.  Member  fo  defend
 his  State  Government.  But  there  are
 so  many  things  in  the  Punjab  which
 are  indefensible.  (Interruption).  I
 do  not  want  to  be  interrupted.  I  have
 got  limited  time  at  my  disposal  and
 I  do  not  want  to  waste  it.

 An  Hon.  Member:  He  was  the  Edu-
 cation  Minister  at  that  time  in  Pun-
 jab.

 Shri  M.  R.  Masani:  The  Statesman
 of  l0th  March,  964—since  my  friend
 wants  me  to  come  a  little  nearer  our
 time—made  a  survey  of  school  educa-
 tion  and  it  says  that  in  U.P.  and
 Punjab  there  is  an  extensive  resort
 to  the  serious  menace  of  sub-standard
 text  books  being  got  approved  for
 schools  under  pressure  from  appro-
 priate  quarters.  This  is  a  comment
 from  the  Statesman  of  l0th  March,
 964  which  shows  that  this  evil  is  by
 ao  Means  extinct.

 4.20  hrs.

 This  matter  came  up,  as  J  said,  in
 1957,  and  at  that  time,  I  took  the
 liberty  of  writing  a  letter  to  Dr.  K.  L.
 Shrimali,  who  was  then  the  Deputy
 Minister  of  Education,  warning  him  a
 few  days  before  this  conference  took
 Pplace—my  letter  was  dated  6४
 March,  957—and  pleading  with  the
 Ministry  of  Education  here  to  stop
 the  State  Governments  from  trying
 to  make  profit  by  selling  text-books
 and  reducing  text-books  to  this  kind
 of  mockery.  [  am  very  sorry  that
 that  kind  of  warning  went  unheeded.
 Today,  after  five  years  we  can  see
 what  damage  has  been  wrought.  And
 I  do  appeal  to  my  hon.  friend  who
 has  come  new  and  with  a  fresh  mind
 to  this,  to  be  good  enough  to  look
 into  the  quality  of  the  text-books  put
 out  by  the  State  Governments  and
 really  to  consider  whether  something
 should  not  be  done  to  protect  the
 children  of  this  country  from  this
 kind  of  misinformation  and  poor
 quality  of  stuff  which  is  put  before
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 them.  If  they  do  insist  on  publishing
 text-books,  let  the  State  Governments
 at  least  agree  to  compete  with  pri-
 vate  publishers,  so  that  some  stan-
 dards  are  maintained.  At  least,  let
 there  not  be  a  monopoly.  I  realise
 that  in  some  States  that  is  the  posi-
 tion  today.  But  let  the  Ministry  of
 Education  at  the  Centre  use  its  posi-
 tion  to  see  that  at  least  the  doors  are
 kept  open  to  both  State  publications
 and  free  publications  simultaneously;
 that  at  least  would  be  a  guarantee  of
 some  kind  of  standards  being  main-
 tained.

 Now,  I  come  to  the  second  part  of
 my  cut  motion,  that  regarding  spuri-
 ous  and  counterfeit  books.  I  believe
 that  this  has  now  become  a  nation-
 wide  evil,  like  the  poor  quality  of
 nationalised  textbooks.  |  understand
 that  a  body  exists—I  do  not  know
 where  it  is,  or  who  they  are,  but  I
 understand  that  a  body  exists—called
 the  Ail-India  Anti-Spurious  Text-
 books  Committee,  and  I  read  a  report
 in  the  press  that  they  approached  the
 gon,  Minister  recently  and  put  the
 facts  before  him.  I  was  very  glad  to
 see  that  because  that  makes  my  bur-
 den  a  little  lighter.

 Now,  the  facts  here  are  that,  accord-
 ing  to  a  Press  Trust  of  India  report
 recently  published,  not  less  than
 seven  States  in  this  country  have  be-
 come  the  victims  of  a  large-scale
 trade  in  pirated  books  and  it  is  esti-
 mated  that  the  result  of  this  pirating
 of  State-published  books  has  resulted
 in  a  ioss  to  the  State  Governments  of
 about  Rs.  0  crores.  According  to
 the  Anti-Spurious  Text-books  Com-
 mittee,  about  whose  identity,  as  I
 said,  I  do  not  know,  the  States  affect-
 ed  are  Bihar,  Madhya  Pradesh,  Uttar
 Pradesh,  Punjab,  West  Bengal,  Orissa
 and  Maharashtra.  The  Government
 of  Maharashtra  had  issued  a  denial
 saying  that  Maharashtra  at  least  is
 not  suffering  in  a  big  way  from  this
 evil,  which  I  am  glad  to  note.

 The  situation  appears  to  be  worst
 in  Bihar.  In  Bihar,  the  Government
 established  a  Text-books  and  Educa-
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 tion  Sub-committee  five  or  six  years
 ago,  and  the  mischief  started  about
 the  same  time.  Half  the  books  are
 published  by  this  Committee  under
 the  Eaucation  Department  and  the
 other  half  are  published  by  publishers
 who  pay  a  royalty  to  the  Bihar  Gov-
 ernment.  In  a  journal  called  Rashtra
 Nirmata.  the  organ  of  the  Bihar
 Teachers’  Association,  a  great  deal  of
 valuable  material  is  to  be  found  in
 Hindi  about  this  evil.  Its  January
 964  issue  is,  in  fact,  devoted  exclu-
 sively  to  this  aspect.  It  is  called  the
 Jali-Pustak  Virodhi  Visheshank.  It
 says  that  the  rot  set  in  six  or  seven
 years  ago  when  Government  came
 into  the  picture  and  published  text-
 books  for  standards  I  to  XI.  Govern-
 ment  books,  as  I  said  earlier,  proved
 to  be  no  cheaper  or  better,  and  the
 production  and  distribution  was  so
 mismanaged  that  the  field  was
 thrown  open  for  these  counterfeiters
 to  come  in.  This  journal  has  publish-
 ed  a  table  of  56  books  published  by
 the  Bihar  Government.  I  shall  hand
 it  over  to  the  hon.  Minister  if  it  is  of
 any  use  to  him.  The  statistics  have
 been  taken  from  the  Bihar  Govern-
 ment  Text-books  and  Planning  Com-
 mittee.  As  on  30th  March,  1963,  this
 tabulation  shows  that  of  the  series  of
 four  Free  India  Readers  published  by
 the  Bihar  Government,  1,50,000
 should  have  been  sold,  but,  in  fact,
 the  sales  for  these  four  text-
 books  were  only  17,000,  16,500  and
 1,200  and  1,100;  in  other  words,  much
 the  larger  part  of  the  market  was
 appropriated  by  the  counterfeiters
 wha  put  out  spurious  editions  of  the
 same  text-books.  The  shortfalls  in
 the  series  of  seven  arithmetic  books
 are  even  more  striking.  Instead  of
 selling  ‘163  lakhs  of  copies  of  Part  I,
 only  24,000  were  sold;  instead  of  2
 lakhs  copies  of  Part  VII,  only  25,000
 were  sold.  In  terms  of  money,  the
 loss  to  the  Bihar  Government  ex-
 chequer  is  put  at  over  Rs.  .06  crores
 over  the  last  three  years.  In  other
 words,  the  Bihar  Government  have
 been  losing  around  Rs.  35  lakhs  a@
 year  through  this  pirating  of  text-
 books.
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 (Shri  M.  R.  Masani]
 I  have  with  me  here  several  exam-

 ples  of  this  pirating  that  goes  on,  of
 some  books  published  by  private  pub-
 lishers  and  others  by  Government.
 There  are  two  ways  of  pirating  text-
 books;  one  is  to  set  them  up  again  by
 letter  press:  since  no  decent  printing
 press  will  counterfeit  a  book,  they
 have  to  go  to  shabby  presses,  and  the
 result  is  that  the  original  appalling
 quality  of  the  Government  text-books
 is  further  lowered  by  more  mistakes
 made  by  the  counterfeiters.  Some
 -other  people  are  more  progressive  and
 modern  in  their  technology.  They
 photograph  pages  of  books;  that  is
 fool-proof,  because  only  the  original
 ‘mistakes  are  repeated.

 Here,  for  instance,  is  Nesfield’s
 Grammar  which  many  of  us_  studied
 at  school.  This  is  done  by  photographic
 means.  It  is  a  Macmillan  book  which
 has  been  pirated,  and  it  is  exactly
 ~page  by  page  the  same,  and  no  mis-
 takes  have  crept  in.  But  in  those
 books—one  of  which  I  notice  is  writ-
 ten  by  my  friend  Shri  Udairaj  Sinha,
 a  Bihari  writer  in  Hindi  and  English
 —which  are  done  by  letter  press,  you
 find  a  large  number  of  shabby  mis-
 takes.  Here,  for  instance,  is  the
 original,  and  here  is  the  counterfeit.
 Here  is  the  original  Bihar  Govern-
 ment  book  and  here  is  the  counter-
 feit  and  so  on.  Here,  the  quality  of
 the  contents  and  spelling  and  every-
 thing  else  goes  down  tremendously
 and  spurious,  noxious,  stuff  is  put  in
 the  hands  of  children.

 In  fact,  it  is  safe  to  say  that  this
 ‘Kind  of  thing  would  not  have  hap-
 pened  if  Government  had  not  taken
 on  the  publication  of  text-books.  There
 are  three  reasons  why  nationalised
 text-books  lead  to  this  kind  of  piracy.
 The  first  is  that  the  prices  are  unduly
 high.  The  State  Governments  970-
 fiteer  like  all  good  monopolists,  and
 that  being  so,  the  margin  of  profit  is
 so  high  that  the  counterfeiter  is  at-
 tracted  more  to  pirating  a  Govern-
 ‘ment  text-book  than  a  private  text-
 ‘book  because  it  gives  a  good  margin.
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 (Interruption).  I  do  not  yield,  Sir,
 and  my  hon,  friend  can  reply  whea
 his  time  comes.  But  this  is  a  fact—
 that  the  margin  between  the  cost  and
 the  sale  price  is  much  higher  in  the
 case  of  Government  monopoly  thaa
 when  there  is  competition.  This  is  a
 law  of  economics  and  nature,  and
 there  is  nothing  particularly  wicked
 about  the  Bihar  Government,  because
 all  monopolists  are  extortionate  and
 profiteering.

 The  second  reason  is  that  the  Gov-
 ernment  books  are  not  easily  avail-
 able  and  are  not  on  time.  The  private
 pubiishers  who  want  to  make  a  profit
 see  to  it  that  their  books  are  on  the
 market  when  the  schools  open.  The
 Bihar  Government  and  other  Govern-
 ments  default  on  this  requirement.
 This  gives  a  counterfeiter  a  wonder-
 ful  opportunity  to  be  first  in  the  field,
 and  when  a  child  or  a  parent  is  given
 a  choice  of  buying  a  book  which
 appears  to  be  authentic,  because
 there  is  no  sign  that  it  is  counterfeit,
 or  of  waiting  for  the  Government
 text-book  to  come,  he  naturally  buys
 the  book  that  is  available  in  the
 market.

 The  third  reason  is  that  the  Gov-
 ernment  do  not  give  a  fair  margin  of
 profit  to  the  trade.  While  private
 publishers  give  5  per  cent  discount
 and  credit  to  the  book  trade,  Govern-
 ment  give  only  0  per  cent  discount
 and  no  credit  but  only  on  cash.  The
 result  is  that  the  book-sellers  there-
 fore  are  tempted  to  keep  the  pirated
 edition  and  not  the  official  edition.
 And  lastly,  Government  books  are
 easy  to  copy  because  of  the  poor
 quality  of  the  original,  and  both  look
 more  or  less  equally  bad.

 There  are  two  remedies  for  this.
 One  is  the  legal  remedy,  and  another
 is  the  more  real  remedy.  You  cannoe
 make  people  moral  _  by  legislation.
 We  have  found  that  out  in  the  case
 of  prohibition;  we  shall  find  it
 wherever  else  we  go  against  human
 nature.  Now,  you  can  amend  the
 law.  Somebody  has  suggested  that
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 section  482  of  the  IPC  should  be
 amended  so  as  to  make  it  a  cogniz-
 able  offence.  Certainly,  if  that  can
 help,  let  Government  do  that.  But
 I  think  my  hon.  friend  will  agree  that
 just  by  making  an  offence  a  cogniz-
 able  offence,  you  do  not  stop  people
 from  committing  that  offence  in  a
 large  measure.

 The  real  remedy  is  to  see  to  it  that
 this  State  monoply  of  text-books  is
 ended.  Until  that  is  done,  there  can
 be  no  check  on  counterfeiting  for  the
 reasons  that  I  have  given.  The  only
 thing  is  to  throw  the  text-book  trade
 open  to  those  who  know  how  to  pub-
 lish  text-books  and  who  know  how
 to  put  them  on  the  market  at  a  rea-
 sonable  price.  When  that  is  done,  let
 those  gentleman  fight  their  war
 against  the  counterfeiters  just  as  pri-
 vate  manufacturers  of  dye-stuffs  or
 soaps  or  other  things  are  able  to  keep
 the  evil  of  counterfeiting  within  cer-
 tain  limits;  so  that  the  problem  of
 nationalisation  of  text-books  and  of
 spurious  text-books  is  a  combined
 one.

 I  shall  conclude  by  drawing  atten-
 tion  to  a  very  amusing  Laxman  car-
 toon  in  The  Times  of  India  of  l5th
 February,  1964.  The  scene  is  in  a
 book  printing  press,  and  undoubtedly,
 {t  refers  to  nationalised  text-books.
 This  is  what  is  said  in  the  caption.
 One  man  says  to  the  other:

 “Don’t  forget  to  put  in  mis-
 takes,  don’t  make  the  facts  and
 figures  too  precise  and  remember
 to  maintain  a  sub-standard  level
 —otherwise,  they  will  find  out  we
 are  issuing  spurious  text-books!”.

 Shri  Vasudevan  Nair:  Mr.  Deputy-
 Speaker,  Sir,  this  is  the  first  budget of  the  new  Education  Minister  and  I
 think  it  is  only  proper  that  I  should
 welcome  him  on  this  occasion,  and  I
 would  like  to  wish  him  success.

 But  I  should  like  to  remind  him  that
 he  has  taken  charge  of  a  Ministry  which
 24ll  (Ai)  LSD—6.
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 was  up  till  now  a  silent  witness  to  all
 the  unplanned,  haphazard  develop-
 ment  that  has  taken  place  in  the  field
 of  education  during  all  these  seven-
 teen  years.  ]  should  say  that  this
 Ministry  has  failed  during  thé  last
 many  years  to  give  a  clear,  definite,
 lead  in  the  moulding  of  a  new  system
 of  education.  That  was  the  need  of
 the  day,  and  that  is  the  need  of  the
 day  even  now.

 This  Ministry  and  the  Government
 of  India  have  made  _  bold  promises,
 they  have  made  sound  dectarations.
 But  the  great  disparity  between  word
 and  deed  in  the  work  of  this  Ministry
 is  really  astounding.  I  would  like  to
 quote  some  examples.  It  was  claim-
 ed  that  education  will  be  free  and
 universal  and  compulsory  for  child-
 ren  of  the  age  group  of  six  to  four-
 teen  by  1960.  But  now  it  is  a  distant
 objective.  At  the  present  rate  this
 target  will  not  be  achieved  even  in
 1990.  It  was  decided  to  have  a
 twelve-year  higher-secondary  course
 in  our  country.  But  in  effect  it  is
 given  a  go-by.  It  was  decided  to
 have  a  three-year  degree  course.  But
 even  today  many  universities  are
 doing  what  they  like.  The  Universi-
 ty  Education  Commission,  headed  by
 no  less  a  person  than  our  _  present
 President,  recommended  that  the
 medium  of  instruction  up  to  the  uni-
 versity  level  should  be  the  regional
 languages.  But  what  is  the  situation
 today?  |  feel  that  even  today  this  is
 a  topic  for  speculation  in  our  country,
 this  is  a  topic  for  discussion  in  our
 country.

 What  is  the  real  malady  that  has
 affected  us?  What  is  the  real  difficul-
 ty  that  is  behind  all  this  unsatisfac-
 tory  situation?  Very  often  we  hear
 that  the  politicians  are  responsible
 for  the  situation;  we  hear  that  the
 teaching  community  is  not  rising  to
 the  occasion;  we  hear  that  our
 students  have  gone  astray,  that  they
 are  all  indisciplined.  And  so  many
 charges  are  levelled  against  various
 sections  of  people  connected  with  our
 system  of  education.  I  am  not  here
 to  refute  every  one  of  those  charges
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 {Shri  Vasudevan  Nair]
 or  anything  like  that.  But  I  would
 like  the  Government  to  give  serious
 consideration  to  the  question  whether
 the  Government  itself  is  clear  in  its
 mind  about  its  objectives.

 Shri  Tyagi  (Dehra  Dun):
 would  be  clear.

 Now  it

 Shri  Vasudevan  Nair:  I  feel  that
 the  policy  of  education  cannot  be
 viewed,  cannot  be  considered  in  isola-
 tion  and  vacuum.  It  is  a  projection,
 it  should  be  a  projection  of  the  basic
 and  fundamental  economic  and  social
 objectives  that  our  country  should
 follow.  I  would  like  to  know  whe-
 ther  our  planners  or  educationists
 fave  really  tried  to  give  form  and
 content  to  our  education,  keeping  in
 mind  what  we  are  aiming  at  as  a
 country,  as  a  nation,  as  a  people.  I
 do  not  want  to  convert  this  occasion
 to  make  a  political  speech  as  such,
 but  all  the  same  I  would  like  the
 House  to  consider  whether  the  trends
 in  the  development  of  our  education
 are  in  a  progressive  direction,  in  a
 popular  direction,  in  a  nationalist
 direction,  and  whether  they  help  us
 in  our  objective  of  building  a  socialist
 society  in  our  country.  These  are
 inseparable  things  which  we  have  to
 consider  when  we  consider  the
 policies  in  the  field  of  education.

 My  feeling  is  that  in  the  field  of
 education,  even  today,  outmoded  ideas
 are  reigning.  I  do  not  want  to  refer
 to  personalities,  but  I  would  like  to
 say  that  it  is  high  time  that  many  of
 our  universities  and  higher  educational
 institutions  were  cleaned  of  superan-
 nuated  personalities  who  do  not  know
 what  is  happening  in  the  present-day
 world,  who  do  not  know  what  our
 people  are  aiming  at.  Even  today,  I
 regret  to  say,  in  deciding  on  policies,
 fundamental  policies,  on  education,
 considerations  of  power  politics  enter.
 Even  allotment  of  colleges  and  schools
 and  other  educational  institutions  to
 private  agencies  is  done  as  a  means
 of  rendering  political  favour  and
 other  kinds  of  favour.

 MARCH  I],  964  for  Grants  498०

 Shri  P.  K.  Deo
 catching!

 (Kalahandi):  Vote

 Shri  Tyagi:  Uncharitable.

 Shri  Vasudevan  Nair:  I  will  come
 to  it  later.

 I  would  like  the  hon.  Minister  to
 comprehend  the  very  difficult  task
 that  he  is  going  to  tackle.  I  would
 like  to  touch  on  only  three  or  four
 major  points.  This  is  a  vast  depart-
 ment  which  deals  with  small  and  big
 subjects.  But  I  would  like  to  concen-
 trate  only  on  three  or  four  major
 questions.  The  falling  standards  of
 our  education  is  a  problem  that  con-
 cerns  every  one  in  our  country  and
 there  is  a  lot  of  talk  going  on  in  our
 country  by  educationists  as  well  as
 others  on  this  particular  problem.  |
 am  not  here  to  deal  with  it  in  detail,
 but  I  would  like  to  submit  that  there
 is  a  very  close  relationship  between
 this  general  question  and  the  question
 of  medium  of  instruction.  The  hon.
 Minister  himself  has  stated  in  this
 House  and  outside  that  our  students
 in  the  universities  are  really  finding
 it  so  difficult  to  have  the  changeover
 from  the  secondary  stage  to  the  uni-
 versity  stage  as  far  as  the  medium  of
 instruction  is  concerned;  because,
 practically  in  every  part  of  our  coun-
 try  today  in  the  schools  the  regional
 languages  are  the  medium  of  instruc-
 tion.  But  in  many  universities,  and
 in  many  States,  even  after  so  many
 years  of  this  changeover  at  the  school
 stage,  the  medium  remains  English.
 We  all  know  that  the  poor  boys  and
 girls  who  have  learnt  everything  in
 their  regional  language  up  to  the
 school  level  are  really  at  a  loss  when
 they  enter  the  universities.  We  natu-
 rally  made  the  changeover’  in  the
 school  stage  with  the  perspective  that
 before  long  there  would  be  a  change-
 over  to  regional  languages,  also  at  the
 university  level.  As  far  as  I  can  un-
 derstand,  the  University  Education
 Commission  had  the  idea  that  this
 changeover  at  the  university  level
 should  not  be  a  very  distant  perspec-
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 tive;  it  should  rather  be  expedited.
 All  steps  should  be  taken  for  the
 speedy  implementation  of  that  scheme
 -of  changeover.  I  would  like  to  quote
 from  their  report:

 “Higher  education  is  the  door
 \through  which  some  of  the  edu-
 cated  youth  will  pass  into  the
 federal  services  and  federal  poli-

 ‘tics,  but  much  the  greater  propor-
 tion  will  remain  in  the  provinces.
 Both  from  the  point  of  view  of

 -education  and  of  general  welfare
 of  a  democratic  community,  it  is
 essential  that  their  studies  should
 be  through  the  instrumentality  of
 their  regional  language”.

 ‘Lam  sure  there  is  none  in  this  coun-
 try  now  at  least  who  openly  refutes
 ‘this  finding  of  the  University  Educa-
 ‘tion  Commission.  Government  also  is
 “wedded  to  this  perspective.  But  the
 ithe  Commission  pointed  out:

 “Although  we  recognise  that  in
 the  near  future  the  regional  lan-
 guages  will  be  the  principal  media
 of  instruction  at  all  stages”—the
 words  ‘in  the  near  future’  should
 be  underlined;  this  was  stated  in
 948—“we  consider  it  desirable
 ‘that  the  university  should  have
 the  option  to  use  the  federal  lan-
 guage  as  the  medium  of  imstruc-
 tion  either  for  some  subjects  or
 for  all  subjects”.

 I  would  like  to  know  what  the
 ‘Ministry  has  been  doing  all  these
 years,  whether  Government  has  decid-
 ed  not  to  implement  that  important
 recommendation  of  the  Commission

 ‘that  a  board  of  scientists  ang  linguists
 ‘should  be  appointed  to  prepare  the
 necessary  material  in  the  form  of
 ttext-books  so  that  this  changeover  can
 be  expedited.  As  far  as  I  know,  no
 such  board  has  been  appointed  till
 now.  On  the  other  hand,  the  Ministry
 may  claim  that  they  are  giving  a  kind
 of  grants,  loans  and  the  like  to  various
 agencies  engaged  in  the  preparation  of
 text-books  and  the  like.  I  would  like
 tthe  Ministry  to  go  by  the  recommen-
 ‘dation  of  the  Commission  in  letter  and
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 spirit.  I  would  not  like  it  to  dilate
 and  to  keep  on  speaking  about  the
 difficultics  of  the  changeover.  Always
 you  hear  about  the  difficulties  and
 hardships  that  will  be  caused.  There
 will  be  difficulties,  but  we  have  to
 surmount  them.  Only  we  can  really
 get  depth  in  knowledge  as  far  as  our
 graduates  are  concerned.  Then  you will  be  helping  the  young  people  of
 this  country  in  really  getting  to  the
 roots  of  the  matter.  This  will  also
 avoid  a  lot  of  wastage  which  is  taking
 Place  today.

 Coming  to  secondary  education,
 what  has  happened  to  the  higher
 secondary  scheme?  To  me  it  is  a  very
 sound  principle  because  after  twelve
 years  of  higher  secondary  education
 the  bulk  of  our  youth  should  be  ready
 to  undertake  productive  work  in  the
 various  fields  of  our  activity.  That
 was  the  conception  of  higher  secon-
 dary  education.  But  except  perhaps
 the  city  of  Delhi,  no  State  has  gone
 ahead  energetically  with  this  scheme.
 In  my  State,  Kerala,  this  academir
 year  they  are  going  to  have  a  kind  of
 junior  college.  After  ten  years  of
 schooling,  the  students  will  have  to
 pass  through  a  two-year  junior  college
 course  like  the  old  intermediate  and
 then  the  three-year  degree  course.  I
 would  like  the  Minister  to  enquire
 whether  all  this  decision  was  taken
 purely  on  considerations  of  educa-
 tional  principles,  because  the  new  cob
 leges  are  being  doled  out—distributed
 —how?  On  the  basis  of  community—
 Nairs  will  get  0  colleges,  Christians
 will  get  5  colleges,  Izhavas  will  get
 3,  Muslims  4  and  so  on.

 An  hon.  Member:  No,  no.

 Shri  Vasudevan  Nair:  And  ther
 some  MLAs  will  get  some  colleges.

 Shri  Himatsingka  (Godda):  It  cam-
 not  be  correct.

 Shri  Vasudevan  Nair:  I  was  really
 surprised  and  shocked  to  hear  thie

 Shri  Tyagi:  Are  these  private  insti-
 tutions  or  government  institutions?
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 Ghri  Vasudevan  Nair:  All  these
 colleges  are  started  in  the  private  sec-
 tor.  Government  is  not  prepared  to
 take  up  any  responsibility  whatsoever
 in  starting  these  new  institutions.

 The  running  of  colleges  and  schools
 is  a  regular  business  in  many  parts  of
 our  country.  It  is  on  the  basis  I  have
 mentioned  that  this  doling  out  of  edu-
 cational  institutions  is  taking  place.
 The  result  is  that  the  scheme  accepted
 by  the  Education  Ministers,  by  the
 Government,  by  Parliament,  in  regard
 to  higher  secondary  education  is  given
 the  go-by  in  the  name  of  financial  diffi-
 culties  and  private  arrangements,

 Shri  Tyagi:  Will  he  explain  what  is
 meant  by  ‘doling  out’?  Is  it  recogni-
 tion  he  is  hinting  at?

 Shri  Vasudevan  Nair:  Yes.  I  have
 very  little  time.  I  cannot  explain  it.

 Mr.  Deputy-Speaker:  You  have
 another  speaker  also.

 Shri  Vasudevan  Nair:  As_  regards
 reaching  the  target  envisaged  in  our
 Constitution,  especially  the  education
 af  girls  and  women,  we  are  told  that
 even  by  the  end  of  the  Third  Plan
 even  in  the  age  group  6—l]  we  may
 not  reach  it,  and  in  the  age  group  6—
 4  even  at  the  end  of  the  Fourth  Plan
 we  may  not  hit  it.  What  are  we  doing
 to  reach  the  target  in  as  short  time
 as  possible?

 There  is  another  very  important
 question  to  be  considered  by  the
 Ministry—the  problem  of  providing
 facilities  for  working  people  to  have
 education  at  the  same  time.  I  am  re-
 ferring  to  the  question  of  starting  as
 many  evening  colleges  as  possible;  I
 am  referring  to  the  need  for  expand-
 ing  the  correspondence  courses  in  our
 universities.  Practically  nothing  has
 been  done  in  our  country  in  this  re-
 gard.  We  should  examine  the  pattern
 of  education  of  pupils  coming  into
 colleges.  Then  we  will  see  that  even
 in  free  India,  the  son  of  a  worker  re-
 mains  a  worker,  the  son  of  a  dhobi  re-
 ‘mains  a  dhobi,  the  son  of  a  barber
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 remains  a  barber.  The
 remains  the  same.

 pattern

 Shri  P.  K.  Deo:
 Minister?

 The  son  of  a

 Shri  Vasudevan  Nair:  The  Minister
 knows  that  in  Bombay  there  are  mil-
 lions  of  textile  workers.  I  would  like
 to  know  how  many  children,  boys  and
 girls,  of  these  workers  are  in  the
 higher  educational  institutions  or  even
 in  secondary  schools.  Are  we  here  to
 promote  education  for  a  few  or  are
 we  here  to  take  education  even  to  the
 grassroots  of  our  population?  This  is
 a  very  important  matter.  I  am  sorry
 that  Bombay  University  decided  to.
 close  down  the  morning  colleges  which
 were  there  even  in  the  British  days.
 Even  after  the  State  Government’s  ine
 tervention  and  a  lot  of  agitation  by
 the  students  affected,  I  am  told  the
 University  is  adamantly  sticking  to  its
 stand  that  the  morning  colleges  can-
 not  be  restarted.  I  would  like  Gov-
 ernment  to  give  as  much  help  as  pos-
 sible  to  colleges  and  universities  to
 expand  the  facilities  for  education  to-
 gether  with  work.

 There  are  only  two  small  points  I
 would  like  the  Minister  to  consider
 before  I  conclude.  One  concerns  some
 of  the  employees  working  in  the  Sur-
 vey  of  India.  Last  year,  some  of  us
 raised  their  poblems,  because  we  are
 told  that  even  after  the  recommenda-
 tions  of  the  Second  Pay  Commission,
 these  employees  do  not  get  those  bene-
 fits.  They  were  making  representa-
 tions.  They  have  got  an  association
 of  theirs.  I  would  like  the  Minister
 to  go  into  the  matter  and  see,  if  there
 is  discrimination  against  them  as  com-
 pared  to  many  other  Central  Govern-
 ment  employees,  it  is  put  an  end  to.

 Similarly,  we  have  received  many
 representations  from  the  non-teaching
 staff  of  the  Delhi  schools.  I  am  _  told
 that  the  Upper  Division  Clerks  in  the
 category  of  non-teaching  staff  are  not
 getting  the  special  allowance  which  is:
 given  to  many  other  clerks  working  in
 other  departments  of  the  Delhi  Adm-
 inistration.
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 These  are  two  comparatively  small
 matters  which  the  hon.  Minister  has
 ‘to  examine,  and  I  am  sure  that  he  will
 try  to  do  whatever  is  possible.

 परिवर्तन  हुआ  है उस  का  मैं  स्वागत  करता  हूं
 और  उस  के  लिए  शिक्षा  मंत्री  को  धन्यवाद
 देता  हूं  ।

 I  would  conclude  by  saying  that  if
 ‘the  new  Minister  succeeds  in  giving
 a  new  look  to  our  educational  policies,
 ig  he  succeeds  in  really  co-ordinating
 the  educational  policy  with  the  declar-
 ed  policies  of  this  ountry,  and  if  he
 ‘succeeds  in  really  seeing  to  the  imple-
 mentation  of  what  is  declared  on  the
 floor  of  the  House  and  outside,  he
 can  really  feel  that  he  has  done  some-
 thing  for  the  development  of  educa-

 अक्सर  हम  लोग  इस  बात  की  चर्चा  करते

 हैं  कि जब  कि  भ्र कबर  के  जमाने  में  हमारा  देश
 सब  से  धनी  था  तब  भी  क्‍या  वजह  थी  कि

 हमारा  देश  गिरता  गया  और  पश्चिम  के  सब
 देश  आगे  बढ़ते  गये  7  इस  के  और  भी  कारण

 हो  सकते  हैं  लेकिन  मेरे  ख्याल  में  सब  से  बड़ा
 कारण  यह  रहा  कि  यद्यपि  अकबर  बादशाह  ने

 tion  in  our  country.

 श्री  सिद्धेश्वर  प्रसाद  (नालंदा)  :  उठा-
 यक्ष  महोदय,  मैं  नये  शिक्षा  मंत्री  और  शिक्षा
 उपमंत्री  का  स्वागत  करते  हुए  श्र  शिक्षा
 मंत्रालय  की  ओर  से  जे।  मांग  पेश  की  गई  है
 उस  का  समर्थन  करते  हुए,  सरकार  का  घ्यान
 इस  बात  की  ओर  आकृष्ट  करना  चाहता  हूं

 “कि  प्रभी  तक  हम  लोग  शिक्षा  की  कोई  राष्ट्रीय
 नीति  निर्धारित  करने  में  सफल  नहीं  हो  सके

 हैं  |  अक्सर  ऐसा  कहा  जाता  है  कि  शिक्षा
 केन्द्रीय  सरकार  का  विषय  नहीं  है,  यह  राज्य
 सरकार  का  विषय  है  |  यह  सही  है  कि  ७वें

 शेड्यूल  की  दूसरी  लिस्ट  की  ११वीं  ऐंट्री  के

 "मुताबिक  शिक्षा  राज्य  का  विषय  है,  लेकिन
 संविधान  की  और  दूसरी  धारायें  भी  हें  जैसे  कि
 ७वें  शेड्यूल  में  ६३,  ६४,  ६५,  ६६  और  इस

 'के  अतिरिक्त  संविधान  की  धारा  ४५  तथा
 ४६,  इन  सब  के  मुताबिक़  शिक्षा  के  प्रति  केन्द्र
 का  भी  दायित्व  होता  है  ।  लेकिन  यह  पहली
 बार  है,  चाहे,वह  नये  शिक्षा  मंत्री  क ेकारण  हो,
 “चाहे  भारत  सरकार  के  शिक्षा  के  प्रति  दृष्टि-
 कोण  में  कोई  परिवर्तन  हुआ  हो  उसके  कारण

 “हो,  कि  हम  यह  पाते  हैं  कि जो  वार्षिक  विवरण
 सन्‌  १६६३-६४  के  लिए  शिक्षा  का  प्रस्तुत
 किया  गया  है  उसमें  केन्द्रीय  सरकार  ने  शिक्षा
 के  प्रति  और  शिक्षा  से  संबन्धित  हिन्दी  भाषा

 तथा  दूसरी  भारतीय  भाषाओं  के  प्रति  उस  का  जो
 दायित्व  है  उस  को  खुले  तौर  पर  स्वीकार  किया

 है  ।  इसलिए  सरकार  के  दृष्टिकोण  में  जो

 देश  को  शक्तिशाली  बनाने  के  लिए  और  दूसरी
 बातों  के  लिए  काफ़ी  प्रयत्न  किये  लेकिन  जब
 कि  पश्चिमी  देशों  ने  शिक्षा  के  सम्बन्ध  में  एक
 राष्ट्रीय  नीति  अपनाई  तब  वास्तव  में  हमारे
 देश  में  शिक्षा  के  सम्बन्ध  में  किसी  राष्ट्रीय
 नीति  या  राष्ट्रीय  दृष्टिकोण  का  विकास  नहीं
 हो  सका  |  जबकि  पश्चिमी  देशों  ने  काफ़ी  पहले
 विज्ञान  को  अपनाया,  टेकनालोजी  को  अपनाया
 तब  इस  २०वीं  शताब्दी  में  भी  हम  अपने
 शिक्षा  के  दृष्टिकोण  में  परिवर्तन  नहीं  कर
 सके  हैं,  गौर  अभी  भी  जब  केन्द्र  के  वित्त  मंत्री
 अपना  बजट  पेश  करते  हैं  तो  उस  में  शिक्षा  के

 लिए  काफ़ी  धन  की  व्यवस्था  करना  बे
 आवश्यक  नहीं  मानते  हैं  ।

 मैं  केन्द्रीय  सरकार  के  ध्यान  में  यह  बात
 लाना  चाहता  हूं  कि  यह  बड़े  दुःख  की  बात  है.
 कि  अनेक  राज्य  सरकारें  पिछले  कुछ  वर्षों  में

 शिक्षा  पर  अपने  बजट  का  जो  प्रतिशत  खर्च  करती
 भाई  हैं  उसमें  उन्होंने  कटौती  की  है  |  उदाहरण
 के  लिये  मैं  कहना  चाहता  हूं  कि  बिहार  में  सन्‌
 १६६०-६१  में  १७.४  प्रतिशत  खर्च  किया

 गया,  सन्‌  १६६१-६२  में  १६.८  प्रतिशत
 खर्च  किया  गया  लेकिन  सन्‌  १९६२-६३  में
 उस  को  कम  कर  के  ११.७  प्रतिशत  कर  दिया
 गया  ।  इसी  तरह  से  केरल  में  सन्‌  १६६०-६१
 में  जब  कुल  बजट  का  ३४  प्रतिशत  खर्च  किया

 गया  तब  सन्‌  १६६१-६२  में  उसे  घटा  कर

 ३२.६  प्रतिशत  कर  दिया  गया  कौर  सन्‌
 १६६२-६३  में  दौर  भी  कम  कर  के  १७.  रे
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 [ai  सिद्धेश्वर  प्रसाद]
 प्रतिशत  कर  दिया  गया  ।  इसी  प्रकार  से  और
 'याय  सरकारों  के  भी  उदाहरण  हैं  ।  ऐसी
 स्थिति  में  संविधान  ने  सरकार  पर  शिक्षा  के
 प्रसार  का  दौर  नागरिकों  को  शिक्षित  करने
 का  जो  दायित्व  सौंपा  है  उस  का  निर्वाह
 सरकार  कैसे  कर  सकेगी  यह  बात  मेरी  समझ
 ब  नहीं  आती  है  i  कोई  भी  ऐसा  प्रगतिशील
 देश  नहीं  है  जहां  हमारे  देश  की  तरह  शिक्षा
 @  उपेक्षा  की  जाती  हो  और  उस  पर  इतना
 क्रम  खर्च  किया  जाता  हो  ।

 भ्र भी  राजकोट  के  माननीय  प्रतिनिधि  ने
 इस  बात  का  संकेत  किया  कि  जाली  पुस्तकों
 कौ  संख्या  में  काफ़ी  वद्धि  होती  जा  रही  है  ।
 कस  में  कोई  सन्देह  नहीं  है  कि  शिक्षा  के
 स्तर  पर  इस  का  प्रभाव  पड़ेगा  ।  लेकिन  मेरी

 समझ  मे  यह  बात  नहीं  आती  कि  जब  तक
 संविधान  मं  जो  शिक्षा  की  स्थिति  है  उस  में
 कोई  परिवर्तन  नहीं  किया  जाता  तब  तक  केन्द्रीय
 सरकार  इस  सम्बन्ध  में  कोई  कदम  कैसे
 रीठा  सकती  है  |  इस  लिये  शिक्षा  के  स्तर  को
 के  कर  या  जाली  पुस्तकों  को  लेकर  या  पाठ्य
 पुस्तकों  को  लेकर  या  शिक्षा  के  माध्यम  को
 से  कर  हम  जो  चर्चा  यहां  करते  हें  उस  के

 सुझावों  को  कार्यान्वित  मारने  के  लिये,
 केन्द्रीय  सरकार  तब  तक  कोई  कारगर  क़दम
 नहीं  उठा  सकती  है  श्री  सफलता  नहीं  प्राप्त
 कर  सकती  है  जब  तक  राधाकृष्णन  कमिशन
 के  प्रसार  शिक्षा  को  कांकरेंट  लिस्ट  में  लेने
 में  केन्द्रीय.  सरकार  सफल  नहीं  होती  है  ।
 वास्तव  में  काफ़ी  पहले  कन्सल्टेटिव  कमेटी
 है  मैं  ने  सुझाव  रखा  था  कि  शिक्षा  को  यूनियन
 लिस्ट  में  ले  आया  जाये  ।  लेकिन  यदि  यह
 सम्भव  न  हो  तो  कम  से  कम  इस  को  कां करेंट
 लिस्ट  में  लाने  की  पूरी  कोशिश  की  जानी

 चाहिये  ।  मुझे  कोई  वजह  नजर  नहीं  जाती

 है  कि  राष्ट्र  के  सम्मुख  राज  जो  गम्भीर
 समस्‍यायें  हें,  जो  अनेक  प्रकार  की  विधान-
 कारी  प्रवृत्तियां  पैदा  हो  गई  हैं  उन्हें  देखते

 हुए  क्‍यों  विभिन्न  राज्य  सरकारें  इस  बारे
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 में  किसी  प्रकार  की  आपत्ति  उपस्थित  करेंगी

 दूसरी  बात  जिस  की  तरफ़  मैं  सरकार
 का  ध्यान  भ्राकृष्ट  करना  चाहता  हूं  वह  है.
 हिन्दी  के  प्रति  केन्द्र  का  संवैधानिक  दायित्व
 धारा  ३५१  में  हिन्दी  का  प्रचार  और  प्रसार
 करना  केन्द्र  का  काम  है,  और  यह  काम  शिक्षा
 विभाग  को  सौंपा  गया  है  |  इस  सम्बन्ध
 में  मैं  ज्यादा  कुछ  कहना  नहीं  चाहता,  केवल
 महात्मा  गांधी  का  एक  उद्धरण  जे/  कि  उन्होंने
 सन्‌  १६१८  में  लिखा  था,  सदन  के  विचारार्थ

 प्रस्तुत  करना  चाहता  हूं  :

 “हम  अंग्रेजी  के  मोह  में  फंसे  ह ।'
 हमारी  बजा  प्रज्ञान  में  डुबाने--
 हमें  ऐसा  उद्योग  करना  चाहिये
 कि  एक  वर्ष  मं  राजकीय  सभाओं
 में,  कांग्रेस  में,  प्रांतीय  सभाओ ों
 में  और  अन्य  सभा  समाज  और
 सम्मेलनों  में  प्रंग्रेजी  का  एक  शब्द
 भी  न  सुनाई  पड़े  ।  हम  अंग्रेजी
 का  व्यवहार  बिल्कुल  त्याग  दें  rid

 इसी  को  और  स्पष्ट  करते  हुए  गांधी  जी  ने
 बागे  कहा  था  :

 “अ्रंग्रेजी  को  भारतीय  भाषाओं  का
 या  हिन्दी  का  स्थान  नहीं  दिया
 जाना  चाहिये  ।  भ्रमर  अंग्रेजी
 ने  यहां  के  लोगों  की  भाषा शर ों
 को  निकाल  न  दिया  होता  तो
 प्रान्तीय  भाषाएं  राज  श्राश्चये--
 जनक  रूप  में  समृद्ध  होतीं  ।  अगर
 इंग्लैंड  फ्रेंच  भाषा  को  अपने
 राष्ट्रीय  काम  काज  की  भाषा
 मान  लेता,  तो  हमें  राज  अंग्रेजी
 का  इतना  समृद्ध  साहित्य  न
 मिलता  ।  नार्मन  विजय  के  बाद

 वहां  फ्रेंच  भाषा  का  ही  जिस
 था,  लेकिन  उस  के  बाद  लोक

 प्रवाह  विशुद्ध  प्रंग्रेनी  के  पक्ष
 में  हो  गया  ।  प्रंग्रेजीं  साहित्य  को
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 ara  हम  जिस  महान्‌  रूप  में
 देखते  हैं,  वह  उसी  का  फल  है।”

 श्री  रामेइबरानन्द  (करनाल)  :  महा-
 समा  गांधी  की  पूंछ  तो  जब  तक  राज्य  नहीं
 मिला  था  तब  थी  1  उन  की  बातें  तो  तब

 सुनी  जाती  थीं  ।  जब  राज्य  मिल  गया  तो
 अरब  क्या  जरूरत  रह  गई  महात्मा  गांधी  की
 बात  सुनने  की  ?

 श्री  सिद्धेश्वर  प्रसाद  :  मैं  दो  शब्द  यहां
 विश्वविद्यालय  अनुदान  आयोग  के  पुनर्गठन
 के  सम्बन्ध  में  भी  कहना  चाहता  हूं  ।  अभी
 विश्वविद्यालय  अनुदान  श्रायोंग  में  केवल
 उस  के  अध्यक्ष  ही  स्थायी  सदस्य  हैं  1  मेरा
 ख्याल  है  कि  विश्वविद्यालय  भ्रनुदान  आयोग
 का  इस  रूप  में  पुनर्गठन  किया  जाना  चाहिये
 कि  उस  में  केवल  विश्वविद्यालयी  और
 उच्चतर  शिक्षा  ही  न  हो  बल्कि  उस के  अन्तर्गत
 टेक्निकल,  मेडिकल  गौर  ऐग्रीकल्चरल  एजु-
 केशन  भी  आ  सके  ।  मेरा  खयाल  है  कि  मंत्रालय
 का  ध्यान  इंग्लैंड  के  प्रोफेसर  रॉबिन्स  की
 भ्रध्यक्षता  में  जो  समिति  गठित  की  गई  थी
 उस  की  रिपोर्ट  की  ओर  गया  होगा  ।  केन्द्रीय
 सरकार  उस  की  रिपोर्ट  के  भ्रनुसार  क़दम
 उठाए  और  विश्वविद्यालय  अनुदान  श्रायोंग
 का  इस  रूप  में  गठन  करे  जिस  में  सब  प्रकार
 की  उच्चतर,  शिक्षा  नाजाय,  चाहे  वह  टेक-
 निकल  हों,  चाहे  ऐग्रीकल्चरल  हो  या  चाहे
 मेडिकल  हो  7  इस  के  लिए  यह  बहुत  जरूरी
 होगा  कि  इसमें  स्थायी  सदस्यों  की  संख्या
 बढ़ायी  जाय  ।  और  इसके  साथ-साथ  यह  भी
 जरूरी  होगा  कि  विश्वविद्यालय  अनुदान
 आयोग  की  अभी  जितनी  रकम  दी  जाती  है,
 उससे  काफ़ी  अधिक  रक़म  दी  जाय,  तभी

 यह  अच्छा  काम  कर  सकेगा  |

 35.00  hrs.

 इसी  सम्बन्ध  में  मैं  इस  बात  की  जोर  भी
 इशारा  करना  चाहता  हूं  कि  भ्र भी  श्राप

 मैचिंग  बांट  के  रूप  में  जो  पैसा  देते  हैं  उसके  कारण
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 जो  विश्वविद्यालयों  की  योजनायें  हैं,  व ेसफल
 नहों  हों  रहीं  क्यों  कि  राज्य  सरकारों  का  पूरा
 सहयोग  नहीं  मिल  रहा  है।  इसलिये  यह  जरूरी
 है  कि  ड्राप  जो  अनुदान  दें  वह  शत  प्रतिदिन
 केस्पमेंदें।

 एक  और  बात  की  झोर  भी  मैं  सरकार
 का  ध्यान  आकृष्ट  करना  चाहता  ह्  पिछले
 कुछ  दिनों  से  इस  बात  की  चर्चा  की  जा  रही
 है  कि  विश्वविद्यालय  ग्रनुदान  आयोग  की

 तरह  माध्यमिक  शिक्षा  के  लिये  भी  कोई
 कमीशन  बनाया  जाय  ।  मेरा  ख्याल  है  कि
 सरकार  के  ध्यान  में  यह  बात  भी  करायी  होंगी
 श्र  इसके  गटन  की  जोर  भी  सरकार  का
 ध्यान  गया  होगा  ।

 इसी  प्रकार  से  अखिल  भारतीय  शिक्षा
 सेवा  और  अखिल  भारतीय  वैज्ञानिक  सेवा
 का  प्रश्न  भी  सरकार  के  विचाराधीन  है  |
 मेरा  ख्याल  है  कि  राज्यों  में  जो  शिक्षा  का
 स्तर  गिरता  जा  रहा  है  और  प्रशासन  में
 जो  अनेक  प्रकार  की  छिकफायतें  सुनने  में  कराती
 हैं,  अगर  हम  भ्रमित  भारतीय  शिक्षा  सेवा
 कौर  अखिल  भारतीय  वैज्ञानिक  संवादों
 का  गठन  कर  लेंगे,  तो  बहुत  दूर  तक  ये  शि-
 कायतें  दूर  हो  जाएगी  श्र  शिक्षा  का  स्तर
 ऊंचा  होगा,  शौर  इसका  सामान्य  प्रद्मासन
 के  स्‍तर  पर  भी  प्रभाव  पड़ेगा  t

 बहुत  दिनों  से  विश्वविद्यालयों  के  लिये
 ब्राउन  विधान  बनाने  का  प्रदान  सरकार  के
 विचाराधीन  रहा  है  ।  मेरी  समझ  में  यह  बात

 नहीं  जाती  कि  क्‍यों  कभी  तक  इसमें  देर  की
 जाती  रही  है  शौर  विश्वविद्यालयों  के  लिये

 एक  प्राप्त  विधान  बनाने  में  प्रभी  तक  सरकार
 सफल  क्यों  नहीं  हो  सकी  है  ।

 इसके  साथ  ही  में  इस  बात  की  जोर
 भी  सरकार  का  ध्यान  आकृष्ट  करना  चाहता

 हूं  कि  राष्ट्रीय  ऋण  छात्रवृत्ति  योजना  और
 वैज्ञानिक  प्रतिभा  की  खोज  की  जो  योजनाएं,
 सरकार  ने  ७रू  की  हैं  उनका  निश्चय  ही  बहुत
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 [श्री  सिद्धेश्वर  प्रसाद]
 स्वास्थ्यकर  प्रभाव  पड़ेगा,  लेकिन  वैज्ञानिक
 प्रतिभा  की  खोज  योजना  के  लिये  सन  १६६४-
 १६६५  के  लिये  केवल  ३५०  जगहें  रखी
 गयी  हैं  |  इतने  बड़े  देश  के  लिये  इतनी  कम  जगहें
 काफी  नहीं  हैं  ।  इनकी  संख्या  काफ़ी  बढ़ायी
 जानी  चाहिये  ।

 एक  बात  मैं  अपने  देश  में  जो  विदेशी
 भाषियों  की  शिक्षा  दी  जाती  है,  उसके  सम्बन्ध
 में  कहना  चाहता  हूं  ।  जहां  तक  मुझे  पता  है,
 इसके  लिये  अभी  तक  कोई  उचित  योजना
 नहीं  बनायी  जा  सकी  है  ।  विभिन्न  देशों  से
 हमारे  र/जनीतिक  सम्बन्ध  हैं,  लेकिन  उन
 देशों  की  भाषा ग्न ों  की  शिक्षा  देने  का  यहा
 कभी  तक  उचित  प्रबन्ध  नहीं  है  ।  मेरा  सुझाव
 है  हमारे  जिन  जिन  देशों  से  राजनयिक  सम्बन्ध
 हैं  उनमें  से  एक-एक  देश  1:21  भाषा  सिखाने
 का  प्रबन्ध  एक-एक  खास  विद्यालय  को
 सौंपा  जाना  चाहिये  ।  एक  विश्वविद्यालय
 में  एक  विदेशी  भाषा  पढ़ायी  जाय,  दूसरे
 में  दूसरी  विदेशी  भाषा  पढ़ायी  जाय  1  यदि
 ऐसा  प्रबन्ध  किया  जाय  तो  उन  देशों  की  भाण
 सीखने  सिखाने  का  उचित  प्रबन्ध  हो  सकेगा
 और  उन  देशों  के  साहित्य,  संस्कृति  और
 परम्परा  अदि  की  ओर  भी  उचित  रूप  में  हमारा
 ध्यान  जा  सकेगा  ।

 इसके  अतिरिक्त  में  साहित्य  अ्रकादमी
 के  कार्य  की  ओर  भी  माननीय  शिक्ष।  मंत्री
 का  ध्यान  आक्रुष्ट  करना  चाहता  हूं  ।  साहित्य
 अकादमी  हमारे  देश  की  एक  अ्त्यप्त  महत्व-
 पूर्ण  संस्था  है  ।  लेकिन  मेरा  ऐसा  अनुमान
 है  कि  जितना  महत्वपूर्ण  काम  इस  संस्था
 को  करना  चाहिये  था  उतना  महत्वपूर्ण  काम

 उसने  नहीं  किया  है  ।  हमारे  देश  में  अनेक
 उन्नत  भाषाएं  हैं,  जसे  तमिल,  तेलगू,  बंगला,
 मराठी,  गुजराती  शादी  1  इन  भाषियों  का

 साहित्य  अनूदित  हो  कर  हिन्दी  भाषा  में
 जाना  चाहिये  भ्र ौर  हिन्दी  का  साहित्य  अनू-
 दिल  हो  कर  उन  भाषियों  में  जाना  चाहिये  ।
 इसकी  बड़ी  आ्रावध्यकता  है  लेकिन  मुझे
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 बड़े  दृ:ख  के  साथ  कहता  पड़ता  है  कि  एक  तो
 यह  काम  बहुत  थोड़ा  हुआ  है  शौर  दूसरे  बहुत
 धीमी  गति  से  हो  रहा  है  |  नगर  इस  गति
 से  यह  काम  चलेगा  ठो  राष्ट्रीय  एकता  का  जो
 महत्वपूर्ण  कार्य  ह ैउसकी  ओर  हम  तेजी  से
 आगे  नहीं  बढ़  सकेंगे।  मेरा  ख्याल  है  कि  विभिन्न
 राज्यों  के  लोगों  में  विभिन्न  भाषा  भाषियों
 के  प्रति  जो  अविश्वास  और  कटुता  उत्पन्न  हो
 गयी  है  उसे  दूर  करने  के  लिये  इन  भाषा ग्र ों
 के  साहित्य  को  एक  दूसरे  के  निकट  लाने  का
 प्रजनन  होना  चाहिये  ।  मैं  समझता  हूं  कि  इस
 के  लिये  अगर  देश  में  एक  लिपि  अपनाने
 की  बात  सम्भव  हो  सके  तो  उसकी  ओर  भी
 मानवीय  मंत्री  का  ध्यान  जायगा  ।

 एक  और  बात  हमारे  ध्यान  में  लायी
 गयी  है  कि  हमारे  देश  में  परीक्षा  में  फ़ल
 होने  वालों  की  संख्या  बहत  अध्कि  है  ।  मेरे
 ख्याल  में  हमारे  देश  में  जो  छात्रों  में  प्रवृ-
 शासनहीनता  बढ़  गयी  है  उसका  भी  यही  कारण

 है  1  ऐसा  क्‍यों  होता  है  ”  ऐसा  इसलिये  होता
 है  कि  जिन  विद्यार्थियों  को  विश्वविद्यालय  में
 नहीं  जाना  चाहिये  या  उच्च  शिक्षा  के  दूसरे
 केन्द्रों  मे ंनहीं  जाना  चाहिये  विद्यार्थी  विश्व-
 विद्यालयों  में  और  उच्च  शिक्षा  के  केन्द्रों  में
 चले  जाते  हैं  ।  पढ़ने  में  उनका  ध्यान  नहीं
 लगता,  फेल  हो  जाते  हैं  और  शोर  गल  करते

 हैं।  इसलिये  जा  विशर्थी  योग्यता  के  ग्रा घार
 ग  उच्च  शिक्षा  के  केन्द्रों  में  प्रवेश  योग्य  न

 हों.  उनके  लिये  हम  व्यवसायिक  शिक्षा  के
 केन्द्र  खोलने  की  उचित  व्यवस्था  करें  |

 वैज्ञानिक  शिक्षा  और  टेक्निकल  तथा
 टेक्नॉलाजिकल  शिक्षा  के  सम्बन्ध  में  प्रभी  तक
 जो  हमारी  नीति  रही  है,  उस  के  सम्बन्ध  में

 मुझे  कहना  पड़ता  है  कि  वह  बहुत  संतोषजनक

 नहीं  है।  अक्सर  इस  सदन  में  खेती  की  पैदावार
 के  बारे  में  चिन्ता  प्रकट  की  गयी  है,  लेकिन
 सरकार  का  ध्यान  इस  शोर  नहीं  गया  है  ।

 हमारे  देश  में  एग्रीकल्चर  द्रोह  बैटरी नरी
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 साइंस  पढ़ने  वाले  विद्यार्थियों  की  संख्या  बहुत
 कम  हैँ  ।  नगर  हमारे  देश  में  एग्रीकल्चर
 और  वेटरनरी  साइंस  के  ग्रेजुएट  काफ़ी  संख्या
 में  नहीं  होंगे  तो  हमारी  कृषि  की  पैदावार

 बढ़ाने  की  योजनायें  सफल  नहीं  हो  सकतीं  ।

 इस  की  तरफ़  सरकार  का  ध्यान  जाना  चाहिये  ।

 दूसरे  मैं  यह  कहना  चाहता  हूं  कि  जो

 .हमारी  प्रयोगशालायें  हें  उन  की  दूरी  विश्व-
 विद्यालयों  स ेकम  करनी  चाहिए  और  उन  में
 ग्रोवर  विश्वविद्यालयों  में  निकटता  लाने  की
 कोशिश  होनी  चाहिये।  राष्ट्रीय  प्रयोगशालाओं
 में  जो  वैज्ञानिक  अनुसन्धान  होता  है  उस  का
 लाभ  विश्वविद्यालयों  को  लेना  चाहिये  और
 जो  प्रोफ़ेसर  विश्वविद्यालय  ने  रह  कर
 अपने  को  सीमित  मानते  हें  उन  को  अपने

 ज्ञान  का  लाभ  इन  प्रयोगशालाझों  में  काम
 कर  के  उन  को  देना  चाहिये  |  मेरा  ख्याल  है  कि
 इस  तरफ  भी  सरकार  का  ध्यान  जाएगा  ।

 मैं  माननीय  शिक्षा  मंत्री  का  ध्यान  इस
 बात  की  ओर  श्राकृप्ट  करना  चाहता  हूं  कि
 जब  तक  हम  शिक्षा  को  इनवेस्टमेंट  के  रूप  में
 में  नहीं  मानेंगे  तब  तक  हम  इस  मे  सफल
 नहीं  हों  सकते  और  शिक्षा  का  स्तर  ऊंचा

 नहीं  उठाया  जा  सकता  ।  इस  संबंध  में  मैं
 थर्ड  फाइव  इयर  प्लान  की  कुछ  पंक्तियां  आपके
 सामने  उद्धत  करके  अपने  वक्‍तव्य  को
 समाप्ति  की  और  ले  जाना  चाहता  हूं  ।
 उसमें  कहा  गया  है  :

 “Education  is  the  most  im-
 portant  single  factor  in  achieving
 rapid  economic  development  and
 technological  progress  and  in
 creating  a  social  order  founded  on
 the  values  of  freedom,  social
 justice  and  equal  opportunity.
 Programmes  of  education  lie  on
 the  base  of  the  effort  to  fore  the
 bonds  of  common  citizenship,  to
 harness  the  energies  of  the  people,
 and  to  develop  the  natural  and
 human  resources  of  every  part  of
 the  country.”

 इन  सारी  योजनाकारों  की  सफलता
 के  लिए  यह  आवश्यक  है  कि
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 शिक्षकों  की  ओर  ध्यान  दिया  जाए।  हमारी
 शिक्षा  की  कोई  भी  योजना  तब  तक  सफल
 नहीं  हो  सकती  जब  तक  हम  शिक्षकों  के  सम्मान
 कौर  उनके  वेतन  को  ऊंचा  उठाने  का  प्रयत्न
 नहीं  करते  ।  यह  बहुत  दुःख  के  साथ  कहना
 पड़ता  है  कि

 श्री  रा मश्वर नन्द  :  आप  शिक्षकों  की
 बात  कर  रहे  हूं,  विद्यार्थियों  की बात  तो  करिए  1
 शिक्षक  क्‍या  करेंगे  मगर  विद्यार्थी  ही  कुछ
 काम  के  न  होंगे  ?  उधर  भी  ध्यान  दीजिए  ।

 श्री  सिद्धेश्वर  प्रसाद :  मुझे  दुःख  है  कि
 हमारे  देश  में  शिक्षकों  को  बहुत  कम  वेतन
 दिया  जाता  है  ।  इंगलैंड  मैं  विश्वविद्यालय
 के  उपकुलपति  और  शिक्षक  के  वेतन  में  साठ

 गुना  से  ज्यादा  फ़क़  नहीं  होता  ।  शिक्षक  को
 सात  सौ  या  पाठ  सौ  मिलता  है  और  उप-

 कुलपति  को  इसका  सात  या  पाठ  गुना
 मिलता  है  ।  लेकिन  यहां  तो  हम  देखते  हें  कि
 प्राइमरी  स्कूल  के  शिक्षक  को  चालीस  या
 पचास  रुपया  मिलता  शौर  विश्वविद्यालयों  में
 जो  प्रोफ़ेसर  हैं  उनको  उपकुलपति  के  मुक़ाबले
 में  बहुत  कम  मिलता  है।  इस  विषमता  की
 ओर  सरकार  का  ध्यान  जाना  चाहिए,  और
 कम  से  कम  प्राइमरी  स्कूल  के  शिक्षक  को  सौ
 रुपया  तो  अवश्य  मिलना  चाहिए  और
 विश्वविद्यालय  या  कालेज  के  किसी  भी
 प्रोफ़ेसर  को  तीन  सौ  रुपए  से  कम  वेतन
 नहीं  दिया  जाना  चाहिए।  जब  तक  शिक्षकों
 का  स्तर  संतोषजनक  नहीं  होगा  तब  तक  शिक्षा
 का  स्तर  ऊंचा  नहीं  हो  सकेगा  ।  जब  तक
 ऐसा  नहीं  होगा  तब  तक  न  तो  शिक्षक
 विद्यार्थियों  पर  अपना  प्रभाव  डाल  सकेंगे  शौर
 न  राष्ट्र-निर्माण  का  कार्य  आगे  बढ़  सकेगा  t

 शिक्षकों  तथा  विद्यार्थियों  का  जो  हमारे
 यहां  अनुपात  है  उसकी  ओर  भी  सरकार
 का  ध्यान  जाना  चाहिए  ।  हमारे  यहां  शिक्षक-
 विद्यार्थी  भ्रनुपात  बहुत  ग्र संतुलित  है  t
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 [at  fader  प्रसाद]
 इन  शब्दों  के साथ  जो  बजट  पेश  किया

 गया  है  मैं  उसका  समर्थन  करता  हूं  शौर  आशा
 करता  हूं  कि  जिस  प्रकार  सुरक्षा  परिषद  में  मान-
 नीय शिक्षा  मंत्री  ने  हमारे  देश  का  गौरव  बढ़ाया
 है  उसी  प्रकार  इन  समस्याओं  को  हल  कर  के
 भी  हमारा  गौरव  बढ़ायेंगे  ।

 Shri  Muthiah  (Tirunelveli):  Mr.
 Deputy-Speaker,  Sir,  Education  is
 most  essential  to  man,  because  it  is
 education  that  brings  out  all  the  hid-
 den  potentialities  in  man.  The  very
 word  ‘education’  is  derived  from  the
 Latin  root  which  means  ‘to  draw,’  ‘to
 bring  out’,  and  education  brings  out
 all  that  is  good  in  man.  It  brings  out
 the  best  in  man;  it  makes  man  _in-
 tegrated  in  his  various  faculties,  in
 reason,  in  emotions  and  in  will.
 Education.  therefore,  occupies  a  very
 great  place  in  our  national  economy.

 Education,  according  to  our  Consti-
 tution,  is  a  State  subject,  But  then
 the  Centre  has  its  own  functions,  its
 own  duties  and  obligations  and  its
 own  responsibilities  in  regard  to
 education.  The  Central  Government
 has  certain  functions  for  promoting
 education:  the  maintenance  of  the
 Central  universitics  and  institutions
 of  national  importance;  the  mainte-
 mance  of  certain  professional,  voca-
 tional  and  technical  institutions;  the
 co-ordination  and  maintenance  of
 standards  in  universities  and  colleges
 and  Research  institutions.  The
 Centra]  Government  has  _  obligations
 to  implement  the  Directive  Principles
 of  State  Policy  given  in  the  Consti-
 tution  under  articles  45,  46  and  35].

 Under  article  45,  the  State  shall
 provide  free  and  compulsory  elemen-
 tary  education  for  all  children  in  the
 age-group  of  6—l4,  Under  article
 46,  the  State  shall  promote  education-
 al  and  economic  interests  of  the
 weaker  seetions  of  the  people,  parti-
 cularly,  the  Scheduled  Castes  and
 Scheduled  Tribes.  Under  article  85l,
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 the  State  shall  develop,  enrich  and
 spread  the  Hindi  language.

 I  shall  now  say  a  few  words  about
 the  progress  of  education  in  the  past
 years,  particularly  in  the  last  year,
 at  different  levels.)  Coming  to  ele~
 mentary  education,  I  find  that  there
 has  been  a  real  increase  in  elemen-
 tary  education.  more  so  in  the  pri-
 mary  stage.  There  has  been  a  great
 expansion  in  primary  education  and
 the  target  of  76  per  cent  fixed  for  the
 third  Plan  has  been  exceeded,  and  it
 wil  go  up  to  80  per  cent  as  anticipat-
 ed.  The  progress  is  not  uniform  in
 all  the  States.  In  the  State  of  Madras,
 the  target  has  been  exceeded,  and
 it  has  been  exceeded  in  some  other
 States  also,  but  in  yet  some  other
 States  there  are  shortfalls.  The-
 Central  Government  has  given  a
 grant  of  Rs  2  crores  in  963  for  ad-
 ditional  teachers  in  elementary:
 achools,

 With  regard  to  middle  school  educa-
 tion,  we  know  that  it  is  also  expan-
 ding.  The  original  target  of  28  per
 cent  fixed  for  the  Third  Plan  is  sure
 to  be  exceeded  and  it  will  go  up  to
 32  per  cent  by  the  end  of  the  Plan.
 In  the  year  1963,  seven  States  in  our
 country  have  passed  laws  for  compul-
 sory  and  free  primary  education,  but
 other  States  like  Madras  are  _  still
 hesitating  to  follow  this  example,

 The  living  conditions  of  the  tea-
 chers  in  primary  schools  have  to  be
 improved  considerably,  and  the  State
 Governments  are  doing  their  best  to
 ameliorate  their  conditions  The
 Central  Government  also  is  giving
 liberal  grants  to  the  State  Govern-
 ments  in  order  to  improve  the  living
 conditions,  the  pay-scales,  etc.,  of  the
 teachers  in  the  primary  schools  and
 secondary  schools.

 The  triple  benefit  scheme  adopted
 in  Madras  is  a  very  sound  scheme  and
 it.  is  most  beneficial  to  teachers,  and
 the  scheme  should  be  adopted  by  alt



 §003  Demands

 the  States  in  the  country.  With  re-
 gard  to  the  school  meal  scheme,  it
 has  proved  very  beneficial  to  the  poor
 children  in  the  schools,  About  70
 lakhs  of  children  have  benefited  from
 this,  and  the  Central  Government
 has  given  aid  to  the  tune  of  one-
 third  of  the  State  Goernments’  ex-
 penditure.  The  Central  Government
 has  also  decided  recently  to  distribute
 text-books  free  to  poor  students  and
 this  is  really  a  very  heartening  news.

 The  education  of  girls  also  is  ex-
 panding.  89  per  cent  of  the  girls  will
 be  enrolled  in  elementary  and  se-
 condary  schools  before  the  end  of  the
 third  Plan.  The  Centre  has  given
 special  grants  in  2963  to  promote
 girls’  education.  Coming  to  secon-
 dary  education  we  find  that  it  is
 making  great  progress.  There  has
 been  a  large  increase  in  the  number
 of  secondary  schools  in  the  States.
 The  Centre  is  giving  financial  aid  to
 develop  multi-purpose  schools  in  the
 States.  The  Centre  is  also  making
 sincere  efforts  to  foster  examination
 reforms  in  the  schools  in  the  States.

 The  subject  of  examination  reform
 is  a  serious  one,  and  it  requires  all
 the  attention  of  the  Government,  In
 this  connection,  I  want  to  submit  that
 in  order  to  help  the  really  good  and
 deserving  students  who  unfortunately
 for  reasons  or  circumstances  beyond
 their  contro]  fail  in  their  final  exami-
 nations,  the  class  record  of  the  stu-
 dents  in  the  schools  and  _  colleges
 should  be  considered  along  with  the
 marks  obtained  by  them  at  the  final
 examination,  whether  it  is  Govern-
 ment  examination  or  university  exa-
 mination,  It  is  very  necessary  to  do
 so  in  the  interests  of  good,  deserving
 students,

 Then  I  come  to  the  resolutions  pas-
 sed  recently  by  the  Conference  of
 State  Education  Ministers  and  Vice-
 Chancellors  of  universities  in  Nov-
 ember,  963  in  Delhi,  to  improve
 school  education,  The  resolutiong  are:
 (l)  universal  and  free  primary  edu-
 cation  on  a  compulsory  basis  should
 be  achieved  by  the  end  o  the  fourth
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 Plan;  (2)  a  2-year  course  of  secon-
 dary  education  should  be  the  goal  to-
 wards  which  the  country  should  move,
 the  standard  at  the  end  being  the:
 standard  at  the  end  of  the  old  inter-
 mediate  college  course;  (3)  the  stan-
 dard  and  quality  of  secondary  educa-
 tion  should  be  raised  by  attracting
 abler  and  more  efficient  teachers;  (4)
 teachers’  training  should  be  improved;
 (5)  science  laboratories,  libraries  and
 workshops  in  schools  should  be  stren-
 gthened;:  (6)  the  school  syllabus
 should  be  improved  and  modernised
 and  brought  up-to-date;  (7)  the  age
 of  entry  into  colleges  should  be  36
 plus,  These  resolutions  should  not
 remain  as  resolutions  on  paper.  I
 request  the  Minister  to  take  steps  to
 implement  these  resolutions  are  early
 as  possible.

 I  come  to  university  education.
 University  education,  like  elementary
 and  secondary  education,  is  also  ex-
 panding  fast  in  the  country,  The
 Central  Government  is  giving  liberal
 aid  for  expanding  universities  and
 colleges.  It  is  giving  full  aid  to  the.
 four  Central  universities  and
 is  giving  partial  aid  to  the  State
 universities  and  colleges  through

 Grants-Commission.
 The  UGC  has_  been  set  up  to-
 enforce  the  co4ordination  and’
 maintenance  of  standards  of  higher
 education  in  the  whole  country,  It
 is  giving  aid  to  the  State  universities
 for  development  projects.  The  UGC
 is  giving  liberal  contributions  for  the
 improvement  of  salary  scales  of  col-
 lege  teachers.  for  the  construction  of
 hostels,  library  halls  and  laboratory
 halls,  and  for  the  award  of  scholar-
 ships  and  fellowships  for  post-gra-
 duate  work  The  UGC  has  given:
 grants  up  to  Rs,  28  crores  to  49  uni-
 versities  for  developmental  projects.

 I  want  to  say  a  few  words  about
 the  centres  of  advanced  study.  It  1s
 a  new  scheme  which  is  promoted  by
 the  UGC  The  UGC  is  _  setting  up
 centres  of  advanced  study  in  different
 universities  and  these  centres  are
 being  set  up  to  maintain  high  stan-
 dards  of  advanced  study,  Twenty-four
 have  already  been  set  up.

 the  University
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 {Shri  Muthiah]
 Then  I  come  to  rural  higher  educa-

 tion,  There  is  a  great  need  for  rural
 institutes  of  higher  education  today
 in  rural  areas  in  different  parts  of  the
 country,  Four  such  institutes  have
 been  opened  in  the  Third  Plan  and
 two  more  will  be  opened,  and  the
 total  number  will  come  to  16.  The
 diploma  in  rural  services  is  recognis-
 ed  by  23  universities  as  equivalent  to
 the  B.A.  degree.

 I  must  say  a  few  words  about
 evening  colleges  and  correspondence
 courses.  There  is  a  great  need  for
 evening  colleges  and  correspondence
 courses  today  in  the  country.  Now,
 these  evening  colleges  and  correspon-
 dence  courses  are  being  conducted  hy
 the  Delhi  university,  and  they  have
 proved  a  boon  to  hundreds  of  em-
 ployees,  These  enable  the  employees
 to  study  and  get  degrees  even
 while  continuing  in  the  service.  The
 Madras  university,  I  understand,  has
 decided  to  start  evening  colleges  in
 964  and  this  is  most  welcome.

 Then  I  come  to  financial  demands
 for  the  year  1964-65.  |  find  that  the
 total  grant  comes  to  about  Rs.  60

 ‘crores,  This,  I  submit,  is  meagre  and
 insufficient  to  meet  the  growing
 needs  of  education  in  the  country.
 Therefore,  I  plead  that  much  more
 funds  should  be  allotted  for  the
 growth  of  education  at  all  stages  and
 at  all  levels  in  the  country.

 Investment  in  education  is  the  best
 investment,  because  it  is  investment
 in  man;  it  is  investment  in  national
 character.  So,  any  money  that  is
 spent  on  education  would  be  the  best
 investment.

 There  are  so  many  scholarships
 awarded  by  fhe  Centre  and  the  Uni-
 versity  Grants  Commission.  I  would
 like  to  mention  particularly  scholar-
 ships  for  the  children  of  school-
 teachers  for  post-matric  study  and
 national  loan  scholraships  for  post-
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 matric  studies.  The  latter,  i.e.  the
 national  loan.  scholarships  for  post-
 matric  studies  are  very  popular  and
 there  is  a  great  demand  for  these
 scholarships  all  over  the  country.  Then
 we  know,  there  are  scholarships  for
 students  of  backward  communities,
 particularly  scheduled  castes  and
 scheduled  tribes,  scholarships  for
 children  of  political  sufferers  and
 scholarships  for  study  abroad,

 With  regard  to  social  education,  the
 Centre  is  spending  a  good  lot  for  so-
 cial  education,  particularly  for  adult
 education,  for  education  of  the  handi-
 capped  i.e,  the  blind  and  the  deaf  and
 for  education  of  mentally  deficient
 children.  It  is  also  spending  a_  lot
 over  child  welfare  and  women’s  wel-
 fare.

 I  now  come  to  moral  and  religious
 education.  You  know,  Sir,  that  a  com-
 mittee  was  set  up  under  the  chair-
 manship  of  Shri  Sri  Prakasa.  But
 I  find  that  the  recommendations  of
 that  committee  on  moral  and  religious
 education  have  not  been  implemented
 so  far.  I  submit  that  these  recom-:
 mendations  should  be  implemented  as
 carly  as  possible,  because  we  find
 that  national  character  is  going  down.
 People  always  speak  about  corrup-
 tion.  But  corruption  can  be  stopped
 only  when  man  is  developed  and  re-
 fined  in  character  at  the  very  base
 level.  It  is  education  that  develops
 and  refines  man  and  raises  him  above
 the  animal  level  and  even  human
 level  and  makes  him  a_  super-man
 even.  Therefore,  the  recommen-
 dations  of  the  Sri  Prakasa  Committee
 should  be  implemented.  Non-secta-
 rian  and  non-dogmatic  religious  edu-
 cation  with  a  deep  spiritual  and
 ethical  basis  should  be  imparted  to
 students  in  schools  and  colleges.  India
 is  known  for  centuries  and  millen-
 niums  for  its  religious  and  spiritual
 culture,  India  has  produced  a_  long
 line  of  saints  and  sages  who  are
 revered  throughout  the  world.  Reli-
 gious  and  spiritual  education  should
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 not  be  ignored.  It  should  be  given  its
 due  place  in  the  educational  system
 in  the  country.  Today  we  find  that
 students  are  growing  indifferent  to
 religious  and  spiritual  values.  There-
 fore,  religious  education  is  necessary
 and  it  shouldbe  given  with  a  spiri-
 tual  and  ethical  basis  in  our  schools
 and  colleges.

 The  Centre  is  also  promoting  cul-
 tural  activities.  The  aim  of  the  Cen-
 tral  Government  is  to  conserve  and
 unearth  the  ancient  culture  of  our
 country  and  to  improve  art  and  cul-
 ture  like  literature,  music,  dance,
 drama,  painting  and  sculpture.  The
 aims  of  Centre’s  cultural  programmes
 are  to  promote  the  basic  unity  of
 Indian  culture,  to  promote  emotional
 integration  among  all  the  people,  to
 bring  the  rural  and  urban  people  closer
 to  one  another,  to  have  cultural  rela-
 tions  with  other  countries  and  to  popu-
 larise  Indian  culture  abroad.  All  these
 aims  are  being  promoted  by  the  Cen-
 tre  by  the  various  Akademis,  various
 associations  and  through  various  acti-
 vities.

 I  will  conclude  with  a  few  requests.
 I  have  to  request  the  Government  to
 reconstitute  the  University  Grants
 Commission  with  more  permanent
 members  and  with  more  powers  and
 more  allocations  of  funds.  It  is  very
 necessary.  Then  I  plead  for  the  setting
 up  of  a  Central  Commission  on  secon-
 dary  education  on  the  model  of  the
 University  Grants  Commission.  I  also
 request  the  Government  to  take  steps
 so  that  the  UGC  may  have  jurisdiction
 and  control  over  technological,  medi-
 cal  and  =  agricultural  education.  I
 request  the  Government  to  take  earn-
 est  steps  to  popularise  Hindi,  because
 that  is  one  of  the  obligations  which
 the  Government  has  to  fulfil.  Gov-
 ernment  should  adopt  a  programme
 for  the  popularisation  of  Hindj  by
 Persuasive  methods,  Then,  Government
 should  take  steps  for  improving  the
 teacher-pupil  ratio,  for  upgrading  the
 pay-scales  of  teachers  at  all  stages,
 for  formation  of  the  Indian  Education.
 al  Service.  Finally.  I  appeal  to  the
 Government  to  use  its  influence  with
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 the  Madras  Government  to  see  that.
 the  proposed  Maduari  University:
 comes  into  being  as  early  as  possible.

 Blo  महादेंव  प्रसाद  :  (महाराजगंज)  :
 उपाध्यक्ष  महोदय,  हमारे  देश,  में  शिक्षा  की
 जितनी  शोचनीय  अवस्था  है,  उतनी  शायद

 ही  दूसरी  किसी  चीज  की  हो  a  कभी  एक-
 बाघ  मित्रों  ने  हमारी  शिक्षा  में  कुछ  सुधार
 करने  के  उपाय  उपस्थित  किये  ।  मैं  समझता

 हूं  कि  शिक्षा  में  सुधार  करने  का  उपाय  लाई
 कर्जन  के  जमाने  से  ही  शुरू  हो  गया  था,  लेकिन

 शब यह  रोग  इतना  बढ़  गया  है  कि  उस  के

 इलाज  से  कोई  फायदा  नजर  नहीं  जाता  |

 हमारी  जो  शिक्षा  प्रणाली  है,  स्वतन्त्रता
 से  पूर्व  हम  उस  को  हर  प्लेटफार्म  से  कोसते  थे,

 किन्तु  मुझे  आश्चर्य  है  कि  स्वतन्त्रता  मिलने
 के  बाद  उस  शिक्षा  प्रणाली  को  क्‍यों  रखा  गया  |

 यह  शिक्षा  प्रणाली  न  तो  अर्थ करी  है,  न

 यश स्क री  है  और  धर्म करी  तो  यह  कतई  नहीं

 है।  इस  का  कम  से  कम  उद्देश्य  छात्रों  को
 परीक्षा  में  उतीर्ण  करना  रहा,  किन्तु  उस

 दृष्टि  से  भी  यह  कितनी  शोचनीय  अवस्था  में

 पहुंच  गई  है,  इस  को  मैं  सरकारी  रिपोर्ट  को

 प्रस्तुत  चार  के  भर  पक्की  सेवा  में  निवेदन  करना

 चाहूंगा  ।

 यह  पुस्तिका  “एड् केशन  इन  इंडिया,
 १६५६-६०”  मिनिस्ट्री  आफ  एडुकेशन,
 गवर्नमेंट  आफ  इंडिया  के  द्वारा  प्रकाशित  हुई
 है  ।  इस  के  पृष्ठ  १३५  पर  “रिजल्ट्स  आफ

 मैट्रीकुलेशन  एंड  इक्वीबेलेंट  एग्जामिशन्‍्ज
 दिये  गये  हें  a तमाम  सूबों  के  परीक्षाओं  के  जो

 प्रतिशत  हैं,  वे  इस  में  दिये  गये  हैं  7  मैं  उन  सब

 को  पढ़  कर  सदन  का  समय  नष्ट  नहीं  करना

 चाहता  हूं  ।  मैं  केवल  इतना  कहना  चाहता  हुं
 कि  हमारी  परीक्षाओं  का  फल  ३१.४

 ३२.७,  ३४.१  और  ३६.६  प्रचलित
 तक  पहुंच  गया  है  ।  यह  बड़ी  शोचनीय

 अवस्था  है  ।  ऊंचे  दर्जे  की  परीक्षाओं  के

 फल  का  विश्लेषण  यूनिवर्सिटी  ग्रान्ट्स  कमीशन
 की  जोर  से  प्रकाशित  “रिपोर्ट  झान:
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 [डा०  महादेव  प्रसाद]
 एग्जामिनेशन  रिफार्म”  में  किया  गया  है  |
 उस  के  ४६  वें  पेज  पर  १६५१  से  १६६०  तक
 ग्राम  To  बी०  एण्,  आई०  एस०  सी०,
 और  बी०  एस०  सी०  के  परीक्षा-फलों  का
 विश्लेषण  किया  गया  है  ।  आप  को  सुन  कर
 आश्चय  होगा  कि  हमारा  परीक्षा-फल  ४४.४
 प्रतिशत  तक  पहुंच  गया  है,  यानी  १००  में

 से  केवल  ४४  लड़के  पास  होते  हैं  कौर  ५६  फेल
 हो  जाते  हैं,  उन  का  जीवन  बर्बाद  हो  जाता
 है

 हमारा  शिक्षा  मंत्रालय  अगर  किसी
 और  बात  की  तरफ  ध्यान  नहीं  देता,  तो  कम
 से  कम  वह  परीक्षा-फलों  से  संतोष  तो  जाहिर
 न  करे  ।  मेरे  हाथ  में  “सेकंडरी  एडुकेशन”
 की  एक  प्रति  है,  जो  कि  मिनिस्ट्री  श्राफ
 एड्केशन,  गवर्नमेंट  ऑफ  इंडिया,  की  तरफ  से
 ही  निकलती  है।  इस  में  हमारे  शिक्षा  मंत्रालय
 के  सेक्रेटरी,  श्री  पी०  एन०  कृपाल,  का
 एक  लेख  है  इस  को  पढ़  कर  मुझे  बड़ी
 हैरत  होती  है  कि  शिक्षा  मंत्रालय  के  सैक्रेटरी
 किस  तरह  से  अपने  उत्तरदायित्व  का  निर्वाह
 कर  रहे  हैं।  इस  लेख  का  हैडिन  है  'करार  स्टेंडर्ड
 इन  सेकेन्डरी  स्कूल्स  बालिग  we  ।  कौन
 कौन  से  कारण  हैं,  उन्होंने  इस  की  चर्चा  की  है।
 इस  लेख  में  एग्जामिनेशन  पर  भी  उन्हों  ने
 गौर  किया  है।  जरा  सुनें  कि  उन  की  क्‍या
 राय  है  1

 “To  take  the  examination
 results  first,  Poor  results  at  the
 High  Schoo}  examination  js  not  a
 recent  phenomenon  in  _  this
 country.  It  has  been  recorded
 that  all  the  candidates  who
 took  the  first  matriculation
 examination  of  the  Bombay
 University  failed  to  pass.  The
 result  of  this  examination
 varied  from  28  to  34  per  cent  in
 the  years  between  882  to  1902.
 In  subsequent  years  the  percent-
 age  fell  in  one  year  to  26  and
 rose  in  another  to  54.  In  the
 case  of  the  Madras  University  it
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 was  stated  that,  over  sixty  years
 ago,  when  the  present  Governor
 of  Punjab,  Shri,  P.  Thanu  Pallai,
 appeared  in  the  matriculation
 examination,  the  pass  percentage
 was  2l.  Another  recent  study  made
 by  the  Directorate  of  Extension
 Programmes  in  Secondary  Edu-
 cation  reveals  that  the  results  of
 most  Boards  of  Secondary
 Education  varied  only  slightly
 from  year  to  year.  It  wil]  thus
 appear  that  examination  results
 do  not  furnish  any  reliable  evi-
 dence  of  the  standards  in
 secondary  schools.”

 ज्यादातर  शायद  उन  का  ध्यान  इस  पर  जाता

 है  कि  हमारे  देश  में  अंग्रेजी  की  शिक्षा  पर
 जोर  नहीं  दिया  जाता  है  और  अंग्रेजी
 शिक्षा  पर  जोर  दे  दिया  जाए  तो  फिर  सारे
 का  सारा  एग्जामिनेशंज  में  फेल  होने  का
 जो  सवाल  है,  वह  खत्म  हो  जाएगा  a  अगे  के
 पैरा  में  उन्होंने  थोड़ा  उस  पर  संकेत  किया
 है  कि  जिस  को  कुछ  देर  के  बाद  में  आप  की
 सेवा  में  उपस्थित  करूंगा  1  लेकिन  इस  सिलसिले
 में  मैं  यह  कह  देना  चाहता  हूं  कि  अंग्रेजी  शिक्षा
 पर  जोर  देना  बड़े  ही  दुर्भाग्य  की  बात  है  ।

 हमारे  वर्तमान  शिक्षा  मंत्री  ने  मद्रास  में  कोई
 भाषण  दिया  है  और  उस  की  चर्चा  अखबारों  में
 शाई  है  7  मैं  समझता  हूं  कि  जो  हिन्दी  के
 प्रेमी  हैं,  उन  को  उन  का  वह  भाषण  अच्छा

 नहीं  लगा  होगा  मगर  यह  रिपोर्टिंग  सही  है
 और  इस  प्रकार  से  अगर  हमारे  शिक्षा  मंत्री

 हिन्दी  के  प्रति  अपनी  भावना झर ों  को  व्यक्त  करते

 रहेंगे  तो  मुझे  भय  है  कि  राष्ट्रीय  एकता  की
 जो  हम  बात  करते  हैं,  दक्षिण  ब्रोकर  उत्तर  को
 मिलाने  की  जो  हम  बात  करते  हैं,  उस  को  वह
 चीज  हानि  ही  पहुंचायेगी,  लाभ  नहीं  पहुंचाये गी
 रिपोर्ट  से  ऐसा  आभास  मिलता  है  कि  चरागे
 जो  ने  वाला  शिक्षा  मंत्रियों  का  सम्मेलन  है,
 उस  में  अंग्रेजी  की  पढ़ाई  तीसरे  दर्जे  से  शुरू
 हो,  इस  पर  उस  में  वह  जोर  देने  की बात  शायद
 सोच  रहे  हैं।  इस  विषय  में  मैं  अधिक  तो
 नहीं  कहना  चाहता  ।  अभी  तो  मैं  मंत्री  जी
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 की  जो  राय  है  मस्त  अंग्रेजी  शिक्षा  के  बारे  नें,
 उस  में  हमें  कहां  तक  सफलता  मिलेगी,
 उसी  को  उपस्थित  करना  चाहता  हूं  7  जिस  लेख
 की  बात  मैं  न ेकही  थी  उसी  के  दूसरे  पैरा  में
 सचिव  साहब  कहते  हैं  :

 “As  indicated  in  the  Delhi
 study,  the  public  is  generally  con-
 cerned  about  the  deterioration  in
 the  teaching  of  English.”

 कहां  तक  पब्लिक  कॉसन्ड  है,  यह  एक  विवाद
 की  बात  है  वह  आगे  कहते  हैं  :

 “But  the  standard  of  English
 of  an  everage  secondary  school
 student  in  this  country  has  never
 been  high.  It  has  been  observed
 that  failures  in  matriculation  ex-
 amination  from  the  earliest  years

 ‘were  largely  due  to  poor  re-
 sults  jn  English.  Although  one-
 third  of  the  time  was  devoted  to
 the  teaching  of  English,  many
 teachers  in  Indian  universities
 were  complaining  at  the  close  of
 the  last  century  about  the  lack
 of  their  students’  ability  to  follow
 college  lectures.”

 यह  उन  की  राय  है  तो  मैं  जानना  चाहता
 हूं  कि  आज  भी  जब  आप  अंग्रेजी  पर  जोर
 देते  हैं  चौकोन  सी  ऐसी  युक्ति  श्राप  उपस्थित
 कर  देंगे  कि  अंग्रेजी  के  अ्रध्ययन  से  आप
 ज्यादा  उन्नति  कर  सकेंगे  ।  आप  के  समक्ष
 मैं  किसी  हिन्दुस्तानी  की  इस  विषय  में  राय
 नहीं  रखता  हुं  -  हम  हिन्दुस्तानी  लोग  तो

 अंग्रेजी  के  खिलाफ  हो  सकते  हैं,  हिन्दुस्तानी
 लोगों  में  क्षेत्रीय  भाषियों  के  प्रति  मोह  हो  सकता
 है,  लेकिन  इंगलिश  एजूकेशन  क॑  विषय  में
 विशप  व्हाइट हैड  ने  १६२५  में  भारतीय  शिक्षा
 की  समस्या  पर  विचार  करते  हुए  अंग्रेजी  के
 शिक्षण  पर  जो  अपनी  राय  प्रकट  की  थी,
 श्राप  की  आज्ञा  से  मैं  इस  पुस्तक  के  कुछ
 उद्धरण  सदन  के  सामने  पढ़  देना  चाहता  हूं।
 उन्होंने  जो  दोष  बताये  थे,  मैं  शिक्षा  मंत्री  का
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 ध्यान  पन  की  ओर  आकर्षित  करना  चाहता
 हैं  ।  उन्‍होंने  कहा  था  :

 “In  the  first  place,  from  a  purely
 educational  point  of  view,  the  fact
 that  English  is  the  medium  of
 instruction  for  all  the  higher
 education  of  the  country,  not
 only  in  the  universities  and  col-
 leges,  but  also  in  the  upper  classes
 of  the  high  schools,  has  placed  a
 tremendous  burden  on  the  large
 majority  of  the  student,  which
 they  are  quite  unfitted  to  bear.”

 दूसरे

 “The  double  burden  of  master-
 ing  their  subjects  and  thinking  in
 a  foreign  language  is  far  too  great
 a  strain  on  them.  It  crushes  their
 individuality  and  power  of  inde-
 pendent  thought  and  fosters  and
 intensifies  one  conspicuous  fault
 of  Indian  mentality,  an  excessive
 reliance  on  the  memory.”

 “And  thig  vicious  system  demo-
 ralised  not  only  the  students  but
 the  teachers  as  well.  Imagine  the
 plight  of  an  able  tutor  with  high
 ideals  of  education  confronted
 with  a  class  of  students,  of  whom
 60  per  cent  have  a  very  imper-
 fect  knowledge  of  English  and
 are  incapable  of  studying  the
 subject  he  has  to  teach.  If  he
 lectures  in  a  reasonable  way  and
 aims  at  helping  the  students  to
 think  for  themselves  60  per  cent
 will  be  utterly  unable  to  follow
 him  or  understand  what  he  tries
 to  teach  and  in  due  course  will
 go  off  to  another  college.  If  he
 Jectures  down  to  the  level  of  the
 large  majority  of  his  class  he  fails
 to  educate  the  best  of  his  pupils
 Many  of  the  tutors  that  I  knew
 in  Calcutta  avowedly  gave  up
 the  attempt  to  educate  and  aimed
 only  at  enabling  as  many  of  their
 pupils  as  possible  to  scrape
 through  the  examinations.”
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 [sto  महादेव  प्रसाद]
 “And  just  as  it  demoralised

 students  and  tutors  so  also  it  tend-
 ed  to  keep  at  a  low  ievel  the
 standard  of  university  examina-
 tions.  Just  as  it  was  impossible
 to  teach  above  the  heads  of  the
 large  majority  of  the  students,
 So  it  was  impossible  to  examine
 above  the  level  of  the  teaching.”

 ये  विक्षत  बहाइटहैड  के  बिचार  थे,  किसी

 हिन्दुस्तानी  के  नहीं  ।  मेरा  अपना  जो  दस  साल
 का  विश्वविद्यालय  में  और  विश्वविद्यालय
 के  नीचे  अ्रध्यापन  कार्य  करने  का  तजुर्बी  है,
 उस  के  आधार  पर  मैं  इन  के  कथन  की  पूर्ण
 रूप  से  दृष्टि  करता  हूं  ।

 शिक्षा  के  विष्य  में  सोचने  की  बात
 यह  है  कि  क्या  हमारे  शिक्षा  मंत्रालय  का
 ध्यान  ठीक  तौर  से  इस  ओर  गया  है  या  नहीं
 गया  है  कि  आजकल  शिक्षा  बिल्कुल  निरू-
 हेमी  चल  रही  है।  शिक्षा  का  समाज  से,
 घनिष्ट  सम्बंध  होत।  है  ।  जो  विधिक  रिपोर्ट
 शिक्ष।  मंत्रालय  की  ओर  से  हमें  मिली  है
 उसके  पृष्ठ  २  पर  कहा  गया  है  कि  स्वतंत्रता
 प्राप्ति  और  विदेशी:  संविधान  के  आरम्भ
 होने  के  बाद  से  सरकार  ने  मुख्य  रूप  से  शिक्षा
 की  एक  पूरी  राष्ट्रीय  नीति  ओर  कार्यक्रम
 निर्घारित  करने  का  प्रयत्न  किया  है  जो  पूर्णतः
 सम्भव  सीमा  तक  उन  झिझक  उद्देश्यों  को
 झीपघ  ही  पूरा  करने  में  सहायक  हो  सके  जो

 राष्ट्र  ने अपने  लिए  निधारित  किए  हैं  ।  किन्तु
 यह  समझ  में  नहीं  कराता  है  कि  शिक्षा  ने  राष्ट्र
 का  लक्ष्य  क्या  माना  है  ?  समाज  का  उद्देश्य
 क्या  माना  है  ?  उस  सम्बंध  में  हिताय  योजना
 में  शिक्षा  के  ऊपर  जो  अध्याय  हैं,  उस  के
 प्रारम्भ  में  जो  कुछ  कहा  गया  है  में  शिक्षा
 मंत्रालय  का  ध्यान  उस  ओर  झ्राकष्ति  करता

 हूं,  उस  को  पढ़  कर  सुनाना  चाहता  हूं  ।  उस
 में  कहा  गया  है  :

 “The  system  of  education  has  a
 determining  influence  on  the  rate
 at  which  economic  progress  iS
 achieved  and  the  benefits  to  be
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 derived  from  it.  Economic  deve-
 lopment  naturally  makes  great
 demands  on  human  resources,  and
 in  a  democratic  set-up  it  calls  for
 values  and  attitudes:in  the  build-
 ing  up  of  which  the  quality  of
 education  is  an  important  ele-
 ment.”

 हमारी  योजना  में  शिक्षा  ने  कहां  तक

 महत्व  का  स्थान  प्राप्त  किया  है,  उस  को  वेग
 रूप  में  न  कह  कर,  मूर्त  रूप  में  और  कुछ
 प्रां कड़ों  के  रूप  में  में  प्रस्तुत  करना  चाहता  हूं।
 अभी  पिछले  दिनों  यह  बहस  देश  में  चली:
 थी  कि  हमारी  जो  ४७  प्रतिशत  आय  योजना
 के  परिणामस्वरूप  बढ़ी  है  वह  कहां  गई  है  t
 कभी  कुछ  दिन  पहले  हमने  अखबारों  में  पढ़।
 थाकि  योजना  आयोग  के  जो  उपाध्यक्ष  है,
 उन्होंने  राज्यों  को  एक  सवर्यलर  भी  भेजा
 है  कि  वे  इस  का  पता  लगाएं  ।  मैं  आप  के

 सम्मुख  उसी  संदर्भ  में  आंकड़ा  प्रस्तुत  करना

 चाहता  हूं  ।  १६५१  में  हमारी  राष्ट्रीय  आय
 ८८७०  करोड़  थी  और  १६६१  में  यह१२,७३०
 करोड़  हुई  ।  इस  प्रकार  से  इस  में  ४३.५
 प्रतिशत  की  वृद्धि  हुई  ।  १६५१  में  हमारी
 कार्य कर  शक्ति  यानी  बुकिंग  फार्स  १३
 करोड  ह्  लाख  थी  जो  १६६१  में  १८
 करोड़  ८५  लाख  हुई  ।  इस  प्रकार  उस  में
 ह  प्रतिशत  की  वृद्धि  हुई  ।  इसी  प्रकार

 प्रति  कर्मी  की  उत्पादन  क्षमता  यानी  प्रोडक्ट-
 सिटी  पर  एक्टिव  वर्कर  १६५१  में  ६३२६
 रुपये  थी  जो  कि  १६६१  में  ६८८  हो  गई
 यानी  उस  में  ८.२  प्रतिशत  की  वृद्धि  हुई  ॥
 श्व  श्राप  जरा  क्रिया  क्षेत्र  को  देखिये  ।  १६५१
 में  कार्य कर  शक्ति  qo  करोड़  ६  लाख  थी
 जो  १६६१  में  १३  करोड़  ६५  लाख  हो  गई
 यानी  ३५  प्रतिशत  की  वृद्धि  हुई  1  किन्तु
 कर्मी  की  उत्पादन  क्षमता  किस  रूप  में  बढ़ी
 इस  को  आप  देखें  ।  १६५१  में  यह  ४३२
 रुपये  थी  जो  कि  १६६१  में  केबल  ४३२.  ५
 ही  हुई  ।  इस  का  मतलव  हुआ  कि  केवल  उस  में
 ०.३४  प्रतिशत  की  ही  वृद्धि  हुईं  a इस  का
 श्री  यह  हुआ  कि  हमारे  समाज  में  प्रश्न
 बेकारी  यानी  डिसगाइज्ड  श्रनएम्पलायमेंट
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 अथवा  वंडर  एम्प्लायमेंट  जोरों  पर  है  ।
 औद्योगिक  क्षेत्र  में  क्या  हुजरा  i  इसे  भी  आप
 देखें  ।  प्रौद्योगिक  क्षेत्र  में  विंग  फोर्स  १६९५१
 में  १  करोड़  ड  लाख  थी  जो  कि  १९६१  में
 बढ़  कर  २  करोड़  साढ़े  २७  लाख  हो  गई,
 अर्थात  उस  में  ५२  प्रतिशत  की  वृद्धि  हुई  ।
 लेकिन  कमी  की  जो  उत्पादन  क्षमता  थी

 चह  जहां  १६५१  में  ६६३  रुपये  थो  वह  १६६१
 में  घटकर  ६२७  रुपये  रह  गई  यानी  उस  में
 ६.६  प्रतिशत  का  ह्वास  हुआ  ।  फर्टियरी

 सेक्टर,  कामर्स  एंड  ट्रांसपोर्ट  में  €४  लाख
 वकील  फोर्स  हमारी  १६५१  में  थी  जो  कि
 १६६१  में  १  करोड़  ६  लाख  हुई,  यानी  उस
 मे  ६३  प्रतिशत  की  वृद्धि  हुई  a  प्रति  कर्मी
 जो  उत्पादन  क्षमता  सन्‌  १६५१  में  १७७६
 Bo  थी  वह  बढ़  कर  सन्‌  १६९६१  में  २३०३
 रु०  हो  गई  ।  यानी  ३०  प्रतिशत  वृद्धि  हुई  ।
 इसी  प्रकार  अरन्य  सेवाओं  में  भी  २४  प्रतिशत

 बृद्धि  हुई  ।  प्रभाव  स्पष्ट  है  कि  हमारे  देश  में
 दो  वर्गों  का  सृजन  हुआ  ।  एक  को  हम  लोग

 इजूर  वर्ग  कहते  हैं  जोर  दूसरे  को  मजूर  वर्ग
 कहते  हैं  ।  मगर  वर्ग  की  आमदनी  दिनोदिन
 घटती  गई  कौर  हजूर  वर्ग  को  आमदनी
 दिनोदिन  बढ़ती  गई  ।  हमारी  शिक्षा  का
 जो  उद्देश्य  होना  चाहिये  था  कि  समाज  के
 अन्दर  जो  हजूर  और  मजूर  दो  वर्ग  हैं  उनको
 समाप्त  करें,  उसके  सिलसिले  में  मैं  आपका
 ध्यान  प्राइम  मिनिस्टर  नेहरूजी  के  एक
 आषण  की  शोर  भआाकृष्ट  करना  चाहता  हूं  ।

 उन्होंने  १७  जनवरी,  १६६१  को  कहा  था  :

 “India  could  not  reach  tne  goal
 of  socialism  unless  equality  of
 opportunity  and  the  basic  necessi-
 ties  of  life  were  provided  to  every
 individual.”

 उन्होंने  यह  भी  कहा

 “that  the  aim  of  education
 must  be  co-relateq  to  the  kind  of
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 society  that  wag  being  established
 in  India.”

 उन्होंने  यह  भी  कहा  कि  हस  ्य  में  भारत
 बाहर  के  बहुत  से  पूंजीवादी  देशों  से  पीछे
 है,  भोर  मैं  कहता  हूं  कि  पीछे  रहेगा  जब  तक
 शिक्षा  में  और  समाजवादी  व्यवस्था  में
 कोरिलेशन  नहीं  होगा,  समन्वय  नहीं  किया
 जायेगा  ।  शिक्षा  समाज  के  ग्रनुरूप  होनी  चाहिये
 हम  जनतन्त्र  की  बात  करते  हैं  लेकिन  हमारे
 देश  में  नरसरी  स्कूल  हैं  बड़े  लोगों  के  पढ़ने
 के  लिये  ।  छोटे  लोगों  के  पढ़ने  के  लिये  हमारे
 गोरखपुर  में  एक  ऐसा  सकल  है  जिस  को
 चिथड़िया  स्कूल  कहते  हैं  ।  वहां  पर  बच्चे
 चिथड़िया  स्कूल  में  जाते  हैं  7  इस  तरह  के
 चिथड़िया  स्कूल  नगर  रहते  हैं  तो किस  तरह
 से  डेमॉक्रैसी  की  बात  या  किसी  तरह  के
 सोशलिज्म  की  बात  रहेगी  ।  जब  तक  तय
 पर  आधारित  हमारी  सारी  शिक्षा  का  एक
 तरह  से  पुनर्गठन  नहीं  किया  जायेगा  तब  क
 समाजवादी  व्यवस्था  नहीं  हो  सकती

 गांधी  जी  ने  बुनियादी  शिक्षा  का  नाथ

 सिया  था  हमारी  इस  रिपोर्टे  में  भी  बुनियादी
 शिक्षा  की  बात  है,  लेकिन  मैं  उसे  बुनियादी

 नहीं  बेबुनियादी  शिक्षा  कहता  हूं  |  बुनियादी
 शिक्षा  का  मतलब  है  कि  जीवन  का  शिक्षा  पे

 सम-वय  होना  चाहिये  ।  अलग  अलग  जीवन

 कौर  शिक्षण  को  नहीं  किया  वॉ  सकता।  शिक्षा

 का  उद्देश्य  जीवन  स्तर  को  ऊंचा  नहीं,  जीवन

 को  ही  ऊंचा  करने  का  होना  होगा  साथ

 ही  साथ  शिक्षा  के  प्रति  हमारे  सामने  एक

 समग्र  नीति  होनी  चाहिये  ।  खास  कर  गांवों

 में  हम  प्राथमिक  पाठशालायें  खोल  रहे  हैं  !

 प्राथमिक  पाठशालाझ्ों  को  खोल  कर  हम
 गांवों  के  जीवन  को  नष्ट  कर  रहे  हैं.  भ्रमर

 यह  स्वरूप  प्राथमिक  पाठशाल्लाभों  का  होगा  +
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 [डा०  महादेव  प्रसाद]
 प्राथमिक  पाठशालायें  गांव  के  सामुहिक
 जीवन  का  केन्द्र  होनी  चाहियें  i  वहां  जो
 अव्यापक  है  वह  गांव  के  जीवन  का  नेता  हो
 तब  जा  कर  हमारी  योजना  सफल  हो  सकेगी  ।
 एक  मिसाल  में  राज  की  शिक्षा  की  दे  दू'  *
 मैं  एक  बुजुर्ग  के  पास  बैठा  हा  या  तो  वहां
 पर  गांव  के  कुछ  श्रमिक  आये  ।  उस  ने  उन
 का  हाल  चाल  पूछना  शुरु  किया  |  कहा  कि

 तुम्हारे  तीन  लड़के  थे,  तीनों  का  क्‍या  हाल
 रहा  ।  एक  श्रमिक  ने  कहा  कि  बाबजी,  पहला
 खड़का  तो  मर  गया,  एक  लड़का  पढ़  लिया
 कौर  तीसरा  अभी  छोटा  है।  यानी  जो  प३
 लिया  उस  को  भो  उस  ने  मरा  हुआ  समझ
 लिया  ।  अगर  यह  स्थिति  देश  में  है  तो  हमारी
 योजनाके  कभी  सफल  नहीं  हो  सकती  हैं  ।
 शिक्षा  में  मूल  परिवर्तन  करने  की  राव-

 a
 इयकता  हूँ  ।

 श्री  काशी  राम  दत्त  (अलवर)
 उपाध्यक्ष  महोदय,  अभी  अभी  विद्वान  डाक्टर
 महोदय  का  भाषण  हुआ  और  उस  में  बहुत
 सी  झ्रावश्यक  बातें  भी  उन्होंने  बतलाई।

 हमारे  नये  मंत्री  महोदय  इस  बात  के  लिये
 तो  बधाई  के  पात्र  हैं  कि  वे  प्रयत्न  कर  रहे
 हैं  सही  दिशा  में  ।  साथ  ही  मैं  निवेदन  करू
 उन  से,  श्राप  के  द्वारा,  कि  जब  तक  »  ग्रसने
 साथी  मंत्रियों  को  इस  प्रकार  जबाबदेह
 नहीं  बन  लेंगे  कि  वे  इस  लोक  सभा  में  कम  से
 कम  हिन्दी  बोलने  का  और  उसमें  काम  करने
 का  प्रयत्न  करें  तब  तक  उनकी  जो  जवाब  देह
 कछ विधान  के  प्रति  है  वह  पूरी  नहीं  होगी  '

 इस  लिये  सब  से  पहली  और  आवश्यक  बात

 यह  है  कि  हमारे  नये  मंत्री  महोदय  इस  ओर
 ध्यान  दे  और  प्यारे  साथियों  को  यह  बार  बार

 बतायें,  खास  दौर  से  इस  लिये  भी  क्रि  वे

 स्वयं  इस  बात  के  हाशमी  हैं  कि  यह  जो  शिक्षण

 है  वह  केवल  प्रदेश  सरकारों  का  विषय  नहीं

 होना  चाहिये.  भ।रत  सरकार  कौर  प्रदेश

 सरकार  दोनों  का  मिला  जला  विषय  होना
 चाहिये  ।  जब  तक  यह  विषय  ऐसा  नहीं
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 होगा  तब  तक  यह  गाडी  बागे  नहीं  चलेगी  e
 ay  की  परिस्थिति  यह  है  कि  पांच,  दस
 वर्ष  से  भी  जो  मन्नी  हैं  वे  भी  यदि  उन  से
 कहा  जाय  कि  &  हिन्दी  में  बोलें  तो  नाक
 थीं  सिकोड़ने  लग  जाते  हैं,  औ्रौर  बार  बार  यह
 धमकी  देते  हैं,  यदि  कोई  उत्तर  भारत  वा
 ग्राहकी  इस  वात  को  कहता  है,  कि  वह  हिन्दी
 का  सत्तू  है,  हिन्दी  का  दुश्मन  है  |  इस  प्रकार
 से  संविधान  क॑  प्रति  अ्रवहेलनापूर्ण  व्यवहार  र  यदि

 हमारे  बनियों  में  चलता  रहेगा  टो  यह  शिक्षा
 मंत्रालय  जो  भी  काज  काज  करता  है  वह
 काम  थोड़ा  रह  जायेगा  ।  कुछ  समय  पहले
 मंत्री  महोदय  ने  मद्रास  में  एक  बात  कही  कि

 हिदी  दोषी  नहीं  जानी  चाहिये,  खास  तौर  से
 दक्षिण  के  लोगों  पर  ओर  बंगाल  के  लोगों
 पर  ।  यह  बात  बहुत  दफे  दोहराई  गई  है।  मैं
 समझ  नहीं  वाया  कि  इस  थोपे  जाने  का  क्या  ग्रन्थ
 है  ।  संविधान  ने  जो  कुछ  कहा  है  और  जिस  के
 लिये  हम  ने  इस  सदन  में  पास  क्रिया  है  कि
 भविष्य  में  हीरो  चलेगी  और  उसक  साथ  सथ
 अंग्रेजी  भी  चलेगी,  यद्यपि  इस  प्र ग्रेजी  का
 चलना  कोई  संवैधानिक  बात  नहीं  थीं  फिर  भी

 यह  बार  बार  थोश्न  की  बात  कहना  उचित
 नजर  नहीं  आता  ।  वास्तविकता'  यह  है  कि
 जो  लोग  पढ  लिख  कर  परीक्षाये  पास  कर  के
 सरकारी  नौकरी  करना  चाहते  हैं  उन  के,
 विशेषकर  दक्षिण  वालों  को  और  बंगाल  वालों
 को  अवश्य  सुरक्षा  मिलनी  चाहिये  ।उनको
 मौका  होना  चाहिये  किवे  उन  हिन्दी  वालों
 के  मुकाबले  में  पीछे  न  रह  जाये  जो  कि  हिन्दी
 भाषी  हैं  |  यह  भी  जहरी  है  कि  हिदी  क
 जो  कोष  है  और  उस  में  जो  'बटालिक  शब्द

 हैं  उन  की  जो  कर्मी  है  वह  भी  साहित्य  से  दूर
 होनी  चाहिये  ।  लेकिन  यदि  कोई  यह  कहे
 कि  दबाव  को  बात  है  ठो  मैं  निवेदन  करता

 हूं  कि  किसी  बच्चे  को  भी  जब  हम  पढने
 भेजते  हैं  टो  क्या  वह  साधारण  रूप  से  खुशी
 से  पढ़ने  चला  जाता  है।  उस  को  भी  सजने
 के  लिये  कुछ  चापलूसी  करनी  पड़ती  है,
 कुछ  धमकी  देनी  होती  है,  बढत  कुछ  करना
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 पड़ता  है  कौर  कभी  समझना  बुझाना  ण्ड्ता
 हो  फिर  यह  दबाव  बी  बात  कहना  बिल्कुल
 ऐसी  दलील  है  जो  शारे  रहो  चलो  चाहिये  :

 हिट  के  टीचसे  ट्रेनिंग  कालेज  खोले

 a0  हैं  7  वह  कालेज  तेजी  से  चल  रहे  हैं।  कहां
 कहां  वे  खुल  रहे  हैं  ॥ग्र  कितनी  तेजी  से  वे
 काम  कर  रटे  हैं  दक्षिण  में  इसके  बारे  में  मुझ
 कोई  जानकारी  नहीं  है,  जिस  के  सम्बंध  में
 मैं  विशष  रूए  से  कह  सकूं  ।  मेरा  हो  इतना

 ही  निवेदन  है  कि  जहां  यह  कालेज  हैं,  जहां
 पर  कि  परीक्षा यें  हो  रही  हैं  वह  बहुत  तेज  से
 चलने  जियें  जिस  से  लक्ष्य  को  हम  प्राप्त
 कर  सके  ।

 15-47  hrs.

 (Surr  K#ApDILKAR  in  the  Chair]

 कालेज  के  विद्यार्थियों  के  बारे  में  मुझ  यह
 कहना  है  कि  अ्रनुशासनहीनता  की  बात  अब
 केवल  सा८  रण  कालेजों  में  नहीं  रह  गई  है
 यह  अनुशासनहीनता  दो  अब  बहुत
 बड़े  बड़े  कालेजों  में,  डाक्टरों  के  कालेजों  में
 भी  चाल  हो  गई  है।  अभी  अभी  बीकानेर  में,
 राजस्थान  में  जो  डाक्टरों  का  कालेज  था
 वह  बन्द  हो  गया  है  7  कहा  गया  कि  वहां
 लड़के  वापस  में  लड़ते  हैं  7  उनको  कौन
 लड़ाता  है  इसकी  जानकारी  की  परवाह  नहीं
 की  गई  मैं  मंत्री  महोदय  का  ध्यान  इस  ओर
 दिलाना  चाहता  हूं  कि  बीकानेर  कालेज  केवल
 राजस्थान  का  कालेज  नहीं  है,  या  बीकानेर
 कालेज  केवल  राजस्थान  के  डाक्टरों  के  लिये
 नहीं  है,  यह  सारे  देश  में  जो  डाक्टरों  की
 कमी  है  उसकी  पूर्ति  का  प्रश्न  था  ।  जरगर
 इस  प्रकार  से  कालेज  बन्द  हो  जाये  तो  यह
 दोष  किसको  मिलेगा  ।  इस  मामले  में  मैं
 खास  तौर  से  प्रार्थना  करना  चाहता  हूं  कि
 इस  मंत्रालय  का  कते व्य  हो  जाता  है  कि  वह
 देखे  कि  इसके  भीतर  क्‍या  है  7  कोई  राजनीति
 उसके  पीछे  घुसी  हुई  है  या  कोई  अन्य  कारण
 था  और  उसको  वे  दूर  करने  का  श्याम  करें  |
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 मैं  अनुशासनहीनता  का  एक  ताजा

 उदाहरण  देना  चाहता  हूं  ।  अभी  चार  दिन

 हुए  मैं  कस्बे  क्लास  में  जरा  रहा  था  गुड़गांव  से,
 जिसमें  छः  आदमियों  के  बैठने  का  स्थान  था
 उसमें  २५  कालेज  के  लड़के  घुस  आये।  बेचारे
 २५  आदमियों  को  तो  जगह  मिल  नहीं  सकती

 थी,  कोई  नीचे  बैठा  कोई  ऊपर  डसा  था
 कोई  खड़ा  रहा  और  कोई  बाहर  लटका  रहा  ।

 एक  माननीय  सदस्य  :  विधाउट  टिकट
 थे  क्‍या  |

 श्री  काशी  राम  गुप्त  :  नहीं  वे  पास  लेकर
 चलते  हैं।  मैंने  उनसे  प्रश्न  किया  कि  श्राप  लोग
 क्यों  जाये  हैं  तो  उन्होंने  कहा  कि  हम  लोग
 तो  रोज  के  विद्यार्थी  हैं।  पटेल  नगर  में  यह
 गाड़ी  ठहरती  नहीं  है  ।  हम  जंजीर  खिचेंगे
 और  उतरेंगे  ।  न  तो  उनके  पास  फर्स्ट  क्लास
 के  पास  थे,  न  वह  इसकी  परवाह  करते  हैं
 उन्होंने  पटेल  नगर  में  जंजीर  खींची  और  उतर
 गये  ।  यह  रोज  का  धन्धा  हैँ  ।  या  तो  रेल
 अपना  इन्तजाम  ठीक  करे  या  फिर  उन  लड़कों
 को  अनुशासन  सिखाने  की  बात  होनी  चाहिये  ।
 इस  तरह  की  चीजें  हमारे  सामने  झा  रही
 हैं  ।

 अपने  संविधान  में  जो  सब  से  पहली
 जिम्मेदारी  केन्द्रीय  सरकार  ने  मानी  है  वह  है
 प्राथमिक  शिक्षा  की  ।  किन्तु  इसके  लिये
 जो  लक्ष्य  निर्धारित  किया  गया  था  उसकी

 पूति  अभी  भी  नहीं  हुई  और  मालूम  नहीं  कि
 इसकी  पूति  कब  होगी  ।  जिस'  प्रकार  की
 प्राथमिक  शिक्षा  गांवों  में  चल  रही  है  उस  में
 किसी  प्रकार  का  कोई  स्तर  नहीं  है  ।  जो
 भ्र ध्या पक  भेजे  जाते  हैं  वे  ऐसे  कच्चे  होते  हैं  कि
 बजाय  शिक्षा  देने  के  वे  अशिक्षित  लोगों  को

 बिगाड़  कौर  देते  हैं  ।

 श्री  रामेइरानन्द  :  जिसे  कहीं  नौकरी

 नहीं  मिलती  वह  जाकर  अध्यापक  हो  जाता
 है  1

 श्री  काशी  राम  गुप्त  :  चूंकि  उनको
 इतनी  थोड़ी  तनख्वाह  दी  जाती  है  इसलिये
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 [at  काशी  राम  गुप्त]

 ऐसा  होता  है  ।  स्वामी  जो  सही  कहते  हैं
 कि  जिन  लोगों  को  कहीं  और  जगह  नहीं  मिलती
 वे  अध्यापक  हो  जाते  हैं।  शहरों  और  कस्बों
 की  दशा  तो  और  भी  खराब  है  ।  शहरों  कौर
 कस्बों  की  स्थिति  तो  यह  है  कि  न  कसी

 स्कूल  के  लिए  कोई  स्थान  है  भ्र ौर  बच्चों  को
 भेड़  बकरी  की  तरह  कहीं  न  कहीं  दूं  कर
 बैठा  दिया  जाता  है  7  न  उनके  खेलने  का
 स्थान  है  ।  जब  हम  यह  योजना  बनाते  हैं
 जब  हमारे  संविधान  में  यह  लिखा  ह्भ्ा  है
 कि  हमको  यह  चाहिए  कि  प्राइमरी
 शिक्षा  को  सब  के  लिए  लागू
 करें  तो  हमें  यह  भी  सोचना  होगा  कि  उसे

 लागू  करने  के  लिए  अच्छा  स्थान  चाहिए,
 प्रदेश  उनके  लिए  खेल  के  मैदान  चाहिएं  ।
 लेकिन  उनके  लिए  क्‍या  योजनाएं  हम  शहरों
 में  देखते  हैं?  दिल्‍ली  जो  कि  देश  की  राजधानी
 कहलाती  है  उसमें  भो  वह  योजना  नहीं  है
 तो  फिर  छोटी  जगहों  का  तो  प्रश्न  ही  क्‍या

 हू  सकता  है  7  इसलिए  इस  बारे  में  सोचना
 ज़रूरी  है

 जहां  तक  टेक्स्ट  बुक्स  का  सवाल  है
 मिट्टी  साहब  ने  बतलाया  कि  उनमें  कैसी

 गड़बड़ी  चलती  है  कौर  कैसी  ख़राब  अ्रवस्था
 उनमें  रहती  है  लेकिन  मैं  कहूंगा  कि  उन
 ख़राबियों  के  साथ  साथ  जोकि  उन्होंने  बतलाई
 एक  ख़राबी  शौर  भी  है  कौर  वह  यह  कि  यह
 टैक्‍स्ट  बुक्स  समय  पर  नहीं  छपती  हैं  ।
 परिणाम  यह  होता  है  कि  विद्यार्थी  बेचारे
 मारे  मारे  उनको  ख़रीदने  के  लिए  फिरते  हैं
 लेकिन  वह  उनको  कहीं  मिलती  नहीं  हैं  ।

 इसलिए  इस  प्रकार  की  नीति  को  समाप्त
 करना  चाहिए  और  ऐसी  नीति  अपनानी  चाहिए
 जिससे  कि  लोगों  को  राहत  मिले  ॥

 जहां  तक  कमज़ोर  वर्ग  का  प्रश्न  है,  वह
 बिलकुल  राज  भी  उतना  ही  उपेक्षित  हैं
 जितना  कि  पहले  था  1  कहने  को  तो  हम
 हरिजनों  के  लिए  शौर  शैफील्ड  ट्रान्स  के
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 लोगों  के  लिए  कुछ  विशेष  कर  रहे  हैं  लेकिन
 ज़रा  जाकर  मौके  पर  देखें  तो  पायेंगे  कि
 उनके  बच्चों  को  बड़ो  ख़राब  दशा  हो  रही  है  ।
 भाप  पायेंगे  कि  किस  प्रकार  से  वहां  उनके
 बाज़ारों  के  नाम  पर  शप्रनापशनाप  राजन  ति
 चलती  है  ।  जो  किसी  सत्ताधारी  पार्टी  के
 श्रादमों  का  चहेता  है  उसके  बच्चे  को  तो
 घज़ीफा  मिल  जायेगा  वर्ना  ग्राम  तौर  पर

 हरिजन  कौर  ट्राइव्स  के  जोग  मारे  मारे  फिरते
 हैं  कौर  उनको  वजोफा  नहीं  मिलता  है  ।

 जब  यह  कहा  जाता  है  कि  हमें  कामिक
 शिक्षा  होनी  चाहिए  या  कम  से  कम  नैतिक
 शिक्षा  होनी  चाहिए  तो  यह  कहते  हैं  कि
 हमारा  देश  सेकुलर  है  लेकिन  मेरा  कहना  है
 कि  एक  सेकुलर  देश  में  तो  यह  शौर  भी  ज़रूरी

 हो  जाता  है  कि  बच्चों  को  नैतिक  शिक्षा  बहुत
 भ्र धिक  रूप  में  दी  जाये  ।  धामिक  शिक्षा  देने
 से  यह  मतलब  नहीं  है  कि  किसी  एक  सम्प्रदाय
 विशेष  को  शिक्षा  हो  वरन  'घार्मिक  शिक्षा
 देने  से  मेरा  तात्पर्य  यह  है  कि  हमारे  बच्चों  को
 नैतिक  शिक्षा  दी  जाये  औैर  वह  देश  कौर
 समाज  के  नैतिक  मूल्यों  को  पहचानें  ।  प्रमी
 मेरे  से  पहले  डा०  साहब  फरमा  रहे  थे  कि

 हमारा  नैतिक  स्तर  कितना  गिर  गया  है।  शिक्षा
 का  तात्पयं  यह  होना  चाहिए  कि  नैतिक  स्तर
 जो  कि  गिरता  जा  रहा  है  उसे  कैसे  गिरते
 से  रोका  जाय  शौर  नैतिकता  का  एक  उच्च
 स्तर  कायम  किया  जाय  ।  इसके  लिए  राज  हम
 सब  लालायित हो  रहे  हैं  कौर  हमारे  गृह-मंत्री
 नालन्दा  जी  बार  बार  इसकी  चर्चा  करते  हैं  लेकिन
 जैसा  मैंने  कहा  अगर  प्रशिक्षण  के  शुरू  में  यह
 नैतिकता  का  स्तर  नहीं  कायम  किया  जायगा,
 ऊंचा  स्तर  वहां  पर  नहीं  बनाया  जायेगा
 तो  भागे  चल  कर  उसका  क्‍या  नतीजा  होने
 वाला  है  इसलिए  किस  तरह  से  शिक्षा  में
 नैतिकता  का  स्तर  कायम  किया  जाय  यह
 प्राथमिकता  से  विचार  करने  का  एक  विषय

 हो  गया  है  ।
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 एक  सैंट्रल  इंस्टीच्यूट  खौफ  इंग्लिश
 हैदराबाद  में  है  ।  मैं  नहीं  समझ  पाया  कि

 वह  हैदराबाद  में  होने  के  नाते  सारे  देश  को
 कितना  लाभदायक  हो  रहा  हैं  शौर  उसको
 भोर  ज्यादा  फैलाने  की  ग्रा वश्य कता  है  या  नहीं
 है  मोरो  वह  इंग्लिश  की  पूति  किस
 रूप  में  कर  रहा  हे  और  किस  तरीके  से  वह
 इस  इंग्लिश  को  पनपा  रहा  हैं  जोर  उससे
 कितना  लाभ  हमको  हो  रहा  है  कौर  कितना
 लाभ  नहीं  हो  रहा  है  इसका  इस  रिपोर्ट  में
 अच्छे  ढंग  से  कोई  जिक्र  नहीं  हे  ।

 भी  एक  प्रदान  चल  रहा  है।  हाई  स्कूल
 में  दस  वर्ष  हों,  हायर  सेकंडरी  में  ११  वर्ष  हों
 कौर  फिर  हम  चाहते  हैं  कि उसका  १२  वर्ष
 का  कोर्सो हो  ।  कोई  फैसला  नहीं  हो  रहा  है  ।
 सारा  देश  अस्तव्यस्त  है  ।  कहीं  दसवीं
 जमात  चल  रही  हूं,  कहीं  ग्यारहवीं  जमात
 चल  रही  हैँ  तो  कहीं  बारहवीं  की  कोशिश
 हो  रही  है  ।  एक  खिचड़ी  सी  पक  रही  है
 भोर  इससे  बहुत  बड़ा  नुकसान  हो  रहा  है।
 इस  बारे  में  जितना  ही  विलम्ब  लगेगा  उतना
 ही  उसमें  भ्र धिक  नुकसान  होगा  ।

 जब  हमारे  देश  की  सरकारी  भाषा  हिन्दी
 है  तो  सारे  देश  की  जो  प्रान्तीय  भाषाएं  हैं
 उन  भाषियों  में  जो  शिक्षा  होती  है  उस  शिक्षा
 के  साथ  हिन्दी  को  जोड़ा  जाय  ।  हिन्दी  को
 जितनी  तीब्र  गति  से  जोड़ा  जायगा  उतना
 ही  न  केवल  हम  झपने  संविधान  का  पालन
 करेंगे  बल्कि  दूसरे  देशों  में  भी  हमारा  मस्तक
 कंचा  हो  सकेगा  |  हम  देखते  हैं  कि  हर  एक
 देश  भ्र पनी  भाषा  को  लेकर  भागे  बढ़ा  है
 रूस  आगे  बढ़ा,  चीन  कौर  जापान  भी  प्रपनी
 अपनी  भाषाओं  को  लेकर  बागे  बढ़े  लेकिन
 हमारा  एक  अभागा  देश  हिन्दुस्तान  ऐसा  है
 जो  कि  कभी  भी  विदेशी  भाषा  अंग्रेजी  के
 साथ  लिपटा  हुआ  है  कौर  हिन्दी  के  जरिए
 वह  उच्च  शिक्षा  में  चरागे  नहीं  बढ़  पा  रहा  है।
 एक तो  अंग्रेजी  क ेसाथ  लिपटे  रहने  से  देरी
 एकता  भ्रष्ट  होती  जा  रही  है  इसलिए  यह
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 जरूरी  हो  जाता  है  कि  शिक्षण के  क्षेत्र  में
 केवल  सांख्यिकी  रूप  से  ही  वृद्धि  न  हो,  पढ़ने
 लिखने  वालों  की  तादाद  में  ही  वृद्धि  न  हो
 बल्कि  उनके  बीच  एक  आत्मबल  भी  कराये,

 कुछ  उनका  नैतिक  स्तर  बने  और  आत्मबल
 बने  ।  भ्र भी  इस  सम्बन्ध  में  कितने  ही  आंकड़े
 हमारे  सामने  आये  शौर  वह  आंकड़े  भी  हमको
 यह  बतला  रह  हैं  कि  हम  नीचे  गिरते  जा
 रहे  हैं  ।

 मैं  निवेदन  करूँ  कि  हायर  सैकेंडरी  स्कूलों
 के  इन्दर  जो  टीचर्स  होते  हैं,  ग्रामों  मे ंजब  वह
 जाते  हैं  तो  उनको  पार  कठिनाई  होती  है  ।
 उनका  कोई  मकान  नहीं  होता  है  ।  जितने
 भी  भ्रफसर  जायेंगे  उनके  मकान  तो  झ्रापको

 वहां  पर  बने  हुए  मिलेंगे  लेकिन  यह  भ्रध्यापक
 ऐसे  अभागे  होते  हैं  जिनको  कि  कहीं  मकान

 नहीं  मिलते  ओर  वह  बेचारे  गांव  गांव  में
 मारे  मारे  फिरते  रहते  हैं  प्रो  भ्र पने  दुःख
 को  किसी  से  कह  भी  नहीं  सकते  ।  इस  प्रकार
 की  एक  दयनीय  स्थिति  उनकी  वहां  पर  होती
 है  ।

 अन्त  में  मैं  यह  निवेदन  करूँ  कि  यह  जो
 राजनीति  हमारी  है  दुर्भाग्य  से  यह  सब  जगह
 पहुंच  गयी  है  ग्रोवर  यह  स्कूलों  के  खुलने  में  बहुत
 चलती  है  ।  उनको  यह  कहा  जाता  है  कि  हम
 तुम्हारे  यहां  स्कूल  खोल  देंगे  लेकिन  पहले
 यह  बतलाझ्रो  कि  तुमने  हमको  चन्दा  दिया  हैं
 या  नहीं  ।  भ्रमर  हमें  चन्दा  दे  दोगे  तो  हम
 स्कूल  खोल  देंगे  लेकिन  भ्रमर  चन्दा  नहीं  दोगे
 तो  स्कूल  नहीं  खुलेगा  ।  चुनावों  क ेसमय  जब
 बोट  हासिल  करने  होते  हैं  तो  यह  चीज़
 चलती  है  कि  देखो  भाई  स्कूल  खुलवायेंगें
 तो  हम  ही  खुलवायेंगे  क्‍योंकि  कांग्रेस  का
 राज्य  है,  यह  विरोधी  लोग  स्कूल  नहीं  खुलवा
 सकेंगे  इसलिए  मगर  स्कूल  खुलवाना  है  तो

 हमें  वोट  दो  ।  इस  प्रकार  की  चर्चाएं  चुनावों,
 के  समय  होती  हैं  जिसका  कि  नतीजा  यह
 होता  है  कि  लोगों  फ्  स्तर  चुनावों  के  समय
 कौर  गिर  जाता  है  ।  इसलिए  ऐसी  बातों  का
 प्रबन्ध  होना  चाहिये  लेकिन  राज  इसका  कोई
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 [श्री  काफी  राम  गुप्त]
 प्रबन्ध  नहीं  है  ।  उसको  कोई  करप्ट  प्रैक्टिस
 भी  नहीं  मानता  कि  यह  बहुत  बरी  बात  है  1
 यह  कानून  से  बाहर  है  कोई  ऐसा  नहीं  मानता  |

 साधारण  रूप  में  यह  चल  रहा  है  शर
 ऐसे  ही  यह  चलता  रहेगा  इस  तरह  से  सोचना
 कौर  कहना  एक  बुरी  बात  है  ।

 इसी  तरह  से  मैं  एक  मिसाल  दूं  कि  हमारे
 यहां  एक  अ्रलवर  शहर  में  जहां  से  कि  मैँ
 पाया  हूं  वहां  १३००  विद्यार्थी  कालिज  में
 पढ़  रहे  हैं  जब  उनसे  कहते  हैं  कि  साहब
 यहां  पर  एक  लड़कियों  का  कालिज  खोल
 दीजिये  तो  वहां  उनकी  राजनीति  चलती

 है  कौर  कई  कारण  उसमें  बताये  जाते  हैं  ।

 कुछ  लोग  आते  हैं  रुपया  देने  के  लिये  लेकिन

 चुंकि  वह  लोग  उनके  ग्रुप  के  नहीं  हैं  और

 कहीं  इससे  उनकी  संज्ञा  के  ऊपर  धक्का  न

 पहुंच  जाय  तो  इस  प्रकार  से  अच्छे  अच्छे  कामों
 में  भी  राजनीति  चुसेगी  जाती  है।  राजनीति
 का  इन  कामों  में  घुसेड़ना  वह  हमको  पीछे
 की  तरफ  ले  जाने  वाला  शर
 वह  नहीं  होना  चाहिए  ।  पोस्ट  ग्रेजुएट
 कोर्स  का  जहां  तक  सवाल  है  कहीं
 तो  कहते  हैं  कि  यूनिवर्सिटी  उन्होंने
 खोल  दी  है  इसलिए  नहीं  होगा  और  कहीं

 पर  वह  खुल  जाता  है।  इसलिए  मैं  मंत्री  महोदय
 से  निवेदन  करूंगा  कि  वह  राज्य  कि  सरकारों
 को  इस  प्रकार  का  ध्यान  दिलायें  कि
 जबतक  यह  कौनकैंरट  लिस्ट  में  नहीं  आ  जाय,
 शिक्षा  में  इस  प्रकार  का  प्र न्याय  न  किया
 करें  और  उचित  रूप  से  इसका  बटवारा
 करें  जिससे  कि  इस  प्रकार  की  बेचैनी
 जो  इसको  लेकर  लोगों  में  फैलती  है  वहन
 फैलने  पाये  ।

 सभापति  महोदय,  श्राप  शआइचर्य  करेंगे
 कि  जिस  प्राथमिक  शिक्षा  का  यह  हाल  है
 उस  प्राइमरी  शिक्षा  को  हमारे  यहां  खासतौर

 MARCH  I,  964  for  Grante  5026

 से  राजस्थान  में  पंचायतों  के  भ्र धीन  किया
 गया  है  ।  नतीजा  इसका  यह  हुआ  है  कि  हमारे
 राजस्थान  में  खासतौर  से  जो  वहां के  विद्यार्थी
 हैं  कौर  जो  हमारे  वहां  के  टीचर्स  हैं,  भ्र ध्या पक
 हैं  उनका  स्तर  बिलकुल  समाप्त  हो  गया  है।
 वह  यह  सोचते  हैं  कि  अब  तो  हम  सरकार
 के  नौकर  हैं  नहीं।  मुझे  कोई  पेंशन  नहीं  मिलेगी
 शौर  मुझे  क्या  होने  वाला  है  इसका  भी

 कुछ  पता  नहीं  है  ।  इसलिए  वहू  उन  पंचायतों
 शौर  सरपंचों  शादी  की  खुशामद
 करता  रहता  है  क्‍योंकि  अगर  वह  मुद्दा  बने
 रहते  हैं  तब  तो  वह  कायम  रहता  है  वरना  वह
 एक  दिन  भी  काम  पर  नहीं  रह  सकेगा  t  भ्रमर
 कहीं  प्र भाग्यवश  सरपंच  महाशय  अध्यापक
 से  नाराज़  हो  गये  तो उसकी  फौरन  वह  बिलटी
 बांध  कर  भेज  देंगे  -  इसलिए  यह  एक  विचारणीय
 विषय  है  कि  पंचायतों  को  प्राइमरी  शिक्षा
 का  काम  सौंपना  ठीक  है  या  नहीं  ।  आज  इस
 संबंध  में  एक  प्रश्न  भी  उठा  था  जिसके  कि
 उत्तर  में  उपशिक्षा  मंत्री  महोदय  ने  बतलाया
 है  कि  अभी  इस  बात  के  ऊपर  विचार  किया
 जा  रहा  है  1  मैं  निवेदन  करूंगा  कि  इस  पर

 बहुत  गहराई  के  साथ  विचार  करें  कि
 सारे  देश  में  पंचायत  समितियों  को  प्राइमरी
 शिक्षा  के  सारे  अधिकार  दिये  जायें  भ्रथवा
 न  दिये  जायें  यह  केवल  राजस्थान  के  स्तर
 के  गिरने  की  ही  बात  नहीं  है  बल्कि
 सारे  देश  के  स्तर  का  सवाल  है  |  इसका  असर
 सारे  देश  पर  आने  वाला  है  ।  इस  प्रकार  से
 यह  मुख्य  विषय  है  जिसके  कि  ऊपर  उनको
 ध्यान  देना  चाहिए  ।

 अन्त  में  मैं  कालिज  की  एक  बात  कह
 कर  समाप्त  करूंगा  |  जो  बंटवारा  आपने
 ऐसे  स्कूलों  का  किया  है,  छोटे  छोटे  स्कूल
 श्राप  दिल्‍ली  से  बैठ  कर  चलाते  हैं,  प्रदेश
 के  स्तर  पर  और  जिलों  के  स्तर  पर  चलाते
 हैं,  वहां  उन  जिलों  में  उन  की  उपयोगिता
 है  अथवा  नहीं  इसकी  जांच  मैं  समझता  हूं  कि
 नाकाफ़ी  हुई  है  और  जो  स्कूल  कभी  तक  खुले
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 हैं  वे  नाकाफ़ी  हैं  ।  मैं  ने सुना  है  कि  यह  सकल
 कोई  ३००  की  तादाद  में  खुलने  वाले  हैं  ।
 इसलिए  जहां  जहां  वह  खुलने  वाले  हैं  वहां  वहां
 कितने  कितने  मिलेटरी  के  लोग  ज्यादा  हैं  कितनी
 कितनी  नर मरी  कौर  बे सिक  स्कूलों  की  तादाद  है
 इन  सब  को  देख  कर  उनको  खोलना  चाहिए
 कौर  चलाना  चाहिए  i  wa  में  मैं  श्राप  को
 धन्यवाद  देता  हूं  कि  ग्रुप  ने  मुझे
 बोलने  के  लिए  समय  दिया  ।

 6.00  hrs.
 Shri  Chandrabhan  Singh  (Bilaspur):

 Mr.  ODeputy-Speaker,  Sir,  [I  find
 myself  in  a  very  peculiar  position
 here.  This  august  House  to  me  ap-
 pears  to  be  an  urbanised  House  and
 when  we  think  of  this  ountry,  it  is
 a  ruralised  country.  We  have  be2n
 independent  for  7  years  and  what  do
 we  find?  When  we  look  to  the  vil-
 lages)  when  we  look  at  primary
 education  and  when  we  look  at  the
 Constitution,  we  feel  that  we  are  in
 deep  waters.  Primary  education  which
 should  have  been  started  in  each  and
 every  village  is  mowhere  to  be  seen.
 The  persons  here  are  discussing  about
 the  research  education,  technical
 education,  higher  secondary  educa-
 tion  and  all  those  things.  But
 they  do  not  bother  about  the
 primary  education.  Think  about
 those  illiterate  villagers  and  think  of
 those  villages  who  have  a  population  of
 2000  or  more.  There  is  no  primary
 school  much  less  any  other  thing  bet-
 ter.  When  I  think  of  all  this,  I  am
 surprised  that  we  lay  stress  on  most
 Meagre  objects  and  forget  the  basic
 ones.  Remember  once  for  all  that  if
 you  want  this  country  to  come  up,  you
 have  got  to  start  education,  education
 and  education,  first  and  last.  Without
 education,  we  are  living  in  darkness
 and  with  darkness  there  is  no  light
 anywhere.  On  education  we  are
 spending  about  2°8  per  cent  of  our
 national  budget.  Is  that  enough?  Go
 to  any  modern  country  in  the  world
 and  then  you  will  fing  what  they  spend
 on  education.  They  spend  0  to  2  per
 cent  of  their  overal]  expenditure  on
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 education.  I  will  plead  with  the
 Education  Minister  “that  the  time  has
 come  when  it  is  his  outlook  to  see  that
 proper  stress  is  laid  on  primary  educa-
 tion.”  The  people  must  be  told  and
 this  august  body  must  do  something
 about  it.  I  know,  you  always  say,
 “Well,  what  can  the  Government  do?
 Primary  education  is  a  State  subject”.
 Probably,  I  agree  there.  But  the
 time  has  come,  with  the  view  of  the
 Education  Min‘ster  now,  that  educa-
 tion  must  be  taken  completely  by  the
 Central  Government.  If  you  want  to
 eliminate  all  the  troble,  this  subject
 must  be  brought  into  the  Concurrent
 List.  This  is  g  pre-eminent  disposi-
 tion  which  this  House  must  decide.
 The  time  has  come  when  the  Educa-
 tion  Minister  must  tell  everybody
 without  any  fear  or  favour  that  educa-
 tion  has  got  to  be  a  Concurrent  sub-
 ject  and  the  Centre  wil  be  responsible
 for  primary  education  in  each  and
 every  village.

 Now,  when  we  come  to  other  part
 of  education,  my  friend  Dr.  Prasad
 just  now  mentioned  what  is  the  status
 of  education  in  the  middle-grade,  what
 is  the  status  of  education  in  the  hig-
 her  secondary  grade  and  what  is  the
 status  in  the  university  grade.  The
 whole  thing  has  remained  in  the  dold-
 rums.  I  cannot  understand  why  it  is
 there.  There  are  people  who  have  got
 their  own  ideas.  They  think  of  their
 own  methods.  They  think  of  their
 own  designs.  But  no  one_  bothers
 about  the  rea]  education.  Think  of  the
 university  education.  Every  boy  who
 passes  his  matriculation  or  higher  se-
 condary  examination  or  intermediate
 wants  to  go  to  the  university.  Is  that
 right?  Is  that  desirable?  Is  it  pos-
 sible  for  this  country  to  give  the  hig-
 hest  education,  university  education,  to
 all  these  boys  and  girls?  Is  it  neces-
 sary?  I  am  bold  enough  to  say  that
 it  is  not  necessary.  Let  us  put  a  line
 somewhere  that  this  boy  and  this  girl
 will  remain  in  the  secondary  group;
 that  this  boy  and  this  girl  will  remain
 in  the  higher  secondary  group;  that
 this  boy  and  this  girl  will  go  to  the
 university  grade,  and  this  boy  and  this
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 girl  will  go  to  the  research  grade.  I
 am  quite  ashamed  and  quite  surprised
 that  so  far  the  Education  Ministry  has mot  decided  this  simple  problem,  I
 think  this  is  a  very  simple  prob- lem.  There  should  be  no  difficulty  to
 make  any  criterion,  that  the  boy
 who  gets  so  much  marks  will  go  so
 much  and  no  further.  This  thing  has
 wot  been  done.  What  are  you  afraid
 of?  By  your  fear,  indecis‘on  and  all
 these  fissiparous  tendencies  that  we
 have  got,  you  have  ruined  the  educa-
 tion  of  this  country  and  the  time  has
 come  when  after  17  years  we  are  still
 in  the  same  if  not  worse  position.  I
 Plead  with  the  Education  Minister  to
 say  that  he  must  turn  a  new  leaf.  He
 has  got  a  bunch  of  secretariat  staff.
 They  are  bred  and  brought  up  in  the
 Old  tradition.  Our  thinking  js  in  a
 mess,  still  in  the  same  method  that  the
 British  used  to  think.  Let  us  change
 our  methods.  If  we  do  not  change  our
 methods,  our  future  is  entirely  dark.
 This  is  a  very  important  point  and  I
 must  plead  that  education  must  be-
 come  a  Concurrent  subject  and  this
 excuse  that  it  is  a  State  subject
 should  not  hold  good  any  further.

 Then,  there  are  some  important
 points,  I  should  say,  about  technical
 education.  Technical  education  in  the
 eountry,  as  is  well-known,  is  in  the
 doldrums  and  it  is  at  a  very  low  level.
 Take,  for  instance,  medical  education.
 What  is  the  state  of  medical  educa-
 tion?  In  medical  education,  you  are
 admitting  7000  to  8000  graduates  in  72
 medical  colleges  that  you  have  in  the
 country  and  they  are  producing  round.
 about  6000  graduates  in  the  medical
 colleges.  Our  population  is  increas-
 ing  at  the  rate  of  one  crore  a  year.
 If  you  want  to  take  that  standard  of
 l  doctor  for  a  population  of  2000,  we
 need  a  very  large  number  of  doctors.
 With  the  present  position,  that  num-
 ber  will  never  be  reached  and  the  time
 hag  come  when  you  must  lay  stress
 on  these  jmportant  points.  The  same
 thing  holds  good  for  agricultural  edu-
 cation  ang  for  other  courses  also.  We
 have  not  been  able  to  go  beyond  that.
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 Why?  It  is  because  you  are  spending
 very  little  money  on  education.  The
 time  has  come  when  you  must  think
 aloud  and  must  spend  more  money  on
 education.  You  talk  aloud  about  our
 standards,  our  spiritual  high  levels  and
 all  those  things,  but  you  do  not  do
 any  work  on  those  lines.

 One  thing  more  I  must  say  about
 medical  education.  I  was  very  glad  to
 hear  the  other  day  and  this  morning
 that  the  new  Education  Minister  has,
 more  or  less,  dissolved  about  80  sub-
 committees.  I  will  request  him  to  dis-
 solve  most  of  them.  They  do  not  do
 much  useful  work.

 An  Hon.  Member:  All  of  them.
 Shri  Chandrabhan  Singh:  I  agree; all  of  them.  I  am  a  member  of  one

 sub-committee,  the  Central  Advisory
 Board  of  Education.  There  was  a
 meeting  in  Panchmarhi.  We  were
 there  for  four  days.  We  had  a  lovely
 time  there.  We  enjoyed  it.  I  am
 glad  to  say  that  we  enjoyed  that  part
 of  the  work.  But  what  real  work  did
 we  do?  Hardly  any  work.  We  had
 some  civil  functions  and  there  were
 certain  programmes  and  we  went
 through  all  those.  I  will  be  happy
 even  if  that  is  dissolved  completely.  I
 am  reminded  of  one  important  point.
 In  that  meeting  of  the  Central  Ad-
 visory  Board  of  Education  in  Panch-
 marhi  there  was  a  discussion  about
 the  text-books  also.  There  is  a  plan
 with  the  Education  Ministry  that
 cheap  editions  of  expensive  text-books
 will  be  produced  in  the  country.  I
 mentioned  it  to  the  then  Minister  of
 Education,  Dr.  Shrimali—he  jis  no
 longer  here—that  the  time  has  come
 that  some  facilities  of  this  type  for
 producing  cheap  medical  text-books
 for  medical  students  should  be  avail-
 able  in  the  country.  When  the  first
 minutes  came  to  me,  I  was  surprised
 to  see  that  there  was  no  mention  of
 this  at  all  there.  The  minute,  were
 sent  to  me  and  there  was  no  men-
 tion  at  al]  about  this.  Well,  the  Secre-
 tary  of  the  Ministry  js  sitting  over
 there  and  I  want  him  to  take  note
 of  this  that  there  is  no  mention  of  this
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 at  all  As  I  said  in  the  beg'nning,
 about  8000  medical  students  are  ad-
 mitted  every  year  in  the  medical  col-
 leges.  Those  boys  go  from  pillar  to
 Post  to  get  the  medical  text-books.
 Medica]  text-books  are  very  expen-
 sive.  Publication  of  each  text-book
 will  cost  a  very  heavy  sum  to  the  pub-
 lisher.  How  can  they  buy  such  ex-
 pensive  books?  From  where  to  get  the
 money?  The  then  Education  Minis-
 ter  promised  me  that  he  will  look  into
 the  matter  and  see  that  certain  text-
 books  are  produceg  cheaply  for  our
 medical  ,tudents  in  the  country.  That
 is  a  very  important  point.  The  time
 has  come  when  cheap  text-books  for
 medical  students  must  be  produced.
 There  should  be  no  two  opinions  about
 that.  That  must  be  done.  I  have
 been  a  teacher  for  more  than  25  years
 and  I  know  the  difficulties  of  medi-
 cal  students  and  what  they  do.  The
 difficulties  are  still  great  and  there
 are  certain  boys  who  are  without  text-
 books  at  all.  In  view  of  all  this,  I
 plead  with  the  Education  Minister  to
 kindly  look  into  this  very  important
 matter,

 People  have  spoken  about  higher
 moral  values  of  life.  That  is  a  very
 good  thing.  The  country  is  well-
 known  for  higher  moral  values.  Who
 doubts  that?  But  where  are  we?  Who
 is  there  to  teach  them  higher  moral
 values?  In  the  primary  schools,
 there  is  no  question  at  all  abcut  that.
 The  IAS  or  ICS  officers  send  their
 children  to  nursery  schools  where
 money  is  fleeced  from  them.  Then
 from  the  nursery  school,  those  children
 go  to  some  sort  of  basic  schools  and
 then  they  go  to  high  schools  etc.  But
 what  about  the  primary  schools?  The
 Majority  of  the  boys  do  not  go  even
 to  the  primary  schools.  Where  is  the
 chance  for  them  to  get  moral  educa-
 tion?

 I  am  here  reminded  of  one  impor-
 tant  point.  When  I  talked  about  re-
 ligious  education,  somebody  saiq  ‘This
 is  a  secular  country.  How  can  we  give
 them  religious  education?’.  I  said  ‘By
 religion  we  do  not  mean  either  Islam
 or  Hinduism  or  Sikhism;  we  do  not
 Mean  that  at  all.  After  all,  what
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 does  religion  teach?  Religion  teaches
 the  higher  values  of  life,  be  it  Chris-
 tianity,  or  Hinduism  or  any  other.’
 Every  boy  and  every  girl  must  know
 what  the  higher  values  of  life  are.
 Whether  it  is  Christianity  or  Hindu-
 ism  or  any  other,  every  religion
 teaches  higher  values  of  life.  I  feel
 that  in  every  primary  school,  from
 now  00,  we  must  see  that  religious
 education  must  be  given.  I  may  sug-
 gest  that  in  each  village  let  there  be
 some  sort  of  Gandhi  kutis  where  reli-
 gions  there  and  let  the  students  gat-
 child;  let  there  be  no  religious  de-
 nomination  at  all,  but  let  there  be
 some  smal]  emblems;  of  various  reli-
 gions  there,  and  let  the  students  gat-
 her  there  either  in  the  morning  or  in
 the  evening  and  sing  a  national  song,
 whatever  that  national  song  may  be.
 I  think  that  sort  of  religious  education
 must  be  given  to  all  these  boys  and
 girls.  That  is  8  very  important  thing,
 and  I  plead  with  the  hon.  Minister
 that  he  should  keep  this  in  mind  and
 take  care  to  see  that  religious  educa-
 tion  is  given  in  all  these  schools  com-
 pletely,

 Last  but  not  the  least,  there  is  re-
 search  education.  We  always  hear
 about  research,  research  and  _  re-
 search.  People  talk  about  research.
 Even  those  Toms,  Dicks  ang  Harrys
 who  do  not  know  the  meaning  of  the
 word  talk  about  research  and  ask
 ‘Where  is  research  done  in  this  coun-
 try?  There  is  no  research  anywhere’.
 Ang  they  say  ‘Look  at  agriculture,
 look  at  medicine  and  look  at  other
 things,  there  is  no  research’.  Well,
 they  do  not  know  the  meaning  of
 the  word  research  at  all;  they  do  not
 understand  what  is  meant  by  the
 word  “research”.  Let  them  go  to
 foreign  countries  and  find  out  the
 amount  of  money.  that  is  spent  on  re-
 search.  I  would  submit  that  our  coun-
 try  is  not  probably  having  research  on
 that  scale  here.  Research  means  in-
 vestigation  into  certain  problems  and
 finding  out  a  solution  for  them.  You
 have  got  certain  problems  and  you
 have  got  to  solve  them.  That  is  call-
 ed  research.  Have  our  research  wor-
 kers  done  anything  in  that  kind  of
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 way?  I  make  bold  to  say  and  ask
 whether  any  research  worker  in  our
 country  has  thought  over  a  problem
 and  given  his  idea  of  a  solution  to  that
 problem.  So,  research  mean,  taking
 up  a  problem  for  solution.  And  mind
 you,  research  is  a  specialiseg  job.  But
 what  is  happening  now?  They  say
 that  this  research  must  be  done  in  one
 year  or  two  years.  They  give  a  re-
 search  programme  to  ६8  student  say-
 ing  ‘In  one  year,  do  this,  in  two
 years  do  this,  in  three  years,  do  this’
 and  so  on.  Those  who  do  this  do  not
 know  what  is  research.  I  have  been
 a  research  worker,  and  I  have  helped
 also  in  research  work,  and  I  know
 what  research  means.  But  the  majo-
 rity  of  those  who  plan  research
 courses  do  not  know  what  research  is.
 I  would  suggest  that  the  people  who
 take  up  research  must  have  a  special
 cadre.  Those  who  take  up  research
 must  have  a  certain  capability  for  it;
 they  must  get  more  than  80  per  cent
 marks  in  schools  and  colleges,  and
 they  must  be  given  special  facilities
 for  research,  and  there  must  also  be
 a  special  cadre  for  them,  so  that  their
 future  may  be  assured  to  them;  then
 alone,  you  can  bring  about  real  re-
 search  in  this  country.

 With  these  words,  I
 budget.

 श्री  यु  सि०  चौधरी  (महेन्द्र  गढ़)  :
 सभापति  महोदय,  आज  जिस  महत्वपूर्ण
 विभाग  की  मांगों  पर  बहस  हो  रही  है,  उस

 “बहस  को  मैंने  बहुत  ध्यान  से  सुना  है।  जिन
 जिन  माननीय  सदस्यों  ने  इसमें  भाग  लिया

 है  कौर  अपने  विचार  प्रकट  किये  हैं  उन  में
 से  एक  ने  भी,  हमारे  जो  नए  मंत्री  हैं  जिन्होंने
 शिक्षा  विभाग  का  भार  अपने  कंधों  पर  लिया

 है  श्र  जिनके  लिये  यह  एक  नया  तजुर्बा  है,
 जहां  तक  शिक्षा  के  क्षेत्र  में  सुधार  करने  का
 सवाल  है  या  शिक्षा  को  समाज  की  आवश्यक-
 ताो  के  अनुरूप  बनाने  का  सवाल  है,  यह
 नहीं  कहा  है  कि  इन  पिछले  सत्रह  सालों  में  हमें
 शक  प्रतिशत  भी  सफलता  मिली  है  ।  दो
 बजे  से  शिक्षा  के ऊपर  बहस  हो  रही  है  कौर

 support  the

 MARCH  qv,  964  for  Grants  5034

 अरब  सवा  चार  बजे  हैं  अब  तक  जितने  भी
 वक्ता  बोले  हैं  उन्होंने  चाहे  कुछ  भी  कहा  हो,
 अलग  अलग  विषयों  के  बारे  में  उन  की  परवा
 कुछ  भी  राय  रही  है  लेकिन  इस  विषय  में
 सब  के  सब  बिल्कुल  एकमत  हैं  कि  शिक्षा
 के  क्षेत्र  में जहां  तक  मुधार  करने  का  ताल्लुक
 है,  हमें  एक  प्रतिशत  भी  सफलता  नहों  मिली
 है  ।  सभी  ने  इस  बात  पर  जोर  दिया  है  ॥

 कुछ  माननीय  सदस्य  केवल  राजनीति  कै
 स्कालर  थे,  कुछ  शिक्षा  शास्त्री  थे,  कुछ  दूसरे
 क्षेत्रों  से  पाए  थे  लेकिन  सभी  ने  इस  मामले
 पर  दबाव  दे  कर  कहा  है  कि  शिक्षा  के  क्षेत्र
 में  कोई  भी  किसी  प्रकार  का  भी  ऐसा  परि-
 बर्तन  जो  किसी  भी  स्वतंत्र  देश  के  इन्दर
 होना  चाहिए,  नहीं  हुआ  है  ।  यह  डिमांड
 पास  हो  जाएगी,  लेकिन  यह  ढर्रा  क्‍या  इसी
 प्रकार  से  चलता  रहेगा  ?  अगले  साल  फिर
 इसी  प्रकार  से  डिमांड  जाएगी,  तब  क्‍या

 हम  यही  बात  कहेंगे  ?  क्‍या  ये  सभी  बातें
 इसी  तरह  से  चलेंगी  v  इन  बातों  के  इन्दर
 जो  छिपा  हुआ  चैलेंज  है,  उसका  मुकाबला
 किया  जाना  चाहिये  ।  सारी  की  सारी  बात
 जो  इतनी  शक्ति  के  साथ  कही  जा  रही  है,
 इतने  बलपूर्वक  कही  जा  रही  है  जोकि  देश
 के  ऊपर  एक  प्रकार  की  चोट  है,  उसके  बारे
 में  शिक्षा  मंत्री  महोदय  को  गम्भीरता  े

 विचार दर  करना  चाहिये  ।  यह  चीज़  हमारे
 नए  शिक्षा  मंत्री को कसौटी  पर  कस  रही  है  ।

 [क्या  जिस  प्रकार  से  शिक्षा  मंत्रालय  राज  तक
 चलता  रहा  है,  उसी  प्रकार  से  आगे  भी  चलता
 रहेगा  ?  या  हमारे  नए  शिक्षा  मंत्री  शिक्षा
 मंत्रालय  को  इस  जाल  में  से  निकाल  कर  कुछ
 ऐसे  ठोस  और  सही  कदम  उठायेंगे  कि  एक
 साल  के  बाद  जब  दुबारा  हम  लोग  इस  पर
 अपने  विचार  प्रकट  करें  तो  जो  वाक्य  राज
 हर  माननीय  सदस्य  ने  दोहराया  है  कि  शिक्षा
 के  मामले  में  एक  भी  कदम  नहीं  उठाया  गया
 है,  उसको  दोहराने  का  किसी  को  मौका
 न  मिले  ?  कौर  बहुत  से  मामले  हैं,  जिन  में

 कुछ  नक्श  काम  हुआ  हैं,  जैसे  इंडस्ट्री  ह
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 उसमें  काम  हुजरा  है,  नहरें  भी  खोदी  गई  हैं  तथा
 दूसरे  जो  मामले  हैं  उन  सब  में  कुछ  न  कुछ
 काम  हुआ  है  ऐसा  कहा  जा  सकता  है
 लेकिन  जहां  तक  शिक्षा  का  सम्बंध  है  पिछले
 १६-१७  सालों  में  कुछ  भी  काम  नहीं  हुआ  है  |

 इस  चीज़  को  बहुत  ताकत  के  साथ  दोहराया
 गया  है  और  यह  चीज़  नए  शिक्षा  मंत्री  के
 लिए  एक  कसौटी  बन  कर  शाई  है  1  इस
 कसोटी  पर  वह  खरे  उतरें,  ऐसी  प्राशि  सभी
 को  करती  चाहिये  ।

 अपने  पूर्व  वक्‍ता  के  विचारों  के  साथ
 अपने  बिचार  मिलाते  हुए  मैं  इस  बात  का

 पूर्ण  समर्थन  करता  हूं  कि  पिछले  १७  सालों
 में  शत-प्रतिशत  कोई  भी  ऐसा  काम  शिक्षा
 के  क्षेत्र  में  नहीं  हुआ  जिसके  श्राधार  पर  राज
 भरोसे  के  साथ  यह  कहा  जा  सके,  विश्वास
 के  साथ  कहा  जा  सके  कि  हम  इस  क्षेत्र  में
 आगे  बढ़े  हैं  7  हां  एक  दो  एक्सपरीमेंट  अवश्य

 हुए  हैं,  जैसे  हाई  स्कूल  सिस्टम  के  स्थान
 पर  हायर  सेक्रेटरी  सिस्टम  चला  दिया  गया

 हैं  या  इसी  प्रकार  के  कुछ  कौर  काम  हुए
 हैं  -  आजादी  के  बाद  एक  दम  बेसिक  शिक्षा
 का  नारा  बहुत  जोरों  से  लगा  था  ।  इस  बेसिक
 शिक्षा  के  सम्बंध  में  कुछ  बात  मैं  श्राप  को
 बतलाना  चाहता  हूं  1  शिक्षा  के  क्षेत्र  से  मेरा
 भी  काफी  नजदीक  का  सम्बंध  रहा  है  ।  लेकिन
 तीन  चार  दिन  पहले  की  ही  बात  मैं  आपको
 बतलाता  हूं  ।  दिल्‍ली  के  पास  जामा  मिलिया
 मेरे  ख्याल  से  सबसे  बड़ा  केन्द्र  बेसिक  शिक्षा
 का  है।  उसके  एक  बहुत  सीनियर  श्रध्यापक
 ने  किसी  मौके  पर  बातचीत  करते  हुए  यह
 कहा  है  कि  पांच  साल  के  बाद  यह  जो  बेसिक
 शब्द  है,  जो  बेसिक  आधार  है  बेसिक  प्रणाली
 का,  वहू  केवल  इतिहास  की  वस्तु  बन  कर  रह
 जाएगा  और  हमारे  ये  जो  स्कूल  हैं  इनके  साथ
 इसका  कोई  सम्बंध  नहीं  रह  जाएगा  ।
 इस  बात  को  कहने  का  मेरा  एक  तात्पर्य
 है  ।  सेंट्रल  गवर्नमेंट  में  यही  एक  इस  सम्बंध
 में  बात  हुई  है  जोकि  १६४७  के  बाद  बड़ी
 ताकत  के  साथ  की  गई  है  ।  महात्मा  गांधी

 PHALGUNA  21,  885  (SAKA)  for  Grants  5036

 का  भी  दूसरे  लोगों  के  साथ  साथ  इसके  साथ
 नाम  जुड़ा  हुआ  था,  इस  वास्ते  इसको  बढ़े
 जोरशोर  से  लाया  गया  था  an  श्रम  की  प्रतिष्ठा
 करने  के  लिए  शिक्षा  संस्थानों  को,  स्कूलों
 शौर  कलेजों  को  सोसाइटी  की  आवश्यक-
 तारों  के  भ्रनरूप  बनाने  के  लिए,  जो  कुछ
 समाज  के  श्रन्दर  होता  है,  उनका  ये  केन्द्र
 बन  सके,  ऐसी  कल्पना  अपने  दिमागों  में
 रखते  हुए  हम  ने  बेसिक  शिक्षा  की  तरफ
 जो  अपना  कदम  उठाया  था,  इसके  बारे
 में  उस  व्यक्ति  की  यह  राय  थी,  जो  मैंने  श्राप
 के  सामने  रखी  है  ।

 बाकी  जितने  मामले  हैं,  उन  का  प्यार
 श्राप  विष्लेषण  करें,  तो  राज  तक  कोई  खास
 काम  नहीं  किया  गया  है।  कमेटियां
 ही  बनती  रही  हैं  ।  जहां  तक
 कमेटियों  का  सम्बन्ध  है  यह  किसी  समस्या
 को  टालने  का  बहुत  अच्छा  ढंग  था।
 इसका  मुझ  से  पहले  बोलने  वाले  एक  ;वक्ता
 ने  गे जिक्र  किया  है।  वह  जिस  कमेटी  के
 मेम्बर  थे  उस  कमेटी  का  यही  काम  था  कि
 वह  (पचमढ़ी  का  हिल  स्टेशन  देख  शमाएं
 इसके  भ्र लावा  और  कोई  काम  उसके  द्वारा
 नहीं  हुआ ।  मैं  भ्र पना  भी  एक  तजुर्बा  प्रापक
 सामने  रखना  चाहता  हूं।  पिछले  साल  मैं  भी
 एक  एजकेशन  कनसलटेटिव  कमेटी  का  मेम्बर
 था  ।  हमें  डा०  श्रीमाली  हिन्दू  यूनिवर्स्टी  में  ले
 गए  ।  वहां  जिस  किसी  डिपार्टमेंट  में  हम  गए
 सिवाय  टी  पार्टी  के  अलावा  और  कोई  काम
 हम  नहीं  कर  सके।  तीन  चार  दिन  लगातार
 यही  सिलसिला  चलता  रहा  ।  कोई  भी  ऐसी
 प्रैक्टिकल  बात  जिस  से  हम  जाने  सकें  कि  हिन्दू
 यनिवर्स्टी  के  इन्दर  क्या  हो  रहा  है  या  यह
 जो  इतना  बड़ा  शिक्षा  का  मंदिर  है,  इस  में  कौन
 सा  ऐसा  काम  हो  रहा  है  जिस  का  समाज
 दौर  देश  को  लाभ  होने  जा  रहा  है,  मालम
 करने  का  हमें  मौका  ही  नहीं  दिया  गया  ॥

 सुबह  से  शाम  तक  इसी  चक्कर  में  हमें  फंसाये
 रखा  गया  ।  हमें  ऐसा  चक्कर  दिये  गए  कि
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 [at  यु०  सिं०  चौंध  री]
 कहीं  भी  किसी  एक  स्थान  के  ऊपर
 बैठकर  किसी  मामले  पर  हम  सोच  सकें,
 इसका  मौका  ही  नहीं  मिला

 थ्री  फिदवना थ  राय  (देवरिया)  :  भाष
 क्यों  चक्कर  में  जाये  ?

 श्री  रामेशवरानन्द  :  झ्रापतें  सारे  के  सारे
 देश को  चक्कर  में  डाल  रखा  है  ।

 शी  यु०  सि०  चोरों  :  कहते  का
 तात्पर्य  यह  है  कि  हमारे  शिक्षा  मंत्नी  के  ऊपर
 इस  बात  की  एक  विशेष  जिम्मेदारी  है,एक
 विशेष  उत्तरदायित्व  है  कि  शिक्षा  के  बारे  में
 जो  बातें  कही  जा  रही  हैँ जो  सुझाव  दिये
 ना  रहे  है,  उन  पर  वह  गम्भीरता  से  विचार
 करें,  जो  कुछ  हम  कहते  हैं  उसको  अमल  में
 साने  का  उत्तरदायित्व  वह  पते  कंधों  पर
 लें  और  प्रा मूल  परिवर्तन  वाली  जो  बातें  कही
 था  रहो  हें,  उनको  वह  देखें  ।  जब  तक

 झा मल चल  परिवर्तन  नहों  होगा,  तब  तक
 शिक्षा  समाज  की  प्राथमिकताओं  के  अनुरूप
 नहीं  बन  सकती  है  7  शिक्षा  पद्धति  जो

 बहुत  पहले  से  चल  रही  है,  डा०  मैकाले
 के  वक्‍त  से  कली आ  रही  है  जब  कि  केवल
 बलके  ही  तैयार  किये  जाते  थे,  राज  भी
 उसी  तरह  से  जारी  है  ।  स्कूलों  और
 कालिजों  के  भ्रन्दर  कम  से  कम  जहां  तक
 पार्ट  साइड  का  सम्बन्ध  है,  जोर  इसी  बात
 पर  रहता  है  कि  किताबों  क्रो  घोट  लिया

 जाए,  कोर्स  को  घोट  लिया  जाये,  रट  लिया
 जाए  शौर  रट  कर  पास  परीक्षा  को  कर
 लिया  जाए  |  उस  के  बाद  अपनी  परीक्षाओं
 में  जा  कर  पूरे  नम्बरों  से  पास  हो  जाते  हें
 बाकी  के  जो  दस  महीने  होते  हैं,  मुझ  प्रिया-
 पक  होने  के  नाते  अनुभव  है,  उन  में  स्कूल
 शौर  कालेजों  के  बच्चों  के  पास  कोई  ठोस
 क्रियात्मक  प्रोग्राम  नहीं  होता  t  जिस  के
 कारण  जब  अनुशासन की  बात  जाती  होते
 उन  पर  लांछन  लगाया  जाता  है  कि  विद्या-
 जियों  में  यह  कमी  है,  वह  कमी  है,  इसके
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 लिये  यह  जिम्मेदार  है,  वह  जिम्मेदार  है,
 सो  तरह  की  राजनीतिक  श्र  सामाजिक  बातें
 लाई  जाती  हैं  ।  इस  सारी  की  सारी  समस्या  के
 इन्दर  जो  मूल  बात  है,  वह,  मैं  समझता  हूं,
 यह  है  कि  विद्यार्थियों  को  किसी  काम  में
 बिजी  नहीं  किया  जाता  ।उन  को  सारे  साल
 में  इतना  काम  नहीं  दिया  जाता  किये  करे
 साल  किसी  न  किसी  तरह  उसमें  लगे  रहें  बौर
 बेकार  बातों  में  उन  का  दिमाग  न  जा  सके
 इस  लिये  यह  निहायत  जरूरी  है,  कि  जहां  हम
 इस  बात  को  सोचें  कि  विद्यार्थियों  के  झज्जर
 डिसिप्लिन,  हो,  वहां  हम  इस  बात  को  भी
 सोचें  किजो  शिक्षा  प्रणाली  है,  जिस
 का  फल  उन  को  परिवारों  में  मिलता  है
 उस  में  पूरा  परिवर्तन  हो  ।

 यहां  परीक्षार्थियों  के  बारे  में  कहा  गया।'
 हमारे  सिस्टम  श्राफ  एजुकेशन  में  जो  कमियां  हें
 उन  के  बारे  में  अनेक  वार  यहां  प्रश्न  कराये
 लेकिन  जो  पिटे  पिटाये  उत्तर  होते  हैं  वही
 दे  दिये  गये  कि  इस  मामले  में  यह  कमिशन
 सोच  रहा  है,  यह  कमेटी  सोच  रही  है  ॥
 मेरे  स्याल  में  पिछले  ७०,  ८०  या  Yoo  सालों
 के  भ्रन्दर  उस  के  इन्दर  रत्ती  भर  भ्रन्तर  नहीं
 नह  है  ।  उसी  तरह  से  लड़के  अपने  पाठों  को
 घोट  लेते  हें  कौर  तुक्का  लग  गया  तो  पास

 हो  गये  ।  जो  अच्छे  लड़के  होते  हैं  २०,३०,
 वे  तो  जरूर  भ्रच्छे  नम्बरों  से  पास  होते  हैं
 बाकी  सारे  लड़के  भपने  जीवन  को  इन्हीं
 परीक्षाओं  के  झगड़े  में  बरबाद  करते  हैं  7  जब
 तक  सारी  की  सारो  शिक्षा  प्रणाली  सम्भले

 नहीं,  जब  तक  पाठ्यक्रम  को  बदलने
 के  सवाल  पर,  परीक्षा  प्रणाली  को  बदलने  के
 सवाल  पर  गहराई  से  ,  विचार  नहीं  किया
 जाता,  दिली  सोचने  मान  से  काम  नहीं  चल
 सकता  ।  उस  के  सम्बन्ध  में  जब  तक  कोई

 क्रांतिकारी  कदम  नहीं  उठाये  जायेंगे,  तब  तक
 झपने  दिमाग  में  यह  बात  रख  कर  हम  नहीं
 चलेंगे  कि  शिक्षा  मंत्रालय  जो  है  वह
 तमाम  प्रदेशों  के  शिक्षा  से  सम्बद्ध  जो  भ्र धि-
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 कारी  हैं उनके  जंजाल  से  बाहर  निकल
 कर  काम  करे  तब  तक  शिक्षा  में  सुधार  नहीं
 हो  सकता  ।जों  उन  लोगों  के  करें  हैं  उन  में
 वे  मंत्रियों  को  ऐसा  उलझाते  हैं  कि  झगर
 क्रांतिकारी  ढंग  का  मंत्री  भी  होता  है
 तो  वह  भी उन  के  जाल  में  जा  कर  फंस
 जाता  है  ।  हमारे  बहुत  से  भाइयों  ने  श्री
 बागला  के  सम्बन्ध  में  बहुत  सी  बातें
 कहीं  ।  शायद  पांच  छः:  महीनों  तक  वे
 अच्छी  भ्रच्छी  बातें  कहते  रहें  लेकिन  बाद  में
 जहां  अधिकारियों  का  चक्कर  चला,  वहां
 ये  भी  बातें  शायद  कहने  लग  जायें  कि  यूनिवर्सिटी
 ऑआन्ट्स  कमिशन  जाने,  हम  ने  फलां  कमेटी
 बना  दी  है,  वह  इस  मामले  को  देख  रही  है  |
 इसी  तरह  से  १७  सालों  में  २,  ३  साल  कौर

 ऐड  हो  जायेंगे  कौर  सारी  की  सारी  शिक्षा
 प्रणाली  वहीं  की  वहीं  खड़ी  रह  जायेगी  शौर
 सारी  की  सारी  जनरेशन  से,  नवयुवकों  से

 वही  खिलवाड़  होता  रहेगा  जो  कि  पिछले
 १७  सालों  से  हो  रहा  है  ।

 26.23  hrs.

 {Mr.  Deputy-Speaker  in  the  Chair)

 इस  मामले  के  इन्दर  मैं  एक  बात  निवेदन
 करना  चाहूंगा  कि  यहां  टेक्निकल  एजुकेशन
 के  बारे  में  बहुत  कुछ  कहा  गया  ।  इस के  बारे  में

 बहुत  कुछ  कमेटियां  भी  बनीं,  कुछ  ग्रान्ट्स  भी
 मिलीं,  नई  नई  बिल्डिंगें  और  मकान  बनाये
 गये,  नई  नई  'रिसचें  भी  हो  रही  हैं,  लेकिन

 हिन्दुस्तान  के  ६०,  ६२  फी  सदी  जो  स्टूडेंट्स
 हैं  वे  केवल  वाट्स  के  विषयों  को  ले  कर
 परीक्षायें  देते  हैं।  उन  के  वास्ते  कोई  अच्छा
 काम  किया  गया  हो,  पन्द्रह,  सोलह  सालों  में
 उनकी  शिक्षा  प्रणाली  के  भ्रन्दर  कोई  प्रकार
 आया  हो,  या  उस  पर  नये  तरह  से  सोचने  का
 प्रयास  किया  गया  हो,  एसे।  मुझे  नजर  नहीं
 धराता  ।  राज  की  जो  किताबी  एजुकेशन  है
 बह  सारे  के  सारे  तरीके  को  इस  तरह  से  ढके

 ए  हैं  कि  उसे  कोई  हल  नहीं  कर  सकता  ।
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 aa  भ्रखबारों  में  यह  खबरें  प्रति  हैँ
 कि  हमारे  लड़के  तो  बी०  ए०  तक  पास  कर

 चुकते  हैं  लेकिन  उन  में  जनरल  नालेज  नहीं
 होती  ।  विदेशों  के  बारे  में  तो  दूर,  इमारत
 के  बारे  में  भी  उनको  कुछ  पता  नहीं  होता  ।
 इस  सम्बन्ध  में  भ्र पने  विषय  से  जरा  दूर  जा
 कर  एक  उदाहरण  देना  चाहूंगा  कि  किस  प्रकार
 से  जनरल  नालेज  हमारे  यहां  लेक  करती  है
 सम्बन्ध  तो  इस  का  विदेश  मंत्रालय  के  साथ
 है,  लेकिन  मैं  उस  को  बतलाना  चाहता  हूं  t
 amt  कल  परसों  ही  किसी  समाचारपत्र  के
 इन्दर,  हमारे  हिन्दी  के  एक  बड़े  प्रसिद्ध  और
 जाने  माने  लेखक,  श्री  सच्चिदानन्द  हीरानन्द
 वात्स्यायन  ने  अपने  कुछ  संस्मरण  दिये  थे
 कि  वें  किसी  योरप  के  दूतावास  में  चले  गये  ।
 वहां  पर  उन  लोगों  ने  सोचा,  खास  कर  जो
 वहां  के  सांस्कृतिक  सचिव  थे  उन्होंने  सोचा,
 कि  हिन्दुस्तान  का  इतना  बड़ा  लेखक  आया
 है  तो  क्यों  न  उस  देश  के  कुछ  राइट  को  बुला
 कर  उस  के  सम्मान  में  एक  पार्टी  दे  दी  जाये
 जब  शाम  को  उस  पार्टी  का  समय  हुआ  तो
 वात्स्यायन  जी  शौर  वहां  के  जो  कल्चरल
 अटैची  हैं  वे  दोनों  के  दोनों  खड़े  हुए  थे  कि
 इतने  में  कोई  बहुत  बड़े  लेखक,  उस  देश  के
 गेट  में  घुसे  ।  श्राप  हमारे  कल्चरल  प्रेमी
 की  जनरल  नालेज  ष्ा  अन्दाज़ा  लगाइये  कि
 जब  उन्होंने  वात्स्यायन  जी  का  इ ट्रेडिशन
 दिया  तो  कहा  कि  यह  सच्चिदानन्द  हीरानन्द
 वात्स्यायन  हैं  जिन्होंने  हमारे  देश  में  काम

 सूत्र  लिखा  है  जब  कि  वात्स्यायन  का  लिखा

 हुआ  जो  कामसूत्र  है  वह  हजारों  साल  पहले
 लिखा  गया  हैँ  ।  इस  से  ड्राप  प्रन्दाजा  लगाइये
 कि  हमारी  जनरल  नालेज  की  क्‍या  हालत  है  t
 बाप  इस  बात  को  तो  छोड़िये  कि  वे  भ्रजन्ता
 कौर  एलौरा  को  जानते  हैं  या  नहीं,  उस
 कल्चरल  श्रटची  को  यह  भी  पता  नहीं  कि
 काम  सूत्र  किस  का  लिखा  हुसना  हैँ  ।  पता  नहीं
 किस  तरह  से  विदेश  मंत्रालय  इस  तरह  के

 प्रभारियों  को  भेजता  हैं  जिन  को  मालूम
 नहीं  कि  कामसूत्र  के  लिखने  वाले  वात्स्यायब्र
 कौन  थे  ।  उन  वात्स्यायन  की  जन्म  तिथि  के
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 बारे  में  भी  कंट्रोवर्सी  है  ।  राज  तक  मालूम
 नहीं  कि  वह  वात्स्यायन  कौन  था,  वह  चाणक्य
 कोन  था  और  किस  स्थान  पर  यह  काम  हुआ  ।
 वात्स्यायन  की  सेक्‍स  पर  लिखी  पुस्तक
 कामसूत्र  के  साथ  सच्चिदानन्द  हीरानन्द
 वात्स्यायन  का  नाम  जोड़  दिया  गया  ।  कहने  को
 मतलब  यह  है  कि  हम  दुनियां  के  देशों  को  छोड़
 कर  अपने  ही  देश  को  जानें  कम  से  कम,  यह
 सारा  महत्वपूर्ण  काम  हमारी  शिक्षा  पद्धति  का

 है  मेरे  कहने  का  तात्या  यह  है  कि  जहां  हम
 शिक्षा  के  बारे  में  परिवर्तन  करने  की  बात  अ्रपने
 दिमाग  में  रख  कर  कोई  कदम  उठावें  वहां
 दूसरी  बात  यह  है  कि  जो  हमारे  विद्यार्थी  हैं  वह
 पूरे  तौर  पर  से  सारे  साल  अपने  काम  में  संलग्न

 रहें  और  उन  को  जनरल  नालेज  भी  प्राप्त  हो
 सके।

 एक  बात  जो  शिक्षा  मंत्रालय  से  सम्बन्ध
 रखने  वाली  है  श्लोक  जिस  का  जिक्र  हाउस  में

 नहीं  पाया  है  मैं  उस  के  सम्बन्ध  में  भी  कुछ
 कहना  चाहूंगा  ।  शिक्षा  मंत्रालय  की  रिपोर्ट
 में  पुरातत्व  विभाग  के  बारे  में,  जो  कि  उस
 के  अन्तर्गत  काम  करता  है,  दो  चार  शब्द
 लिख  कर  खत्म  कर  दिया  गया  है  ।  पुरातत्व
 विभाग  दरअस्ल  इतना  महत्वपूर्ण  विभाग  है
 कि  उस  से  हमें  जो  सारे  के  सारे  देश  की  छिपी

 हुई  मूल्य  निधि  है,  जो  हमारी  सांस्कृतिक
 धरोहर  है,  उस  का  पता  चलता  है  भ्र ौर  मालूम
 होता  है  कि  किस  प्रकार  वह  प्रतीत  के  अन्दर
 छिपी  पड़ी  थी  और  उस  का  उद्घाटन  करके  हम
 किस  प्रकार  उसे  प्रकाश  में  ला  कर  अपनी

 उखड़ी  हुई  इतिहास  की  कड़ियों  को  जोड़
 सकते  हैं  7  इस  विभाग के  बारे  में  मुझे  निवेदन
 करना  है  कि  वैसे  तो  उसको  दो  ही  एक  वाक्य
 में  इस  रिपोर्ट  के  अन्दर  खत्म  कर  दिया  गया,
 लेकिन  उस  को  जो  रुपया  प्लाट  किया  जाता

 रहा  है  उस  में  भी  इस  बार  कटौती  कर  दी

 गई  ।  इमर्जेन्सी  का  सब  से  अधिक  असर  इस
 आर्केलोजिकल  डिपार्टमेंट  पर  पड़ता  है,  जिस
 के  कारण  वह  अपना  काम  पूरी  तरह  से  नहीं

 MARCH  l3,  964  for  Grants  5042

 कर  पाता  ।  राज  प्राइमरी  एजुकेशन,  सेकेंडरी
 एजुकेशन  या  कौर  भी  सांस्कृतिक  क्षेत्र  की
 जो  समस्‍यायें  हैं  उन  के  अलावा  यह  समस्या  भी
 है  कि  जो  हमारा  ऋग्वेद  कालीन  इतिहास  है,
 जो  हिन्दुस्तान  का  बहुत  पहले  का  इतिहास  है
 उस  के  बारे  में  हम  कुछ  ऐसी  बातों  का  पता
 लगायें  जिन  से  कि  बहुत  सी  छिपी  हुई  बातें
 सामने  ह:16  सकें  ।  रिपोर्ट  में  लिखा  है  कि  हम
 बहुत  से  स्थानों  पर  खुदाई  कर  रहैं  मैं  शिक्षा
 मंत्री  महोदय  से  प्रार्थना  करना  चाहूंगा  कि
 एक  ऐसा  स्थान  है  कि  भ्रमर  उस  की  खुदाई  का
 प्रयास  हो  सके  तो  बहुत  कुछ  जाना  जा  सकता
 है  ।  पाकिस्तान  बार्डर  पर  एक  स्थान  है  जिस
 का  नाम  सरसा  है  वहां  के  सबूतों  से  पता
 चलता  है  कि  वह  सारस्वत  नगर  है  जिस
 का  वर्णन  ऋग्वेद  में  है,  और  इस  बात  का  भी
 ज्ञान  हुआ  है  कि  ऋग्वेद  का  निर्माण  उसी  स्थान
 पर  हुआ  है  ।  वहां  पर  बहुत  ऊंचे  ऊचे  टीले  हैं,
 मगर  उस  की  खुदाई  हो  जाये  तो  हमारे  विस्तृत
 अध्याय  का  इतिहास  भी  सामने  श्र  सकेगा  I

 Shri  A.  N.  Vidalankar:  Mr.  Deputy
 Speaker,  Sir,  first  of  all  I  extend  my
 hearty  welcome  to  the  new  Education
 Minister  and  the  new  Deputy  Educa-
 tion  Minister.  After  taking  charge  of
 the  Education  Ministry,  the  Education
 Minister  has  imparted  a  fresh  spirit
 and  dynamism  in  the  administration
 and  I  hope  that  the  new  outlook  that
 he  has  introduced  in  the  administration
 will  also  be  extended  to  the  education
 policy.  The  Deputy  Minister  of  Edu-
 cation  is  our  old  colleague  and  he  has
 been  making  valuable  contributions
 while  he  was  with  us  as  a  non-official
 Member,  and  I  am  quite  sure  that  he
 will  also  make  a  mark  on  the  Educa-
 tion  Ministry  Just  as  he  surely  made
 a  mark  on  the  deliberations  of  this
 House.

 Before  proceeding  to  make  my
 remarks,  I  want  to  clear  a  misunder=-
 standing  that  my  hon.  friend  the
 Member  from  Rajkot,  Shri  Masani,
 had  created  in  this  House.  He  refer-
 red  to  certain  text-books.  He  was  try-
 ing  to  support  the  claim  of  private
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 industry  in  regard  to  text-books,  and
 im  order  to  support  that,  he  referred
 to  text-books  published  by  certain
 States.  He  referred  to  Punjab  also.
 I  do  not  know  the  instances  of  other
 States,  but  I  know  the  fnstances  which
 he  had  quoted  regarding  Punjab.  He
 quoted  certain  howlers  that  are  alleg-
 ed  to  have  crept  in  the  text-books
 that  the  Punjab  Government  had  pub-
 lished.  I  agree  that  during  the  years
 1943-44,  in  the  text-books  that  were
 Printed  there,  there  were  many  print-
 ing  errors  which  had  crept  in,  but  I
 m  sorry  that  he  has  not  gone  deep
 into  the  instances  which  he  had  quoted
 as  howlers.  He  has  not  seen  the  books
 carefully.  In  fact,  at  the  end  of  the
 books,  there  are  certain  exercises
 given  in  order  to  test  the  intelligence
 or  knowledge  of  the  students.  They
 just  put  things  in  a  different  way.
 For  instance,  it  is  mentioned  there
 that  there  is  a  big  port  at  Ludhiana.
 This  was  in  order  to  test  the  intelli-
 Bence  and  the  knowledge  of  the  stu-
 dents.  From  these  exercises,  he  seems
 to  have  taken  them.  But  that  was  old
 story.  Thereafter,  the  text-books  were
 improved.  At  present,  the  text-books
 do  not  contain  any  howlers  or  any
 mistakes.  I  know  that  printing  mis-
 takes  creep  in,  even  in  the  private
 text-books,  that  is,  the  text-books
 published  by  the  private  sector.  In
 the  case  of  the  private  text-books,  he
 complained  that  there  are  counterfeits,
 But  I  know  that  even  in  the  case  of
 his  own  book,  Our  India,  there  were
 counterfeit  books  which  were  publish-
 ed,  and  there  also  printing  mistakes
 had  occurred  in  the  earlier  stages.  The
 books  published  by  the  private  pub-
 lishers  are  not  free  from  these  defects.

 From  my  own  experience,  I  can  say
 that  the  experiment  in  bringing  out
 text-books  by  the  Government  has
 very  much  succeeded.  We  in  fact
 tried  to  experiment  again  with  the
 idea  that  some  books  might  be  given
 to  private  publishers;  for  a  vear,  we
 did  so,  but  again  we  got  the  same
 experience  and  that  had  to  be  stopped.

 So  far  as  the  achievements  of  the
 Education  Ministry  are  concerned,  I
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 need  not  refer  to  them  because  in  the
 report  all  those  achievements  are
 given.  I  do  not  agree  with  those  hon.
 Members  who  say  that  there  has  been
 no  achievement,  just  as  my  hon.  friend
 from  Mahendragarh  who  preceded  me
 just  now  said.  As  my  time  is  short,
 I  would  refer  only  to  those  points  in
 which  I  consider  there  are  certain
 drawbacks.  That  does  not  mean  that
 I  do  not  appreciate  the  good  points
 and  the  achievements  by  the  Educa-
 tion  Ministry.  For  instance,  it  is
 generally  complained  that  the  stand-
 ards  are  falling.  We  have  listened  to
 this  cry  since  a  very  long  time.  I
 have  read  many  convocation  addresses.
 Even  in  the  convocation  address  deli-
 vered  before  the  old  Punjab  Univer-
 sity—the  Lahore  University—in  1898,
 the  gentleman  who  delivered  that
 address  also  bemoaned  the  falling
 standards  in  education  and  he  stated
 that  the  standards  were  falling  rapid-
 ly.  I  do  not  agree  that  the  standards
 are  definitely  falling,  but  I  generally
 agree  that  education  at  present  is  not
 fulfilling  the  hopes  that  we  have,  and
 is  not  approaching  in  that  direction.
 In  fact,  we  have  not  been  able  to  make
 any  change  since  the  Britishers  left.
 We  have  not  been  able  to  impart  a
 new  outlook  to  our  whole  educational
 system.  We  have  not  been  able  to
 change  it.  There  are  many  reasons
 for  it,  and  I  would  not  go  into  them.
 We  want  good  citizenship.  We  want
 to  cultivate  social  sense  and  collective:
 life.  We  want  to  impart  to  our  stu-
 dents  the  sense  of  ethical  and  moral
 values.  We  want  to  build  up  charac-
 ter.  In  all  these  matters,  our  educa-
 tion  has  failed.  What  are  the  reasons?
 We  feel  that  there  is  a  general  dis-
 satisfaction  with  the  svstem.  I  do
 not  blame  the  present  Education  Min-
 ister  or  the  Ministers  as  such.  I  feel
 that  we  have  not  been  able  to  apply
 our  mind.  Just  as  Tagore  stated  in
 the  old  davs  that  our  education  was
 soulless  and  mechanical,  the  present
 system  suffers  from  that  draw-back.

 What  are  the  reasons?  I  am  remind-
 ed  in  this  connection  of  that  part  of
 the  story  which  the  poet  Kalidas  gave
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 in  his  Adhijnana  Sakuntala.  In  that
 Dushyanta  attempted  to  portray  the
 figure  of  Sakuntaia.  He  portrayed  a
 very  beautiful  figure,  and  the  Vidu-
 snak,  the  clown,  stated  that  it  was
 just  similar  to  the  real  Sakuntala.  But
 Dushyanta  was  not  satisfied,  he  felt
 it  was  lifeless  and  he  could  not  get
 any  inspiration  from  it.  He  thought
 it  is  because  he  had  forgotten  to  put
 the  sirish—the  ear-ring  which  Sakun-
 tala  was  wearing.  He  put  the  ear-
 Tings,  but  still  he  was  not  satisfied.  He
 thought  ang  thought  and  found  out
 that  the  reason  why  he  was  not  satis-
 fied  was  that  he  had  forgotten  to  put
 there  the  Malini  river  that  was  flowing
 in  the  ashram;  he  had  forgotten  the
 vuical  cloth  that  were  being  put  to
 ary  them;  he  had  forgotten  the  couple
 of  swans  that  were  slowly  floating  on
 the  river.  The  surroundings  were
 ignored  and  80  the  portrait  did  not
 have  that  charm  and  beauty.  He  put
 al)  those  things  there—the  surround-
 ings—and  then  he  found  that  the
 picture  contained  that  grace.  Similar-
 ly,  there  are  education  committees.
 There  are  magnificent  buildings.  There
 are  advisory  committees  and  foreign-
 returned  experts.  All  the  parapher-
 nalia  is  there,  but  the  real  Indian
 ‘surroundings  are  lacking.  We  have
 not  been  able  to  create  the  suitable
 Indian  surroundings  around  our  edu-
 cation.  That  is  the  reason  why  this
 ‘education  has  not  been  able  to  give
 us  that  sense  of  perfection.  There-
 fore,  we  should  attempt  to  create
 ‘proper  surroundings  in  which  the
 students  should  be  taught.  I  went  to
 a  sainik  school  and  I  learnt  that  the
 students  of  the  primary  class  were
 punished  because  thev  uttered  a  single
 word  in  Hindi  or  in  their  own  mother-
 tongue,  instead  of  in  English.  So,  we
 mict  create  nroper  surroundings  so
 that  our  children  should  qualify  them-
 elves  to  inherit  properly  the  great
 wealth  of  our  culture  and  also  become
 capable  of  passing  on  that  inheritance
 to  posteritv.  We  are  not  creating  that
 social  personalitv,  that  democratic
 spirit.  in  our  schools.  Where  is  the
 democratic  spirit?  There  is  only  the
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 spirit  of  autocracy.  The  teacher  is  a
 great  autocrat  whom  the  children
 must  obey;  otherwise,  they  shouid  go
 out  of  the  schools.

 The  idea  behind  the  basic  education
 experiment  was  that  we  have  to  create
 proper  surroundings.  But  where  is
 basic  education,  One  of  the  great
 authors  of  basic  education,  our  worthy
 Vice-President  has  stated  that  the
 present  basic  education  is  a  fraud  om
 basic  education.  He  said  this  two
 years  ago,  What  have  we  done  to
 change  those  conditions,  to  discard
 that  fraud  and  have  real  basic  educa-
 tion  in  these  two  years.  I  am  a  mem-
 ber  of  a  committee  that  was  appo-nted
 two  years  ago  known  as  the  National
 Council  of  Basic  Education.  Once  it
 met  and  thereafter  it  did  not  meet  ad
 all.

 My  hon.  friend  there  was  referring
 to  the  teaching  of  history.  Even  now
 we  are  teaching  the  same  history  that
 was  written  for  our  nation  by  the
 Britishers.  There  is  no  national  ele-
 ment  in  it.  The  history  that  was
 taught  by  the  British  people  has
 created  dissensions,  and  it  has  created
 separation.  Seeds  of  separation,  seeds
 of  disintegration  were  sown  through
 that  history.  J  think  in  the  teaching
 of  that  history,  in  the  way  in  which
 history  is  portrayed  before  us,  that
 perspective  is  lacking.  The  history
 that  is  taught  at  present  is  responsible
 for  the  lack  of  national  spirit,  for  the
 lack  of  common  spirit,  for  the  lack  of
 collective  spirit  in  us.  The  National
 Integration  Committee  specially  point-
 ed  out  that  the  teaching  of  history
 should  be  changed  and  that  new  text-
 books  in  history  should  be  written
 What  have  we  done  since  then  to  re
 write  the  history?  The  Cambridge
 History  was  written  by  the  British
 people  in  Cambridge.  What  have  we
 done  to  re-write  our  national  history?
 Even  after  ॥7  years  of  independence
 we  have  not  been  able  to  re-construct
 and  re-write  the  history  of  our
 nationa’  movement,  our  independence
 movement.
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 Then  I  come  to  the  question  of
 language.  I  am  against  those  people
 who  want  to  impose  Hindi  or  any
 other  language  on  anybody.  But  I  am
 also  opposed  to  those  who  want  to
 impose  English  on  unwilling  people.
 The  English  language  has  erected  walls
 between  the  educated  community  and
 the  uneducated  cgmmunity.  I  am  all
 in  favour  of  keeping  our  doors  and
 windows  wide  open  towards  the  world
 But  should  we  shut  our  windos  and
 doors  towards  eur  on  people.  We
 should  open  our  doors  and  windows
 towards  them  also.  At  present  through
 our  education  system  we  want  to  keep
 our  windows  open  to  the  West  and
 other  countries.  But  we  have  closed
 the  windows  that  keep  us  in  touch
 with  our  own  people.  The  English
 language  today  is  separating  us  from
 our  own  people  whether  they  be  in
 Madras  or  Andhra,  whether  they  be  in
 the  south  or  in  the  north.

 I  do  yot  want  to  impose  Hindi  or
 any  other  language  on  anybody.  I
 know  Hindi  is  the  form  of  national
 language  that  will  survive  and  will
 continue  (Interruption).  But  I  think
 the  Hindi  that  can  be  called  truly  the
 national  language  has  yet  to  be  built
 up,  and  that  language  would  be  a  com-
 bination  of  all  the  Indian  languages.  I
 think  that  al!  the  Indian  languages
 should  be  taught.  The  way  in  which
 at  present  these  Indian  languages  ave
 being  ignored  in  our  education  should
 be  stopped.  In  fact,  at  present  our
 educated  people  are  incapable  of
 communicating  their  ideas  to  the
 people.

 We  complain  that  scientific  subjects
 cannot  be  taught  in  Hindi  or  any  other
 Indian  language.  Why?  I  had  been  to
 Afghanistan  and  I  found  that  in
 Afghanistan  they  are  teaching  every
 subject  in  Pushtu  or  Persian.  In
 Indonesia,  where  they  brought  up
 their  language  only  27  years  ago,  they
 are  teaching  every  subject  in  their
 own  language.  If  they  can  teach
 those  subjects  in  their  languages,  why
 cannot  we  teach  those  subjects  in  our
 own  languages.  I  know  that  technical
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 terms  have  to  be  used.  But  our  peo-
 ple  who  are  educated  should  be  capa-
 ble  of  communicating  their  ideas,  if
 any,  to  the  people  of  the  country.  At
 present,  because  they  study  in  English,
 they  cannot  properly  express  them-
 selves.  They  only  cram  whatever  is
 written  in  the  books.  They  just  copy
 what  they  have  read.  Copying  is  a
 sort  of  omiting  what  they  have
 read.  They  just  copy  what  is  written
 in  the  book.  Because  they  just  copy
 what  is  written  in  the  book,  they  get
 more  marks.  But  people  say  that
 because  of  the  English  medium  they
 are  getting  good  marks  and  so  their
 standards  are  high.

 Coming  to  the  gcientific  subjects,
 now  the  Ministry  has  been  re-desig-
 nated  as  Education  Ministry.  Former-
 ly,  there  were  two  Ministries—Minis-
 try  of  Education  and  the  Ministry  of
 Scientific  Research  and  Cultural  Af-
 fairs.  In  the  early  days  of  indepen-
 dence,  the  Ministry  of  Scientific  Re-
 search  was  under  the  Prime  Minister.
 Then,  in  95l  the  Ministry  was  sepa-
 rated.  In  957  it  was  attached  to  the
 Education  Ministry.  In  ‘1958,  again,
 it  was  separated  and  two  Ministries
 were  formed.  Now  we  are  reverting
 to  the  1951  position.  Since  scientific
 research  is  such  an  important  subject,
 I  feel  that  the  nomenclature  should
 be  such  that  scientific  research  will
 have  prominence  and_  importance.
 Therefore,  I  am  of  the  view  that  the
 Education  Ministry  should  be  re
 designated  as  Ministry  of  Education
 and  Scientific  Research.  In  UK  there
 is  a  separate  Ministry  of  Science.  So
 also  in  UAR  and  Germany.  Recently,
 our  Minister,  Dr.  K.  L.  Rao  went  to
 Cevlon  and  there  he  suggested  that
 there  should  be  a  separate  Ministry
 of  Science  in  order  to  promote  science.
 But,  on  his  return  from  Ceylon  he
 learnt  that  the  Ministry  of  Scientific
 Research  has  been  merged  with  the
 Ministry  of  Education.

 Mr.  Deputy-Speaker:  He  should
 conclude  now.  He  has  already  exceed-
 ed  his  time  IHmit.

 Shri  A.  N.  Vidyalankar:  I  will  take
 only  another  two  minutes.



 5049  Demands

 [Shri  A.  N.  Vidyalankar]
 At  present.  the  universities  are

 teaching  shops.  That  should  not  be
 so.  The  universities  should  be  places
 where  research  can  be  done  and
 developed.

 Then,  members  of  the  University
 Grants  Commission  should  be  made
 permanent  members.  It  should  give
 more  grants  to  scientific  research.
 Then,  the  UGC  has  given  some  grants
 to  certain  universities  and  because
 they  could  not  utilise  them  they  have
 lapsed.  I  would  suggest  that  the
 grants  should  be  renewed  because
 otherwise  they  will  be  put  to  diffi-
 culties.

 Then.  the  teacher  has  no  status  at
 all  now.  He  has  got  the  lowest  status
 at  present.  That  should  not  be  so.
 His  status  should  be  improved.  Unless
 we  improve  the  status  of  the  teacher,
 it  would  be  impossible  for  him  to
 comamnd  respect  from  his  students
 and  there  will  be  no  respect  for
 education.

 Shri  Joachim  Alva  (Kanara):  Mr.
 Deputy-Speaker,  this  is  the  first  thme
 that  I  am  participating  in  the  discus-
 sion  on  the  Demands  for  Grants  relat-
 ing  to  the  Ministry  of  Education.  My
 onty  intention  is  to  speak  on  the  sub-
 ject  of  sport.  There  is  complete  dete-
 rioration  in  our-sport.  We  are  losing
 the  position  which  we  held  for  many
 years  in  many  branches  of  sport.  I
 hope  the  new  Education  Minister  with
 his  rich  backeround.  with  his  unrival-
 led  knowledge  of  Bombay,  which  is”
 the  king-of  the  Indian  cities  of  sports,
 and  his  new  Depntv  who  has  recentlv
 heen  to  the  heights  of  NEFA,  will
 enthuse  a  new  spirit  in  our  sporting
 sphere.  7

 In  the  entire  Annual  Report  of  this
 Ministry  of  83  pages  they  have  hardlv
 devoted  8  pages  to  sports.  Her  we
 have  got  cricket,  hockey,  tennis,  foot-
 hall.  indigenous.  games,  swimming,
 riding,  mountaineering,  wrestling,  yoga
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 and  innumerable  other  forms  of  sports
 and  all  of  them  have  been  completely
 neglected.  For  fifteen  years  though
 we  had  the  chance  and  opportunity
 we  have  allowed  manoeuvres,  party
 cliques  and  what  not  to  reign  supreme
 in  the  sphere  of  sports.  We  have  got
 the  ugly  spectacle  of  lovely  little
 children  wanting  to  get  admission  to
 the  cricket  festivals  in  Delhi  and,  on
 the  other  hand,  we  have  got  a  clique
 in  the  Delhi  sporting  circle  whica,
 though  not  able  to  sell  tickets  in  time,
 not  able  to  make  any  kind  of  arrnge-
 ments  for  the  tests,  yet  keeps  out
 Members  of  Parliment  who  want  to
 buy  tickets  for  getting  admission  to
 the  test  matches.  This  scandalous
 state  of  affairs  must  be  put  an  end
 to.  Sport  is  not  only  for  kings,
 maharajas  and  wealthy  men.  Unless
 you  bring  the  poorest  children  crav-
 ing  for  sport  into  the  sport  festivals
 and  see  that  they  are  allovied  to  have
 sport  from  Yoga  to  mountai'cering
 and  even  skiing  and  reaching  the  very
 stars,  We  shall  not  have  taken  our
 position  in  the  front  rank  of  Asia.

 W  have  lost  our  position  in  cricket.
 Where  do  we  stand  in  cricket?  This
 great  land  of  400  million  cannot  pro-
 duce  3  goods  fielders,  We  must  pro-
 duce  fielders  who  can  break  their
 hands  and  bones.  I  have  ridden  a
 race  horse  and  if  I  had  fallen  on  my
 head,  you  would  not  have  found  me
 here,  Instead  my  arm  was  fractured
 and  cannot  move  it  freely  as  I  was
 tied  up  for  forty  days  on  bed,  But
 where  are  our  cricket  fielders?  In  a
 population  of  400  millions  we  cannot
 get  3  people  to  field  and  to  break
 their  hands  and  heads,  if  necessary.
 We  are  the  laughing  stock  of  the-
 world:  when  we  cannot  find  13,  fields-
 man  on:a  national  or  international
 criket  field.  I  would  like  you  to  go
 to  any  cricket  field  in  Bombay,  Dethi
 or  Calcutta.  You  will  see  that  small
 boys  want  to  play  cricket.  They  want
 to  play  football;  they  want  ‘o  be
 fieldsmen;  they  want  to  be  bowlers.
 We  have  no  fast  bowlers;  we  have  no
 medium.  spin,  googli  or  pace  bowlers.
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 There  is  nothing  of  the  sort  ang  we
 go  about  talking.  I  would  like  the
 tig  captains  and  the  moghuls-  of
 cricket  to  be  off  the  field  and  to  hand
 over  th  sport  to  the  Government  of
 India.

 ‘The  military  efficiently  run  various
 kinds  of  sports.  The  soldiers  who
 die  fighting  for  us  want  sport  but
 these  moghuls  in  charge  of  the  sport-
 ing  bodies  or  even  the  bureaucrats  in
 the  Government  of  India’s  Ministry
 of  Education,  are  not  able  to  manage
 our  sports,  It  is  high  time  what  we
 did  something  on  a_  revolutionary
 scale.  All  the  British  papers  have
 been  laughing  at  us  saying,  “These
 Indians  collect  money  and  hand  it
 over  to  us  and  their  folks  cannot  man-
 age  to  see  good,  clean,  great  cricket;
 they  all  have  drawn  matches!”  Is  it
 not  time  that  India  took  the  lead  and
 became  number  one  on  the  cricket
 field  of  the  world?  We  have  got  a
 large  population.  We  have  got  men
 and  women  with  guts  and  stamina.  We
 have  got  leaders  who  are  not  tapped
 and  exploited.  Yes,  sports  is  in  the
 hands  of  this  clique  and  that.  This

 man  is  not  allowed  to  play  or  that
 man  is  not  allowed  to  play;  this  man
 wants  to  remain  the  President  of  the
 Cricket  Board  for  all  years  and  does
 rot  want  another  man  to  come  in  ali
 this  goes  on  in  the  game.  It  is  time
 that  we  put  right  this  in  the  cricket
 field  first.

 I  am  not  a  sportsman.  I  have  not
 played  any  games  in  my  life  because
 the  field  of  poltics  sucks  out  all  our
 energies.  We  would  like  to  play
 cricket;  we  would  like  to  swim  and  do
 many  things.  But  when  we  see  the
 sad  spectacle  of  sport  declining  and
 coming  down  from  it  pedestal,  our
 blood  boils.  I  want  every  child  who
 wants  to  see  a  cricket  match  to  be
 allowed  to  go  and  see  it  free.  Should
 we  allow  it  only  to  those  people  who
 have  got  black  market  money  and  can
 produce  Rs,  100-  or  Rs.  200|-  or  even

 ‘Rs,  1,000].  for'a  season  ticket?  If  it
 is  your  child  and:my  child  who  can-
 not  afford  Rs,  5|-  or  Re.  le  or  four
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 annas,  is  that  child  not  entitled  to  go
 and  see  a  cricket  match?  If  the  Gov-
 ernment  of  India  claims  to  be  a  super
 welfare  state,  it  must  find  the  tine,
 energy  and  sports  stadia  for  every
 child,  boy  and  girl,  to  be  able  to  go
 and  see  a  big  cricket  match  or  festival
 free  of  cost.  Ulf  we  cannot  do  this,
 we  shal)  not  have  justified  our  com-
 ing  here.  We  have  come  here;  we
 have  got  their  destiny  in  our  hands;
 We  are  ready  to  grant  any  amount  of
 money  for  youth  festivals  and  others
 national  items.  Unless  we  do  this  all
 we  cannot  put  our  country  right.

 The  Russians  in  forty  years  are  gu-
 ing  to  be  tennis  champions.  Tennis
 is  the  sport  of  the  Australians,  In
 Australia  I  saw  small  boys  of  eight
 playing  tennis,  from  the  age  of  8  to
 12,  2  to  14,  4  to  2l.  All  the  dife-
 rent  courts  are  in  one  line.  That  is
 why  the  Australians  have  been  able
 to  catch  the  boys  when  they  are  young
 and  take  them  as  championg  round  the
 world,  We  have  not  got  a  single
 world  tennis  champion;  we  go  beg-
 ging,  We  have  an  old,  aged  tennis
 champion  flaunting  him  as  a  champion
 of  the  world  and  to  be  taken  round
 about.

 We  have  got  talented  boys  and
 girls,  They  have  no  money  for  bad-
 minton  or  for  cricket.  Little  boys  m
 shorts  want  to  have  cricket,  players
 playing  football  without  bovis,  But
 they  have  no  money.  In  whose  pocket
 is  all  this  money  going?  About  half
 a  crore  of  rupees  have  been  collected
 in  cricket  matches.  Why  do  you  not
 give  it  to  the  poor  boys  to  have  nets,
 playing  fields,  rubber  balls  and  what-
 nots?

 We  can  have  Yoga  also.  Yoga  has
 a-great  field.  We  must  have  Yoga
 Institutes.  Yoga  is  the  sport  where
 People  can  go  and  do  Sheersasan.  We
 in  our  country,  have  got  a  type  of
 exercise  which  is  the  best  of  its  kind.
 Those  who  can  do  Sheersasan  know
 the  joys  and  privileges  and  thc
 strength  of  Sheersasan,  The  whole
 system  from  head  to  foot  purifies  the
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 body  through  blood  circulation  and:
 One  becomes  strong.

 What  is  our  position  in  hockey?
 In  hockey  Dhyan  Chand,  the  Wizard,
 and  otherg  put  us  on  the  map  of  the
 world,  We  are  today  hovering  round
 the  thirg  standard.  We  lost  to  Pakis-
 tan.  From  Pakistan  side  last  year  I
 saw  the  bowler  Faroog.  What  a  fast
 bowler  he  was?  He  was  less  than  2l.
 Are  we  not  able  to  produce  bowlers
 of  that  type?  We  are  proud  of  all
 those  boys,  whether  they  belong  to
 Pakistan  or  India.  Nissar  belonged
 to  our  land,  belonged  to  Hindustan,
 undivided  India.  We  are  proud  of
 glorious  sportsmen  who  have  been
 there.  But  why  not  produce  them  in
 our  own  country  now?  Why  are  we
 not  able  to  take  the  first  place?

 Let  us  come  to  hockey  again.  You
 do  not  train  boys.  An  Indian  police
 Officer  recruit  came  to  me  yesterday
 and  complained  to  me  saying,  “I  am
 2l  years  of  age.  I  am  being  asked  to
 play  hockey  and  I  am  frightened.  I
 will  become  an  assistant  to  my  umpire
 so  that  the  ball  may  not  hit  my  head,”
 Now,  how  are  you  going  to  train  him?
 He  is  21  years  of  age.  Why  do  you
 not  give  him  facilities,  These  are  mat-
 ters  which  we  have  to  seriously  think
 of.

 I  had  been  to  Czechoslovakia  in
 948  for  that  famous  sports  festivals,
 Sokol.  I  was  the  first  editor  who
 along  with  my  revereq  friend,  Shri
 Deshbandhu  Gupta,  who  used  to  sit
 in  front  of  me  here—Alas  he  is  no
 more—went  there  and  also  my  friend
 Shri  Sadanand.  These  were  the  three
 editors  who  were  first  chosen  to  go
 to  Czechoslovakia  after  India  became
 independent.  I  saw  that  country  with
 less  than  0  millions  of  people  putting
 a  hundred  thousand  people  on  the
 field,  small  boys  and  girls,  men  and
 women.  You  cannot  see  that  type  of
 sport  festivaj  in  any  part  of  the  world.
 Communists  have  now  liquidated  that
 festival  and  gone,  But  that  is  another
 matter,  They  were  able  to  put  I,00,000
 sportsmen  on  the  field.  If  Czechoslo-
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 vakia,  with  l0  million  people,  were
 able  to  put  out  -1,00,000  people  on  the
 field,  what  are  we  doing,  what  are
 the  bureaucrats  in  the  Ministry  of
 Education  doing?  If  they  cannot  deli-
 ver  the  goods,  off  they  must  go,  I
 hope  the  new  Education  Minister  who
 has  had  unrivalled  experience  of  pub-
 lic  life,  who  is  a  great  nationalist,
 who  learnt  great  laws  in  the  Law
 Chamber  of  Mahomed  Ali  Jinnah
 without  drinking  the  poison  of  Mus-
 lim  League  will  put  new  life  in  our
 sports.

 Then,  let  us  come  to  football,  Our
 boys  play  without  any  proper  shoes
 on.  In  Moscow,  I  saw  in  their  national
 stadium,  football  being  played  with  a
 lakh  of  spectators.  Even  Mr.  Khru-
 schev  landed  on  the  football  field  on
 his  return  from  America,  when  he
 went  to  see  Eisenhower  and  then  he
 went  off  to  China.  Here  we  have  foot-
 ball  players  who  go  to  field  even  with-
 out  any  proper  shoes.  These  are  the
 players  we  are  at  our  disposal.  We
 have  girls  who  can  play  hockey  and
 show  their  powers  around  the  whoie
 world,  But  neither  the  money  comes,
 nor  the  grant  comes,  nor  the  leader-
 ship  comes,  nor  anything  else  comes.
 Everywhere  it  is  the  same  thing.  In
 international  festivals,  in  international
 games,  we  do  not  holg  the  first  line
 at  all!  What  is  going  on  in  our  coun-
 try?  Unless  you  and  I  take  matters
 strongly  in  our  hands.  We  cannot  put
 these  things  right.  What  is  the  Sports
 Counci]  doing?  I  do  not  know  what
 it  consists  of,  as  to  what  happens  here,
 who  is  there  and  what  they  do.  Every-
 body  wants  to  be  there  all  the  time.
 Let  them  go  off.  Let  the  Government
 of  India  take  things  in  their  own
 hands.  If  sport  must  be  nationalised,
 let  ug  nationalise  it  in  the  interests  of
 boys  and  girls  who  will  be  turned
 into  heros  on  the  battle-field.  You
 know,  the  generals  and  rulers  of  the
 United  Kingdom  played  on  the  fields
 of  Eton  and  once  became  our  rulers,
 If  our  boys  and  girls  can  play  well
 and  deliver  goods  and  deliver  them
 effectively,  we  should  help  them  and
 put  them  up,
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 What  about  the  Youth  Festivals’
 What  are  the  Youth  Festivals  show-
 ing?  They  are  showing  boys  and
 girls  who  can  be  wonderfu]  forces.
 We  have  got  the  game;  we  know  the
 game;  our  boys  and  girls  are  there;
 our  leaders  are  also  there.  But  the
 real  players  never  get  the  chance,  As
 I  said,  in  the  beginning  of  my  speech,
 poor  boys  and  g:rls  were  kept  out  of
 the  cricket  grounds  because’  they
 could  not  afforg  to  pay  the  ticket
 money  to  see  the  matches.  We  must
 build  up  stadiums  where  any  boy  or
 girl  who  want  to  see  any  game  must
 see  it  free  of  cost.  We  have  got  the
 money  we  have  got  the  energy;  we
 have  got  the  capacity  and  we  can  al-
 ways  be  generous  in  regard  to  peoplc
 who  cannot  afford  to  buy  tickets  and
 go  in.  Those  who  can  afford  to  spent
 Rs.  200,  black  money,  for  tickets,  let
 them  be  off  and  watch  the  television
 if  they  want.  But  we  should  see  that
 our  boys  and  girls  are  able  to  see  and
 watch  every  game  that  is  played,
 whether  it  is  the  national  festivai
 or  otherwise.

 Let  us  now  come  to  shooting  compe-
 titions.  Our  esteemeq  friend,  Maha-
 raja  of  Bikaner,  has  been  going  round
 the  world  and  showing  his  prowess.
 Let  us  wish  more  guts  to  his  elbow,
 Even  his  twelve  year  old  daughter  has
 become  a  shooting  champion,  We
 must  help  our  young  boys  and  girls
 because  they  have  got  a  talent  in
 them.  We  must  help  them.  We  must
 put  them  on  their  feet,  and  we  must
 give  them  sufficient  grants,  and  we
 must  not  give  them  the  excuse  of
 shortage  of  foreign  exchange,  Even
 one  single  Indian  carrying  the  national
 flag  in  any  international  assembly,
 whether  in  a  maidan  or  in  a  park  is
 an  honour  to  his  land  and  a_  pride
 unto  his  land.  We  must  help  them
 and  put  them  on  their  feet.

 17-00  brs.

 Now,  I  come  to  the  youth  hostels.
 I  submit  that  we  must  encourage  also
 the  sport  of  hitch-hiking  among  our
 boys  and  girls.  We  must  see  that  our
 boys  and  girls  not  only  hitch-hike
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 across  our  land  but  algo  go  across
 across  hitch-hiking  to  the  other  coun-
 tries.

 In  regard  to  mountaineering,  7
 would  submit  that  unless  we  inculcate
 the  spirit  of  mountaineering  amongst
 our  boys  and  girls)  and  unless  we
 have  large  and  extensive  groups  of
 mountaineers  amongst  our  youths,  we
 cannot  hold  our  play  high  and
 eventually  we  cannot  hold  on  to  our
 borders.  I  am  reminded  of  the  time
 when  the  Deputy  Minister  of  Educa-
 tion  and  myself  went  to  NEFA  at  the
 height  of  about  1,500,  feet  above  sea
 level.  We  were  shivering,  but  yet  We
 found  that  Gujarati  girls—usually,  the
 Gujaratis  are  not  known  to  be  physi-
 cally  strong,  but  I  pay  my  respect  to
 those  Guparati  girls—going  up  the
 mountains  and  carrying  away  the
 prizes,  We  must  help  our  boys  and
 xirls  coming  from  the  remotest  cor-
 ners  of  our  country  to.  go  up  the
 mountains,  I  hope  the  new  Minister  of
 Education  will  be  able  to  find  the
 money  necessary  for  the  mountaineer-
 ing  institute  to  expand  its  activities  on a  large  scale.

 Golf  and  polo  are  the  games  of  the
 rich  men  and  the  rich  capitalists’  ex-
 clusive  clubs  in  Calcutta  and  Bombay. We  shall  not  worry  about  those  games, Let  them  find  the  money  for  those
 games.  But  we  must  find  money  for
 all  these  other  kinds  of  games  50
 that  we  may  build  up  our  country  and
 create  the  right  spirit  among  our
 boy  and  girls.

 Tren,  there  is  wrestling.  There  is  and
 also  swimming  and  riding.  Our  boys
 and  girls  do  not  have  the  money  to  go
 tnto  swimming  pool.  Some  of  the
 swimming  pools  are  in  the  exclusive
 Possession  of  a  particular  community
 or  a  rich  club.  Why  should  not  our
 children  be  able  to  have  free  swimm-
 ing  in  the  swimming  pools?  There  is
 a  school  in  Delhi,  I  think  it  is  the  St.
 Columbus  School;  they  have  spent
 some  money  on  their  swimming  pool,
 but  they  have  been  charging  the  boys
 for  this.  Why  shoulg  not  the  schools
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 start  swimming  pools  which  can  be
 made  accessible  to  the  children  free  of
 cost?

 These  are  important  points,  ang  |
 wanted  to  move  a  separate  resolution
 on  sport.

 Mr.  Deputy-Speaker:  The  hon  Mem-
 ber  should  conclude  now.

 Shri  Joachim  Alva:  |  shall  end  my
 speech  in  two  minutes,  because  as  [
 have  already  told  you  I  have  to  go  for
 another  meeting  after  this.

 We  have  had  Mr.  A.  F.  S.  Talyar-
 khan,  a  wonderful  sports  commentator
 on  the  radio.  I  want  to  know  why  he
 hag  been  kept  out.  He  was  a  master
 speaker  on  the  radio  on  cricket.  Th:
 Education  Minister  knows  him  because
 his  father  was  a  great  barrister  ५४
 the  Bombay  High  Court,  and  I  hope
 that  he  will  see  that  he  is  put  back
 on  the  All  India  Radio.  Here  is  also  our
 friend  Maharajkumar  Vijaya  Ananda,
 who  has  also  taken  a  great  interest  in
 sports  and  who  has  been  a  great  com-
 mentator.  I  wish  him  a  iong  life.

 Then,  we  have  had  Mr.  Anthony
 De™Mello.  There  has  been  no  one  like
 him  who  has  been  responsible  for
 bringing  into  existence  the  Cricket
 Club  of  India,  the  National  Sports
 Club  and  the  national  stadia.  We
 woulg  like  Government  to  build  morc
 sports  stadia  like  the  one  we  have  in
 Delhi.  I  find  that  Government  have
 granteg  a  paltry  sum  of  about  Rs.  3
 lakhs  for  building  national  stadia.
 Government  must  be  more  generous
 and  give  more  funds  for  this  purpose.

 Since  my  time  is  up,  I  shal]  conclude
 by  .gaying  that  I  hope  that  whatever  I
 have  said  will  have  some  effect.  On
 the  last  occasion.  I  sopke  only  for  three
 minutes  on  8  resolution  that  came  uP
 before  the  House,  but  I  found  that
 ‘whatever  I  had  spoken  had  a  fairly
 8००१  effect,  because  the  hon.  Minister
 came  up  ang  ‘said  that  he  would

 ‘nothinate  me  85  8  member  of  the
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 sports  council.  But  I  have  never  heard
 anything  about  that,  because  off  he
 went  afterwards.

 It  is  not  that  I  would  like  to  be
 nominated  as  a  member  of  the  sports
 council,  but  I  would  like  the  whole
 House  to  be  a  committee,  watchful  of
 the  interests  of  sports.  Unless  we  put
 our  sports  and  dance  and  other  cul-
 tural  pursuits  on  a  firm  and  lasting
 basis,  these  great  aspects  of  our
 national  life  cannot  be  fulfilled.

 Shrimati  Jyotsna  Chanda  (Cachar):
 I  rise  to  support  the  Demands  for
 Grants  relating  to  the  Ministry  of
 Education.  At  the  outset,  I  must  thank
 the  Business  Advisory  Committee  for
 the  allotment  of  more  hours  this  yea” for  the  discussion  on  education.
 because  Da  had  drawn  the  atten-
 tion  of  the  Speaker  and  the
 House  that  only  4  hours  had  been
 allotted  last  time  for  the  discussion  on
 such  an  important  subject  as  educs-
 tion.

 It  is  commendable  that  the  report  of
 the  Ministry  of  Education,  1963-84,
 reveals  that  unprecedenteg  expansior:
 at  all  levels  of  education  has  been
 made  during  the  first  three  years  ot
 the  Third  Five  Year  Plan,  though
 India  had  to  face  the  emergency  The
 original  targets  for  total)  enrolment
 were  76.4  per  cent  of  the  children  in
 the  age  group  of  6—Ill  years  in  the
 Third  Plan,  but  the  report  says  that
 that  it  has  exceeded  the  original  tar-
 get.  But  J  find  from  the  report  that
 progress  has  not  been  uniform  in  all
 the  areas.  Some  States  such  as
 Madras,  Gujarat  and  Punjab  have
 exceedeq  the  targets.  I  would  urge
 upon  Government  to  find  out  the
 reasons  why  the  other  States  could  not
 reach  the  targets.

 Central  assistance  of  Rs.  2  crores
 for  appointment  of  additional  teachers
 in  elementary  schools  has  been  sanc-
 tioned  by  the  Government  of  India
 during  the  year  under-review.  I  hope
 all  the  States  have  utilised  the  grant

 primary
 education  in  their  respective  States.
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 The  midterm  appraisal  of  the  Third
 Plan  says  that  salaries  of  primary
 teachers  have  been  substantially  re-
 vised  in  West  Bengal.  Inequalities  in
 dearness  allowance  have  been  removed
 in  Orissa  and  Assam.  Some  States
 have  revised  salaries  of  elementary
 teachers  and  some  have  introduced
 pension  schemes.  Andhra  Pradesh  has
 introducej  a  triple  benefit  scheme.  I
 hope  all  States  will  be  able  to  intro-
 duce  old  age  benefits  to  the  primary
 teachers  during  the  Third  Plan  period.

 From  the  report,  I  find  that  the
 programme  of  school  meals  is  pro-
 gressing  satisfactorily.  But  I  should
 admit  that  my  State  of  Assam  with
 her  little  resources  could  not  introduce
 the  midday  meal  scheme  throughout
 the  State  except  in  one  place,  Jorhat.
 I  would  request  Government  to  give
 extra  assistance  to  those  States  ike
 Assam  to  facilitate  full  implementa-
 tion  of  the  scheme  all  over  the  States.

 The  Education  Ministry  has  _  said
 that  efforts  have  heen  made  to  improve
 the  standard  of  education  at  all  levels.
 but  much  more  needs  to  be  one  in  this
 direction.  In  this  connection,I  would
 like  to  submit  that  overcrowding  in
 classes  should  be  stopped.  The  teacher
 pupi]  ratio  shoulg  be  fixed  and  strictiy
 followed  if  we  are  to  improve  the
 quality  and  standard  of  education  at
 all  levels  all  over  the  country.

 It  may  not  be  out  of  place  to  men-
 tion  here  that  in  some  States  60
 students  in  a  class  are  allowed  to  have
 two  sections,  but  59  are  not  permitted
 to  do  so.  May  I  know  if  it  is  humanly
 possible  to  impart  proper  education
 to  59  students  in  a  primary  or  secun-
 dary  school  class.  Though  trained  per-
 sonnel  are  not  adequately  available  in
 this  country  at  present,  I  would
 humbly  submit  that  no  reserved  quota
 should  be  maintained  in  teaching  for
 any  particular  community.  All
 appointments  in  teaching  at  all  levels
 of  education  should  be  made  on  quali-
 fications,  and  more  emoluments  should
 be  given  to  teachers.  Otherwise,  no
 improvement  in  quality  ang  standard
 would  be  achieved  in  the  near  future.
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 According  to  the  report,  63.3  per  cent
 of  girls  at  the  primary  stage,  8.2  per
 cent  at  the  middle  stage  and  7.8  per
 cent  at  the  secondary  stage  in  the
 respective  age  groups  will  be  in
 schools  during  the  Third  Plan.  It  is
 not  a  very  encouraging  progress.  The
 Curriculum  Committee  set  up  by  the
 National  Council  for  Women’s  Educa-
 tion  hag  submitted  its  report.  It  has
 been  circulateg  among  State  Govern-
 ments  for  consideration  and  action.  I
 hope  the  States  will  go  ahead  with  the
 recommendations  made  by  the  Com-
 mittee  for  the  development  of  educa-
 tion  of  girls  and  women.

 The  programme  of  seminars  for
 women  social  workers  was  kept  in
 abyeance  during  the  emergency.  But
 IY  am  glad  to  fing  it  has  since  been
 taken  up  again  and  some  of  the  State
 have  been  requested  to  organise
 seminars  this  year.

 The  scholarships  administered  by  the
 Education  Ministry  have  also  been
 expanded.  It  is  stated  in  the  report
 that  the  object  of  the  scheme  is  to
 ensure  that  able  students  get  a  full
 measure  of  educational  facilities  un-
 hampereg  by  financial  handicaps,  and
 secondly,  to  equalise  educational  op-
 portunities  by  providing  special  assis-
 tance  to  students  belonging  to  the
 economically  weaker  sections  of  the
 population.

 In  this  regard,  may  I  draw  the
 attention  of  the  hon.  Education  Minis-
 ter  to  the  fact  that  the  financial  assis-
 tance  extended  to  the  students  of
 Scheduled  Castes,  Scheduled  Tribes
 and  backward  classes  in  the  form  of
 scholarships,  reaches  them  only  at  the
 end  of  the  year.  At  least,  this  is  the
 case  in  my  State,  Assam.  Does  it  not
 defeat  the  object  and  purpose  of  these
 scholarships,  for  they  cannot  buy
 books  and  other  necessary  things
 in  time  for  promotion  of  their  studies?
 T  would  request  Government  to  make
 it  possible  to  release  the  stipends  or
 scholarships  at  least  quarterly,  if  not
 monthly,  and  instruct  the  State  Gov-
 ernments  to  give  it  in  time.
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 (Shrimati  Jyotsna  Chanda)
 It  is  not  possible  for  me  to  deal  with

 all  spheres  of  education  in  such  a  short
 time.  I  again  draw  the  attention  of
 the  Government  with  regret,  ac  I  did
 last  year  also,  to  the  fact  that  though
 the  Centra]  Government  is  trying  to
 do  justice  to  Sanskrit  education,  the
 principals  and  teachers,  ie.,  Adhyak-
 shas  and  Adhyapakas,  of  Sanskrit
 schools  or  institutions  in  Assam  are
 very  low  paid  even  now.  The  students
 passing  from  these  institutions
 appointed  in  higher  secondary  schools
 get  higher  pay,  which  is  ridiculous.  I
 would  urge  the  hon.  Education  Minis-
 ter  to  take  up  this  matter  with  the
 Government  of  Assam.

 I  would  humbly  submit  that  more
 attention  should  be  paid  to  rehabili-
 tation  of  the  handicapped  children  and
 adults.  Though  education  is  given  to
 these  people,  and  some  of  the  private
 organisations  in  our  country  are  doing
 much  work  for  the  training  of  these
 handicapped  persons,  Government
 should  come  forward  with  assistance
 to  make  these  schemes  successful,  by
 providing  rehabilitation  facilities.

 I  would  like  to  bring  to  the  notice
 of  Government  another  vita]  point.
 Students  of  the  minority  community
 of  all  categories  have  been  recently
 coming  without  migration  certificates
 to  India  after  the  atrocities  in  East
 Pakistan,  ang  the  problem  of  their
 admission  to  schools  and  colleges  has
 come  up.  I  would  urge  upon  the
 Government  to  issue  the  necessary
 instructions  to  the  Government  of
 Assam  so  that  they  can  be  admitted  to
 schools  or  colleges  after  a  proper  test
 or  examination  without  insisting  on  the
 production  of  migration  certificates

 It  may  not  be  out  of  place  to  mention
 here  that  though  the  Rehabilitation
 Ministry  does  not  exist  now,  the  res-
 posibility  and  liability  of  the  Govern-
 ment.in  this  respect  still  exist.

 Three  displaced  girls  of  the  Destitute
 Home,  Silchar.  received  financial  assis-
 tance  till  they  passed  their  matricula-
 tion  examination,  but  after  they
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 became  gtudents  of  the  local  college,
 they  have  been  depriveg  of  that  mone-
 tary  help  from  the  Government.  I
 myself  approached  the  Assam  Gov-
 ernment  for  their  help,  as  I  feel  they
 are  stil]  the  liability  of  the  Govern-
 ment,  but  with  regret  I  must  state
 that  the  Assam  Government  intimated
 me  that  they  could  not  do  anything,  as
 the  Central  Government  had  stopped
 all  such  financial  assistance  to  the
 students.  I  approached  the  non.
 Education  Minister,  Shri  Chagla,  and
 he  was  kind  enough  to  sanction  Rs.  50
 each  these  unfortunate  girls  from  his
 discretionary  fund.  They  are  appear-
 ing  at  the  pre-university  examination
 this  year.  I  want  to  impress  on  the
 Government  that  since  they  are  com-
 mitted  to  help  these  unattached  girls
 or  women,  they  shoulg  discharge  their
 duties  till  they  are  rehabilitated

 I  would  like  to  remind  the  hon.
 Minister  that  he  is  committted  to  this
 House,  as  his  predecessor  Shri
 Humayun  Kabir,  the  then  Minister  of
 Scientific  Research  and  Cultural
 Affairs,  that  a  regional  engineering
 college  would  be  established  at  Silchar
 in  the  Thirg  Pian.  I  feel  it  will  cater
 to  the  needs  of  Manipur,  Tripura,  Mizo
 Hills  District.  North  Cachar  Hills  Dis-
 trict  and  Cachar.  I  hope  the  hon.
 Minister  will  take  up  this  matter  in
 right  earnest  ang  establish  a  regional
 engineering  college  at  Silchar  in  no
 time.

 Lastly,  I  feel  that  the  time  has  come
 when  we  should  stress  the  need  for
 moral,  religious  and  also  basic  Indian
 cultural  education  in  schools.  Other-
 wise,  I  feel  that  character  wiij  not  be
 built  up,  due  to  lack  of  which  corrup-
 tion  is  growing  like  anything.

 Before  I  conclude  I  hope  under  the
 able  guidance  of  Shri  Chagla  our
 education  will  develop  and_  give
 impetus  for  building  up  character
 through  proper  education.

 Mr.  Deputy-Speaker:  Dr.  Mlekote,
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 Dr.  Melkote  (Hyderabad):  Sir,

 Shri  Vishram  Prasad:  There  is  no
 quorum  in  the  House,  Sir.

 श्री  श्रृंगार  लाल,  बैरवा  (कोटा)  :
 जब  साढ़े  पांच  बजे  के  लिये  पहले  नोटिस
 जारी  हो  चुका  हैं  तो  कोरम  जरूर  होना
 चाहिये  |
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 Mr.  Deputy-Speaker:
 being  rung.—

 All  right,  he  will  speak  tomorrow.
 The  House  stands  adjourned  till
 ll  A.M.  tomorrow.

 77.48  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday
 March,  2  964/Phalguna  22,  885
 (Saka).
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